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LOX SABHA DEBATES

LOK SABHA
Wednesday, Mareh 5, 1975/Phalguna
14, 1898 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Over Production in Coca-Cola
Bottling Plants

*22]1. SHRI K. S. CHAVDA- Will
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to refer
to the reply givem to Unstarred Ques-
tion No. 277 on the 19th February,

1975 regarding Coca.Cola  Factories
ang state:

(a) the amount of import of capital
goods allowed to different Coca-Cola
bottling plants, the name of the plant,
the extent of capital goods spproved
and the conditions attached thereto;

(b) the capacitieg approved for indi-
vidual plants and their productions in
the last three years; and

(c) whether they are overproduc~
ing and if so, action taken by Govern-
ment against them?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T. A
PAI): (a) The information for the
years 1972 to 1974 is as under:—

—

SLNo.  WName of the party Amount of importof Condstions. if any,
Capital  goods  artached to the app-
approved roval
R e e e -
1 M/s. Prem Nath Monga, Bottlers Pvt,
Ltd., Meerut. . . . . Rs. 1,97,285/- No.
2 Mis. K.B. Narasapra, Kurnool . Rs. 4,20660/- The approval 3
. subject to firm un-
dertaking  to expor’
therr products ot

twice the value of
import licences over
2 period of five years

{b) A statement iz laid on the Table of the House.

(c) No, Sir.
STATEMENT
SL Capacity Production wn Million bottles
No. Narme of the Unit n flﬁign — L
bottles 1972 197 1974
L L CSst_llmcd)
T 2 3 _ 4 s [
1 M/s. Pure Drinks (ND) Ltd., New
Delhi . . . . * 214 84 123 8894
2 Mis. Pure Drinks, Calcutta . . 38 6o 4404 2504

3807 LSuut
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T 2 3 4 s é
3 M . Pure Drinks, Bombay . . . 110°39 9392 7583
4 M’s. Kanpur Bottling Company, Kanpur 106° 56 25°27 16°27 26:22
5 M s. Soft Beverages Ltd., Madurai 3456 2431 16-32 19 48§
6 M s. Soathern Bottlers, Madras 6093 2377 2001 19-86
7 Ms. Universal Drinks (P) Ltd.. Nagpur 5184 913 14° 61 28- 45
8 M s. Beverages & Food Products  (P)
Ltd., Gauharti , . . 2304 926 10° 62 1968
g M s, Poona Beverages (P) Ltd.,Poona | 5760 13'94 12-38 ¢ 73
10 M’'s. Agra Beverages Corporation, Agra 76" 8o 2164 288 i1 26
11 M s. Pure Beverages Ltd. , Ahmedabad 7680 447 28-67 3029
12 Shri Krichna Bottlers Pvt, Lid., Secund-
rabad . . . . 59-76 2731 25 50 28-20
13 Tripty Drinks Pvt. Ltd., Cutiack, 14 40 11-72 12- 88 1121
14 M s. Pataliputra Drinks Pvt. Ltd., Patna, 5760 Not in production
15 Mis. Steel Cit, eragcs Pvi. Litd., Jam-
shedpur . . . 57-60 24804 27 69 30 7I
16 M s. Jai Drinks Pvt. Ltd., Jaipur , 86- 40 16-02 1593 18- 46
17 M s. Prem Nath '\‘Icmgu Bottlers Pvt. Ltd,
Meerut |, . . 75 60 50 47 4315 38-94
18 M s. Punjab Beverages, Chandigarh 86- 40 73-26 57-13 4570
19 M’s. Sandhi Beverages Pvi, Ltd., Indore 2400 14 64 20 31 15" 74
20 M's. Saurashtra Bottling Co. Pvt.  Litd.,
Rajkot . . . . . 34-56 1427 1219 1519
21 M s. Bangalore Soft Drinks Pvt.  Ltd,,
Bangalore . . . . 6336 17 41 1700 2429
22 M s. Fabril Gasosa, Goa L
NoTE: (1) *Tney hold Registration Certificates where no capacity was mentiened.

(2 In allition to the above 22 bottlers, Shri X.B. Narasappa was issued an indus-
trial licence for Bottling Coca Cola etc., with an annual capacity of g6 million

bttles,
3w

SHRI K. S. CHAVDA: 21 bottling
planis are getting Coca-Cola, orange
and soda concentrales from the multi.
national giant, the Coca-Cola Export
Corporation in our country. In the
names of these 21 bottling plants,
actual users’ licenceg or ad hoc licen-
ces or replenishment import licences
to the extent of Rs. 23 crores were
issued to this Coca-Cola Export Cor-

Toe unit is not in production.
T 12 uut is not borne on the list of D.G.T.D. and is a small scale unit.

poration. By this way, there iz a
sale of Rs. 45 crores in our country.
Are we not this way helping arms
shipments to Pakistan. ..

AN HON. MEMBER: Wonderful!
SHRI K. 8, CHAVDA.:...by allow=

ing huge repatriation of money to
America? May I know who is the re
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commending authority or who recom-
mends these actual users' licences or
ad hoc licences or replenishment im-
port licences of Coca-Cola concen-
trates to Coca-Cola Export Corpora-
tion?

SHRT T. A. PAIL: We are discussing
things which have happened over the
past so many years. This industry has
an investment of Rs. 10 crores involv-
ing un employment of about a Iakh
of people.

So far as overseas remullances are
concerned, the remiitances are about
Rs, 76 lakhs as a result of the Coca-
Cola Expori Co. being nvolved n
earming Rs. 183.43 lakhs by way of
exports. We are doing our be<t o
see that no new licences are issued for
making Coca-Cola; this is the policy
decis:on we have Llaken. Also. we
have i1ssued directive to Coca-Cola
Export Corporalion not to introduce
any new drink. We are seeing that
the operations ot Coca-Cola Corpora-

tion are brought under contro! Ly
various measures including reducing
their capital.

SHRI K. §. CHAVDA: Mr. Bala-

chandran was Secretary of the Minis-
try of Petroleum and Chemicals who
{8 now appointed as the Secretary to
the President of India. He has recom-
mended ad hoc import licence to the
extent of Rs. 23 crores to the Coca-
Cola Export Corporation in 1072-73.
This Coca-Cola Export Corporation .s
a mulli-national firm and its opera-
tions have created difficult foreign ex-
change situation for the country as &
whole. The Coca-Cola Export Corpo-
ration is exploiting the situation. May
I know whether the Government will
appoint a Committee of Members of
Parliament to go into the matter of
favouritism shown to the Export Cor-
Poralion and place belore the Parlla-
ment the report concerning it and
fixing the regponsibility on the officer
concerned because it has violated all
the rules, all the regulations under

our Industries (Development and Re-
gulation) Act?

PHALGUNA 14, 1888 (SAKA)

Oral Answers 6

MR. SPEAKER: He has not asked
guestion; but he is making it a debat-
ing time.

SHRI T. A. PAI. 1 am sorry to
say that the statement that Mr. Bala-
chandran was responsible for recom-
mending licence worth Rs. 23 crores
1s far from the truth.

SHRI K. 8. CHAVDA. Then I will
have to produce the reply which the
Minister has given on the floor of the
other House. This firm 15 only in-
tercsted in making all Indians Coca-
Cola addicts, just ag the Chinese were
made oprum addicts. That is what
they are interested in. That is my
grievance,

SHRI T. A. PAIl In 1952-53 there
were only four botiling plants. We
allowed 1mport of Coca-Cola concen-
trates worth 4 lakhs for actual users
until Coca-Cola Export Corporation
started manufacturing concentrates
here itself. They were granted import
of 15 lakhs of essential ingredients not
available 1n the country and the con-
ditions was that over a period of §
years this will get reduced consilera-
b!y and in the meantime they will
muke efforts to substitute Coca-Cola
with something else,

MR. SPEAKER: If he condemns
Coca-Cola, my request is, we should
have something in his name to provide
for it; it should be known as Chavda-
Cola.

DR. KAILAS: We are very much
satisfied with the reply given hy the
Minister that no more import licences
are to be given; but I would like to
know whether any of these hotiling
plants which he mentioned, namely,
22 in number, were producing their
own products? It so, why they were
not requested to re-introduce them
and why they were made to be more
and more dependent upon Coca-Cola
Export Corporation to the extent of
100 per cent? They could produce
their indigenoug products, thereby
they would have not precipitated the
problem of unemployment in the
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couniry as was stated by the Minister
in his earlier reply.

SHRI T. A. PAL: They are free even
now to de-link themselves.

And, 1n order to do so, whatever
assistance they require from the Gov-
ernment, we shall certainly be happy
to give them.

SHRI M. RAM GOPAL REDDY: It
is the policy of the Government of
India. ..

SHRI K. S. CHAVDA: But, 2,500
tonnes of sugar are used in Coca-
Cola.

SHRI M. RAM GOPAL REDDY: It
was decided by the Government of
India that the foreign capital in these
companies will be 40 per cent or 3B
per cent. Then, how 15 the Minister
allowing this company to have 100 per
cent foreign capital?

SHRI T. A. PAl: The company is
having 100 per cent foreign capital.
Now, we are asking them to get it
reduced as per the Act of Parliament.
They have been given two years’
time. We shall see whether we can
persuade them to reduce it.

SHRI K. S. CHAVDA: Under the
Act you can compel them.

SHR! DINEN BHATTACHARYYA:
Since the Coca-Cola Export Corpora-
tion came into being, they have re.
patriated crores and crores of rupees.
Why is the Government not taking st
this moment steps so that at least the
profits that they earn will be plough-
ed back here in India-—not in America?

SHRI T. A. PAI: If the suggestion
is that even in diluting their capital,
they must be allowed to carry on any
other activities, we are afraid we
may net be interested. —We would
like to see that this capital is diluted
because, thig is, perhaps, the only
way by which the Coca-Cola produc-
tion can be contained here. We are
also seeing that within two years

MARCH 5, 1975
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those who are bottling Coca-Cola take
sufficient stepg to be independent of
Cpca-Cola. I regret that the pressure
for allowing this is because of the
employment problem that ig directly
coming up before us.

SHRI HARI KISHORE SINGH:
Everytime when the Coca-Cola ques-
tion comes up, it takeg a lot of time,
May I therefore know from the hon.
Minister whether he considers the
Coca Cola an essential drink for India?
If not, whether Government considers
it necessary to continue this drink
being manufactured here?

SHRI T. A. PAI: It is not my perso-
nal opinion whether the people want
this or not but, so far as Government
is concerned, we gare trying to con-
tain the activities of the Coca-Cola
Corporation precisely because we
want indigenous drinks to substitute
this Coca-Cola drink.

SHRI VASANT SATHE: Sir, I must
congratulate the hon. Minister for
wanting to encourage indigenous soft
drinks manufacture in preference to
Coca-Cola. But, may I know from
him why then is Government always
granting 2,541 tonnes of levy sugar
and nof the market sugar? You
could have allowed them to get the
sugar at Rs, 5 a kilo or whatever 1t
may be from the open market. Why
are they allowing the sugar at ths
levy price? Angd why this was grant-
ed to the Couca-Cola manufacturers in
preference to other Indian companiesy
Why these Indian companieg were not
granted such a quota? From the
year 1968 onwards, I would like to
know why these Indian companies are
not granted the sugar quota while
Coca-Cola was granted this quota. Is
it for encouraging the expansion of
the Coca Cola Bottling Plants?

SHRI T. A, PAI: The question re-
fers to 19688. I suppose this is seven
years’ old. So far as I am concerned,
we are finding out whether the levy
sugar that is being sliotted i being
utilised by them or not,
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SHRI VASANT SATHE: Al right
Then give us the figures of Tevy suger
allotted to them for fhe'burent year.

SHRI T, A. PAL: The allotment of
sugar is not done by my miniatry.

SHRI VASANT SATHE: I am not
blaming you but 1 want you to find
out from other departments.

SERI T. A. PAL: I ghall certaln
collect the necessary information from
the other Ministries ang inform the
hon'ble Member.

ot o w Wi werw W,
<Nt o o & WA A Ty T qda
aTe & oF dwg 96T 7 ) I ¥ 3w
g ag WO sarar a1 fs =2 # 9@
arft faquds redz fafwds . . .

weoR A 9F IR W OX
w2 & Wt avqr, avd, 77T BT T H F90
Fowroar ?

off g s el I A A Wl
axrar or fr w1 H A FEEIE
Tar § W Frer oY foadrer awidy &,
I F DY ¥ wrTer AT HY TI FELAT
g w9 ey gEE A AT A G
¥ 2g wgr war qr fif TR I A i
wudr | & A e g fwow
¥F IHTT ¥ w7E forerae fasy o, afe
fady o a7 war o # wr€ o i oY;
3N A w1 gy FAoRd fapsr P ownET
e Y ¥ swe dwT wfus a7 wrAw
- wr 7w wwrT A7 wE fne T wT
wind g 7

SHRI T. A. PAI: Sir, I am not com-
setent to discuss the merits or deme-
irits of whether Coca Cola is respon-
sible for any heart diseases. I am
sure the Ministry of Health will take
care of it, if it i a pernecious drink.

st o ey wat :  weTw wEEw,
% cfeieed v & wilt fagede
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& oy ¥ gy 97 | T T GO X
wgr o1 fir ot & awarar @,
#fwn it aw T TET q@eTaAr ™

o e AR : G G FrAd §
@t vy ¥ Poraar grédgaa @in B
IRY FH THIHTAT F Z1AT 2 | FIETRIEAT
e A4l rar &, T IX AR ¥ wGA
A T I FAC T

SHRI PRIYA RANJAN DAS MUN-
SI: Sir, as Mr. Chavda said whether
the Ministry i aware of the fact that
these twenty-fwo bottling plants spe-
cially at Calcutta, Delhi, Bambay and
Madras are producing more than thelr
actual capacity and selling the drinks
without meme to the five-star hotels?
Whether such a complaint has been
made and whether Government is
thinking of meking fresh investiga-
tion in thig matter, I would say that
the five-star potels of Calcutta, Bom-
bay and Delhi always take Coca Cola
from the Coca Cola Corporation on
cash memo uplo 25 per cent and 75
per cent without cash memo for the
general consumption? Secondly, con-
gidering the international trend of
economy is it the industrial policy of
the Government t0 encourage furtiher
the multi-national corporationg or dis-
courage sueh corporationa?

SHRI T. A. PAI: Sir, 50 many fssues
have been involved. It iz not the
Coca Cola Corporation which ia sel-
ling Coca Cola here but these are
Indian bottling companies in Cal-
cutta, Delhi, Bombay and Madras.
Whether they are doing with bill or
without bill I am not able to say be-
cause in the retail distribution of
Coca Cola nobody is expected to give
a Bill. So far as production ig con-
cerned accordng to the information
which has been furnished to DGTD,
we find all these plants have more
capacity than they are producing
Therefore, there is no complaint of
over-production. So far ag repatria-
tion of foreign capital iz concerned,
these 4ssues are being looked into
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and we shall certainly gee that the
operations of g Corporation like Coca
Cola which does not serve an essen-
tial purpose—are restricted very se-
verely.

MR. SPEAKER: Mr. Sokhi, are you
going to suggest a better substitute?

SARDAR SWARAN SINGH
SOKHI* May I know from the hon.
Minister how do the Government pro-
pose to make these bottling units self-
reliant in case the Coca Cola Export
Corporation refuses to follow the For-
eign Exchange Regulation Act and
the guidelines issued under Section 207

MR. SPEAKER: He geems to be in
normal mood,

SHRI T, A. PAI: Sir, it is for the
botting companies to make up their
mind, how they want to be self-reli-
ant. In that direction, whatever as.
gistance they want, we will give them.
We would certainly like to see that
the operations of the Coeca Cola Ex-
port Corporation are brought under
the FERA and then necessary action
is taken.

SHRI K. GOPAL: Mr Speaker, Sir,
the hen. Minister has said that Gov-
ernment is going to see that the for-
eign equity is diluted, 1 would like
to know whether the intention of the
Government %5 to see that the non-
resident shareholders sell their shares
to Indians or to see that the Indian
equily is increased so that in terms

MARCH 6, 1975
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of percentage only foreign sharehold
ing will be less and not the actua:
content of Yy

SHRI T. A. PAI: The Coca Cola
Export Corporation is & wholly owned
100 per cent subsidlary of tbe foreign
company. When the capital is diluted,
it means that at least 0 per cent will
have to go to the Indian public.

Paper Board Factory in Orissa

+

*222. SHRI ARJUN SETHI:
SHRI GAJADHAR
MAJHI:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleazed to
state:

(a) whether Central Government
have accorded its sanction to set up
in Orissa a factory to  manufacture
paper board, packing and wrapping
paper; and

(b) if so, its cost, production and
location?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T. A.
PAD): (a) and (b). A statement of
schemes for the manufacture of paper
board, packing and wrapping paper to
be set up 1in Orissa, as approved by the
Central Government, together with
their estimated output. location and
investment requirementg as indicated
by the parties, is laid on the Table
of the House.

STATEMENT
Schemes approved for the manufacture of paper board, packing and urappig paper i Orisa.

— —

Name of the Party Product Mix Capacity I ccatien Pr?icr.:t cost
as indicated
by the party

1. M s, Straw Preducts MG Industnal 5,500 Javkaypum: 3 creres

Limited. 3. B.S.Z Packu g &
Marg, New Delbs, paper

2. Shri Prabhat Panda

Corrugating media
and liner paper t.p.a.

base t.p.a.

Pacco Backward P ™ 115 labls
Diistrict of
rissa
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1 2 3 4 H 6
3. Sh. Vijendra Kumar . Packing and Wrapp- 10,000 Cuttack Distt. 250 lakhs
ing Paper t.p.a.
4. Sh. Uma Shankar Modi ., Packing and Wrapp- 6,000 Cuttack Distt. 118 lakhs
ing Paper L.p.a.
5. Transport  Corporation of Writing and Printing 30,000, Koraput Distt. 34 62 crores
India, Limited. Paper t.p.a.
Wrapping and Pack- 20,000
ing Paper t.p.a.
6. Sh. S.R. Goenka . Duplex board 6,000f Mayurbhanj 175 | lakhs
t.p.a.
7. Sh. G.P. Todi . Paper board Packing 7,500 Talchar Talug 220] lakhs
and Wrapping t.p.a. Dhankenne
Distt.

paper

SHRI ARJUN SETHI: Mr. Speaker,
Sir, I find from the slalement that
the gites for all individual units have
not yet been selected. Secondly, Sir,
it appears from the statement that
adequate consideration has not been
given to the backward districts in
which these raw materials for paper
board etc. are available. I would like
to know whether he will at least inti-
mate the State Government of Orissa
so that while finalising these sites for
the second one, in the list of statement
laid on the Table of the House, they
will take into consideratior the inte-
rests of the backward districts of
Orissa?

SHRI T. A. PAI: Sir, the reply »lso
indicates the location of these projects,
The question whether they should be
Incated in one particular area depends
primarily on the decision of the entre-
preneur who will take inty considera-
tion the availnpilily of :1aw materials
and alsp the State Government who
will assure them the necessar; raw
materials and what incentives thev
have been provided to move into a
backward area.

SHRI ARJUN SETHI: Sir, it is our
experience that after the issue of letter
of intent or licence, the industrialists

take a number cf veurs to set up these
individua]l units. So, 1n this context,
I would like to request the Govern-
ment to see that these units come up
very soon so that they can serve the
interests of the people.

SHRI T. A. PAI. Sir, we zhall do
our best to ensure that these units
are monitored and try to help them
to get over their problems so that
they can come into existence as quickly
as possible.

SHRI SURENDRA MOHANTY-
Serial No. 2 of the stalement show-
that a Corrugating Media and Lines
Paper plant is going to be located in
‘Backward District of Orissa’. So far
as my knowledge of the geography of
Orissa goes, there is no such district
in Orissa called ‘Backward District of
Orissa’. May I know in which parti-
cular district thig plant is going to be
located?

Secondly, I find from the list of en.
terpreneurs that many of the big busi-
ness houses have become interested in
thizs scheme. I want ty know speci-
fically whether these big enterepre-
neurs are going to avail of the conces-
sions which are to Le extended to them
under the Backward Areas Develop-
ment scheme.
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SHRI T. A. PAI: Which of these
districts are declared as backward is
a decision which fhe Planning Com-
misgion has taken and has also com-
municated to the Orissa Government.
I am unable to say which of these dis-
tricts are backward.

SHRI SURENDRA MOHANTY: Then
why menuon '‘Backward District'? You
must specifically mention the districts
as has been done in item 7, This is
the casual manner in which Govern-
ment is trying to give answers.

SHRI T. A. PAI: The manner in
which replies are given is certainly
not casual. When a licence is issued,
we say ‘any backward district’. We
do not speerfy. To which particular
district an industry must move is left
to the entrepreneur to decide, taking
all economic factor: into considess
tion? We cannot foree him fo move
any unit anywhere,

SHRI SURENDRA MOHANTY: How
do you apprave il?

SHRI T. A. PAI: Licence is given on
the condition...

SHRI SURENDRA MOHANTY: The
second part of myv quesiion remains
unanswered. I asked whether big en
trepreneurs are going to avail of the
concegsions being extended by Govern-
ment under the Backward Areas Deve
lopment Scheme. I thought many of
the houses mentioned in the iist are
big.

SHRI T. A, PAI: So far as these are
concerned, except one, Straw Fro-
dycts Limited, ail the others are not
belonging to any big house. There-
fore, I do not think we can compel
anybody to avail of these unless he
wantsg to avail of these facilitias. They
should be ordinarily attracted by the
facilities given.

MARCH. 5, 1973

'Maﬂmthdm

*223. SHRI SHARAD YADAV: Will
the Minister of PLANNING be pleased
to state: :

(a) whether for a developing coun-
try the rate of growth of employment
in the tertiary sector (services, distri-
bution and trade) is not excessive;

(b) if so, whether this was the
result of wrong planning priorities and
neglect of agriculture, small scale in-
dustries and consumer goods indus-
tries; and

(c) if so, the remedial action pro-
posed to reverse the unhealthy trend?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
{SHRI VIDYA CHARAN SHUEKLA):
ta) No, Sir.

(b) and (c). The question does not
arise.
st Wer gy : wewsr Wy, &
9931 wigal g f& WAy ewadia
AYerat ¥ 9 aYorard § T ¥ a# dyorr-
af & fod fieae &t Four o & otz
B arerre} § fear 4=t o fipgr &
w At

s fewr ww wow o oseow o,
T AWl § oY ggadffe demr ¥
T8 ST BV AreAT FT FE faviw A
feur & 1| TW A 3H o GIOHT HIT WX
Iuy § we Sud Ae-aw ¥ fafew
31w § gard swfa otr fawry &,
3¢ afeafe= fiem § + wefed & mw
&Y o1 @ g & e avg S St e
Fare & 1 few fawmr ¥ ar? & weds
BEET FIRAT ATER & |

oY oy A : FwrY & gArw 4%
e G &< fem ar @r § 7 W
fafers ot ofufirm st o dwrdr &
3% o frgar &k frar o @ §, Wi
oy faenfemr #r fief § w7 o Frmen
s wwmd?
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ot foen wew g S de
wowan ¥ faare ¥ @l s &
TR S o frare ¥ ard & 0@
fraty ¥ qrifam & so T ot gfe &
grafrge g7 oYX ofe & Trg &1 W
fasra Hguramd & g qx o o 4
u% 3@ § Iug S} # < ware frey
# yfewr gt & ol wfes + =wfus
At &Y T were faes 1 Wier fasar )
gafwy o o) ==t & owfa, faes 1
ITE! FwE! {TAT A7 G460 2§ QIMT
feary & forr w Tome ey Y
TEEAT ¥ T H IEHT IOAIT g @
2!

SHRIMATI T. LAKSHMIKAN-
THAMMA: May I know whether there
has been continuous retrenchment cof
women labour from the industries on
the ground that they were not skiiled,
berause techniques are advancing—
what steps had the Government taken

to protect women employees from re-
trenchment?

MR. SPEAKER- I am really sur-
prised that when the Minster saud
‘no’, supplementaries are still arising.

SHRIMATI T. LAKSHMIKAN-
THAMMA- The question does anse
ifrom this.

MR. SPEAKER: I do not deny it;
let the Minister answer, if it urises
out of this question; I do not come in.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER OF
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMATI INDIRA
GANDHI): It is for you to decide
whether it acises ar nat.

MR. SPEAKER: I am rcallv sur-
prised the Minister said: ‘no’, and still
the question arises.

SHRI VIDYA CHARAN SHUKLA:
The hon. lady Member asks whather

PHALGUNA 14, 1898 (SAKA)

Oral Answers 18

there is any general retrenchment of
women workers. I should savy that no
such trend has come to our nctice.

SHRIMATI T. LAKSHMIKANT-
HAMMA: Yes, Sir. Let him read the
report on the status of women:; there
has been continuous revorts that there
was retrenchment of +women workers.

SHRI VIDYA CHARAN SHUKLA:
No such trend has come to our netice,
It may be that in certain sectors,
there might have been some difficul-
ties in the employment of women.

SHRIMATI T. LAKSHMIKAN-
THAMMA  The rate of emplovment
of women has gone down.

SHRI VIDYA CHARAN SHUKLA.
Our policy is to encourage women in
suitable sectors, particularly sectors
like electronic assemblies where weork
has to be done with deft hands. We
do encourage the employment of wo-
men in the public sector undertakings
and private sector undertakings
(Interruptions)

ot wy fore® - 37 ofy 7 9T 9T
g 99 § FTr s ger fear wor @
a1 e, gdae fear mm ) ¥
A AT ar TR WL A EE
F «# grar 7 osar w9 qfaarae
Few FTH( AEA & 0

MR. SPEAKER: You
to me.

tan write

st wy foord : wv fAmar AT
T

off mAswe foom 39w oA W
£y wew § 97 WYL off T qEE w A
AR o7\

MR, SPEAKER: There ig only cne
name.



19 Oral Answe?s

oft wy foer @ WTG & AR W
q F w1 g & | U "wAIHT
aaefge £ a7 X e ...
(mlﬂ:'

e W

it wy fewd o st wE fwr
¥y w7 wE ®§ NAW WA WT
st adt ar 1w wAE fa war ?

CErET GiE |

o WRRE  FT 3T é
o oAa v R E 7

WMo EHAW ; T ST A7 TeueT
ah%mq@%%u’ﬁ%:%%wﬂé%t
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warr g war ... (sawed) #
wmtwmglﬁa“raﬁﬁ'ﬁlﬁﬁ
wrE qEt wr mgae WE ¥ 1 RE TR

9HTT A7 1 It is a policy matter about
which we seek clarification: whether
the Government and the Plannng
Commussion have calculated the annual
rate of growth of employment 1n
manutacturing and extracting .

MR. SPEAKER: Please sit down. I
fail to understand; you get up like
this every time.

SHRI MADHU LIMAYE: Your

Secretariat has done it. ... (Interrup-
tions) Please, for God's sake.

W wEea

ot w fowd o mdT SAAT A
Fdt F37 w51 T 2 4 & AT FETR,

B -1 A A

FITH ALT T=A FT § | Please read
the question.
MR. SPEAKER: Here is the ques-

tion; it has only one name, Sharad
Yadav. If there i any thing, you
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write to me. How can 1 know?
Thousands of questions are received.

ot oy ol T A st §
THfe 38T U w1 9T GANT T
femT

. Let me read out the origimal ques-
10n.

MR. SPEAKER: No, no.

ot oy ford - S A fra T &aTe
frarar ?

This is happening every day.
MR. SPEAKER: You write to me
what you want.

SHRI MADHU LIMAYE: Let me
read out the question. What is objec-
tionable in that. I want to hnow.
You do not even want {o listen?

W AR S HY e

I9 9 aF & arw faam ger 4

w7y feeR : vouw wEm,
oy owe wEd § e oo gew @ &
AT W a1 efy wHwr 2@ ¥
fur dnrv g 1 mry qEET aarsw, § o
;w*ﬂa@vﬁm,w*aﬂm%‘ﬂw
1

Seq WEYAW - WIT NI ¥GT WA

27

sitwgfeme . & oo e g
I wE A WA 2R 1w o fawe
HAT! {F AT9T ) TEA g4 &7 @6y
JqTa AFT

PROF, MADHU DANDAVATE:
Please histen to the guestion. His
name was there.

MR. SPEAKER: Whatever it is, if
you are aggrieved, you write to the
Speaker. (Interruptions).
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PROF. MADHU DANDAVATE:
Why don't you listen to Mr. Limaye?
(Interruptions)

MR. SPEAKER: Very wrong.

SHRI PILOO MODY: First of all
he appealed to you in the name of
God. That did not take him any-
where, Now he has had to apneal to
heil.

DR. KAILAS: He has saia

MR. SREAKER* The Hon. Member
suddenly got up without mv permis-
sion and brought in matters which are
absolutely not relevant here. Here is
a Question in the name of Mr. Sharad
Yadav. There is no other name on it.

it aritwwre faer : Aft sy Forrdr oY
F agr & fe 319 W o5 wva @1 Afzg
feq g7 )

SHRI PILOO MODY: One thing is
certain that unless you know what
his complaint is

MR. SPEAKER- Why should I
listen? It is clear here.

SHRI PILOO MODY - You are mak-
g up your miid on only half the in-
formation that vou have. It is neces-
sary that you lListen to the other half
of the information

MR. SPEAKER He cannot pet up
in the House any time.

SHRI PILOO MODY: Without lis-
tening to hum, it 1s not possible for
You to arrnve at some rational con-
clusion,

MR. SPEAKER: The office has told
me, and I have seen.

SHRI PILOO MODY: You are
speaking for the twenticth time, We
have heard you 20 times, hut vou have
not heard us once. (Interruptions)

MRB. SPEAKER: You have come only
for this.
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DR. KAILAS: Shri Limaye should
withdraw that word. Ask Mr. Limaye
to withdraw that word.

MR. SPEAKER: He got up without
my permission., Nothing will go on
record. I will not allow anything to
g0 on record.

Whatever may bhe the question,
I am not prepared to listen in the
House. He can write to me. I have
watched it a number of times. I did
not call him,

SHRI PRIYA RANJAN DAS MUN-
S1: This is the Question Hour, Only
questions should be put.

MR. SPEAKER: He is the only man
who thinks that he is a super man.

SHRI SAMAR GUHA I want to
make a humble submission.

MR. SPEAKER: Submission about
what?

SHRI SAMAR GUHA: He should
consult you in the Chamber, I Quite
agree. but my young friend Shn
Sharad Yadav is a new-comer. This
is his first Question. The original
Question that he gave notice of reads:

“(a) whether the Government/
Planming Commussion have calculat-
ed the annual rate of growth of
employmeat in manufacturing and
extracting and mines; 1n SErvices;
and in distribution and trade in 20
years of planning;

If this first portion is deleted, the
question hecomes not only irrelevant
but almost without any sense. I want
to know wheihe; this editing of the
question was made 1 consultation
with the members who have put the
question, Sometimes I myself request
the office to edit my question in a
particular way. In this case, was the
editing done in consultation with the
members who have put the guest:ion?

MR. SPEAKER: Where the rule is
ciear no consultation is necessary.
The question goes into past history.
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The question desires information for
the last 20 years whereas he zan have
it for the last 3 years. There iz no
question of consultation.

SHRI MADHU LIMAYE Don't be
mechanical 1n applying the rule.

SHRI SAMAR GUHA: He 1= 2 new
comer and it is his first Question

MR. SPEAKER' He can elve as
many questions as he likes, but they
must be within the rules. There 1s no
exception for the first or second ques-

‘tion.

SHRI MADHU LIMAYE: What rule
did 1t wiolate?

MR. SPEAKER: I am not prepared
1o answer it here.

=it reg anew - & Tav WA 7o
# 21 qaT= g% TR 97 | GgF § I FRAT
wg @ @t fx ¥ anmw A g A A
wea foar T %0 Ty @ A oAw
# g § oy WAn ¥ e fw dw axw
e | ¥ S AR 9w TRT o4 e
wrei ug fazr frar . (Sreess)

. ot ww fee  AvET W oawE
WAE @ T 2, 29F fAu o7 Farw

eer a1 |

MR. SPEAKER: We receive not
«omly hundreds but thousands ol ques-
tions and they are disposed of at the
Recretariat level. You are domng it
again and ageain. How cun the
‘Speaker be expected on the spur of
the moment to know about it? He has
to get the information from the office
as to what was the notng and what
was the rzason. If you suddenly get
vp and put it in an abrupt manner, it
‘ig very wiong. I have clearly brought
it to your notice that this practice has
never been followed, You write to
‘me and I will examine it. If there is
something wrong, we can reclfy it
Otherwise, if it is a correct position,

~we can satisfy you, but not here. 1
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am the last man to be cowed down by
the way you do it

SHRI MADHU LIMAYE: I do not
want to go to the Speaker's chamber
at all.

SHRI SAMAR GUHA: This question
can be suspended for the present.

PROF. MADHU DANDAVATE:
You can give him some other oppor-
tunity to put the question.

MR. SPEAKER' Mr. Sharad Yadav,
may 1 tell you that vou are a brilhant
young man? If anvthing goes wrung,
you try to please bring it to my
notice. I can give you very sound
advice on that. But, do not interrupt
RIFTE O & g T HEN gV §

TrEY AE g At wifgw |

S X qTYW S gAT TAT FY FFAT N
HTIF TG WEAT | TR AR
qare g A8 Ux A Ofed o §
feaq =z %7 7E1 1 WA 7Y A WS
geatg NMag | w4 weE 9@

-

o7 % SFET ¥ GTHAT |

MR. SPEAKER You are starting it
agam. Try to adiju<t vourseif.

PROF. MADHU DANDAVATE: 1t
should be put down for next week....
(Interruptions),

MR. SPEAKER' I would request
all of you to sit down. Shri Halder.

SHRI KRISHNA CHANDRA HAL-
DER- In the rural arens unemploy-
ment is verv acute and the agricul-
tural labourers, share crooperg and
small farmers are mainly harians end
Scheduled Tribes. 1 *want to know
from the hon. Minister, or the Prime
Minister who is holding the office of
the chairmanship of the Planming
Commission, what steps the Guovern-
ment is going to take in the Fifth Plan
to create sufficient employment oppot-
tunities in the rural areas, especially
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in the lean period of August-Septem-
ber-October and March-April.

SHRI VIDYA CHARAN SHUKLA:
What the hon., Member has sad is
generally nght, Unemployment is
much more acute in the rural areas.
Therefore, in the Fifth Plan we have
given the highest priority to agricul-
tural development. Under the general
programme of agricultural develop-
ment various schemes have Leen
drawn up for giving job opportunities
in the rural areas. It is a very wide
and comprehensive question. But [
can assure the hon. Member that what
he has poinled out m his guest:on has
been kept mm view while formulating
the agncultural plan. We ase sure
that if the plan is implemented it
will certainly give a spurt to employ-
ment in the rural areas

SHRI KRISHNA CHANDRA HAL-
DER: I asked a categorical cuestion
about the concrete steps for the lean
period when thousands of agricultural
labourers are dving of starvation. He
has not answered the question.

SHRI VIDYA CHARAN SHUKLA:

I tried to give an answer to Lhe ques-
tion,

SHR]I NAWAL KISHORE SINHA:
May I know whether it is a fact that
the percentage of allocation for agri-
cultural development in the Fifth Plan
has been kept lower than the percent-
age of investment in the Fourth Plan?

SHRI VIDYA CHARAN SHUKLA:
May I respectfully submit that thia
question really does not arse out of
the main Question. 1 will find out
about it and I will give the informa-
tion to the hon. Member.

SHRI D. BASUMATARI: May I
know whether it is a fact or not that
time and again the Commissioner of
Scheduled Castes and Scheduled
Tribes suggested to the Planning Com-
migsion that whenever any national
project is set up in the backward tri-
bal areas, the people who are dislodg-
ed from their hesrthis and homes in
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the local areas should be rehabilitated
and that money should be set apart
for the rehabilitation of those people
and, if so, whether it is going to be
accepted or not.

SHRI VIDYA CHARAN SHUKLA:
The matter that the hon. Member has
raised is an important one which we
always keep in mind. I can assure
him that it will never Le lost sight of.

Setting up of Power Projects In
Private Secter

*224. SHRI SHANKERRAO SA.
VANT: Will the Minister of ENERGY
be pleased to state:

(a) whether the private sector
units have seught permission to esta-
blish Power Projects in the country;
and

(b) if so, the particulars thereof to-
gether with their location, the capa-
city of generation of power and the
estimated cost in each case?

THE MINISTER OF ENERGY
(8HRI K. C. PANT): (a) and (b). A
statement is laid on the Table of the
House.

Statemnent

(a) and (b). M/s. Tata Electric
Company—a power utility in the Pri-
vate sector—has submitted a proposal
for the installation of a 500 MW unmit
at their Trombay thermal power
station at an estimated cost of
Rs. 87.41 crores,

Applications from the following four
Private sector units for setling up
captive power plants are under exami-
nation by the Government.—

MW

(1) M/s. Star Paper Miils, Saha-
mnpur, (UP.) | . 45

(2) M/s.J. K. Straw Products
Ltd., Rayagoda (Orissa) . 4'c

(3) Mjs. West ColstPlpchilh,
Dandeli (Karnataka)

) Mis. Andhn Pl'adcsh Pnger
“ Mills jahmundry
{Andhra Pndesb) . .

10 00

10 00~
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SHRI SHANKERRAQO SAVANT: In
view of the serious shortage ol power
in the industrial areas which has
aggravated the economy of the coun-
try, may I know when the proposals
were submitted to the Government
and whv they have not been sanction-
ed immediately?

SHRI K. C. PANT- So far as the
proposal of M/s, Tata Electric Com-
pany is concerned, we did get an
advance copy of the project report
but we have not got any formal
communication giving approval of the
State Electricity Board, We have,
however, got a communication from
the Staic Government xhich has piven
a directive to the BStlate Electricity
Board approving the project. We will
consider this proposal. In fact, we
have already looked at it. We will
consider it after we get a vommuniza-
tion from the State Government and
the State Electricity Board. Th: four
other proposals which are mentioned
1n the statement are under considera-
vion even now.

st wefag aromer qidgw o wT
HIAATT HEY S FT AT I a3
{ORTY F ATZ4C HHE FT a7 F qgT &
gAfafael oz F1 w1 fF ratafadr
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& 3 four ? a1 A A @ gTEEE
YgeT FY AT oA W Wy g AW
Foquy w1 fom @ o gaEfefEd
w15 faurdy 2at ar Fa1 IHE T WA
U AT AT WA Fooqwd F1 a1
T ? ofx g, & #rozEd Iy
T & A ot 7 oar ag AnoeEr
qrfeEY F SR 2 7

st F wE TH . FE A1 Y
HTEHTT AT A1E AT AL o9l w7 A9
aFdr 8 ) F fasrelt ax qrE AT T §
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g M g a1 I FTT § qo
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10 & afr 78 4, fawelt € ady w4y
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1 GG aTfE & HgA FAE 7 faerey
FT TTIUTA FU1 09 HF AET g=AT |
W 9% SA%! BT & W@ & a1 I9%

SHRI B. V. NAIK- The hon.
Minister has stated about thr projects
which are in the stape of application,
which means, 1 presume, there aie no
project reports in these cases. May I
know trom the hon. Minister whether
these projects, particularly with refer-
ence to the West Coast Paper Vills at
Dhandeli in Karnataka—the same
management is runnmg the Andhra
Paper Mills i Rajahmundry in Andhra
Pradesh-—are thermal plants or hydro-
eleciric plants and if =0, the lovations
thereof, and whether theie is anythung
in ihe Industrial Policy Resolution of
1856 or anything in the ideological
policy decisions  that, when there is
shortage of power in thtis country,
these concerns can be permitted to go
ahead and produce more of electricity
in this country, whether there is any
objection other than the administra-
tive, legal and the Electricity Board
hurdles.

SHRI K. C. PANT: These are
thermal stations and they would,
presumbly, be set up at the locations
mentioned in the statement.

So far as the broad volicy is con-
cerned, new gencration capacity should
be set up in the publie sector, but
wherever it is in the national interest,
then the private sector also can be
allowed.
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WRITTEN ANSWERS TO
QUESTIONS

Exploration of Geothermal Power for
Production of Energy

*225. SHRI H. K. L. BHAGAT:
SHRI SAMAR GUHA:

Will the Minister of ENERGY be
pleased to state:

{a) whether Government have any
programme for exploration of availa-
ble Geothermal Power to produce
ENergy;

(b) if so, the main fuatures there-
of; and

(c) the reasons for exclusion of the
hot springs of Bihar, West Bengal and
Orissa fiom such programme?

THE MINISTER OF ENERGY
(SHRI K. C. PANT): (a) to (c). The
programme for developing geo-ther-
ma] power is  still largely in the
R snd D stage. Ag a part of this
programme, a UNDP project has
been iaken up for conducting explo-
rations in the Manikaran area of
Himachal Pradesh, and on the West-
ern Coast of India. In addition, ex-
plorations are being carried out in
the Puga Valley in Ladakh, and in
the Sona area in Haryana. These
areas appeared to be the most pro-
mising. Other sites with geo-thermal
potential would be taken up for ex-
ploration on the basig of the experi-
ence gained at these sitea

Study conducted by Government on
Danger of Pollution

*226, DR. SARADISH ROY: Wil
the Minister of PLANNING be pleas-
ed to state:

(a) whether Government have
conducted any study regarding the
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increasing danger of pollution result-
ing in serious health hazards to the
people in India;

(b) if o, the result of such study;
and

(c) the reaction of the Government
ihereto?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
(a) The National Environmental En-
gineering Research Institute (NEERI),
Nagpur carried out short term air
quality survey in 4 major cities,
namely, Bombay Delhi, Caleutia and
Kanpur in 1968-8% for a period of 1-2
months for each city. They have also
conducted studies on water pollution
in Jamuna, between Agra and Wazira-
bad (Delhi), Ganga near Xanpur,
Damodar in Durgapur and river
Hooghly in Asansol region (Calcutta).

(b) The studieg reveal that pollu-
tion exists in selected places of the
country though not alarming in most
capes.

{c) The institute has helped nu-
merous agencies like Municipal Cor-
porations, Industries, State Govern-
ments etc. by advising them on suit-
able methods for treatment of water,
sewage, industrial effluents, air pollu-
tion control and solid wastes disposal.

The Government of India have
taken following steps to check air
and water pollution:

1. A high powered National Com-
mittee op Environmental
Planning and Coordination
has been established to inter-
alia advise the Government,
public authoritieg and indus-
tries on matters related to
air and water pollution.

2, The prevention of water pollu-
tion Act (1974) has come into
force. The centre has also
communicated to the States
the necessity for initiating
similay steps by them.
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3. The draft Air Pallution Con.
trol Bill is now being pro-
cessed.

4. Pollution control measureg for
new industries have been
made obligatory, A new
clause has beem inserted in
the proforma of application
for industrial licensing re-
garding discharge of efflu-
ents.

5. The Insecticides Act (1968)
and the Atomic Energy Act
(1962) 1nter-alia seek to pre-
vent certain gpecific aspects
of water and air pollution.

Sale of Shares of Public Undertakings
to Private Sector

*227. SHR1 VARKEY GEORGE:
SHRI SHASHI BHUSHAN:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether his Ministry has offer-
ed to sell 49 per cent of equity shares
of public secter undertakings to the
private sector;

(b) if so, whether the proposed offer
indicates a departure in the industrial
policy of Government; and

(¢) the main features of thiz new
offer?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T. A.
PAI): (a) to (c¢). Scooters India, a
Public Sector Company, has, in pursu-
ance of Cabinet declsion, planned to
offer 43 per cent of equity to public
subscription, This does not in any
way constitute or imply a departure
from the industrisl policy of the
Government,
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Increase in Number, of Adivasi
Welfare Centres

“228. SHR1I BHAGIRATH BHAN-
WAR: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the number of Adivasi
Wellare Centres in the country 18
inadequate to fulfil the needs;

(b) the total number of centres
existing at present, Statewise; and

(c) the steps proposed to be taken
to increase their number and bring
efliciency into their working?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF¥F-
AIRS, DEPARTMENT OF PERSON-
NEL AND ADMINISTRATIVE RE-
FOEMS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
OM MEHTA): (a) to (c¢) There is no
Centrally gponsored programme of
Adivasi Welfare Centres. However,
the scheme of tribal development
blocks had 504 units by the end of
the Fourth Five Year Plan covering
broadly those areas which had more
thap two-thirdg tribal population.
This coverage was not considered
adequate. In the Fifth Plan all areas
with more than 50 per cent concen-
tration are being covered under the
Integrated Tribal Development Pro-
jecls. It is expected that now about
seventy-five per cent of the couniry’s
total tribal population will be cover-
ed as against about forty per cent in
the earlier programmes. With a view
to ensure effective implementation,
the Stateg have been requested to
review the administrative arrange-
ments and streamline them.
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Setting up of T.V, Stations at
Caloutia, Madras and Mussoorie

*230. SHRI S. A, MURUGANAN-
THAM:
SHRI M, KATHAMUTHU:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether any definite dates have
been laid down for the starting of the
Calcutta, Madras and Mussoorie Tele-
vision Stations; and

(b) the reason for frequent post-
ponement of setting up of Television
stations from year to year thus caus-
ing uncertainty in the ‘'minds of ex-
pectant viewers and Television manu-
tacturers? .

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
I K. GUJRAL): (a) As the works at
these stationg are still in  various
stageg of progress, no defimite datea
for starting transmissions from these
places have yet been fixed. However,
these Stationg gre expected to com-
mence operation during this year.

(b) There has been some delay due
to difficulties In gupply and erection
of towers and receipt of equipment.

Takeover of Britannia Engineering
Company, Titagarh (West Bengal)

#2231, SHRI ROBIN SEN; Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) whether there is any request
from the West Bengal State Govern-
ment to allow them to take over the
Britannia Engineering Company Unit
at Titagarh, West Bengal;

(b) if so, the facts thereof; and
(¢) reaction of the Centre thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI A, C.
GEORGE): (a) to (¢) In October,
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1974, the Government of West Ben-
2l mnformed that they were plann-
ing to takeover Titagarh Unit of M/s.
Britannia Engineering Company on
their owrr on the understanding that
no financial or managerial responsi-
bility would devolve on the Centre.
The State Government was advised
that, before recommending such take-
over, an updated assessment of the
state of equipment should be made;
1t was alsc necessary that viable pro-
duction and fnancial projections
should be worked out considering
that the Unit hag been closed for over
a period of four years, Final recom-
mendations of the State Government
have just been received and ure
under consideration. A final decision
18 expected to be taken shortly.

Revolutien in country’s Industrialisa
tion

*232. SHRI MOHINDER SINGH
GILL: Will the Minister of INDUS-
TRY AND CIVIL SUPPLIES be
pleased to gtate:

(a) whether he proposes to take a
number of steps in the matter of
policy and administration to bring
about a complete revolution in the
country’s industrialisation, more 8o in
the public sector; and

(b) if 80, the nature of steps to be
so taken and the time that will be
taken to do this?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T, A.
PAI): (a) and (b). The Industrial
Policy Resolution of 1958 continues
to govern policies for achieving the
objectives of growth, soclal justice
and self-reliance in the industrial
sphere. Government do not contem-
plate effecting any changes in the In-
dustrial Policy Resolution of 1088,
Within the broad framework of the
Industrial Policy Resolution, Govern-
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ment have effected changes from time
to time ip the induwtrial licensing
policy with g view to stimulate growth
particularly in priority industries cof
importance tfo the national economy.
The more important decisions taken
in the recent past are ag under:—

With a view to promoting fuller
utilisation of existing capacities and
to augment production, Government
have declided to allow machinery and
machine tool manufacturery full free-
dom for diversification of production
within the group of range of products
and within the gverall licensed capa-
citity of the wundertaking. Govern-
ment have also decided that indus-
trial undertakingy which hold indus-
trial Mcences gpecifying single or
double shift basis may apply for the
endorsement of their licences allow-
ing for maximum utilisation of plant
and machinery. Government have
recent'y announced that undertakings
holding industrial licences with speci-
fic capacity could avail the facility of
recognition of enhanced capacity if
such additional production has been
utilised for exports, gubject to cer-
tain conditions. In respect of foreign
majority companies and undertakings
requiring approval under the MRTP
Act, g special procedure will be fol-
lowed by constituting a Task Force
in the Ministry of Industry and Civil
Supplies,

The role of public sector has been
explained in' the industrial Hecnsing
policy statement of 2nd February,
1873, Within the broad framework
of Industrial Policy Resolution, the
public sector ig assigned a more
Positive role to play in the industrial
development of the country.

Target for Power Generation in Fifth
Plan

*233, SHRI S, R. DAMANI: Will

the Minister of ENERGY be pleased
%o state:

{a) the physical targets worked out
;;‘;:n Power generation in the Fifth

3

(b) the broad outlines of projects
which have been drawn to achieve
the targets; and

(e) the memsures thought of for
strengthening implementation?

THE MINISTER OF ENERGY
(SHR1 K. C. PANT): (a) and (b). 1be
Draft Fifth Five Year FPlan en-
visages an additional generating capa-
city of 16.55 million KW. The names
of the projects together with their
capacity are given in the statement
laid on the Table of the House.
[Placed wn Library. See No. LT-
9080/75].

(¢) The measureg being taken to
implement the preojects according to
schedule are the following:

(1) Reorganisation gnd revitalisa-
tion of the Central Electricity
Authority.

(2) Professionalisation of the
Management of State Electri-
city Boards, so as to improve
the:r capability of implemen-
ting projects.

(3) Setting up of Companieg for
implementing power projects
in the Central Sector.

(4

—

Allocation, of scarce materials
like Steel, Cement, explosives,
gases etc. on priority next
only to defence,

{5) Improved gnd iimely avail-
ability of indigenous equip-
ment, which would avoid de-
lays associated with imports.

(8) Standardisation of the lay
out, and equipment, in Ther-
mal Power Statons.

(7) Improved investigation and
preparation of detalled pro-
ject reports, for Hydel and
Thermal Projects.

(8) Introduction of effective mo-
nitoring of the progress of
construction of Projects, with
a view to anticipate and re-
move difficulties and bottle-
necks,
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Ralying of Promotion Quota for IAS
from State Civil Services

*234. PROF. NARAIN CHAND
PARASHAR: Will the PRIME MI-
NISTER be pleased to state:

(a) whether the Administrative
Reforms Commission had recommend-
ed in 1968 that the promotion quota
for Indian Administrative Service
from the State Civil Services be
raised from 25 per cent to 40 per cent;

(b) whether almost all the State
Governments have supported this
recommendation;

(c) whether there 1s a lot of resent-
ment amongst the State Civil Service
officers throughout the country on
account of delay in accepting the re-
commendations of the Administrative
Reforms Commission by the Central
Government;

(d) if so, whether any decision has
been taken; and

(e) if not, the date by which the
decision is likely to be iaken?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFF-
AIRS, DEPARTMENT OF PERSON-
NEL AND ADMINISTRATIVE RE-
FORMS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
OM MEHTA): (a) The Administra-
tive Reforms Commission hag recom-
mendeq that “Ip order to provide
greater opportunities for the advance-
ment of talented persong who are not
already in Clasg I—

(a) the quota of vacancies in Class
I to be filled by promotion may be
increased upto a maximum 40 per
cent where the existing quota falls
short of that percentage.

This is a general rocommendation
which also applies to promotion of
State Civil Service officers to the
IAS,

(b) Majority of the State Govern-
ments econsulted have supported the
recommendatiorn,
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(c) Requestgy have been received
fiom the State Civil Service Officers’
Associations to expedite decision bon
the recommendation.

(d) and (e). The recommendation
18 still under consideration in con-
sultation with the appropriate autho-
rities, and necessary decision will be
taken ag soon ag possible.

Legislation for Black Listing of Small
Units for Misusing Raw Material
Quotag

*235. SHRI N, E, HORO:
SHRI VIRBHADRA SINGH:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether Government are in a
position to bring in legislation to
permanently black list units in  the
semall industria]l sector found to be
misusing raw material quotas;

(h) whether Government have also
taken any initiative tgp start a chain
of raw material banks covering all
district headquarters; and

(e) 1if so, the facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI A. P.
SHARMA): (a) According to the
guide lines circulated gmong the State
Governments and Union Territorles,
a small scale unit already registered
may be de-registered by the regis-
tering authority if such units have
been proved to have misutilised the
raw materials allocated to them,
Therefore, it is not considered neces-
sary to bring in legislation for the
purpose.

(b) and (c). Scarce raw materials
such as Iron and Steel items are being
canalised through the State Small
Industries Corporation located in
various States and Union Territories.
These Corporationg have their depots
at different placeg in the respective
States. A list of Small Industries
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Development Corporations get up so
far ig given in the gtatement,

Statement

State/Uniop Territories where Small
Industries Development Corporations
have been set up

States
1. Andhra Pradesh.

2, Assam,

3, West Bengal

4. Bihar.

5. Kerala.

6. Gujarat.

7. Madhya Pradesh.
8. Maharashtra.

9. Karnataka.

10, Orissa.

11, Punjab,

2. Rajasthan.

13, Uttar Pradesh.

14, Tamil Nadu.

15. Haryana.

16. Himachal Pradesh.
17, Tripura.

18. Manipur.

19. Jammu & Kashmir.

Unwon Territory

1. Delhi.

Utilisation of Capacity in Rubber
Goods Manufacturing Compuanies

*236, SHRI NIMBALKAR: Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) whether due to g steep fall in
capacity utilisation the rubber goods
Tnanufacturing companies have shown
1 fall in output; and

(b) if so, what measures Govern-
ment contemplate to take to ensure
tull utilisation?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) There is no steep
fall in the capacity utilisation of the
rubber goods manufacturing com-
panies during the year 1874 in rela-
tion to 1973,

(b) Does not arise,
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Use of MISA to tackle Mizos and
Arresting the Politlca] Workers

*237, SHRI P. M. MEHTA: Will
the Minister of IiOME AFFAIRS be
pleased to state:

(a) whether it 15 a fact that Union
Government have decid.d to use the
MISA to tackle Mizos:

(b) if so, whether the Government
has been misusing the MISA for arres-
ting the political workers also;

(c) if so, how many persoms have
been arrested in the States since
Deceember, 1974 uptill now; and

(d) the reasons for their arrest?

THE MINISTER OF HOME AF-
FAIRS (SHRI K. BRAHMANANDA
REDDY)- (a) All the provisions of
the MISA are awrezdy applicable in
the enfire Umon Territory of Mizo-
ram and it is pessible to detain a
person in Mizoram with a view to
preventing him irom gacting in any
manner prejudicrial to the defence of
India or the rdlations of India with
foreign powers or the security of India
or the security of the Sta'e or the
maintenance ¢f public order or the
maintenance ¢f supplies and services
essential to the community.

{b) No, Sir. The political affilia-
tion of a person cannot by itself be a
relevant factor for his detention under
the MISA. It s purely incidenial
if the person delaineq for Lhe purpose
provided for in the MISA happens to
have a specifie political afiliation.

(e) and (d}. The ;nformation in
respect of the number of persons de-
tained under DMISA in some Stlates
and TUnion territories Jduring the
period 1-12-1974 to 15-2-75 is given
in the statement laid on the Table of
the llouse.

The information in respect of the
remaining States and Union terri-
tories is being collected and will be
laid on the Table of the  {ouse.
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Statement

Number of persons detained under MISA during the period 1-12-1064 10 15-3-1978.

Number of persons detained for reasons connected with

Name of State/U. Ts. with

Security of Maintenance Regulating Smuggli
State/Main- of essential of stay of “ e
tenance of suppliesand foreigners

publicorder services in India

1 2 3 4 5 6
Andhra Pradesh . . 1 16 .. .. 17
Assam . . 11 . £ 11
Bihar 76 £ 76
Guijarat , . . . 2 2
Madhya Pradesh . 1 .. .. L 1
Karnataka 3 3
Manipur , 1 1
Orissa . 6 L [
Punjab . . 32 2 34
Tamil Nadu . . 25 .. .. 25
Tripura . 2 L
Uttar Pradesh | . . 5 1 £ 6

ToTAL 87 62 32 3 184

: Informati waited,

Norss (S?) g’l‘?w mfor?rr:a:l:n in respect of the States of Haryana, Himachal Pradesh and the
Union Territories of Andaman and Nicobar , Arunachal Pradesh, Chandigarh,
Lakshadweep and Pondicherry is ‘nil’.

@) Till the 19th December, 1974 when the new Act—Conservation of Foreign
Exchange and Prevention of Smuggling Activities Act—came into force, detention
of smugglers and foreign exchange racketeers, was being ordered under the MISA
as amended by the MISA Ordinance of 17th September, 1974 which lapsed on
the 19th December, 1974. Hence the figures of detention of smugglers ete,
upto 19th December, 1974 are glso shown in the above statement.

Organiseqd by Central (a) whether the Centra] Board of
Board of Irrigation and Power on Irrigation and Power recently or-
Operation ang Maintenance of Thermal ganised a symposium on special
Power Biations problems of operation and mainte-
nance of thermal power stations in

*238, SHRI DHAMANKAR: the mtr,;

SHRI VASANT SATHE:

(b) it so, the mnin reconanendations
will the Minister of ENERGY be made by the Central Board of Irrm-

pleaseq 0 state: tion and Power on the basls of the
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deliberation in the sympusitm to
Government; and

(c) the reaction of Government
thereto and steps taken in the matter?

THE MINISTER OF ENERGY (SHRI
K. C. PANT): (s) Yes, Sir.

(b) No formal recommendations
have been made bv the Symposium.
However, a resume of the points made
during the symposium is given in
the Statement laid on the Table of
the House.

(¢) The points made during the
symposium are being studied. Ap
propriate  action or. most of these
polints is, however, already under way.

Statement

(1) There is scope for improve-
ment in cperation techniques
and malintenance  procedur-
es for improving efficiency
and availability or units.

(2) There is nieed to econumise in
use of cil due to the escala-
tion of fuel oil prices.

(3) The Boilers Act should be
amended to reduce the fre-
quency of statutory inspec-
tion in case of large utilily

boilers, to increase availabi-
lity.

(4) There i+ need to improve the
quality of coal supplied to

power stutions, and penalty
for default should be appli-
cable (v retionalised mining
agencies as in the case of
private  mines prior to
nationnlisation.

(5) Grester attention should Le
paid to develop and usc ero-
gion resictant materin's for
parts subject to erosion.

Availability of both imported
and indigencus spares ghould
be unproved.

(7) Adequate powers both ad-
ministrative and financial
should be delegated to the
authorities incharge of con-

(&

—

struction/cperation of power
stations  consistent with the
responsibilities they sre called
upon {o discharge.

Facilities should be provided
for the training of operation
and maintenance staif. through
refresher courses, exchange of
practica] views and informa-
tion or dsta

(9) Suitable incentives should be
given to the operation and
maintenance staff in the
thermal power stations in
recognition of their arduous
dutieg ard to attract compet-
ent personnel to work in
these staticns.

(8

—

(10) Common pools of spare ports
may be built up at the
national and regional levels
to reduce the over all inven-
tory cust.

control
maintenance
availability,
and the
the stations.

(12) Pit head super-stations should
be set up t» overcome dif.
culties in wagon availability
in transvortation of coal.

(13) A Central agency like the
C.E.A. should examine at the
National level the common
problems faced by power
stationg to evolve suitable re-
medial measures.

(11} Meliculous efficiency
and preventive
would imgprove
peaking cabability
econom.cs of

Alleged Conspiracy to form a Christian
State in Eastern Region

*239. SHRT MUKHTIAR SINGH
MALIK:
SHRI BIRENDER SINGH
RAO:

Wil} the Minister of HOME AR
FAIRS be pleased fr state:

(a) whether Government have
recaived reports that some foreign
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missionarjes are hatching a conspiracy
to form a Christian State in the
Eastern Region of the country;

(b) if so, whether any steps have
gince been taken by Government to
curb the plan of such foreign
missionaries; and

(¢) if not, the reasons thereof?

THE MINISTER OF HOME AF-
FAIRS (SHRI K. BRAHMANANDA
REDDY: (a) No, Sir.

(b) Does not arise.

(¢) General vip:larce, however 15
being mainta ned in the nterest of
security and public order.

Requirements of Power In Staies

*240. SHRI SUKHDEO PRASAD
VERMA: Will the Minister of EN-
ERGY be plcased to state:

(a) whether Government have taken
inta consideration the present power
requirements of each of the States;

(b) if so, the total
thereof;

requirements

(¢) the total units of power availa-
ble for each of the States at present;
and

(d) the necessary steps Govern-
ment have suggested to the States to
formulate power generatien schemes
to meet the shortages?

THE MINISTER OF ENERGY (SHRI
K. C. PANT): (a) Yes, Sir.

(b) and (c¢) The estimated power
requirements, availubility ang short-
fall in mullion umis per day durmng
February, 1975 Siate-wise are given
in statement 1 laid op the Table of
the House [Placed in Labrary. See
No, LT-8091/75 1]

(d) The Draft Fifth Five Year
Plan envisages creation of an addi
tional generating capacity of 16.5
million KW by the end of the Plan;
details ¢f which are given in state-
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ment II lajd on the Table of the
House. [Placed in Library. See
No LT-9091,75.] With this additional
generating capacity, realisation of the
maximum possible generation from
the thermal stations for which con-
crele measures have been gugzested to
the States, and intcgrated operation of
the different Siates and regional power
systems, the power demands are ex~
pected to be met.

Coordinated National Policy for Es-
sential Articles of Mass Constmption

*241 SHRI SHRIKISHAN MODI;
SHRI SHIV SHANKAR
PRASAD YADAYV:

Will the Minister of IMDUSTRY
AND CIVIL SUPPLIES be pleased to
this policy; and

(8} whether Government sre going
to evolve a coordimated national policy
covering production of essential
articles of mass consumption in the
country;

(b) if go, the salirnt fcatures there-
of, and the various items that have
been covered by this policy;

(¢} whether a ctnference of Food
and Civil Supply Ministers was held
at Cochin in February, 1875 to discuss
thig policy ; and

(d) if so, the main decisions
arrived thereat?

THE MINISTER OF STATE IN 1HE
MINISTRY OF INDUSTRY AND
CIVIi, SUPPLIES (SHRI A, C.
GEORGE): (a) to (d). The extension
and strengthening of the public dis-
tribution system according to priority
ang essential needs of the vulnerable
and poor sections of the pupulation
was discussed with Mimsters for
Food, Civil Supplies and Coopera-
tion of the State Governments at
four Regional Conferences of States
and Union Territories in the North-
ern ang Central Region, Eastern and
North-Eastern Region, Western Region
and the Southemn Region. 'The Con-
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ference for Stateg and Union Terri-
tories of the Southern Region was
held at Cochin cn 4th February, 1975.
The concensus was that the initial
priorities should be in respect of dis-
tribution of cummodities of basic
necesgity, namely, foodgrains including
coarse grains and pulses where
necessary, sugar standard cloth,
vanaspati including edible oils, cheap
fuel (soft coke and kerosene) and
salt in vulbnerable areas like metropo-
litan and large urban areas, labour
concentrations, in ‘mining, industrial
and plantation areas, district head-
quarlers, hill aieas and rural areas
in districts which zre chronicatly sesr-
city affected or deficit. The demand
for commodities Dhke pulses in the
Ersfern ard Sou'h-Eastern Zones;
coarse grains m the niil areas und in
Mahroshtra ang  Gujarat:  niastard
oil in West Bengal; and salt in the
Eastern and North-Eastern Zones
will have to be met specially, It was
also recommendad that effective mea-
sures should be tsken to ensure equi-
table distribution of cement, paper
and, stationery for students, diese]l oil
for agricultural purposes, essential
drugs, soap, matches, baby food, tyres

ang tubes, common footwear and soda
ash.

Exploitation of New Coal Mines in
Districts Purulia ang Bankura In
West Bengal

2191, SHRI S. N SINGH DEO:
Will the Miaister of ENERGY be
pleased to slate:

(a) whether no new coal wmines
have been exploited during the
turrent year;

(b) # so, the reasons thereof; and

t¢) the action taken up.to-date in
exploiting the new coal mines in the
Distriets of Purulia and Baskura in
West Bengal?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY): (PROF.
SIDDHESHWAR PRASAD): (a) to

{(¢) The information is being collect-
ed and will be laid on the table of
the House as and when received.

Coal Producilon in Fifth Plan

2192, SHRI TUNA ORAON: Wil
the Minister of ENERGY be pleased 1o
state:

(a) whether Fifth Plan target of
coal production is to the tune of 143
million tonnes; and

(b) if so, the expected achieve-
ment during the first year of the
Fifth Plan ending in the next March?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY): (PROF.
SIDDHESHWAR PRASAD): :a) and
(b) The Coal Frogramme, as included
m the Draft Fifth Five Year Plan,
envisages coal production of !35 mil-
lion tonnes py 1978-79. The expected
achievement during the first year of
Fitth Plan 15 about 88 mullian tonnes.
day.
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Supply of Power to Punjab and
Haryana from Bhakra

2185. SHRI RAM PRAKASH, Wil
the Minister of FNERGY bLe pleased
to state

(a) whether Bhakra
Board hasg decided to
daily power generation,

Management
increase the
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(b) whether Punjab and Haryana
have not received supply 87 far; and

(c) if so, the rexsons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY): (PROPF.
SIDDHESHWAR PRASAD): (a) to
(c} With effect from 11.2.18973% the
generation Irom Bhakra has been In-
creased from 8 to 8.4 million units
per day and the actual power supply
to both Punjab und Haryana has also
increased  accordingly.

Closed Holidays during a Calendar
Year

2196 DR H. P SHARMA Will the
PRIME MINISTER be pleaseq to
state

(a) whether the Second and Third
Pay Commussions had recommended
that the number of closed holidays,
other than Sundays and Second
Saturdays, to be allowed tg Central
Government employees during a
calendar year should be fixed at
sixteen,

(b) 1if so, whathey this recommen-
dation was accepted by Government;
and

(¢) the circumstances in which a
departure has been made from this
accepted principle this year (1878)
reducing the number of clused holi-
days to twelve?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT or PERSONNEL
AND ADMINISTRATIVE REFORMS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI oM
MEHTA) (a) to (¢) The Second Pay
Commission observed that the then
existing 23 holideys were top many
and recommended reduction in the
number of holidays for office staff
to 18 consisting o 3 National holi-
days and 13 religicus and other holi-
days most widely observed. This
recommendation wes gecepted and in-
structions were issued for the cbser-
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vance of 18 effective holidays in @
year. -The Third Pay Commission
went further and recommended that
no section of employees should be
allowed more than 1g¢ holidays in a
year and added that the practice of
declaring one of the restricted  holi-
days as a public holiday whenever
any of the approved 16 closed holidays
falls on a Sunday or a Second Satur-
day shoulq be discarded as socon as
possible, The list of holidays for
the year 1875 has been decided strietly
in accordance with the above recom-
mendation of the Third Pay Com-
mission which has been accepted by
Government, During the year 1975
four of the sixtesn festive ccasions
observed in Delhi and New Delhi
happen to fall on Sundavs viz.,
Republic Day (26-1-75), Ramnavami
(20-4.75), Buddba Purnima (25-3-75),
and Idu'z Zuha (Bakrid) (14-12.75)
and they were not substituted by other
holidays, in view of the aforesaid ac-
cepted recommendation of the Third
Pay Commission.
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Electronic Telephone Exchange at
New Delhi

2198 SHRI M. S, PURTY:
SHRI K. MALLANNA:

Will the Minister of COMMUNI-
CATIONS
be pleased to state the results of the
tria]l service of the country’s first
Electromic  Telephone Exchange, in-
stalled in the Laboratory of the Tele-
communication Research Centre, New
Delh1?

THE MINISTER OF COMMUNiCA-
TIONS (DR SHANKER DAYAL
SHARMA): The country's first elec-
tronie Telephone Exchange, installed in
the Laboratory of the Telecommuni-
cation Research Centre, was put into
service for a limited t13il of 5 weeks
from 22nd November to 28th Derem.
ber, 1974 About 75 gelected depart-
mental officers were served from the
experimental exchange which was
fully integrated with the Delhi Tele-
phone network and the STD network
as available from Delhi. The results
of this service trials have been highly
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encouraging and have proved the
soundness of the indigenous design
concepts. The trial has given; valuable
feedback information to finalise the
design of the commercial trial ex-
change scheduled Jor service in Delhi
by early 1977.

Letter of intent for gsetfing up
Refractory Project in Kerala

2198. SHRI C, JANARDHANAN:
SHRI VAYALAR RAVI:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES
be pleascd to siate:

(a) whether Government  have

given a leiter of intent 1o a refractory
project to be set up in Kerals State;
and

{b) if so, the outlings o* the pro-
ject and the time by which the cons-
truction work wonld be started?

THE MINISTER QOF STATE IN THE
MINISTRY OF INDUSTRY, AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) and {(b), The Kesula
State Industrial Development — Cor-
poralicn have heen granted a lettoy of
intent on 3ist October. 1972, for estab-
lishment of a new undertaking wm
Kerala State for the manufacture o!
Specialised Refractories of various
types for the capacities indicated be-
low, subject to their finalising arrange-
ments for foreign colla* ration and
import of capital goods to the satis-
faction of Government: —

tonnes per annum

(i) Fused Alumina 1,000
(ii) Calcium Aluminatcs 1,000
(1ii) Zicomia Alumina Silinca

products 2,500
1iv) Zircon Nozzles 1,000
(v) Zircon Bricks 1,500
(vi) Super Duty Brick= fo1 Blast

Furnace/Aluminium Trdus-

tries . . . . 10,000
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(vu) Laddle Quality Bricks . 10,000
(vin) Insulation Bricks . 1,000
{1x) Slecves . 3,000
Total 31,000

The project is estimailed to cost Rs. 8
crores approximately, The project is
proposed to be implemented with
foreign technical collaboration. Ac-
cording to indications piven by the
Corporation, the construction work is
expected to start during the later half
of 1976 or early 1977,
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Documentary Films for Coir Industry

2201, SHRI VAYALAR RAVI: Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Coir Board has
requested Government to produce a
documentary film on the coir indus-
try and the coir pruducts for giving
publicity to coir products in internal
as well as foreign markets; and

(b) if so, the reaction of Govern-
ment thereto; and the steps taken in
this direction?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTNG (SHRI DHARAM
BIR SINHA): (a) Yes, Sir,

(b) The Films Division would be
prepared to undertaka the production
of the film, if vhe Coi~ Board will meet
the cost involved.

Talks with Naga Rebels

2202, SHRI P. VENKATASUB-
BAIAH: Will the Mimster of HOME
AFFAIRS be pleased to state:

(a) whether the Centre was
against talks with Naga rebels;

(b if so, the reasons therefor;
and

(c) the steps proposed to be taken
in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOMSIN): (a) and (b).
The Government are of the view that
no useful purpose would be served by
talks with the Maga rebels in the ab-
sence of clear indications on the part
of the rebels to abjure viclence and
unlawful activities.

(c) Tight security measures are
continued, to be taken, to stop such
activities,

Attack on Chandroari Colliery of
Bharat Coking Coal Ltd.

2203. SARDAR SWARAN SINGH
SOKHI: Will thwe Minister of
ENERGY be pleased to state:

(a) whether about 400 persons
carrying arms looted Chandmari
Colliery i Dhanbad Area, owned by
Bharat Coking Coal Limited on the
9th February, 187%; ang

(b} 1if so, the action taker by Gov-
ernment in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF,
SIDDHESHWAR PRASAD!: (a) One
worker of Chandmar:r Collicry, owned
by Bharat Coking Coal Ltd, was
allegedly assaulted by some  sncp-
keepers near the colhery office in the
Dhanbad area on 5-2-1475, due to intra
umion rivalry. lIn retaliation, about
400 workers-armed with bows, arrows,
lathis and guns came from Bastaculla,
raided three shops and set fire to
them, as a result of which, one shop
was complitely burnt pad two were
partially burnt They also allegediy
damaged ang lootad some }ouses be-
longing to the workeis of the rival
faction,

(b) The police have registereq 9
case and one person has so far been
arrested,

Foreign Companies Producing Soft
Drinks in India
2204, SHRI ARVIND M. PATEL:
SHRI VEKARIA:
Will the Minister of INDUSTRY

AND CIVIL SUPPLIES be pleased to
state:

(a) the number and names of
foreign companies which are
producing soft drinks in India;

(b) the number of their branches in
India;

(e¢) whether the raw material for
manufacturing soft drinks is imported;

(d) if so, from which country; and

(e) the foreign exchange spent on
the import during the years 1972-73
ang 1973-74?

THE MINISTER OF STATE IN TEE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B P.
MAURYA): (a) and (b). The fol-
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lowing foreign cumpanies having an
equity of 40 per cent or more are
manufacturing soft drinks or concen-
trates of flavours used fur the manu-
facture of soft drinks:-—-

S1. No. Name of irm  Foreign Share-
lding
1. M/s. Goca Cola Export
Corporotion . 100°%,
2. M/s- Bisleri (Indig) Pvt.
Lid. Bombay . . 4970
3. M/s. Ngarden Indig Ltc'.
Bombay . . . 49%

(c) Some of the ingredients for the
manufacture of soft drinks and con-
centrutes are imported

(d) UB.A, UK. and other Euro-
pean countries,

(e) Director General, Technical
Devclopment have recommended re-
lease of foreign exchange primarily
for the import of raw materials for
the manufacture of soft drinks, con-

centrates and flavours, as indicated
below:
1972-73 Rs. 32, 78, 599/
1973-74 Rs. 33, 12, 472/-

Agsum Nagaland Boundary Dispute

2205, SHRI ROBIN KAKOTI: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the One-man Commis-
sion appointed by the Central Gov-
ernment to inquire into the boundary
dispute between Nagaland and Assam
has submitted its repori; and

(b) if s0, the salient features there-
of and if not, when the Government
are expected to get the above Commis-
sion's report?

THE MINISTER OF HOME AF-
FAIRS (SHRI K. BRAHMANANDA
REDDY): (a) Not yet Sir.

(b) Does not arise.
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Special allowances paid te Engineers
posiod te Andamamg

2206, SHRI S, D. SOMASUNDA-
RAM: Will the Minister of HOME
AFFAIRS be pleased to state;

(a) the rate at which ithe CPWD
Engineers posted to Andaman P.W,
D. are eligible to Andaman special
allowance with reference to the re-
vised basic pay; and

(b) the reasons for delay in giving
special allowanceg to Engineers based
on 25 per cent of the revised pay in-
stead of being restricted 1o certain
quantum that was due on Ist
November, 1973?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN): (a) As per
revised orders jssued by Government
of India on 1st February, 1975, accept-
ing the recommendations of the Third
Central Pay Commission, all Govern.
ment servants deputed from the main-
land for servivce under the Andaman
and Nicobar Administration (including
CPWD Engineers un deputation to
Andaman PWD) are eligible to receive
the Special Allowance at the follow-
ing rates w.e.f. 1st November, 1973:—

When posted to South 20 percent of
Andamans basic pay subject
to & maximum of
Rs. 300/- p. m.
When posted to Morth 25 per cent of basic
and Middle Andamans pay subject to a
maximum of Rs.
350/~ p. m.
When posted to Little 30 per cent of basic:
Andaman, Nicobar, pay subject to a
Islands and Narcon- maximum of Rs-
dum Island. 400/~ p. m.

(b) The question of revising the
rates of Special Allowance rerom-
mended by the Third Central Pay
Commission was under consideration
of the Government of India. As an
interim measure the quantum of
allowance was restricted to that drawn
on 1-11-73.
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Installation of Coal-wash Service In
India

2207. DR. K, L. RAO: Will the
Minister of ENERGY be pleased to
state:

(a) what is the ash content of the
coal used im the thermal :siationg in
U.8.A, UK, France and India; and

(b) what steps have been taken by
Government in the last {wo years for
the installation of the Coal-Wash
Service in India?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY PROF.
SIDDHESHWAR PRASAD): (a) In
India the ash content of coal used
for power gtations varies from 25 per
cent to 45 per cent, As per the infor-
mation available, there is large varia-
tion ir ash content of coal used in
thermal gtations in UK. which ran-
ges from 6 per cent to 35 per cent,
In France coal of ash content upto
25 per cent jw used. Imn U.B.A. the
ash content varies from 15 to 20 per
cent,

(b) There are 14 washerieg in the
country—four under the control of
the Coal Mines Authority Ltd., 6§
under the Bharat Coking Coa)] Litd,
and the remaining 5 under the steel
plants (both public and private sec-
tor). There are proposals to set up
three more coal washeries in the near
future,

Exodus of Architects

2208, SHRI RAGHUNANDAN LAL
BHATIA:
SHRI D, D, DESAIL
Will the Minister of PLANNING
‘e Pleased to state:

(a) whether a large number of
wechitects have left India recently;

(b) if so, whether recession in the
»uilding industry in Isdia hus caused
an exodus of thege architects; and

(c) if so, the steps taken to stop
such braip drain?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
(a) Ng precise information is avail-
able. However, according to the in-
formation avafilable in the Indians
Abroad Section of the National Regis-
ter maintained in the CSIR, 75 Indian
Architects were abroad ag on 31st
January, 1975. Registration in the
National Register is voluntary.

{b) The reasons of their migration
are not known., However, educated
pecple go abroad for a variety of rea-
sons, Many of them go abroad for
study, training or for acquiring wider
experience. Foreign vigits tend to
increase their value in the employ-
ment market iy India.

(c) Government have been taking
from time to time several measures
ty create employment opportunities
within the country and also to facili-
tate return of Indian Scientists, Tech-
nologists, Medical Personnel, Archi-
tects etc from abroad. A copy of the
measures taken is laid on the Table

of the House. [Placed in Library.
See. No. LT-9082/75.]
Views of Indiapn Science Congress

held at New Delhi re: Mcnace of
Pollutinm

2209. SHRI KRISHNA CHANDRA
HALDER: Will the Minister of
PLANNING be pleased to state:

(a) whether Government's sttention
has been drawn to the views express-
ed at the Indian Science Congress
held at New Delhi recently regarding
the increasing menace of pollution
throughout India;

(b) if so, the *facts thereof; and

(c) the reaction of the Govern-

ment?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
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(SHRI VIDYA CHARAN SHUKLA):
(a) Yes, Sir.

(b) A Symposium on “Pollution
and Animal Life” wag held as part of
the proceedings of the Section on
Zoology and Entomology during the
62nd Session of the Indian Science
Congress at New Delhi. Subjects
such as genetic effects of chemosteri-
lants used for pest control, effects of
varioug forms of pollution on human,
animal and plant life, effects of the
insecticidde Dimethoate on fish were
discussed.

{c) Government of India are aware
of the problems posed by environ-
mental pollution and have already
taken several steps tp mitigate tham
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Memorandum from Andaman Sarkar
Karshak Karamchari Sangh, Port
Blair

2211 SHRI NOORUL HUDA: Wil
the Minister of HOME AFFAIRS be
pleased {3 state:

ta) whether Government have re-
celved any memorandum from the
Andaman Sarkar Karshak Kaiam-
char1 Sangh, Port Blair dated the
2nd January, 1975

(b) 1f <0, salient points of the me-
morandum; and

(e) steps taken by the Government
fto redress the grievances of the work.
ers”

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN). (a) to (c). A
demand notice dated 6th January,
1975 from the General Secretary,
Andamapn Karshik Karmachari Sengh,
addressed to the Director of Agricul-
ture, Andaman and Nicobar Islands,
Pory Blan was received by Govern-
ment on 20th January, 1975. The
Genera] Secretary demanded settle-
“ent of the following grievances—

(1) Payment of Camp allowance
to the workers of Agriculture
Department,

3807 L5—3

(2) Appointment

of Mazdoors

on Regular Establishment
from among the workers gl-
ready working as casual and
daily-rated basig in the De-

partment.

(3) All otker long pending griev-
ances viz,, pension cases, pay-

ment of

overtime, payment

of monthly salary on the date
already communicated, cons-
titution of Labour Welfare
Fund, and declaration of
permanency of workerg etc.

Action taken iz indicated below:—

Appointment of maz-
doors on repular
establishment from
amongst the wor-
kers already work-
ing as casual and
daily rated baws in
the Department.

Settlement of pension
[ay i

Pavment of monthly
salary on the date
already communica-
ted.

Declaration of per-
manecy of wor-
kets ete

Casual mazdoors
are engaged on
az  and en  re-
quired basis. Va-
cancies  of 1egular
mazdoors  are filled
up by appointing
casual Mardoors and
mazdoors  working
in leave vacancies
in accordance with
“hetr merit

There are «ix pepsien
cases  pendmng. Pen
<ion  papers in all
these  cases  have
heen prepared and
sent to the Deputy
Accountant  Gene-
ral concerned  for
1SUINE payment
wders.

Monthly salay to
all wors and
head  workers 19
pad on the first
day of the month,

Outr of 292 posts of
mazdoors an 25
posts of  hea
workers 1n Agri-
culture Department
8o posts  of maz.
Jdoors and 6 postg
of head workers are
permanent and the
remaining posts
are temporary, Se-
nior mazdoors and
head workers have
alrcady  heen made
permanent  against
available posts.
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The position regarding other de-
mandg is being ascertained and the
information will be laid down on the
Table of the House as soon as it is
received.

Offer from Union Carbide for Invest-
ment in Coal Gasification
Scheme

2212. SHRI M, RAM GOPAL
REDDY:
SHRI HARI SINGH:

Will the Minister of ENERGY be
pleased to state:

(a) whether Union Carbide, a US
multinational has offered to invest
over Rs. 400 crores in eur country in
a scheme of coal gasification; and

(b) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) The
Government has not received any
such offer,

(b) Doeg not arise.
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Working of Raniganj Collieries

2214. SHRI P. GANGADEB:
SHRI D, D. DESAI:
SHRI RAGHUNANDANLAL
BHATIA:
SHRI SHRIKISHAN MODI:
SHRI R. N. BARMAN:

Will the Minister of ENEBGY be
pleased to gtate:

(a) whether many Raniganj col-
lieries have become unsafe for work-
ing and are still working under un-
safe conditions;

(b) if so, the reasons thereof;

(¢) whether mining work has been
suspended in any of these collieries;
it so, the total loss incurred in pro-
duetion; and

(d) the steps takem by Govern-
ment in this regard?

THE DEPUTY MINISTER IN
THE MINISTRY OF ENERGY
(PROF. SIDDHESHWAR PRASAD):
(a) to (d). The information iz being
collected and will be laid on the
Table of the House.

Report of Inter-Ministerial Committee
on Ceal Prices

2215. SHRI D, B, CHANDRA

GOWBA:
SHRI VIRBHADRA SINGH:
SHRL B, S, BHAURA:
SHR] NAWAL KISHORE
SHARMA.:

Fili the Minister of ENERGY be
Pleased to refer to the reply given to
Unstarred Question No. 2377 on the
#7th November, 1974 regarding in-
treame in coal price and state:

%) whether Government have ap-
pointed a high-level inter-ministerial

committee to recommend a reason-
able price for coal in the country;

(b) if so, whether the Commitiee
has submitted an interim report;

(c) if so, the main features there-
of; and

(d) the action taken or proposed
to be taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) to
(d). An Inter-Ministerial Committee
was constituted on 8th January, 1975
to consider the question of revision of
pit-head prices of different varieties
of coal and coke keeping in view,
among other things, the financial im-
plicationg of the increase in the wages
of the workers of coal mines with
effect from 1-1-1978 and escalation in
the cost of other inputs for the pre-
duction of coal. The Committee has
not yet submitted its report.

Shortage of Coab

2216, SHRI E. R, KRISHNAN:
SHR] R. P. ULAGANAMBI:

Will the Minister of ENERGY be
pleased to state:

(a) whether there is an acute shor-
tage of coal in the country;

(b) if go, the reasans therefor; and

{c) the action taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) to
(¢). Ag a result of the concerted and
courdinated efforts made to provide the
required inputg including power and
to overcome certaip bottlenecks in-
cluding rail transport, coa] producuon
has picked up and in recent months
there hag been no acute shortage of
coal for most of the comsumers in the
country.
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Introduction of Joint Sampling of
Coal at Varioug Collieries

2217. SHRI C, M. SINHA: Wl the
Minister of ENERGY be pleased to
state:

(a) whether Government propose
to introduce jomnt sampling of coal
at the touching points of various col-
lieries;

(b) if so, the time by which this
joint sampling system will be mntro-
duced; and

(¢} to what extent it will help
consumers who have bulk supply of
coal?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) to
(c). All possible efforts are made by
the Coal Mines Authority Ltd., and
the Bharat Coking Coal Ltd. to ensure
supply of coal of the required quality
to the consumers. Joint sampling at
loading points is done only for those
bulk consumers for whom such a
clause is provided in the agreement,
The Quality Control Department of
the companies, however, ensure regu-
lar inspections at the time of loading
and whenever the consumers go de-
sire joint inspectiong are also arrang-
ed.

Shortage of Cement in Tamil Nada

2218, SHRI R. V. SWAMINATHAN:
Will the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether there is an acute
shortage of coment in the Tamil
Nadu State;

(b) if so, the reasons for the
shortage;

(¢) the total allotment made to
the State for the last three months;
and

(d) the steps being taken to im-
prove the supplies?
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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI B. P,
MAURYA): (a), (b) and (d). No com-
plaint regarding shortage of cement
in Tamil Nadu has been received by
the Ministry. The State Government
hos been requested to indicate the
position. Reply ig awaited.

-

(¢) The following quantities of ce-
ment have been allotted to Tamdil
Nadu during the quarters October—
December, 1974 and January —March,
1975:—

October-December 1974  3,17,750 tonnes.
January-March 1975 3,17,750 tonres

Take over of Coal Mines ander Private
Agencies

2219. SHRI §, M. BANERJRE: Will
the Minister of ENERGY be pleased
to state:

(a) what further progress has
been made to take over the remain-
ing coal mineg which are still under
private agencies; and

(b) when a final decision js likely
to be taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRABAD): (a) and
(b). The policy of the Government is
not to allow mining of coal by pri-
vate parties anywhere, except in the
captive mines of the private sector
stee] plants which were specifically
excluded from the purview of the
legislation for the nationalisation of
coal mines. Appropriate legal and
administrative action iz being taken
to put a stop to mining of coal by
private parties a5 and when any ins-
tances come to the notice of the Gov-
ernment.
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Coir Wool named ‘Kayarool’ Deve.
Jopment by Coir Board

2221, SHRI RAJDEO SINGH: Will
the Minister of INDUSTRY AND Cl-
VIL SUFPLIES be pleased to gtate:

(a) whether a new coir product,
coir wool named Kayarool’ has been
developed by the Coir Board through
the joint efforts of the Coir Research
Institute and the National Coir Train-
ing and Design Centre:

(d) whether with this develop-
ment the export earnings of the Coir
industry are expected to improve =&
grout deal; and

{¢) if so, by when its commercial
production is expected?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CI-
VIL SUPPLIES (SHRI A, P. SHAR-
MA): (a) Yes, Sir. A new product
manufactured from softened Coir fibre
has been developed by the Colir
Board.

(b) and (e). This new product
could improve the export earnings
ang trial grders are being executed.
For Commercia] Production, organisa-
tional arrangements are being evalv-
ed by the Coir Board in association
with Coir establishments.
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Inquity into Death of Collector of
Daman, Dadra and Nagar Haveli

2222, SHRI BHAGATRAM MAN-
HAR: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) the broad outlines of the in-
vestigations made by the police and
other concerned authorities about the
death of Shri Anil Chopra, Collector
of Daman, Dadra and Nagar Haveli
who was killed in a hit-and-run road

mishap in New Delhi on the 29th
November, 1974;

(b) whether late Shri Chopra was
responsible Yor the arrest and deten-
tion of several top smugglers and
there 1s a speculation in the Presg and
the public that the accident was in
fact a foul play; and

(c) the further steps proposed to
intensify the investigation and ap-
prehend the culprits?

TIIE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN): (a) Shri
Anil Chopra was killed in a road ac-
cident on 28th November, 1874, The
sccident took place when Shrl Amil
Chopra wag going on a scooter dri-
ven by the matermal uncle Shri J. C
Sobti. A truck tried to overtake the
scooter from the right side and while
doing so knocked it down. The truck
sped away after accident. The in-
vestigation of the case wag taken up
by the Delhi Police and a case FIR
No 548 uls 279/337/304A IPC was Te-
gistered at P.S. Chanakya Puri En-
quirieg were starteq immediately to
establish the identity of the truck
Unfortunately, its pnumber could not
be noted down by any person includ-
ing the relativeg of Shri Chopra who
were driving a liltle behind and
reached the spot within a few minutes
of the accident.

{h) Late Shri Anil Chopra ag Col-
lector, Daman, Dadra and Nagar
Havelj was the detaining authority
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under the MISA and had issued de-
tention orders for 12 persong out of
whom 10 were detained and 2 were
absconding. From the facts and cir-
Fumstance; of the case it ig clear thet
it is a case of accident and there is no

evidence to suggest any foul play in
the matter,

(c) All possible efforts were made
to trace out the vehicle and the de-

faulting driver and thege efforty; are
continuing.

Supply of Essential Consumer Geods
to the Poor at Concessional Prices

2223. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased
to state the measureg taken to en-
sure availability of essential consu-
mer goods to the poor at concessional
or 1eascnable prices in the backward
areas of the country?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI A. C.
GEORGE): About 213 lakhs Fair
Price Shopg for distribution of essen-
tial commodities are functioning in
urban and rural areas including back-
ward areas The extension and
strengthening of the public distribu-
tion system according to priority and
essential needs of vulnerable areas
and poor sectiong of the population
was discussed recently at Regional
Conferences of Ministers for Food,
Civi] Supplies and Co-operation of
State Governments, The consensus
was that initial priorities should be in
respect of distribution of commodities
of basic necessity in vulnerable areas
like metropolitan and large urban
areas, lubour concentration in mining
and industrial and plantation areas,
district headquarters, hill areas and
rural aress in districts which are
chronically scarcity affected or deficit.
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Distribution of Chemical Fertilizers
by Co-operstive Marketing Societies

2224. SHRI D, P. JADEJA:
SHRI ARVIND M. PATEL:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether Co-operative Market-
ing Societies distributing chemical
fertilizers in rural sector are propos.
ing to abandon this work; and

(b) 1f so, the reasomg therefo1?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. C.
GEORGE): (a) and <(b). In pur-
suance of a Resolution passed by the
Conference of the Chairmen and
Chief Executiveg of State Coope-
rative Marketing Federations, held at
New Delhi on the 1st and 2nd Feb-
ruary, 1875, the National Agricultural
Cooperative Marketing Federation, as
the apex body of the cooperative
marketing structure of the country,
hus submiited 3 Memorandum to the
Governmeni, indicating that the
present margins for distribution of
fertilisers, fixed more than 6 years
ago, wre extremely inadequate for
cooperative  distribution  channels,
which are mostly located in areas far
way from rail-heads, due to steep
inciease in the costs of trasnport,
labour, godown rent, high rate of in-
terest on  bank credit, ete. The
Memorandum has urged Government
to allow higher distribution margins
commensurate with the increase in
handling and distribution costs, to
enable the cooperatives to avoid
losses ang continue their servicea to
the farmers.

The Memorandum is under the
coneideration of Government,

Sikh  Brotherhood International’s
Demand for Punjabi as second
Language of Delhj

2225, SHRI ONKAR LAL
BERWA:
SHRI CHANDRA SHEKHAR
SINGH:

Wil the Minister of HOME AF-
FAIRS be pleased to state;

(a) whether the President of Sikh
Brotherhood International and other
organisations of Sikhs have demand-
ed Punjabi as seeond language in
Delhi; and

(b) 1f so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS, DEPARTMENT OF PERSON-
NEL AND ADMINISTRATIVE RE-
FORMS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
OM MEHTA): (a) No such represen-
tation from the Sikh Brotherhood In-
ternational hag been received. How-
ever, gome other organisations have
demanded Punjatd as second langu-
age in Delhi.

(bY According % the Delhi Adminis.
tration, gieps are being taken to en-
courage Punjabi lamguage in Dellm,
including provision of facilitles ror
cducation. The Punjabi Advisory
Committee wag also reconstituted in
1974.

Munufacture of Drilling Rigs

2228 SHRI S. N, MISRA: Will ihe
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) whether there ig any proposal
under consideration of Government
to manufacture drilling rigs in the
country;

(b) if so, the broad outlines of the
proposal; and



79 Written Answers

(c) the funds allocated for thepy

purpose? 2

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. C.
GEORGE): (a) Yes, Sir.,

(b) A letter of intent has been
1ssued to M/s. Bharat Heavy Electri-
cals Limited, a Public Sector Under-
taking under this Ministry, for manu~
facture of oil drilling rigs, It has
entered into a collaboration agree~
ment with a US, firm for acquiring
know-how for following two sizes of
rigs:—

(i) 600 mts drilling rigs.
(if) 9600 mts. drilling rigs.

(c) Tt is not intended to set up se-
parate facility for the manufacture of
different parts of the rige but instead
these will be manufactured in the
units ¢ Bharat Heavy Electricals Li-
mited and other Public Sector enter-
prises with the basic idea of utilising
the spare capacitieg available in the
existing units, Hence no separate
provision has been made, other than
a nominal provision of Rs, 1 lakh for
balancing capital investment asked
for by Bharat Heavy Electricals Limi-

-

ted L

Eequirements ang Availability of
Industrial Gag

2227, SHRI H, M PATEL:
SHRI BAKSI NAYAK:

Will the Minster of INDUSTRY
AND CIVIL SUPPLIES be pleased to
sate, .

(a) the total requirements of in-
dustrial gas in the country wvis-a-uis
1ts availability;

(b) whether the present avalabi-
Lty is meeting the requirement of
the engineering industry; and
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(c) if not, the steps Government
propose to help the industry in getting
its required quantity of the industrial
gas?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (BHRI B. P.
MAURYA): (a) The demand for oxy-
gen gas by the end of the Fifth Five
Year Plan ig estimated to be 175 mil-
lion cubic metreg for which a capa-
city of 200 million cubic metres wounld
be required to be built up. The pre-
sent installed capacity is about 82.85
million cubic metreg and an additio-
nal capacity to the extent of 293 mil-
lion cubic metres has been approved,

(b) The present availability of oxy-
gen gas is generally sufficlent to meet
the requirements of the engineering
industry; however, imbalances do ex-
18t on a regional basis,

(c) To meet reglonal shortages of
OXygen E28 due to transportation bot-
tlenecks and to improve the turnover
rate of gas cylinders, a regional view
of the industry hag been carried out
and additional capacity approved
wherever demand existy within a ra-
dius of 250 kilo metres

Report of Weights and Measures
Committee

2228 SHRI M. K. KRISHNAN: Will
the Minister of INDUSTRY AND CI-
VIL SUPPLIES be pleased to state:

(a) whether Government have re-
ceived the report of the Weights and
Measures (Law Rewvision) Com-
mittee;

(b) if so, salient points of the re-
port; and

(c) the reaction of
thereto?

Government

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. C
GEORGE): (a) Yes, Sir,
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(b) The Committee have mainly
propcsed:

(i) adoption of Internationa] Sys-
tem of unity and other units
of weights and measures as
recommended by the appro-
priate international bodies;

(ii) control and regulation of im-
port ang export and inter-
State trade and commerce in
weights and measures and
commodities sold or distribut-
ed by weight, measure or
number;

(iii) control and regulation of
trade and commerce in pack-
aged commodities;

(iv) approval of models pf gophis-
ticated weights and measures;

(¥) punishments for offences;

(¢c) Government have examined the
Report with a view to Introducing
surtable legislation in the matter.
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Priority Industry Status to Oodubathi
Industry

2230. SHRI K. MALLANNA: Will
the Minister of INDUSTRY AND CI-
VIL SUPPLIES be pleased to state:

(a) whether any demand has been
made by the Mpysore Oodubathi
Manufacturers Association that Cen-
tre should change its criterion of 20
per cent exports for recognition as
priority industry and sanctio, priority
industry status to the Oodubathi in-
dustry soon; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE 1IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P,
MAURYA): (a) No, 8ir. There is no
record of any such representation be-
ing received by Government .

{(b) Question does not arise.
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Growth Centres in Backward Areas

2232. SHRI P. R. SHENOY: Wil
the Minister of INDUSTRY AND CI-
VIL SUPPLIES be pleased to state:

(a) whether there is any proposal
to establish ‘Growth Centres' in mdus-
trially backward areas during the
Fifth Plan;

(b) 1f so, the names of Growth Cen-
tres already selected; and

(c) the principles on which these
centres will be selected in future?

THE MINISTER OF STATE 1IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A P.
SHARMA): (a) Government have de-
cided 1o select Growth Centres/Focal
Points in backward greas for package
development of small industries,

(b) A statement showing the
Growth Centres/Focal Pointg sg far
identified is attached.

(¢) Some of the important factors
which are considered in selecting
Growth Centres/Focal Pointg are in-
frastructural facilities like developed
land, transport and communications,
water, power and the availability of
raw materials,

Statement

Sl Name of State Name of backward Growth Centre  Selected
No. district
1 2 3 4
1 Andhra Pradesh Chittoor Tirupath
2 Bihar . Bhagalpur Cal-gong
Chemparad Raxaul
Darbhanga Tavanagar
3 Guarat Junagarh Talala Block
Surendranagar Surendraragar
{full Distt.)
4 Goa . . . Mapusa Town Mapusa Town
5 Himachal Predesh . Kangra Damtsal
6 Kerala . Alleppey Shertalla:
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1 2 3 4
7 Mpysore Mysore Nanjaguda
8 Mabarashtra Ratnagiri Kudat
9 Orissa . . Koraput Jevpore
Keonjhar Barbil
Mayurbhanj Rairargpur
10 Punjb . Hoshiarptr Urmar Tanda
Dasuya
Garh Shankar
Mukerien
Sangrur Ahmedgarh, Dhuri
11 Rajasthan . Tonk Newai
12 Tamilnadu Ramanathapuram Ti ttur Taluk
Dharmapuri Krishnagiri, Host
13 Uttar Pradesh Rae Bareilli Rae Bareills
14 West Bengal Nadia Kalyani
15 Herysna Mohinder Garh Rewari
16 Jammu & Kashmir Anantnag Shokhian
Fammu Dayal Chak
17 Assam Hojai Rangiva
Nagaldia
18 Madhyr Pradesh Dewas

Diese] Power Stations in Arunachal
Pradesh

2233, SHRI C. C. GOHAIN: Will
the Minister of ENERGY be pleased
to state:

(a) the total number of Diesel
Power Stationsg in Arunachal Pradesh
and how many of these require trans-
portation of diesel oil by Air;

{b) the tntal capital cost incurred or
proposed to be incurred on Diesel
Power Stations, together with their
generating capacities, year of installa~
tion, in Power Houses set up in Ka-
meng;Subansiri Districts of Aruna-
chal Pradesh by (i) Border Road
Organisation for Army accommodation
Project in Tanga/Rupa, (i) Army;
(iii) Arunachal Administration for
Arunachal's Temporary and Perma-
nent Capital; and (iv) cwpPC. for
initial power requirements for Tanga
Valley (Kameng), Hydro-Electric Pro~
and

(¢} the estimated cost, generating
capacities present position of work of
the Hydel Schemes viz. Sappers Gya-
rong Chu, Ziro Phase I and Ziro Phase
11, in Arunacha] Pradesh ag investigat-
ed in 18717

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) to
(¢). The requisite information is be-
ing collected and will be laid on the
Table of the House,

Capacity of AIR, Dharwar

2934, SHRI B, V. NAIK: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the kilo-watt capacity of the
All India Radio, Dharwar;
(b) whether it is adequately power-

ed to broadcast to its area of operation;
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{c) if not, the steps proposed to be
taken to overcome this shortcoming
and the sime by which it is proposed
to be done?

THF DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) The All India Radio
Station at Dharwar is operating on a
10 KW medium wave transmitter.

(b) Yes, Sir,
(¢) Does mot arise,

Finalisation of Blue Prints of Thermal
Generation Units

2235. SHRI M. V. KRISHNAPPA:
Will the Minister of ENERGY be
pleased to state:

(a) whether Government have since
finalised detailed blue-prints of 500
MW Thermal Generation Units;

(b) if so, the broad outlines of the
blue-prints; and

(c) the total amount likely to be
spent ihereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF,
SIDDHESHWAR PRASAD): (a) No,
Sir.

(b) and (e¢). Do not arise,

Effect of Increase in Costs on Fifth
Plan Power Programme

2236. SHRI BIREN DUTTA: Wil
the Minister of ENERGY be pleased
to state:

(a) whether the Fifth Plan power
programme is in jeopardy due to in-
cregse in the costs; and

(b) if g0, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) and
(b). Due to increase in costs, additio-

nal resources would be required for
achieving the target of 16.55 million
KW proposed in the draft V Plan.
The matter is under the consideration
of Government,

Advertisement Rates for 8mall Langu=
age Regional Newspapers

2237. SHRI SAKTI KUMAR SAR-
KAR* Will the Minister of INFORMA-
TION AND BROADCASTING be
Dplease] to sgtate:

(a) whether Central Government
advertisement rates for small regional
language newspapers are very low as
compared 1o the increase in the price
level; and

(b) if so, whether there is any pro-
posal to revise the rates?

THE DEFUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) Advertisement ta-
riff is fixed by the newspapers them-
selves on the basig of their circula-
tion, area of coverage, nature of rea-
dership, etc, and mot by Government.
The Directorate of Advertising and
Visual Publicity, however, makes use
of only those newspapers and perio-
dicala wrose rates are found economi-
cal from the point of view of Gov-
ernmen!’y publicity requirements

(b Does not arise,

increase in Crimesg

2235. SHRI AJIT KUMAR SAHA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the number of murders, dacoities
and other crime cases in the country
during 1973-74, Stale-wise;

(L) whether the crimes were on the
increase; and

(e) if so, the reaction of Gouvern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
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(SHRI F, H, MOHSIN): (a) A state-
ment is attached. The figures relat-
ing to 1974 have not yet become avail.
able,

(b) and (c). There i5 a marginal in.
under the LP.C. in the country dur-
under the IP.C. ig the country dur-
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ing the year 1973 as compared to
1972 and 1871. The increase is attri-
butable to the increase im population,
urbanisation, industrialisation and
other gocio-economic factors. All pos~
sible steps are being taken for pre-
~vention of crimes,

Statement

Statament showing Incidence of Crime during the year 1973

sl States 'Units Cases of - Dacojty Totel
No, Murder  cases num ber of
. Cognizable

Crimes

H 2 3 4 5
1 Andhra Pradesh 1219 188 34338
2 Assam 437 259 33276
3 Bihar 1686 1813 95153
4 Gujarat 769 128 45143
§ Harvara 208 8 11443
6 Himachal Pradesh . 65 4 5179
7 Jammu & Kashmir 84 14 7434
8 Karnataks 733 253 42863
9 Kerala 451 45 40145
10 Madhys Pradesh 1705 354 108796
11 Mosharashtrs 1536 723 128405
12 Maripur 37 13 2962
13 Meghalaya 50 7 1799
14 Nagaland 44 19 1342
15 Onssa 383 159 33526
6 Punjab 689 9 14871
17 Rajasthan 699 149 44229
18 Tamil Nadu . « 956 28 66362
19 Tripurs . . 24 74 3218
20 Uttar Pradesh 3924 409G 208532
21 West Bengal . . . . . . 907 1287 84776
TorAL 16606 9632 1010794
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T 2 3 4 s
U. Ts.

1 A. &N Islands 4 e 1360
2 Chandigarh 2 . 1334
3 D. N. Haveli 1 . 89
4 D.-I!]u . . 148 27 34242
s Goa, Daman & D 22 2 1595
6 Lakshadweep 19
7 Pondicherry . . . . 5 2 917
ToTAL . 182 31 39556
GranD ToraL 16788 9663 1050350

Stock of controlled cloth in Mills under
National Textile Corporation

2239, SHRI B. S. BHAURA:
SHRI BIRENDER SINGH
RAO:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether there is a glut of con-
trolled cloth in the textile mills under
the Nationa] Textile Corporation;

(b) it so, the facts and reasons
therefor; and

(c) the measures taken to rectify
the situation?

THE MINISTER OF STATE IR
THE MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI B. P.
MAURYA): (a) to (c). Ap on 3lst
January, 1975, the textile mills under
the National Textile Corporation had
sbout 33000 bales of controlled cloth.
representing gbout 12-13 weeks pro-
duction, in atock, g against a normal
stock of 6 to 8 weeks' production,
This was mainly due to delay in lift-
ing of stocks by the National Consu-
mers Cooperative Federation. The
Torporation has taken up the matter
with the Nationa} Consumers Coope-
rative Federation.

Setting up of Coal Dumpes
2240 SHRI CHANDRA SHEKHAR

SINGH;: Will the Minister of ENERGY
ke pieased to state:

(a) whether the scheme of trans-
porting coal by sea and streamlining
distribution, system by setting up coal
dumpg have pot made much headway;
and

(b) if so, the reason for the failure?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) and
(b). Coal is already being transported
by coastal ships from Calcutta, In
addition to the existing movement, it
15 expected that in 1976, Haldia Me-
chanical Coal Berth along with relat-
ed rail capacity would become opera-
tional and would enable higher quan-
tity of coal being moved by sea, A
scheme for movement of coal through
Paradip Port by coastal ships to
Southern and Western Coasts has al-
so been finalised. The first shipment
of about 8000 tonneg of coal, is ex-
pected to take place shortly.

In addition to the coal dump set up
in Howrah six more coal dumps have
been set up in Uttar Pradesh recent-
ly by the Coal Mines Authority. The
scheme will be exitended to other se-
lected places gradually after watch
ing the performance of the dumps al-
ready opened,
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Production of Consumer Goods in
Public Sector

2241, SEHRI VEKARIA. Will the Mi-
nister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) whether Government have de
cided to start production of consumer
goods on a large geale 1n the country
in public sector; and

(b) 1f so, the facts thereof?

THE MINISTER OF INDUSTRY
AND CIVIL SUPPLIES (SHRI T. A,
PAI): (a) In formulating projects in
the public sector, the need for step-
ping up production of mass consump-
tion gouds, in which significant pro-
duction gaps ure likely to develop in
the future, is also taken into account.

(b) There are already some public
sector unite both in the Central sec-
tor as well as 1n the State sector which
are manufacturing certain consumer
guods. A few such items are (1) ce-
ment (2) leather footwear and other
leather productg (3) wrist watches
(4) bread (5) common salt (8) drugs
like penicillin, streptomycin, sulpha
drugs, anti.T.B drugs etc (7) petro-
leurn products including liquid petro-
leum gas, diesel oil ete, (8) contra-
ceptives (9) textiles and (10) photo
films, ete.

It is proposed to take up the manu-
facture of some other consumer goods
alsc, in the Central and State public
sector and in the joint sector in the
States, In many cases letters of in-
tent have already been issued to pub-
Ue sector/State Government under-
takings for this purpose. A few se-
lected industries so covered are writ-
ing poper, electric lamps. tyres and
tubes, sugar, saféty razor Dblades,
scooters, cigarettes ete.

In the Fifth Five Year Plan, it has
been decided to effect expansion of a
number of Central/State public gector
projects engaged in industries like
textiles, cement and sugar.
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Import of Machinery and Cylinder
for Gas Units

2242. SHRI RAMKANWAR: Wil
the Mimster of INDUSTRY AND
CIVIL SUPPLIES be pleased to :iate:

(a) whether 1n wview of the acute
shortage of industrial gag Government
plan to review their present policy
on mmport of machinery and cyiinders
for gas units; and

(b) if so, facts thereof and the time
by which Government would take final
decision in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSIRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA) (a) and (b). Government
have recently reviewed the position
regarding the import of planis for the
manufacture of industrial gases While
there 15 no need, from the indigenous
angle, to allow the impori of plants
for the manufacture of industrial
gases, impoit of gas cylinders 15 being
allowed to the actual users However,
import of ,lapts ilor the manufacture
of oxygen gas and 3,000 oxygen cylin-
ders 1s allowed under the Import
Trade Control Policy provided  the
apphicants are sule to arrange tihese
imports out of their own foreign ex-
change resources i. the extent of
Rs 25 lakhs.

Expenditure on Security Arrangements
for Shri Jaya Prakash Narayan

2243. SHRI SAT PAL KAPUR Wil
the Minister of HOME AFFAIRS be
pleased to state

fa) the total amount gpent sg far
by Central Government and various
State Governments on providing
police escort and making gther secu-
rity arrangements for Shri Jaya
Prakash Narayan during hig visit to
varioug places; and

(b) the future policy of Government
in this respect?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN), (a) The GoVe
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ernments of Funjasb and Haryana in-
curred an expenditure of Rs. 4589/- on
security arrangements for Shri Jaya-
prakash Narayan during his visits 1o
their States.

No expenditure was incurred by the
Central Jovernment and the State
Governments of Andhra Pradesh,
Assam, Himachal Pradesh, Jammu and
Kashmir, Karnataka. Kerala, Manipur,
Meghalaya, Orissa and  Tipura, in
this regard.

Information in respect of other State
Governmenis is being collected and
will be laid on the Table of the House
on its receint.

{(b) The Slale Governments have
heen asked tn make such  security
arrangements fnr Shri Jaya I'rakash
Narayan as are corsidered necessary
looking to the local conditions.

Eyes of two Scheduled Caste persons
gouged by Caste Hindus in Dhakall
Village in Akola District

2244 SHRI R. N. BARMAN: wil
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the eyes of two Sches
duled Caste persons were gouged by
Caste Hindus in Dhakali village in
Akolg District on 26th September,
1974; and

(b) whether in view of ths local
police’s negative attitude in thig case.
Government propose to hand over the
investigation to Central Bureau of
Investigation?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEFPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY

3807 LS—4

AFFAIRS (SHRI OM MEHTA): (a)
According tp information received
from the Government of Maharashtrz,
an incident took place on September
26, 1974 in village Dhakali of Axola
disiriet in which two ~eo-Buddhist
brothers were rendered blini by the
injuries inflicted on them in a scuifle
with some others.

(b) A police cate was  registered
against 9 accused persons in this con-
nechion and a!l the 9 accused were
arrested and churge-sheeled in c¢)urt
on December 4, 1974. The case is re-
ported to be sub judice The questicn
of handing over investigation of the
case 1o the C. B I does not, there-
fore, arise.

Recognition of Associationg of Sche-
duleg Caste Scheduled Tribe Govern-
ment Employees

2245. SHRI S. M. SIDDAYYA: Wil
the PRIME MINISTER be oleased to
state,

(a) whether the Scheduled Castes
and Scheduled Tribes Government
Employees Associations have applied
to the Government to recognise their
assoclations;

(b) if so, when did they apply; and

(c) whether they have been recog-
nised?

THE MINISTER OF STATE IN 1THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): (a)
and (b). Yes, Sir. During the last
three years, the following Scheduled
Castes and Scheduled Tribes Gouvern=
ment Employces Associations had ap~
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plied on the dates shown ageinst each,
for recognition:—

Name of Association Date

1. The Nellore District Sch,
duled Tribes Emplo]rc:;
Association, Nellore 7-2-72

2. India Government Mint
Scheduled Caste /[Scheduled
Tribe Bmployees® Council

Calcutta. 3-4-72

3. The All India Federation
of Scheduled Castes/
Tr»es, Backwa.ds and
Mugoriues Employees Wel-
fare Associations (Regd)

New Delhi 16-2-73

4. All India Scheduled Castes
and Scheduled Trbes
Employees Welfare Asso-
ciation, Lucknow 20-2-73

<. All India Scheduled Castes
Scheduled Tribes -
vernment Employces’
Co-ordination Council Cal-
cufta 19-7-73

and
Dec , 74

6 ‘The Government of India
Press Scheduled Castes
Scheduled Trbes Welfare
Association, Simla 3-9-73

7. The Himuchal
Scheduled 3 Castes
Guvernment &  Semi-
Government  Emple yees
Association, Mandi (TTima-
chal Pradesh)

Pradesh

30-12-73

(¢) No, &ir ,The Government's po-
licy has all alcng been not to recog-
nise service associations of  \Govern-
ment Employces formed on the bnsis
of caste, tribe or religion

Creation of Jobs under half-a-million
Jobg Programme

2246 SHRIMATI BHARGAVI
THANKAPPAN Will the Mimster of
PLANNING be pleased to refer to the
reply given to Unstarred Question No
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398 on the 19th February, 1075 regard-
ing jobs created under half-a-million.
jobs scheme and state:

(a) the specific steps taken to create
jobs in various flelds; and

(b) the extent to which
steps have borne fruit?

these

THE MINISTER OF ETATE IN THE
MINISTRY OF PLANNING (SHR!
vIDYA CHARAN SHUKLA) (a) The
Half-a-Million Jobs Programme was
taken up 1n the year 1973-74 A large
number of schemes were drawn up
by the State Governments and Union
Terntory Administiations nder this
Programme, 1n the light of the Guide-
lines of the Programme The Pro-
gramme covered the following three
broad categories of schemes

(1) Productive self-generaling em-
ployment schemes 1n {he fields
of agriculture, small indus-
tries, Serv:ces, trade and
commerce for the benefit of
educated unemployed persons
including engineers, scientists,
technologists, etc,

() Tramming-cum--tipe idiary em-
ployment schemes in ihe Gov-
ernment, Public Seclor Corpo-
rations or the conperative
sector,

(1) Employment incentive sche-
mes for subsidised employ-
ment in private sector

(b) A statement of progress acheved
n different States/Union Territories
18 laig on the Table of the House
[Placed wn Labrary. See No LT-9093/
751 It is o be noted that 3.34 lakhs
job opportumties were created as a
result of 1mplementation of wvarious
scheme will be extended to other se-
the achievemeats in different otates
and Union Territories have depended
upon organisational and intrastrue-
tural factors, capacity to promote
viable projects, as well as expansion
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in the various sectors of the sconomy
through Plan efforts or in the private
gector.

Antl-Indiy Elemenig Active in North-
Eastern States

2247. SHRI HARI KISHORE
SINGH:
SHRI NAWAL KISHORE
SHARMA:

Will the Minister of HOME AF-
FAIRS be pleased to state;

{a) whether it has come to Govern-
ment's potice that anti-India elements
are active in North-Eastern States of
the country;

{(b) the nature of activities hemng
carried out by these elements; and

(¢) the steps taken to curb these
activities?

THE DFPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) (a) and (b).
Underground Nagas Mizos have
been indulging in 1nsurgent activities
in Nagaland and Mizoram.

(e) The Govirnmeni are undertahk-
ing necessary securily measures to
turh guch activities,

Coca Cola Export Corporation

2248 SHRI MaDHU LIMAYE Will
the Mimster of INDUSTRY AND
CIVIL SUPPLIES be pleased to refer
to s answer o Unstarred Question
No 7993 of 24th April, 1974 and state

(a) whether information 13 being
, collected regarding increase in remit-
tances by Coca Cola Export Corpora-

tion due to introduction of ‘Fanta’;
and

{b) whethey considering grant of
Rs. 15.12 lacs import licence to Coca

Cola Export Corporation will in any
way encourage Indiay Bottlers to pro-
duce their own drinks?

THE MINIS1ER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL, SUPPLIES .(SHRI B. PF.
MAURYA): (a); Messrs. Coca OCola
Export Corporation are engaged in the
manufacture of beaverage concenirates
including ‘Fanta’ manufacture of which
15 held to be an 1tem not coming
within the scope of the Industries
(Development and Regulation) Act.
The collection of information on re-
mittanceg separalely for ‘Fanta’ is not
possible berause the profits—and
therefore the remittances—of Messrs
Coca Cola Export Corporation asre not
shown separately but only from the
totality of their operations.

(b) Grant of an Import Licence to
the Coca Cola Export Corporation will
enable the 22 Indian Boltlers of Coca
Cola to sustain production by purchase
of concentrates renufactured by the
Caca Cola Export Corporation. The
possibihity of developmeni of a whally
indigenous soft arink 18 being explcred
separately

Organisations  receiving Fereign
Contributiong

2249 SHRI C K CHANDRAFPPAN-

Will the Viimsier of HOME AFFAIRS
be pleased 1o state

(a) the organisations in our country
which are receiving foreign contribu-
tions ahbove the value of Rs 5,000
annually;

(b) whether these organisations
are furnishing accounty of their
spending of this amount to the Gov-
ernment; and

(e) it so. what are the fleids in
which this money iz being spent?
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THE DEPUTY MINISTER IN THE
MINISTRY OF M 1E AFFAIRS
{SHRI F, H. MOHS5 (a) to (e
At present, there a.. no legal restric-
tions on 1inward re nittances. The
Foreign Coniriputioe  (Regulation)
Bill, 1973, which seeks to regulate the
acceptance and utilisation ot “forcign
contribution” sng “foreign hospitality”,
1s under the ccrsideration of a Jomnt
Commuttee of both Houses of Parha-
ment. The Reserve Bank «f India,
however, maintams purely tor ytatisti-
cal purposes, a record of .nward re-
muttances of Rs. 10,000/- and above.
No separate record of urganisutions
receiving foreiin  contribulisn above
the value of Rs. 5,000 per aunum 18
kept. There is no obligation on the
part of recipient orgam:ations io fur-
nish accounts about the utilisation of
foreign contribution to Government.

Telecommunication Training Centre at

Ghaziabad
2250. SHRI JYOTIRMOY  a0SU:
Will the Minmister of COMMUNICA-

TIONS be pleased to state:

(a) whether a Telecommunication
Training Centre has been started at
Ghaziabad;

(b) whether there is a collabora-
tion with a widely known interna-
tional U.S. multi national Corpora-
tion; and

(¢) if so, whether it will be able to
intercept our Air Force Communica-
tion system through modern gadgets,
being close to Delhi?

THE MINISTER OF COMMUNICA-

TIONS (DR. SHANKER DAYAL
SHARMA): {a) Mo, Sir.
(b) No, Sir.

(c) Does uot arise.

Offices of DMT, Patna and GMT,
Bihar Circle

2251, SHRI RAMAVATAR SHAS-
TRI: Will the Mimster of COMMUNI-
CATIONS bz pieased to state:
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(a) whether Government have de-
cided to bring District Manager Tele-
phones, Patna under adminisirative
control of General Manager, Telecom-
munications, Bihar Circle;

(b) whether Government have de-
cided to merge the circle senority of
Telecommumcation employees of
Patna Telephone District with G.M.T,,
Bihar Circle; and

(c) if so, what would he the fate of
administrative section ot D.M.T. Cir-
cle, Patna 1n case of merger?

THE MINISTER OF COMMUNICA-
TIONS (DR SHHANKER DAYAL
SHARMA): (a} No, Sir

(b) No such decision has been taken
so far.

(cy Does not ar.se.

Money Paid by Truck Drivers for

Lifting of Coal from Collieries of
Coal Mines

2252, SHRI DAMODAR PANDEY:

Will the Minisiay of ENERGY e

pleased to state-

(a) whether illegal sum ranging
upto Rs. 11 1s being collected from the
trucks lifting coal from various col-
heries of coal mines authorities in
Hazaribagh area by putting up tall
gates either on public property or coal
mines property;

(b) whether in some of the coal-
mines truck drivers have to pay Rs.
450 to organised gang of persons for
loading trucks and these persons pay
only Rs. 3 to the workmen loading
trucks. thereby running illegal contract
whereas the trucks are loaded by de-
partmental workmen in some other
collieries; and

(e) if so, steps the Government are
contemplating to stop such illegal
practices?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY {PROF.
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SIDDHESHWAR PRASAD): (a) to
(¢). Such reports have come to notice
and have been referred to the Ilocal
distriet muthorities for appropriate
action.

Sale of Tickets by C.P.W.D. Staft for
Film Festival at Mavalankar
Aunditoriuan

2253. PROF. MADHU DANDAVATE:
Will the Mimster of INFORMATION
AND BROADCASTING be oleased to
state:

(a) whether tickets were openly
sold by Assistant Engineers and other
employees of the CPWD working at
CPWD Enquiry Office at Vithalbha
Patel House in the vicinity of Mava-
lankar Auditorium;

{b?) if go, the details thereof, and

(e) the action taken against those
concerned?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DIIARAM
BIR SINHA): (a) No incidant of the
sale of tickets by Assistant Engineers
etc. of the C. P W. D. has cnme to the
notice of the Gnvernment. Tickets at
the Mavalankar Auditorium were sold
atl the regular co.nters manaed kv the
Film Festival Directorate.

(b} and (c). Do not arise,

Foreign News Agencies in India

2254, SHRI K. LAKKAPPA Will
the Minister oi INFORMATION AND
BROADCASTING be pleased to state

(a) the names of forcign news
agencies operating in the country at
present, and

) (b) the names of Indian news agen-
cles who have their correspondents
abroad?

THE DEPUTY MINISTER IN TIUE
MINISTRY OF INFORMATI!ON AND
BROADCASTING (SHRI DIJARAM
BIR SINHA): (a) A statement show-

ing Foreign News Agencies who are
operating in .ndia is laid on the Table
of the House.

(b) Press Trust of India, United
News of India and Hindustan Sama-
char.

Statement

1. Agence Fiance Presse (France)

2. ANSA, Italian News Agency
(Italy)

3. Associated Press of Amernica
(Usa)

4. Allgemeiner Deutischer Nachri-
chtendienst (ADN), (GDR,

5. Bangladesh  Sangbad Sangstha
(Bangla Desh)

6. Czechoslovak News
(Czechoslovakia)

7. Deustsche Press Agenture (Ger-
man Fress Agency), (FRG)

Agency

8 Economic News Service (Hong
Kong)

9. Iraqn News Agency, PBagdad
(Iraq)

10. Kyodo News Service (Japan:
11. Polish Press Agency (Poland)
12, Reuters (UK.)

13 Tanjug (Yugoslavia)

14 Tass USER)

15 Umited Press Internatioral

(USA)
6. Novost; Press Agency (USSR)

—

17 World Fealure Services Limited.
(UK )

18 Romnaman News Ageney (Roma-
nial.

Setting up of New Rural Electrifi-
cation Projects at Orissan by REC

2955. SHRI ANADI CHARAN LAS:
Wil the HMinister of ENERGY be
pleased to state;
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(a) the sieps taken by Rural Elec-
irification Corporation to set up new
rural electrification projects in Orissa;
and

(b) the total number of such pro-
jects with their names to be set up
there?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) The
programme of rural electrification 18
drawn up by the State Governments
and implemented through the State
Electricity Boards. Additional ioan
assistance is provided by the Rural
Electrification Corporation Limited for
the schemes submitteq by the State
Electricity Boards. The Corporalion
does not execute any project Jteself.

(b) The Corporation has go far
sanctioned 61 rural electrification pru-
jects in Orissa for a total loan assist-
ance of Rs. 24.65 crores. 1he delails
are given in the statement laid on the
Table of the House. [Placed n Libra-
ry. See No. LT-9094/75.]

Allocationg for Minimum Needs Pro-
{limme in Orissa

2256. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of PLAN-
NING be pleased 1o state:

(a) whether any allocation was
made for Orissa in the Plan outlay for
1974-75 and 1975-76 for executing mi-
nimum needs programme in the Stale
in these two years; and

(b} if so, the amount allocated res-
pertively?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA)Y: (a) and
{(h). A prowvizion of Rs. 12.21 crores
has been made for Minimum  Needs
Programme in Onssa’s Annual Plan
1874-75 approved by the Planning
Commission 4t Rs. 71.24 crores. AS
regards 1975-78, a decision on  the
State Annual Plap size which would
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also include provision for Minimum
Needs Programme, will be taken short-
ly in the light of the recent discussions
held in the Flanning Commission.

Power Cut Imposed on Industries and
Agriculture during November, 1974
to January, 1¥i5

2257. SHRI DINESH
Will the Mumster
pleased to stale;

JOARDER:
of ENERGY bLe

(a) the percentage of power cut im-
posed on industries and agricullure in
various Stales during the period bet-
ween November 1974—January 1975;
and

(b) the loss in production incurred
due to this?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) A
statement giving the requsite infor-
mation is loid on the Table of the
House. |Placed in Library. See NoO.
LT.9095/75.]

(b) It 1s not possible to assess the
extent of loss 1 production solely due
to power shortage as a number of
other faclors ure also involved.

Persons Arrested under MISA

2258. SHHI SHYAM SUNDER
MOHAPATRA:
SHRI P. VENKATA-
SUBBAIAH:

Will the Minister of HOME A¥F-
FAIRS be pleaseq to state:

(a) the number of persons arrest-
ed under MISA and now under de-
tention, State-wise;

(b) whether any proceedings have-
been initiated against them; angd

(c) if so, the number of cases
scttled so far?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRB
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(SHRI F. H. MOHSIN): (a) 4784 per-
sons were held .n detention under the
MISA as on 31-12-74. The Stute-wise

figures are given in the statement
attached.
(b) and (e¢). The Maintenance of

Internal Security Act provides for
preventive detention of persons for
specified purposes and lays down tke
procedure therefor., It does not en-
visage initiation of any separate pro-
ceedingg against such detenus.

Statement
Name of State/UT. Number
ot Person®
m deten”
tion

1. Andhra Pradesh - : 24
2. Arsam . . . i §
3. Bthar - . . . 53
4. Guijarat . ' . 2
<. Haryana . . . _
6. Himachal Pradesh - . —
7. Jammu & Ka hnur - . 109
8. Karnataka - - . 2
9. Kerala - . - . 8
10. Madhya Prade:h - : 24
11. Maharashtra - . . 76
12. Mampur . ' . —_—
13. Meghalaya - . . 3
14. Nagaland . . - _
15. Orsa - : : - 10
16. Punjab - g ' . 117
17. Rajasthan - . . 8
18. Tamil Nadu - . . 26
19. Tripura . . . 21
20. Ultar Pradech : - 11
21. Wert Bengal - . : 4265
22. Andaman & Nichobar - —_
23. Arunachal Prade-h _—
24. Chandigarh —
5. Daira & Nagar Haveli - —

26, Delhi - . . ’ 7
27, Goa, Daman & Diu . 1
28. Lakshadweep . . —
29. Mizoram - : . 6
30. Pondicherry - - . —

Total 4784
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Thermal Power Plants for Bilhar In
Fifth Plan

2260, SHRI ISHAQUE SAMBHALI
Will the Minister of ENERGY be
pleased to state the particulars of
thermal power plants approved for
Bihar under the Fifth Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): The follo-
wing Power Plants have been approved
for Bihar for benefits during the Fifth
FPlan:—

(i) Kosi Hydro Electric
5 MW.

(ii) Subernarekha Hydro Electric
Scheme. 130 MW

(iii) Patratu Therma] Staticn Ex-
tension 1, 220 MW

(iv) Barauni Thermal Station Ex-
tension 1. 110 MW

(v) Patratu Tkerma! Station Ex.
tension III 220 MW

(vi) Barauni Therma] Station Ex-
tension. 110 MW

(vii) Tenughat Termal Stations
200 MW

Scheme
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Meetings of Hindi Advisory
Commiitees

2262. SHRI NITIRAJ SINGH CHAU-
DHARY: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the Central Hindi
Advisory Committee has issued direc-
tions|instructions to Central Minis-
tries regarding holding of meetings
of their Hindi Advisory Commit-~
tees;

(b) if so, the facts thereof and also
if Central Ministries have held or
are holding meetings of respective
Hindi Advisory Committees; and

(¢) whether 1t is proposed to make
it obligatory for Central Ministries
to hold meelings of their Hindi Ad-
visory Committees regularly?

THE MINISTER OF ST'A'J"E IN THE
MINISTRY CF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): (a)
to (¢). Most of the Ministries BRave
been holding meelings of their respec-
tive Hindi Adviscry Committees 1e-
gularly. However, it was found that
some of them hag not been doing so
and, therefore, in the meeting of the
Central Hindi Committee held on 26th
November, 1874, it was decided that
the Home Ministry should write %0
various Minlstries and Departments
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requesting them to ensure that their
Hindi Advisory Ccmmittees hold their
periodical meelinge regularly. The
Minister in the Ministry of Home Afi-
airg has since written regarding this
to the Ministers ccncerned.

It would thus be geen that the
Ministries are required to call these
meetings regulariy and if it is found
that there has been a lapse in any
Ministry, the raatter is brought to the
notice of the Ministry concerned by
the Ministry of Home Affairs, for
necessary action.
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Absorption of Executive Officery on.
Deputation from States to Central
Bureau of Investization

2264. SHRI BHALJIBHAI PARMAR:
Will the PRIME MINISTER be pleased:
to state:

(a) the present number of execu-
tive officers, State-wise, who are on
deputation to the Central Bureau of
Investigation for the last five years.
or more; and

(b) the action taken by Govern-
ment to absorb such officers in the.
Central Services?

THE MINISTER OF STATE IN THE-
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): (a)
and (b). The irformation is being
collected and wil} be laid on the Table
of the House.

Supply of Raw Materials to Manufae-
turers of Industrial Fasteners

2265. SHRI SURENDRA MOHANTY:
Will the Minister of INDUSTRY AND..
CIVIL SUPPLIES be pleased to state:

(a) whether the manufacturers of
industrial fasteners have appealed to
Government to take appropriate mea-
sures to ensure the supply of ade-
quate raw materials of the right
type to enable the industry to uti-
lise its capacity fully;

(b) it so, the difficulties being
suffered by the manufacturers of in-
dustrial fasteners; and

(¢) reaction of Government to

their appeal?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI B. P.
MAURYA): (a) to (¢). The units
manufacturing industrial fasteners
have been requesting regularly for
the allocation of irdigenous as well a3
imported raw materials as per policy.



115 Written Answers

Some of thege units have reported
that their production is low due o the
non-availability of adequate indigen-
ous steel raw materials as well as
delay in the supply of imporied cana-
lised steel raw materials through
Hindustan Steel Lamited. AllocahioR
of indigenous sicel raw matenals 18
being recommended by the D. G. T. P.
on the basis of the firm’s approved
«capacity; in regard to imported raw
materials, the import spplications are
being recommended by the . G. T. D
as per the import policy in force.
However, actual supplies of 1ndigenous
raw materials are being made by the
Steel Prionty Committee taking into
consideration the overall availability
and the demand. Raw materials of
imported category are suppbed by
the Hindustan Steel Limited.

Grievances of Employees Working in
the Saha Instifute of Nuclear
Physics, Calcuita

2266. SHRI SARQJ MUKHERJEE:
Will the Minister of ATOMIC ENER-
QY be pleased to state,

{a) whether he 15 aware of the
longstanding grievances regarding
the working conditions of the em-
ployees of Saha Institute of Nuclear
Physics, Calcutta and the high-hand-
ed behaviour of the Director of the
Institute;

(b) if so, what steps the Govern-
ment have taken in the matter; and

(c) what are the latest decimions of
the Government regarding the
various demands of the employees of
the Institule about promotion, over-
time, use of library, new recruitment
ete.?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONCS, MINISTER OF
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMATI INDIRA
GANDHI): (a) A few complaints f10m
the employees of the Saha Institute of
Nuclear Physics were brought o the
notice of the Department ,f Atomic
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Energy. These complatinte were
generally against the present Duirectos
and were part of an ggitation launched
by certain e¢lements in the Institute
against the vresent adminisfration. No
complaints have however besn received
in the recent past.

(b) and (c). The Saha Institute of
Nuclear Physics is an autonomous or-
ganisation and its management vests
in a Council consisting of four repre-
sentatives of the Government of India, .
vne represeciative ol the Governinent
of West Bengal and two representa-
tives of the Calcutta Umivessily (in~
cluding the Vice Chancellor). The
Vice Chancellor of the Calcutta Uni.
versily is the Chauman of the Council
The Council is fully seized of the
situation ang has been taking suitable
steps 1mprove the relationship belween
a certain section of the employees and
the present management. The Coun-
cil hag been constantly reviewinz the
position in this regard and has taken
such measures as are necessary 1o
meet the ‘egitimate grievances of the
staff of the Imstitute.

Meeting of Eastern Zonal Chieft Minis-
ters on Law and Order in Stales

2287. SHRI NAWAL KISHORE
SHARMA:
SARDAR SWARAN
SINGH SOKHI:
Wil the Mimster of HOME AFFAIRS
be pleased to state:

(a) whether a meeting of Eastern
Zone Chief Ministers was held re-
cently at Ranchi;

{b) if so, the nature of the dis=
cussions held and the decisions taken
to maintain peace, law and order
in the Eastern States;

(¢) whether the representatives of
the Central Government had also
been invited in the subsequent meet-
ings; and

(d) 1if <o, the proposal offered by
Government to these and other
States in the country to  maintain
peace, law and order?
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THE MINISTER OF HOME AP-
FAIRS (SHRI K. BRAHMANANDA
REDDY): (a), (b) and (d). The Eastern
Zongl Council consisting of the Chief
Ministers and the other two Minsters
of the States of West Bengal, Bihar
and Qrissa held its meeting in Ranchi
on 3rd February, 1875 under the
Chairmanship of the Umon Home
Minister. The Council considered
inter alia the item suggested by the
Government of West Bengal which
related to evolving a coordinated
strategy for tackling the aciivities of
the extremists in West Bengal, Bihar
and Orissa. The Council decided that
a comunittee consisting of the Chief
Secretaries and the Inspectors.General
of Police of the concerned States with
a representative of the Home Ministry
be ronstituted to go into these pro-
blems Such problems concerning the
other States can be considered in the
appropriate Zonal Council on the sug-
gestion of the Member-States.

(¢) Under the Rules of Proredure of
the Zonal Councils, the representatives
of the Central Government concerned
with the items of the agenda are in-
vited to the meetings of the Councils,

Action against Hoarders, Black-
Marketeerg

2268. SHRI BHOGENDRA JHA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) what action have been, or are
going to be taken against hoarding,
black-marketing, smuggling, adul-
teration, usury and other offences
nnd to what effect, State-wise; and

(b) what is the total number of
persons arrested for economic offen-
ces under the various Acts and pro-
ceeded against U|S 110 Cr. P.C. (as
amended), State-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. H. MOHSIN) : (a)
and (bh), Clarification hag heen scught
regarding the specific offences covered
by the phrases ‘cther offences' and
‘economic offences’ mentioned in the
question,
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Revision of Forelgn Ailr and Surface
Mail Rates

2269. SHRI G. Y. KRISHNAN:
SHRI D. P. JADEJA:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the foreign air and
surface mail rates have been revised
by the Government; and

(b) it so, the facts thereof?

THE MINISTER OF COMMUNICA-

TIONS (DR. SHANKER DAYAL
SHARMA) (a) Yes, Sir,
(b) The foreign rates wers last

revised in 1971, They have been fur-
ther revised and these rates have been
brought mnto effect from 10-2-1975.
Revision had become necessary owing
to the increase in expenditure on staff
and expenditure costs after the last
revision The revised rates have been
fixed according to the provisions con-
tained in the Universal Postal Union
Convention which regulates the fixa-
tion of postal rates for thes member
countries.

A copy of the postal notice can-
taining the revised foreign postage
rates is placed on the table of the
house [Placed mm Library. See No.
LT-9098/75].

“Captive Power Plants” for Fertl-
lizer Plants in States

2270. SHRI NARSINGH NARAIN
PANDEY - Will the Minister of PILAN-
NING be pleased to state:

(a) whether the Planning Com-
mission has any proposal for provid-
ing “Captive Power Plants” for fer-
tiliser plents in various States; if
so, the main features thereof; and

(b) whether the requirements of
the Plants have been assessed, if so,
the resulis thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA). (a) and
(b). There 13 no proposal for providing
all the fertihiser plants in the different
States with captive power plants. At
times of shortage of power and over-
loading of feeder kines, fertiliser fac-
tories do experience voltage and fre-
quency fluctuations and power cuts
which result m break lown/damage of
sensitive equipment and lower produc-
tion of fertilisers. Wherever such
indifferent power supply conditions
exists, the case of each fertiliser fac-
tory i examined on ments and suit-
able provision is being made for instal-
lation of power generation equipment
to meet the total requirement of power
or that portion needed to protect
sensitive equipment

Cooks in Delhi Police

2271 SHRI HARI SINGH
SHRI CHANDRA SHEKHAR
SINGH:

Wil the Muinmister of HOME AFFAIRS
te pleased to slate

(a) whether the shift duty of cooks
in Delij Police has not yet been 1n-
troduced;

(b) if so, the reasons therefor, and

(e) the nurmber of cooks working
ai present in Delhi Police and their
sanctioned strength?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H MOHSIN) (a) No Sir

(b) There 1 no shift system in the
CRP. and the cooks remain on duty
for full day with some hreak between
morning and evenng meals The same
practice 1s followed 1n the Dell Police,

{c) At present 362 ¢ooks are waik-
g 1n the Delhy Police against the
sanclioned strength of 362.
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Criticism of the International Fiim
Festival in Western Press

2272 SHRI PRIYA RANJAN DAS
MUNSIL: Will the Mimister of INFOR-
MATION AND sROADCASTING be
pleased to state-

(a) whether serious criticism has
been made in Western Press about the
improper management by the Ministry
in the International Fibm Festival held
in Delhi recently;

(b) it so, the reaction of Govern-
ment thereto; and

(c) whether any Consultative Com-
mittee Meeting was held before such
Film Festival to take the opimion of
the Members of Parliament for the
festival?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DIIARAM
BIR SINHA) {ay No such criticism
has come to Government's nolice

{b) Does not arise

(r) No, gir

Supply of Wagong to Yugoslavia by
Jessop Company

2273 SHRI N E HORO,
SHRI M 5 PURTY

Will the Minuster of INDUSTRY
AND CIVIL SUPPLIES he pleased to
state:

(a) whether Jessop Company of
Caleutty has failed to execute Yugo-
slavia order for supplying wagons;
and

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL, SUPPLIES (SHRI A. C.
GEORGE) (a) No, Sir.

(b) Does not arise.



121 Written Answers PHALGUNA 14, 1806 (SAKA) Written Answers 122

Undertriais escaped from Police
Cusiody

2274. SHRI SHASHI BHUSHAN:
SHRI NAWAL KISHORE
SHARMA:
SHRI SATPAL KAPUR:

Will the Mimster of HOME AF-
FAIRS be pleased to state:

(a) the total number of undertrials
escaped from the police custody during
the year 1974-75 upto 28th February,
1873 in various parts of the country;

(b) the number of those escaped
from the police custody who were
naxalites, Anand Margis, smugglers
and others;

{c) the special efforts made to re-
arrest them: and

(d) whether any arrests were made
in connection with their escape and
if go, the particularg thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) (a) to (d).
The informatjon 1s being collecled from
the States and the Union Territories
and will be laid on the Table of the
House on receipt.

Companies manufacturing Concen-
trates for Aerateq waters

2275. SHRI SHASHI BHUSHAN:
SHRI NAWAL KISHORE
SHARMA:
SHRI sATPAL KAPUR:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES Le pleased to
state the names of cormmpamies manu-
facturing concentrates for aerated
waters and the foreign shave holdings
in each company?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA)}: The names of the main
companies borne on the lists of the

TD engaged in the manufacture of
concentrates for gerateq waters for

supply to bottlers on franchise basis,
together with their foreign sharehold.
ings are given below:—

SI. No. Namc of the Fum  Fiorcign
Sharcholding

1. M/<. Cuowa  Cola Expor 1
Corporatin Now Dedlu. 1.0
2 Mj, Parley Beverages,
Bumbay Nil.
3. M/As Breorr Inda L
Bumbay 49°,

Holding of International Film Festi-
vals at Regiona)] Film Industry Qentres

2276. SHRI DIIAMANKAR' Will the
Mimster of INFORMATION AND
BROADCASTING be pleased to state:

{a) whether Government are consi-
dering the possibility of holding inter-
national film festivals at regional
film industry centres instead of New
Delhi to ensure better rapport between
the film industry ang the fikm festivals;

(b) if so, whether any decision in
this regard has been taken; and

(c) the broad outhines thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DIHARAM
BIR SINHA):- (a) The venue for the

_ next International Film Festival of

India has not vet been decided.

{b) and (c). Do not arise

A LR. Stationg in Eastern Region

2277. SHRI TUNA ORAON: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the number of Al] India Radio
stations existing in the Eastern region
States:
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(b) the number of stations which
will be on the air during the next five
years; and

(¢) the power of each such station?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) There are at present
20 Radio Stations in the Eastern Region
States, (including TUnion Territories)
of Assam, Arunachal Pradesh; Megha-
laya; Mizoram; WNagaland Manipur

Tripura; Bihar; Orissa and West
Bengal.

{v) Two new Radio Stations at
Itanagar (Arunachal Pradesh) and

Darbhanga are expected to go on the
air during the next five years, suhject
to availability of resources. The low-
power stations at Shillong and Aizwal
are being upgraded to high and me-
dium power respectively, Similarly,
power of Agartala Station is bheing
strengthened by the addition ol another
medium-power transmitter unijt.

{c) Out of 20 existing AIR stations,
five are at present operating an low-
power, ten on medium-oower and five
on high-power transmitters. JHowever,
as stated in reply 1o para (h) above,
the power of three stations at Shillong,
Ajrwal and Agartalza is Leing augment-
ed. Out of the two new radio stations
proposed to be set up one will have
high-power and one medium power.

Reorganisation of Central Information
Service

2278, SHRI TUNA ORAON: Will the
Minister of INFORMATION AND
BROADCASTING be pleased 1o state:

(a) whether Government have fina-
lised the reorganisation scheme of
Central Information Service; gnd

(b) if go, the broad outlines thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRT DHARAM
BIR SINHA): (a) No, Sir.

(b) Does not arise.
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Reduction in Pewer of Oaleutita Migh
Power Tramsmitiey

2279, SHRI TUNA ORAON: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the power of Calcutta
High Power Transmitter ig proposed
to be reduced; and

{(b) it so, the reamsons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) No Sir

(b) Does not arise.

Ad hoc Employees in Central Infor-
mation Service

2280, SHRI TUNA ORAON: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the number of ud hoc employees
serving in Central Information Ser-
vice Grade IV at the time of inter-.
view of the candidates in the first
C1.5 Grade IV Examination by UPSC;

(b) the tota] number of ‘Depart-
menial candidates’ declareg successful
and absorbed in C.IS. from amongst
the above employees;

(c) the basis and conditions agreed
upon with UPSC for inclusion of such
Departmental candidates; angd

(d) the reasong for non-inclusion in
C15 of the left-over ad hoc Grade
IV employecea?

THE DEPUTY MINMISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) 103,

(b 101,

(¢} It was decided with the concur-
rence of the Union Public Service Com-~
mission to treat the ad hoc employees
as ‘'Departmental candidates’ under
Rule 2(b)(ii) of the Central Iinformation
Service Rules for the purpose for their
inclusion in the Central Information
Service,
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Two pd-hoc employees were not
J&tﬂy ‘included in the Service as
they were not ing duty posts on
the commencement of the BService
namely, 1-8.1960. They were Rhowever

subsequently absorbed in Gared IV of

the Service,
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Clash among HM.T Workers

2283. SHRI C K CHANDRAPPAN:
Will the Minister of INDUSTRY AND
C1VIL. SUPFLIES be pleased to state:

(a) whether Government are oware
that there was recently a clash bet-
ween two sections of the workers in
HMT., Bangalore, which resulted in
the arrest of AITUC workers and a
lightening strike in the HMT, and

(b) if so, the steps Government
propose to take for putting an end to
this situation?
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THE MINISTER -OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A C GEORGE)
(a) Yes Sir

(b) Gosernment are keeping a strict
watch on the industrial relations of
HMT Unions and the Unit management
have been reguested to ensure main-
tenance of industrial peace
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Study of effect of sex and viclence
ridden fitms on children

2285 SHRI S N, SINGH DEO Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) wuether his Ministry propose to
carry out a study of the effect of sex
and violence ridden fllms on juvenile
delinquency 1n the country; and

(b) 1f s0, the steps taken in this
regard so fary

I'HE DERPUIrY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) and (b) Under the
Fifth Plan Scheme, a Directoraie of
Evaluation of Information and Publi-
city has been set up to underiake
studies through professional agencies
in the country to assess the reach and
impact of the various media including
films It :s proposed to set up a pro-
ject to stucy the impact of crime films
on youngsters

Study carried out by International
Experts on investment climate in
developed and developing Nations

2286 SHRI S N SINGH DEO Wwil
the Minister of PLANNING be pleaged
to state

(a) whether the Government are
aware of a study carried out by Mr.
Frederick Hanser, Assoclate Professor
at the College of Business and Econo-
mics, Delaware University and his
team of B8 Internationa] experts who
have compared the investmeqt climate
of 43 developed gnq developing nations
and ranked India as 4ist among them,

(b) whether the Planming Comrmis-
sion hag taken note of 1it, and

(c) if g0, its reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): (a) to {¢)
A copy of the study carried out by
Mr Frederick Hanser 15 not yet avail-
able and therefore it 1s not possible to
ndicate the reaction of the Planning
Commission thereto
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Dbty of lsngusge fims in Hindi

2987 SHRI 8§ N SINGH DEO Will
Minister of INFORMATION AND
VADCASTING be pleased to stafe

(a) whether any step has been taken
to dub the language films in Hindj for
All India screeming, and

(b) if so, the bread outlines of the
policy 1n thig regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) and (b) The Board
of Directors of the Film Finance Cor
poration have approved in principle a
scheme for financing dubbing and
para dubbing of films from regional
languages to Hindi National award
winnng films ‘Nirmalyam” (Mal-
ayalam) and ‘ Kaadu" (Kannada) have
been approved as pilot projects De
tailed scheme has not vet been worked
out by the Film Finance Corporation

Demand ang prodnctions of newsprint

2288 SHRI § N SINGH DEO WwWill
the Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state

Writtén Answers PHALGUNA 14, 1808 (SAKA) Written Answers

I30

(a) the total demand for newsprint
in the country;

(b) the total emsting production of
newsprint m the country;

{c) the newsprint project that will
come up during the next five years,
and

(d) whether with the coming up of
the new newsprint project the coun-
try will be self sufficient in newsprint?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI B P MAURYA)
{a) and (b) The demand for newsprint
15 likely to be of the order of 270,000
tonnes dunng 1975-76 The indigenous
production was 54 777 tonnes n the
year 1974

(¢) and (d) The present expansion
programme of the National Newsprint
and Paper Mills Ltd 15 expected to
be completed in April, 1975 and this
will raise the capacity of the mll to
75000 tonnes per annum Government
have approved the following schemes
for the establishment of additional
capacity for the manufacture of news-
print —

Name of the party

1. Ballazpur Paper Mulls | .
Hindustan Paper Corporation Limted
3. Surs Industrial Packing Limuted

4+ West Coast Paper Mills

$. West Bengal Industrial Deyelopmunt
Corporation

6. H"Rﬂll&saﬂ’

L]

7. Remganga Paper Mills ..

Location Capacity
H P 60,000 tonnes
. Kerala §0,000 torDes
U P 60,000 tOnnCs
Maharsshtrs 30,000 tonnes
. West Bengal 6,000 tornes
Punprb 30,000 tonnes
U P 30,000 tonnes

867 155
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The gestation period in the news-
print industry being long, the domestic
production will continue to be sub-
stantially short of the requirements for
the next several years.

Future of Hindi speaking Areas of
Fazilka ang Abohar

2289. FROF. NARAIN CHAND
FARASHAR: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether any decision hag been
taken regarding the future of the
Hind; speaking areag of Fazilka and
Abochiar in Punjab since the last date
for the implementation of the earlier
Award on this issue has already ex-
pired;

(b) if go, the nature of the decision
and the date on which it was taken:
ang

(c)y if not, the likely date by which
the decision would be taken so as to
put an end to the uncertainty regard-
ing the future of these areas?

THE MINISTER OF HOME AFFAIRS
(SHRI K. BRAHMANANDA REDDY):
(a) The decision of the Government
in regard to transfer of Fazilka-Abohar
area is contained in the Press Com-
munique dated fhe 20th January, 1970.
It was stated therein that the transfer
of the said area will be eflected simul-
taneously with the transfers to be de-
cided upon on the recommendations of
the Commission to be appointed to go
into other claims and counter-claims
for readjustment of inter-State bound-
aries of Punjab. Haryana and Hima-
chal Pradesh. Consultations with the
State Governments concerned on wvari-
ous matters arising out of the Press
Communique, including the question
of appointment of the Commission, are
proceeding.

(b) and (c). Do not arise.
Transferring the P.C.0. at Naina Devi
2290. PROF. NARAIN CHAND

PARASHAR: Will the Minister of COM-
MUNICATIONS be pleased to state:
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(a) whether the P & T Authorities
have received a suggestion for trans-
ferring the P.C.O. at Naina Devi to
Dharamsala Telegraph Engineering
Division since Naina Devl iz located in
Himachal Pradesh; and

(b) if so, the action taken on this
suggestion? +

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA): (a) Yes, Sir.

(b) Naina Devi P.C.O. is located in
Himachal Pradesh very close to its
border with Punjab State. It is con-
nected to the Telephone Exchange at
Nangal which is in Punjab State. The
lines connecting the P.C.O. to the
parent exchange at Nangal also lie
mostly in Punjab territory. Consider-
ing these, the P C.0. has been retained
in the jurisdiction of Patiala Engineer-
g Division to ensure adequate main-
tenance and operative attention.

Opening of a P.C.0, in Ladraur,
Himachal Pradesh

2261. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
COMMUNICATIONS be pleased 1o
state:

(a) whether a request hag been
made for the sanction and installation
of 3 P.CO on a pair of parallel wires
at Ladraur, in Jharlog Panchayat of
Hamirpur Districy of Himachal Pra-
desh: and

(b) if so, the decision taken by the
authorities on this request?

THE MINISTER OF COMMUNICA-
TIONS (DR SHANKER DAYAL
SHARMA): (a) Yes, Sir.

(b) The case is under examination
and the decision is yel to bhe taken.

Complaints of Black Marketing in
Newspring

22902. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
INFORMATION AND BROADCAST-
ING be pleased to state:
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(a) the names and number of
Printers and Publisherg of the News-
papers and Journals against whom the
complaints of black-marketing in
«Newsprint” have been received by
Government during the past three
years;

(b) whethery any action has been
taken against them; and

(c) if so, the nature of action and
the steps taken by Government to dis-
courage this tendency?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) to (c). A statement
showing newspapers etc. against whom
complaints were received for misuse
of newsprint and the action taken
against them 15 laid on the Table of
the House |[Placed in Library. See No
LT-9097/75).

So far as the imporied newsprint 18
concerned action is taken under the
relevant section of the Import and
Export (Control) Act, 1947, to deny
import licences or allotment of im-
ported material and for launching pro-
secution under the Act against those
who are found guilty of misuse of the
imporied newsprint, wherever neces-
sary

Newspapers receiving mewsprint are
required to submit Chartered Account-
ant certificate for consumption of the
newsprint for the purpose for which
1t 15 allotted in the previous year along
with the application for newsprint
allotment. New newspapers are re-
quired to execute bond duly guaranteed
by scheduled banks for 75 per cent
for the value of the quantity applied
for and the bonds are released only
on receipt of satisfactory evidence of
consumption ag certified by Chartered
piccountant,

Withdrawal of Unuttiised Licences and
Letters of Intent

2293. SHRI ARJUN SETHI: Will the
nister of INDUSTRY AND CIVIL
PLIES be pleased to state:

(a) whether (Government have
examined that the licensed capacities
ir terms of men and inachinery and
licence and letters of intent were
fully utilised; and

(b) whether Government  have
withdrawn gsome unutilised licenceg
angd letters of intent during last three
years and if go, the facts thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHR1 B. P. MAURYA):
(a4) Ye-, Sir A statement showing the
percentage utilisation ot capacity for
1973 and 1974 in important industries
looked after by the Directorate General
of Technical Development 1s laid on
the Table of the House. [Placed in
Library. See No LT-9088/75] These
figure- are based on estimates of in-
stulled (and on occasion, on licensed)
capacity as reported by iirms. In indus-
tries other than cont.nuous process in-
dustries, there arse certain problems
in sharply defining achievable produc-
tion capacity, especially for multi-
product industries, for industries based
on assembly operations, and for indus-
tries where the specifications of the
product may change owing to  the
changing pattern of demand modifying
achievable capacity in relation to the
installed capacity defined in generic
terms.

(b) The number of licences revoked
or surrendered and cancelled during
1973 and 1874 was 21 and 10 respec-
tively. The number of letters of intent
surrendered, cancelled or lapsed dur-
ing these two vyears was 1687 and 87
respectively,

The details of licences revoked and
letters of intent cancelled or lap:ed
are published in “Weekly Bulletin of
Industrial Licences, Import Licences
and Export Licences”, “Indian Trade
Journal”, “Journal of Industry and
Trade” and “Monthly list of Industrial
Licences and Letters of Intent”.
Copies of these publications are avail-
able in the Parliament Library.
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Rejection of FPreposals in Backward
Areas by Licomsing Committeo

2294. BHR] K. 8. CHAVDA: Will the
Munister of INDUSTRY AND CIVIL
SUPPLIES he pleased to refer to the
reply given to Unstarred Question No.
323 on the 19th February, 1875 regard-
ing establishment of 1industries 1n
Larkward areas and state:

(a) whether the attitude of the
Licensing Committee in rejecting the
proposals does not amount to flouting
Government policy of incentives to
entrepreneurs in backward districts;
and

(b) if so, how do Government pro-
pose to overhaul the Licensing Com-
mittee?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. P.
SHARMA): (a) No. Sir.

(b) Does not arise.

Proposal for expansion of Foreign and
Indian Firms

2295, SHRI K. 8. CHAVDA.: Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) the number of cases in which
the Licensing Committee hag given
expansions to foreign firms with more
than 26 per cent foreign equity, during
the last three yeans; the facts about
the firms and their proposais: and

(b) whether proposals from Indian
firms for same or similar items were
rejected; if so, the mames of Indian
firms, their proposals, the reasons of
rejection and the outgo of foreign
exchange involved in these items
during the lasy three years?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA): (a) During 1972—74, 40
letters of intent and 31  industrial
licences were issued to the Indian sub-
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sidiaries of foreign firms with foreign
equity participation of §1 per cent and
above and branches of féreign com-
panies.

The details of Letters of Intent and
Industrial Licences issued by Govern-
ment from time to time are being
published in “Weekly Bulletin of
Industrial Licences, Import Licences
and Export Licences”, “Indian Trade
Journal”, “Journal of Industry and
Trade” and “Monthly List of Indus-
trial Licences and Letters of Intent”,
Copies of these publications are avail-
able in the Parliament Library.

(b) Applications for industrial
licences received from foreign com-
panies are considered by Government
on meriis in terms of the current
industrial licensing policy announced
by Government on 2nd February, 1973.
According to the policy, the foreign
majority companies and the large in-
dustria] houses are eligible, alongwith
others, to participate in certain speci-
fied industries which are of import-
ance to the national economy or have
substantial export potential. Even in
these flelds of industry, preference is
accorded gver the foreign majonty
companies and large Rftises—f suit-
able applicants. if any, forthcoming
from amongst the small and medium
entrepreneurs. In general, the main
grounds for rejecting applications for
industrial licensing are the alllability
of adeguate capacity or raw material
constraints.

Proposals for COB Licences in Fourth
Plan

2296. SHRI K. S. CHAVDA: Will the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) the number of proposals for
COB Licences received during the
Fourth Five Year Plan period; the
number out of them which were not
within the time-limit with their pro-
posals, date of receipt of applcation
and decision of the licensing com-
mittee;
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(b) the reasons why no condition
regarding dilution of foreign equity
or exports was put while approving
proposal of firmg with more than 26
per cent foreign equity; and

(c) whether cases of misrepresen-
tation of facts in applicationz have
come to the notice of Government,
action taken against the firms found
guilty and the steps taken to discour-
age misrepresentation of facts?

THE MINISTER OF STATE 1N
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P
MAURYA): (a) During the fourth plan
period, 1720 applications for COB
licences were received. Detailed infor-
mation regarding applications received
after the expiry of the prescribed time-
limits has not been separately main-
tained. The applications received late
in point of time are also considered
on merits keeping in view the fact of
late submission and decisions are
taken depending on the merits of each
case. During 1970—74, 860 COB
licences were issued.

(by A condition as to exports is
stipulaled subject to the feasibility of
such exports and having regard to the
interna! demand. As a matter of
policy, however, conditions as to ex-
ports are required to be gtipulated only
in cases in which the foreign majority
companies and the compeanies regis-
tered or registerable under the MRTP
Act (Large Houses) are allowed to
enter flelds of industry normally not
open to them. A condition as to the
dilution of foreign share holding can
be stipulated in accordance with the
Buidelines issued, only in cases of
foreign companies having  direct
foreign equity in excess of 51 per cent.
In COB cases, having regard to the
fact that the capacities in question
have already been set up or effective
“’95 to set up capacities already taken
during periods of exemption from the
Tequirement of licensing, the question
oL imposing pre.conditions for such
licensing does not arise.

(c) COB licences are granted only
after the concerned Adminisfrative
Ministries verify the correctness of the
facts stated in the applications. If the
facts stated in any application are in
doubt, the case ig either rejected or
deferred for further enquiry and veri-
fication.

Decision to set up Special Courts for
Economic Offences

2297. SHRI DHAMANKAR: Will the
Minister of HOME AFFAIRS be pleas.-
ed to state:

(a) whether Government have
taken a decigion to set up special
courts to deal with economic offences
effectively and expeditiously; and

(b) if @o, what further action has
been taken or is proposed to be takenm
in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN)- (a) and (b).
The matter is under examination.

Loan from World Bank for Fertiliser
Projeet at Phulpwr

2298, SHRI ISHAQUE
SAMBHALIL:
DR, H P. SHARMA:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleaged to
state:

(a) whether the World Bank has
extended a loan of $ 109 million for
the cooperative fertilizer project at
Phulpur in U.P.;

(b) if so, the termms and conditions
of thig loan; and

(c) what are the main features of
the project and when it will be resdy
for commercial production?
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A C GEORGE).
(a) Yes, Sir

{b) The important terms and condi-
tions of the loan are —

(1) the loan wall carry a commit-
ment charge of 3/4 of 1 per cent
per annum on the principal
amount of the loan not with
drawn from time to time, and
interest at 8 per cent per annum
on the amount withdrawn and
outstanding from time to time,

(2) Interest and other charges shall
be payable sem) annually on
January 1 and July 1 each year

(3) The Government of India have
guaranteed the loan and the
IFFCO will pay to the Govern-
ment of India @ guarantiee fee at
2} per cent on the amount of the
loan withdrawn and outstanding
from time to time

(4) The repayment of the loan wnll
commence from 1st January
1980 and will end on 1st July,
1980.

(¢) The project contemplates pro
duction of 900 tonnes of ammoma
using heavy fuel o1l as feed stock,
which will be converted into 1500
tonnes of urea per day The estimated
ecapital outlay on the project 1s
Bs. 1655 crores It is proposed to be
financed as under—

(Rs 1n crures)

1 Rupee equivalent of foreign
exchange loan from World

Bank 81 75
2 Investment by Govt ¢f India
1n the equuty capital 36 o0

3 Equity investmunt by coope-
rative< and statc governments 22 00

4 Long term loan frcm Indian

financing 1n titutions 17 50

5. Subrnlinated lcan foom the
Govt of India 8 30
165 S5
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The project 15 expected to be com-
pleted by 31st October, 1978 Com-
mercial production 1s expected shortly
thereafter

Elections in States under President's
Rule

2289 SHRI M. KATHAMUTHU Will
the Minister of HOME AFFAIRS be
pleased to state

(a) which are the States ynder
President’s rule at present and what
are the dates of the expiry of the
proclamationg 1ssued 1n respect there-
of, and

(b) whether Government have
taken steps to conduct Assembly elec-
tions 1n those States where the expiry
of the term of President's rule 3
very near?

THE DRPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN) (a) and (b)
Gujarat The Proclamation is valid
upto 10th September 1975, its continu
ance up to this date having been ap
proved by Lok Sabha on 27th Febru-
ary 1975 and Rajya Sabha on 3rd
March, 1975

Closure of Kalol and Kandla Fertilizer
Plants

2300 SHRI P M MEHTA Will the
Mimister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state

(a) whether Rupees s'vty four crore
fertilizer complex at Kalo! mn Gujarat
which the Prime Minister inaugurated
on November 8, 1974 has been closed
because of technical faults, if so, the
facts thereof,

(b) the main reasons for the clo-
sure and how long 1t 1s likely to re-
main closed,

(¢) whether due to this the ammo-
nia plant which feeds the urea p'ant
has been shut down.
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(d) whethey due to G0me ‘major
problems the rumning of IFFCO's fer-
tiliser plant at Kandla has also been
suspended; angd

(e) if so, what are the main defects
and the time by which they are likely
to be removed?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. C. GEORGE):
(a8) to (c¢). The Ammonia plant of the
Kalol Fertilizer Complex started trial
production of ammonia en 5th Novem.
ber, 1974, It was run steadily upto 20th
November, 1874, when it had to be
stopped because the commissioning of
the Urea Plan at Kandla could not be
synchronized owing to late receipt of
some vital equipment from abroad. It
was commussioned only in  January,
1975. Urea was fArst produced on 3lst
January, 1975 and the plant was run
for a limited period at 60 per cent
capacity. Both plants are in the trial
stage, when production is intermittent.
No major faults or problems have been
encountered so far in their operation.
Regular production is expected from
March, 1875.

(d) and (e). One out of the twao
sireams of the Kandla plant was test-
run successfully at full capacity. 15,848
tonnes of NPK fertilizers have been
produced 1in this unit upto 28th Febru-
ary. 1975. Test-run of the second stream
of the plant is scheduled for March,
1975, when another consignment of
phosphoric acid will be received. Pro.
duction is less than capacity due to
shortage of phosphoric acid, which has
to be imported and is not readily avail-
able in the international market.
Efforts are continuing to obtain larger
supplies of phosphorc acid.

Persons Accompanying Late Shri
L. N, Mishra in the Adjoining Com-
partment of the Train

2301. PROF. MADHU DANDAVATE:

Will the Minister of HOME AFFAIRS
be pleased to state:

(8) the names of the persons ac-
wompanying late Shri I, N. Mishra in
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the adjoining compartments while
Shri Mishrg weg being taken by train
to Danapur Hoepital; and

(b) whether they were bonafide
Passengers?

THE MINISTER OF HOME AFFAIRS
(SHR] K. BRAHMANANDA REDDY):
(a) and (b). According to information
available with the Government, no
separate record was maintained of the
names of persons who travelled in the
special train carrying the injured late
Railway Minister from Samastipur to
Danapur gn the 2nd January, 1975,

Smuggling of Cement from Punjab
and J & K to Pakistan

2302. SHRI S. N. MISRA: Will the
Minister of HOME AFFAIRS be pleas.
ed to state,

(a) whether Government have
received  reports that large scale
smuggling of cement is going on from
the border areas of Punjab and Jammu
and Kashmir into Pakistan;

(b) whether this smuggled cement
is being used by Pakistan to construct
the bunkers in the border areas; and

(c) if so, the steps taken by Gov-
ernment to stop the smugghng of
cement into Pakistan?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) No, Sir.

(b) Does not arise.

(¢) Government is exercising neces-
sary vigilance in this regard.

Silk Filatures ip Karnataka

2303. SHRI G. V. KRISHNAN: w:1
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether the State of Karnataka
has approacheg the centre for imme-
diate release of Rs. 1.5 crores  for
advancing loans to sericulturists;



143 Written Answers

(b) whether the State has also been
allowed by the Central Government
tnnkeovegthesaﬂkﬂhturenin the
State to work under a Silk Industry
Development Corporation; and

(¢) if so, the facis thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. P
SHARMA): (a) and (b). No, Sir.
Government have, however, received a
communication from the Chief Miais-
ter of Karnataka seeking assistance for
some schemes initiated for the inten-
sive development of sericulture in that
State which are being examined. These
include—

(1) Crash programme which env:s-
ages the production of 35 lakhs
kilograms of raw silk per
annum;

(2) Introduction of bivoltine races
and the establishment of new
grainages exclugively for ore-
paring bivoltine hybrid layings
which would result in the in-
creased production of bivoltine
silk;

(3) Scheme for the grant of loan of

Rs. 2 crores to State Silk Mar-

keting Federation for its price
stabilisation operations.

(c¢) Does not arise.

N.C.D.C, Loan to State Governments
for Cooperative Sugar Mils

2304, SHRI MOHINDER SINGH
GILL: Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state:

(a) whether the National Coopera-
tive Development Corporation has
given loang to State Governments 10
make additional contribution to the
share capital of cooperative sugar
mills; and )
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{b) if so, how much money has
been advanced to the Punjak Govern-
ment for the purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. C. GEORGE):
(a) During 1974.75, the National Co-
operative Development Corporation has
advanced loan assistance to State Gov-
ernments, with funds provided under
a Central Sector Scheme, to enable
them to make additional share cupital
contribution to 7 new cooperative sugar
mills, after considering applications
received so far.

(b) No financial assistance has been
sanctioned to the Punjab Government
for the aforesaid purpose during the
current financia] year, since no oro-
posal in this regard has been received
from them by the Corporation as yet.
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Merger of National Coal Development
Comnﬁumcodhﬁnh‘
Authority

2307. SHRI SUKHDEO PRASAD
VERMA Wil the Minister of ENERGY
be pleased to state:

(a) whether Government are consi-
dering to merge the National! Coal
Development Corporation with the
Coa] Mining Authority;

(b) whether the views of the State
Government of Bihar have been taken
into consideration in the matter; and

(¢) it so, the outcome thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF SID-
DHESHWAR PRASAD) (a) to (c).
The matter 1s under consideration.

Supply of Chesper Standard Cloth by
National Textile Corporation

2308. SHRI BHAGIRATH BHAN
WAR Will the Mimister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
state

(a) whether the National Textile
Corporation propose to supply chea-
per standard cloth in the country
through 5 network of retail depots
and

(b) if so. the salient features there-
of?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL, SUPPLIES (S8HRI B P
MAURYA) (a) Yes, Sir.

(b) The National Textile Corpora
tion mills already had 252 retail shops
which sel] controlled cloth and othe.
varieties of cloth being manufactured
by these mills. Apart from this, the
Corporation 1s planning to open &
number of retail shops for distributing
the cloth produced by these mills
Three such shops have already been
opened in Delhi.
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Apsignment to Pr. Bhatt with
M/s. Maruti Ltd.

2309. PROF. MADHU DANDAVATE.
‘Will the Minuster of PLANNING be
pleased to state:

(a) whether Dr Bhatt of the Central
Road Research Institute has been
assigned some work with M/s. Marut
Limited;

(b) 1f so, since when and the nature
of his assignment; and

(¢) if not, the reasong for hig fre.
quent visits to M/s Maruti Limited?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA) (a) No,
Sr.

(b) and (¢) Do not arise However,
according to Shr1i A K Bhat, a scien-
tist 1n the Central Road Research In-
stitute he paid a visit to M/s. Maruh
Heavy Vehicles (Pvt) Ltd. only once
on Sunday, the 20th of October, 1974
The wisit was 'rade by Shri Bhatt in
his personal capacity at the request of
a Director of the irm to watch a
demonstration

Report of Commitiee set up for
supply of Coal to Steel Plants
and Consumers

2310 SHRI § R DAMANI Will the
Minister of ENERGY be pleased o
state:

(a) whether the Committes set up
to find out why suitable coal could
not be supplied to steel plantg and
other principal consumers has sub-
mutted its report;

(b) if so, what are its findings and
recommendations; and

(¢) the steps taken to implement
them?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID
DHESHWAR PRASAD): (a) to (c).
“The Comr dttee set up to review planz
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for coal supplies to steel plants during
the Fifth and Sixth Five Year FPlap
periods has not yet submitted 1its
report,

New Steel casting uniis

2311. SHRI S. A MURUGANAN-
THAM: Will the Minister of INDUS-
TRY AND CIVIL SUPPLIES be pleas-
ed to state

(a) whether Government have de-
cided not to permit new gsteel casting
units in the country, and

(b) 1if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A C. GEORGE)
(a) In view of the current level of
utilization, Government consider fur-
ther investment at this stage in setting
up capacity n general castings in-
advisable

(b) Sufficient capacity has already
been licensed and installed

Deductions made from Coal Miners
under Compuisory Deposit Scheme

2312 SHRI N E HORO Wil the
Minister of ENERGY be pleased to
state

(a) whether the failure of the Coal
Mining Authority Limited and the
Bharat Cokmg Coal Limited to main-
tain separate ledger account for crores
of rupees deducted from the emolu-
ments of the employees under the
Compulsory Deposit Scheme has creat-
ed great bitterness amongst the coal
miners,

(b) whether at present both the
companies are deducting from the
emoluments of their half a million
new employees 50 percent of the in-
creases !n theiwr variable dearness al-
lowances; and

(c) whether Government would take
steps to apprise the workerg in the
coal mines how much was being de-
ducted from their emoluments and
deposited in their accounts?
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THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a) fto
(c). The provisions of the Additional
Emoluments Compulsory  Depostt
{Employees other than Employees of
Government and Local Authorities)
Scheme, 1974, including those relating
to the maintenance of ledger accounts
and annual statement of Accounts,
whieh were 1ssued by the Ministry of
Finance in November, 1874, are being
ympiemented by the  Coal Wioes
Authority Limited and Bharat Coking
Coal Limited.
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Production of paper in 1974

2314 SHRI BHAGIRATH BHAN
TAR Will the Minister of INDUSTRY

;ND CIVIL SUPPLIES be pleased to
ate

(a) w‘hether a large number of paper

uction units dld not fulfil the quosa

ibed for production under the
uction control order;

(b) the broad trendg in regard to the
paper production during 1874,

(c) the steps proposed to maRe up
the shortfal] and increase the produc-
tion of paper; and

(d) the recommendations suggested
by the Development Council Joint
Committee on the paper industry?

THE MINISTER OF STATE IN
THE MINISTRY QF INDUSTRY ANMD
CIVIL SUPPLIES (SHRI B P.
MAURYA) (a) to (d). By and large
the paper mulls have adhered to the
pattern of production relating to whte
printing paper lald down under the
Paper (Control of Production) Order
1474 which has come into eflect from
the 1st August, 1474 As against the
percentage of 30 laid down under the
Order, the percentage of produchion of
white printing paper during the period
from st August, 1974 to 31st Decem-
ber, 1974 wag 28.6 per cent 1n the mulls
covered under the Order. This 1s con
sidered to be satisfactory taking into
account that certain rmulls have had
technical limitations to adhere to the
production pattern and conseguently
exemptions under clause 6 of the Order
had to be granted However, those mills
whose production of white printing
paper was much below the prescribed
percentage have directed to show cause
as to why action under the Order may
not be taken against them Other mills
which fell short of the prescribed per-
centage marginally have been directed
to make good the shortfall in the
future In the meeting of the Develop-
ment Council for paper held on the
5th February, 1975, the need to in-
crease the production of white paper,
particularly upto the preseribed per
centage under the Production Control
Order, was re-emphasised and this was
endorsed by the Council

Industrial projects in Orissa

2316, SHRI ARJUN SETHI:- Wil
the WMinister of INDUSTRY AND
CIVIL SUPPLIES be pleased to refer
to the reply given tp Unstarred Ques-
tion No. 2209 on the 27th November,
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1874 regarding applications from Orissa
for industrial licences and state:

(a) the specific itemg of Industrial
Projects in Origsa for which licences
have been issued by the Centre during
1974 and upto date district-wise;

(b) whether any guideline has been
issued to the individual units concern-
ed to set up the projects; and

(c) if so, the facts thereof?

THE MINISTEZ OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI BE. P,
MAURYA): (a) During the year 1974,
12 industrial licences were issued for
location of projects in Orissa. These
were granted for locations in the dis-
tricts of Mayurbhanj, Koraput, Cut-
tack, Ganjam, Dhanakanal and Keon-
jhar. The licences relate to indus-
tries such as Food Processing Industry,
Textiles, Chemicals, Non-edible Qil
and Paper & Pulp including Paper
Products.

{b) and (c). The licence holders are
given a period of 2 yvears from the date
of issue of the industrjal licence for
the completion of the projects and the
commencement of production. During
this period of 2 years or such extended
time as may be allowed by Govern-
ment in specific cases the entrepren=ur
is required to take effective steps as
defined in the Registration and Licens-
ing of Industrial Undertaking Rules,
to set up the project and to start com-
mercial production and also to fulfil
such other conditions as may be laid
down in the licence.

Sending of Scheduled Castes and Sche-
duled Tribes students abroad for
higher studies

2317. SHRI ARJUN SETHI: Wil
the Minister of HOME AFFAIRS be
pleased to state:

(a) whetber Government propose to
send Scheduled Castes and Scheduled
Tribes students abroad for higher

studies: and
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(b) if so, the proesdura Brescrioec
for this purpose?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN): (a) Undey the
Sc¢heme of National Overseas scholar-
ships to Scheduled Castes, Scheduled
Tribes, Denotified, Nomadic and Semi-
nomadic Tribes and Other Economi-
cally Backward Classes the Govern-
ment of India have been awarding
scholarships each year to 21 scholars
belonging to these categories for
higher studies abroad, The guestion
of continuance of the Scheme during
1975-76 and onwards is under consi-
deration.

(b) The applications for award of
scholarships are invited through ad-
vertisement in leading Newspapers in
India and copies of the advertisement
are also sent to the Associations work-
ing for the Welfare of these Classes,
State Governments/Union Adminis-
trations for giving wide publicity.
Belection js made with the help of
Selection Committee  constituted for
the purpose every year.

Rural Employment Guarantee Scheme

2318. SHRI NIMBALKAR: Will the
Minister of PLANNING le pleazed to
state :

(a) whether Government propose to
recommend to other States the Rural
Employment Guarantee Scheme as
visualized by the Maharashtra Gov-
ernment;

(b) whether Government are gatis-
fied as tp the feasibility of the scheme;

and
(c) the salient points of thig scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): (a) No,
Sir.  Planning Commisgion is not
visualising recommending to the other
States the introduction of the Employ-
ment Guarantee Scheme, which is a
State scheme, included in the State
Plan of Maharashtra.
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(b) and (c). The Employment Gua-
rantee Scheme of the Maharashtra

Government aims at creating such
employment opportunities as will result

in the creation of productive assets
In this sense, the Planning Commis-

glon has accepted the basic frame-

work of this scheme of Maharashtra,
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World Bank Loan for Fertilizer
Plants

2322, SHRI R. V., SWAMINATHAN:
SHRI P. M. MEHTA;
SHRI VAYALAR RAVI:

Will the Mimister of INDUSTRY
AND CIVIL SUPPLIES be pleased to
stale:

(a) whether Government have been
assured of 109 million loan from the
World Bank o increase the fertilizer
production in India;

(b} if so, the plants for which this
loan will be utilised; ang

(c) the number of fertilizer plants
in Gujarat that will be assisted with
it?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI A C.
GEORGE)" (a) Yes. Sir.

{b) For the fertilizer nlant to be set
up at Phulpur, near Allahabad In
Uttar Pradesh.

ic) None.
Isspe of Industrial Licences

2323, SHRI K S. CHAVDA: Will
the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) the number of industrial licen-
ces approved gince Ist November,
1973 ie, after Secretariat for Indus-
trial Approvals was established; the
firms, their proposals and capacities;
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{b) the number of indusirial licences
rejected during thip period, the firms,
their proposalg and reasons for rejec-
tion;

(c) whether Government have re-
ceived suggestions that Indian firms be
allowed {o plead their cases before thie
Licensing Committee in itg meetings,
to explain the pros and cong of their
proposals and to avoid procedural de-
lays; and

(d) the reaction of Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL. SUPPLIES (SHRI B. P.
MAURYA): (a) and (p). During
November 1973—December, 1974, 1246
industrial licences have been issued
and 10 industrial licences have been
revoked or surrendered and cancelled
The details of the industria]l licenices
issued and revoked are published in
the ‘Weekly Bulletin of Industrial
Licences, Import Licenves &% Export
Licences” and “Monthly List of Indus-
trial Licences/Letters of Inlent”.
Copies of these publications are avajl-
able in the Parlhiament Lihrary An
mndustrial licence is liable to be re-
voked if the licence holder either fails
to establish or take effective steps to
establish the  industrial undertoking
in respect of which the licenre has
been issued, withcut reasonable cause
and within the time specified there-
for.

(c) and (d). Government have
received suggestions in the past in-
cluding the suggestion for associaling
the applicants with the dellberations
of the Licensing Committee., IHow-
ever, having regard to the contldential
nature of the discussions held at the
meetings of the Licensing Committee,
it has not heen found feasible direct-
ly to associate the applicants at the
Committtece stage Nevertheless, op-
portunity to explain the pros and cons
of their proposals iz afforded fo the
applicants by the Administrative
Ministries and technical authoritles
handling the cases.
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Seiling up of 3 Thermal Plant at
Raysgadha (Orissa) by J. K, Group
of Mills

2324, SHRI ARJUN 3ETHI: Will the
Minister of ENERGY be npleased to
gtate :

(a) whether J. K, Group of Mills
have applied for the establishment of
a captive thermal plant at Rayagadha
(Orissa) in the private gector and the
State Government have recommended
to the Centre to this effect; and

(b) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF,
SIDDHESIHIWAR PRASAD): (a) Yes,
Sir. »

(b) The proposal is under exami-
nation

Opening of a PCO ang a Telegraph
Office at Rohini

w125, SHRI SHARAD YADAV- Will
the Minister ¢f COMMUNICATIONS
be pleased to state.

{a) whether Government have ny
plan to start a public call office and a
telegraph office at Rohini in the back-
ward district of Santhal Pargana,
Bihar; and

(b) if so, the facts thereof?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA) (a) & (b). The proposal for
bpening a public call o'fice and tele-
graph office at Rohini has slready
been examined by this Department,
The proposal is showing a loss which
cannot be condoned even under the
liberalised policy being followed in the
matter. The facilities can, however,

be _nrwided on rent and guarantee
basis.

Relation of output of trained person-
nel in yarioug disciplines with growth
of Economy

2326. SHRI SHARAD YADAV: Wil
the Minister of PLANNING bLe pleased
to state:

(a) whether the Planning Commis~
sion had made any effort during the
first 4 Five Year Plang to relate the
output of trained personnel in ihe va-
rious engineering, scientific and tech=
nical faculties of universities and In-
stitute; of technology in the country
with the growth of the economy; and

(b) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA) (a) Yes,
Sir,

(h) Queslbon does not arse

Shortage of power in States

2327, SHRI SHANKERRAO SA-
VANT Will the Minister of ENERGY
be pleaseq to stale

(a) the extent of shortage of power
in varioug States at present;

(by the reasons of thig
and

shortage;

(c) the steps proposed 1o bz taken
to meet Lhis shortage?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. S1D-
DHESHWAR PRASAD) (a) A slate-
ment giving the requisite infurmation
is attached.

(b) The main reason for power
shortage in the country 15 the short-
fall in additions to the gencieting
capacity to meet the growing load
demands. The failure of monsoons
in various parts of the country has
further aggravated the position.
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() The following steps are being  (iv) Infroduction of 3 Aysbem of
“taken 16 rneet the power shortage:-— rational. distribution X

(1) maximising of generation from e e e o

existing thermal gtations, the use of electricity for osten-

(i) Expediting the commiasioning tatious purposes so that power

of projects under cormtruction so saved could be diverted for

(ii1) Arranging relief from adjoin- increasing agricultural and
ing St:tiszm indusinial production

Statement

(All figures v GWh/day)

Regior /State Reqtire-  Availabi-  Defiait
ment liew

NORTHERN REGION

Harvana . 7 50 4 60 2 90
Himachal Pradesh ’ . . 1 06 o 82 024
Jammu & Ka+' mur . . 1 30 o 74 o 56
Purpb . . . . . 8 o5 4 65 3 40
Rajasthar . . . 7 40 6 B4 ¢ 56
Uttar Pradesh , . . . v . . 26 oo 22 a6 374
Delhi . . . . 5 00 4 60 o 4o
Chandigarh . . . . . . o 6G 0 40 Q 20

EASTERN REGION

West Bengal . . 12 50 It oo I 50

Orissa . . . . 5 50 4 6o 0 90
WESTERN REGION

Madhya Pradesh e 10 60 10 1§ b 45

Maharashtra . N . . . 33 50 27 50 6 oo

Goa . . . ' N . . o 66 0 44 C 22
SOUTHERN REGION

Andhra Pradesh . . . f ' 13 25 Ic 04 3-ar

Karnateka . . . . . . 18 27 14 13 414

Tamil Nadu, . . . . . . . . 24 18 1% 20 598
NORTH-EASTERN REGION . . . . . 1°90 17 in-_:g

——
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of growih of in the
Bate m;:nhtlm i

2328. SHRI SHANKERRAO SA-
VANT: Wil the Minister of PLAN-
NING be pleased to state:

{a) the rate o! growth of popula-
tion in the country in 1865 and 1074;

(b) the rate of growth of per capita
Grogs National Product (GNP) in
India during the same period; and

() the indication of these statis-
tics on the question of elimination of
poverty in India?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKILA) (a) The
population growth rate in 1)65 and
18974 15 estimated at ?2 per cent and
207 per cent respeclively The annual
growtih rate of population durning the
period—1965 to 1974 15 estimated at
218 per cent

) Tne i1ate of growth 1n the per
capila Gross National Praduct (GNP)
during the perind 1963-66 to 1973-7T4 18
eshimated at 12 per cent per annum.
The estimate of increase in the GNP
m W77 1s not et oy alable

1) Mo defimte ennc.usion j indieat-
et [rom these statistics on the gues-
tieq of the ehinmunation of peoierty n
India

Annual Plan for Delhi for 1975-76
2324 SHRI H K. L. BHAGAT Will
the Mimister of PLANNING Le pleased
1o refer to the reply given to Un-
starred Question No 298 on the 18th
February, 1975 regarding annual plan
outlay for States and 1inion territoriss
and state the main featurcs of the
Annual Plan for Dol for 19773-Th?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): A state-
ment indicating the salient features
of the Annual Plan 1975-78 of Delhi
88 furnished by Deiht Administrations

3807 L8—¢

is laid on the Table of the House.
[Placed in Library: See No. LT-9099,
75].

Complaints regarding Internatiomal
Film Festival

2330. SHRI H K. L. BHAGAT: will
the Minister of INFORMATION AND
BROADCASTING be pleased to state.

(a) whether any complaints were
received regarding International Film
Festival;

{(b) 1if s0, the nature of the com-
plaints; and

{¢) the action taken by Government
thereon?

THE DFPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINVHA) 1av to (01 Some enib-
c1sm was biought to the notice of
Government regarding  black maiket-
mg o osale of cinema hckets for fest-
val films shiows efc  Bult Government
does not share the criticism made

Escort cars for Shri Jayaprakash
Narayan
2431 SHRI VARKEY GEORGE
SHRI "1 ™M JOSEPH
Whll the Ahimster of
AFFAIRS 'we pleased 1o state

HOME

{a) whether according to an Enghsh
newspaper report dated the Tth Feb-
rurary, 1975 the Bihar Police has done
away with the practice of sending
escort cars with Shri  Jayaprakash
Narayva for security reasons:

(b) whether i* has been done on
the instructions of the Centre; and

(c) 1f so, the reasons therefor?

THE DEPUTY MINISTFR IN THE
MINISTRY OF HOME AFFAIRS
(SHRI ¥. H. MOHSIN): (a) to (c).
The information is being collecled
and will be laid on the Table of the
House when received?
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Special Employment Promotion
Programme for unemployed

Engineers "

2332 SHRI VARKEY GEORGE:
Will the Minister of PLANNING be
pleased to state

ta) whether the Planning Commis-
sion proposes to initiate any special

employment promotion programme to,

help unemployed engineers during the
Fifth Plan;

{b} whether the Commission has
suggested certamn gwdelines to the
State Governments 1n this regard;
and

(e) if so, what are these guidelines
and the main features of this program-
me?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA)Y (a)
The bulk of emplovment opportunities
during the Fifth Five Year Plan is pro-
posed to be reneraled through the
implementation of various Plan pro-
grammes 1n different sectors A special
programme v1z., the Employment
Promotion Programme 1971-75 was
also taken up with a view to providing
self-employment opportnmities tn the
educated job seekers, including engi-
neers. B

(b) Yes, Sir,

(c) A copy of the guidelines of Em-
ployment Promotion Programme 1s
laid on the Table of the House,
{Placed in Library. See No. LT-9100
75]. The main features of this Pro-
gramme are described in detgil in
guidelines enclosed.

Permission to freelance producers to
make T.V. Films

2334 SHRI S A. MURUGANAN-
THAM- Will the Mimster of INFOR-
MATION AND BROADCASTING be
pleased to state

(a) whether there is any facility sal-
lowing freelance independent Pro-
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ducera to make T.V. fllmg for being
shown from T. V. Stations; and

(b) if so, the reasons why this is
not being implemented more actively
so that the T V Programmes may im.
prave in quality and content?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) and (b), Yes, Sir.
Qutside Produrers are being commis-
sioned by AIR, to produce TV films
for TV Stations as well as for the
Satellite Instructional Television Ex-
periment depending on specific re-
quirements and subject to adhetence
to professional standaids

Techno-economic gtudy for develop-
ment of Western Ghats

73937 SHRI S A MURITOANAN-
THAM Will the Minaster of PLAN-
NING be pleased to state

(a) whether the tedhno-economic
study for development of weslern
ghat region has been completed: and

(b) if so. the main findings thereof
and the action taken on these findings?

THE MINISTER OF STATE IN THUE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA) (a) No,
Sir.

(h) Does not arise

Investigation into viahility of Britan-
nia Engineering Company, Titagarh
(West Bengal)

2336 SHRI ROBIN SEN Wil the
Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

(a) whether Government have con-
ducted any investigation into the
viability of the Britannia Engineering
Company Unit at Titagarh (West Ben-
gal);

(b) if so, salient points of the report
of mvestigation; and
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‘{c) the decision of
thereto? )

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
BUPPLIES (SHRI A. C. GEORGE):
(&) Yes, Sir.

Government

* {b) The report of the Inyestigatiop
Committee revealed that:—

(i) the production of the wunder.
taking is not critical to the
country’'s requirements and

(ii) restarting of the unit would
need induction of fresh finance
without any prospect of com-
mensurate return.

(c) On the basis of the recommenda.
tions of the Investigation Commitiee,
Government of India decided not te
takecver the management of Titagarb
Unit of M/s. Britannia Engineering
Company Ltd.

Performance of Public Sector Units
under Ministry of Industry and Civil
Supplies

2337. SHRI 8. R. DAMANI. Wil
the Minister of INDUSTRY AND CIVIL
SUPPLIES be pleased to state:

{a) the unit-wise performance of
the public sector units under his Minis-
try in the current year and how it
compares with that of the previous
year;

(b) whether there is improvement
or deterioration in capacity utiliza-
tion together with reasons; and

(c) whether working of the umits
has been streamlined to give better
Tesults; and if so, the facts thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A, C
GEORGE): (a) A statement is laid
on the Table of House, [Placed in
Library. See No, LT?9101/751.

(b) Yes, @ir: Ag will be seen from
the attached statement, there has been
_general improvement in the produc.
“Hon performance of all the units except
Tungabhsdra Steel Progucts Ltd., and

the Sambhar Salt Ltd. Since Tunga-
bhadra Steel Products Ltd., is gperating
near full capacity, further increase in
production levels has not been possi-
ble. Perfurmance.wise, however, this
unit is doing reasonably well. In the
case of Sambhar Salt Ltd:, The manu.
facture of alt is seasonal and the out.
put depedng on the quantum of raiifall
ang certair other factors. The under.
taking, therefors, do not have any
installed capacity,

(¢) The working of the public sector
undertakings under the Ministry is
kept under constant review. A nummber
of measures have 9een taken to further
improve their performance. These In-
clude re.organisation and profession.
alisation of the management, standardi-
sation and diversification of the pro-
duct mix, strengthening of design capa.
bility, better control of inventory levels
enabling inter-plant, {ransfer of scarce
raw materials for optimum utilisation,
and grealer emphasis on  preveutive
maintenance in the plant. Detailed
studies are also taken at the pland
level to identify production bottlenecks.
In the Department of Heavy Industry,
an information system has been set up
to enable quick decisiong being taken
in regard to (i) allocation of resources,
(ii) operational plans and schedules
(iii) monitcring of progress on new pro.
jects and continuing schemes {iv) ana-
lysis of information (v) evaluatioa and
teeg back to exercise the functions of
(a) control and (b) planning, through
analysis of monthly and quarterly re-
ports,

Dual price structure for Coal

2338. SHRI P. M. MEHTA:
SHRI GAJADHAR MAJHI:
Will the Minister of ENERGY
be pleaseq to state:

(a) whether Government are con-
sidering a plan to enforce a dual price
structure faor coal in the country;

(b) if 50, the main features there-
of; and
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(c) the time by which the final
decision is likely to be taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
DHESHWAR PRASAD): (a) fo (c)
The policy regarding coal price is
under consideration by the Govern-
ment and a gecision will be taken
shortly,

National Merit Test by U.P.S.C.

2330. SHRT P, M. MEHTA:
SHRI V. MAYAVAN:

Will the FRIME MINISTER be
pleased t¢ refer to the reply given to
Unstarred Question No. 5108 on the
18th December, 1974 regarding request
by State Public Service Commission
for holding Naticnal Merit Test by
Union Public Service Commission :nd
srale*

(a) whether the scheme has been
considered and finalised by  Umon
Pubhic Service Commission.

(b} if so, the sulient features there-
af?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
DEPARTMENT OF PERSONNEL
AND ADMINISTRATIVE REFORMS>
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI OM
MEHTA): {(a) ana (b), The Union
Public Service Cummission have for-
mulated eertiin bLroad proposals for
holding National Merit Examinations
in various dlsciplines at  different
levels of education which are being
examijned No scheme have been
finalised yet.

Restoration of cut on mewsprint
distribution

2340. SHR1 I HAMANKAR:
SHRI BISHWANATH ROY:
DR. H. P. SHARMA:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state!
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(a) the reéasony for the cautitrs ap-
proach in not restoring the cut whes
the newsprint pile-up with the Biate
Trading Corporation is stated to be
worth about Rs. 6 crores and when
the newspaperg all over the country
had been clamouring for more news-
print;

(b) the newsprint requirements for
1975; and

(c) whether adequate steps have
been taken to meet the demand in
full, by indigenous production as well
as through imports?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR S.NHA): (#) While there is,
improvement in the supplv situation of
the newsprint at present, it cannot be
held that the situation including the
international market of newsprint has
eased entirely The position is cons.
tantly under review. Keeping in view
the improved position, during the latter
part of 1974.75, the cut of 40 per cent
was reduceg to 30 per cent Recently
it was decideg that the entitlement of
daily newspapers to the extent nf 7T
per cent which wa- to be gisen {o
them gas printing peper will now be
given in newsprinl  Provirion hos a'=o
been made for the allotment of NEPA
cdd size new.print to newspapers over
and above the entitlement for 1974-75
but within their entitlement for 1972.
73. The State Trading Corporation
keeps some stock in reserve as buffer
to meet future releases promptly

{b) On the basis of consumption in
1872.73 when there was no cut, the
demans woula be 230 lakh tonnes. If
a growth rate of 5 per cent Is allowed
over the consumption in I872.73 and
provision is made for new newspapers,
the demand would be of the order of
2.87 lakh Yonnes. There are, however.
factors like decreare in the number of
pages and drop in circulation because
of the increased cost of newsprint
which coulg depress the demand,
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{¢) The requirementis of newspapers
afe’ Nepl s mind in negolinting ' cot-
tracts for the impert of mewsprint.
There hag beep some increase in indi.
genous production,

“Sons of the Soil” FPolicy

2341. SHRI THAMANKAR:
SHR] 8. N. MISHRA:

Will the Minister of HOME AFFAIRS
be pleaseg to state:

(a) whether Government are work-
ing on the synthesis of the ‘Sons of
the Soil' policy and fundamental right
to egual job opportunities to all citi~
zens throughout the country;

(b) if so, what ig the line of think-
ing on the ‘Sons of the Soil’ policy;

(¢) whether Government hav, is-
sued guide lines to the State Govern-
ments on the matter; and

(d) if so, the main pointg thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, DE-
PARTMENT OF PERSONREL AND
ADMINISTRATIVEF REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS ‘SHRI OM MEHTA): (a)
to (v). The mafter 18 under the consi.
deration of Government.

Wailing list for Telephone connections
in Delki

2342 SHRI MUKHTIAR SINGH
MALIK: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether a large number of
applications for telephone commectioms
are pending in Delhi; at present:

(b) if go, the mumbey of applications,
Wtegory-wise, op the waiting lsy for
lew telephone connectioms in Delhi
'g on 15t January, 1875; and

(c) the additional steps Govern-
oent propose to tike to provide tele-
hone connections more- speedily?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA): (a) Yes, Sir.

{b) The number of applications cate-
pgory-wise opn the waiting list is a8
follows:

oYT 25,708
General 61,332
Special 15,898

(c) With the limileq available re.
sources of equipment and materials,
every effort is being made to expand
telephone systems and provide more
telephone connections as early ag possi.
ble. If is proposed to provide abous
50,000 additional telephone connections
in Delhi by the end of the Fifth Five
Year Plan.

Reduction of comsumption of fuel oit
by substitation of ceal by Thermal
Power Stations

2343. SHRI SUKHDEV PRASAD
VERMA: Will the Minister of ENFR-
GY be pleased to state to what extent
the purpose has been achieved to re-
duce the consumption of fuel oil by
substitution of coal for oil by the ther-
mal power stations of the country?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF, S8ID-
DHESHWAR PRASAD): During the
year 1974 about 95,000 tonnes of fuel
oil was saved, as a result of conver.
sion of some of the units from oil fir.
ing to coal fring. Thi» amountg to
33 per cent of ihe normal econsumption
in pewer boilers.

Setting up of Thermal Plants of Small
Units

2344, SHRI SUKHDEQO FRASAD
VERMA: Wil the Minister of
ENERGY be pleased to state:

{2) whether Govermment are aware
of the problems that are likely to
arise due to the setting up of thermai
plants of vastly larger unit rating; and
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(b) if so, whether in view of this,
Government would consider to set up
larger number of plants wity smaller
units?

THE DEPUTY MINISTER IN THR
MINISTRY OF ENERGY (PROF. gID-
DHESHWAR PRASAD): (a) ang (b).
The installation of larger unit size of
generating equipment has several ad-
vantages, like lower unit cost of instal.
led capacity, saving in materials, spee-
dier erection, reduction in the number
of skilled operators etc. On the other
hand, the size of unit is governed by
the absorptive capacity of the system,
the higher levels of skills required
for operation and maintenance and the
question of availability of the unit,
taking into account the quality of coal
and other operating conditions. Gov.
ernmeni are aware of these factors,
ang decisions on the size of the units
are taken, from time to time, after
proper evaluation of the advantages
and disadvantages.

Power generating target for Northern
Region for 1974-75

2345. SHRI SUKHDEO PRASAD
VERMA: Will the Minister aof
ENERGY be pleased to state:

(a) whether power generating tar-
get fixed for the year 1974-75 in the
northern region of the country ig not
ukely to be ach.ieved; and

(b) if so, the reasoms thereof and
the positive steps Government pro-
pose to take in this direction?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
DHESHWAR FBASAD): (a) and (b).
Vigorous efforts are being made to
commisgitm the projects in the Nor.
therein RNgion targetted for 1974-75.

MARCH 35, 1976

Written Answers 173

Conforemos 'op cwergy organised by
Chambery of Commere, and
Industry

2346. SHRI SHRIKISHAN MODI:
SHRI RAGHUNANDAN LAL
BHATIA:
SHRI D. D. DESAI:
SHRI BHAGIRATH
BHANWAR:

Will the Minister of ENERGY be
pleased to state:

(a) whether his attention has been
drawn to a recent conference on energy
arranged by the Federation of Cham-
bers of Commerce and Industry;

(b) whether re-alignment of coal
prices was the comsensug therein; and

(c) if so, the reaction of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID.
DHESHWAR PRASAD): (a) to (o).
During the course of discussions in the
conference arranged by the Federation
of Chambers of Commerce and Indus-
try, a suggestion was made that coal
prices should be re-aligned. The ques-
tion of revision of price of coal is
under consideration.

Cemplaints regarding accumulation of
Coal at pitheady by Bharat Coking
Coal Litd.

2347. SHRI SHRIKISHAN MODI:
SHRI RAGHUNANDAN LAL
BHATIA:
SHRI D. D. DESAIL:
SHRI ANADI CHARAN DAS:

Will the Minister of ENERGY be
pleased to state:

(a) whether any complaint hes been
made by the Bharat Coking Coal Litd.
regarding accumulation of coal at
pitheads;

(b) it so, the reasons therefor; and
(c) the steps taken to improve off-

take of coking coal?
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THE DEPUTY MINISTER IN THE
MINISTRY, OF ENERGY (PROF, SID-
DHESHWAR PRASAD): (a) to (c).
There has been an increase in the pit.
head stocks of coal in Bharat Coking
Coel in January, 1975 due to increase
in production in excess of available rail
transport. Coordinated efforts with
the Railways are being made to in.
crease despatchesg,

Tyres factery near Mysere Chy

2348. SHRI X. MALLANNA:
SHRI D. B. CHANDRA
GOWDA:

Will the Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether Government have decid-
ed to start privatg sector plant for the
manufacture of scooter, motor-cycle
and moped tyres mear Mysore city;
angd

(b) if 50, jts cost and when it ia
likely to start its production?

THE MINISTER OF STATE IN THE
MINISTKY OF INDUSTRY AND
<IVIL SUPPLIES (SHRI B, P.
MAURYAY., (a) M/s Falcon Tyres
Id, g unit in the private seclor haa
been legistered with DGTD for the
setling up of a rew unit near Mysore
for the manufacture of scooter, motor
c«vele and moped tyres and iubes and
andustrinl V. belts,

(b} The estimated cost of the project
15 Rg 7100 lakhs. The unit is likely
to commence production by the end
of 1975

Developmen; of Hyde) Potentia) for
Power Generation

2349 SARDAR SWARAN SINGH
SOKHI1; wWill the Minister of ENERGY
be pleaseq to state:

(a) whether the power position of
the country still remains critical

174
(b) whether due to the failure of

the proper maintenance of the plants

the power generation is cut by

per cent of the capacity, hitting the

industrial production of the country;

{c) if so, the reasons thereof; and

{d) whether Government propose to
consider to develop hyde] potential
for power generation, available im
abundance, in Bihar, Himachal Pra-
degh, and Jammu and Kashmir and
step wp the power supply of other
form of emergy?

THE DFEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
DHESHWAR PRASAD) (a) There
are power shortages in various States
the worst affected being Haryana, Pun-
jab and Uttar Pradesh imn Northern
Region and Tamil Nadu, Andhra Pra-
esh and Karnafaka in the Southern
Region,

(h) and (c}. Although poor perfor-
mawnce of scing of the thermal stations
has aggravated the situation | ‘he
main reasons for the present shortage
are shippages in additions {o genersat-
ing capacity, increasing load demands
and failure of monsoong resulting in
reduced generation from hydro-clec-
tric projects,

(d} Considerable importiance is being
given to the exploitation of the hydro
potential available in various parts of
the country. Efforls are also being
made to explore the possibilities of
developing other forms of energy like
geo-thermal, solar, tidal ete.

NTC C.L1 and Textile Commis.
. siomer wader ome Mimirtry

2350 SHR1 C, JANARDHANAN :
Will fhe Minister of INDUSTRY AND
CIVIL SUPPLIES be pleased to state:

(a) whether Government have a
proposal under consideration to bring
the National Textile Corporation,
Cotton Corporatiop of India and the
Textile Commissioner under one
Ministry; and
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(b) if so0, the outlines of the pro-
Pposal?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B. P.
MAURYA). (a) Theie 18 no such
proposal under consideration at pre.
sent,

(b) Does not arise.

Earning of Heavy Fngineeting
Industrieg

2351. SHRI P R SHENOY: wil
the Minuster of INDUSTRY AND CIVIL
SUPPLIES be pleased to state the total
earnings of those units which are sn-
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gaged in Beavy engineéring industries
during 1872.73, 1073.74 and 10874.75,
industry.wise?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. C. GEORGE):
Government do not mamtamn statist
relating to earningg of private sector
unitg engaged in heavy engineering in-
dustries. However, the following takle
indicates both the realizations and pro.
fit/Ioss of the Heavy Engineenng
Units under the admunistrative control
of the Department of Heavy Industry
during 1072.73 and 1973-7¢ Since the
accounts relating to 1974.75 for these
unita are still not yet finalized this
information for 1974-75 15 not avail.
able.

(Rs 1n crores

UNIT

1. Bharat Heavy Electricals Limuted

2. Heavy Engineering Corpn.

3. Bharat Heavy Plates & Vessels

4 Mining & Allied Machinery Corporstion
s. Triven: Structurals Limited

6. Bharat Pumps & Compressors Limuted

7. Jessop & Company
. Braithwaite & Co.

9. Richardson & Cruddas**
10. Gresham & Craven .
y1. Machine Tool Corpn. of India Lanuted
12. Hindustan Machine Tools
13. ISW—Burn
14. Scooters (India) Ltd. . .
15, Tungabhadra Steel Products .

Sales Reahisation (—{);30:;[&‘}{}::;1
197273 197374 10727 197374
141 40 23033 (iNh3zs (')27 39
47 10 48 82 ()16 57 () 7 30
545 g g6 (—)0 8 (—) o33
15 46 2¢ 19 (+)o 12 (}) o028
376 494 (=)0 52 (=) o032
Not 1n 048 (—)oo1 (—) o34

prodn.
32:10% 28 40 (=) 5 43% (-) 446
927 11 69 (—) 3'87 (=) 492
7 36 (—) o'10
102 107 ()¢ 17 (—) o0 2%
136 203 (029 (—) 038
36 99 4507 (4)0'78 (+) 1°96
12 15 1424 (~) 399 (—) 788
Not in production.

2 24 2 48 (+) o005 (+) o007

#Pertains to 17 months period ending March 1973.
w+Figures for 1972-73 Not available as Richardsoh & Cruddas became Government of India

Undertaking only

from st April, 1973
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Criteria for determining Central
Amistaxioe to States for development
of backward aress

2352, SHRI P, R. SHENOY: Wil
the Minister of PLANNING be pleased
to state:

(a) the principles governing the
allocation of Central assistance to
States for the development of back-
ward areas, during the Fifth Plan
period; and

(b) the assistance given to different
States for the development of baek-
ward areag during 1974-78 (up o
date) State-wise?

THE MINISTER OP STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): (a) The
principles governing the allocation of
Central assistance to Staies for the
Fifth Five Year Plan are yet to be
decided by the National Development
Council.

Amountt of Central Asaistance released to

(b) In continuation to the procedure
followed in the Fourth Five Year Flan,
the Central assistance in 1974.75 has
been allscated to the States in the form
of block loans ang block grants and
does not correspond to any specific
schemes,'programmes Central assis-
tance and States' own resources pooled
together constitute aggregate resources
for the Plan out of which the sectoral
allocations of outlays are made includ-
ing the programmes for the develop-
ment of backward areas. However, in
1974.75 for the sub-plans for selected
hill ang tribal areas .addifional Cen-
tral assisiance hag also been allocated
to the Stiates to supplement their re-
sourceg for the development of these
areag out of their normal Plan. The
actual releases of Central assistance
made by the Ministry of Finance, ac-
cording to the procedures in this re-
gard, as on 28th February 1975 are as
under -—

States v 1974-75 (as on 28-2-1975)

(Rs. in lakhs)
States C:iral  Central  Central Total
Assistance Assistance Assistance Central
for the for the for Tribal Assistance
normal Huill Aress Aress relesse
plan Sub-Plans Sub-Plan in
1974-75
(Cols" 2 ¢
34 4)
1 2 3 4 5
. Andhra Pradesh 3983 oo . 17 00 4000 0O
Assam, 3214 00 . 12 CO 322600
. Bibar 5412 00 .. 35 00  §447°'00
I Gujaret . 2948 00 .. 22'00 297000
5 Haryana , 1349 00 .. —_— 1349 00
6 Himachal Pradesh 1839 c0 1839 oo
7. Jammu & Kashmir 2596 oo 2596 co
8 Karnataka 2934 0O . 1°25 2935 25
9. Kerala 3280 oo .. 1:25 3281258
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70" Madhya Pradesh
11. Mahereshira

12, Maripur . .
13. Meghslaya

14. Nagaland. . . R . .
15. Orissa . '
16. Purjab . .
17. Rajasthan

18. Tamil Nadu
19, Tripura .

20. Uttar Pradesh

21. West Bengal

470800 o §7-00  4765'00
416000 . 12°00  4172°00
62200 .. e 622:00
69800 698:co
583-00 58300
248900 . 38-00 2527°00
176800 176800
347500 .. 16-00  3491'00
3430'00 . 1-29 3431°25
59500 . 500 600°00
9916:0C 40000 050 103I6° 50
3544°00 100°00  10°00 365400

Total.

6354300 500° 00 22825 64271°25

Resides, under the Six Point For.
mula, an amount of Rs. 13.50 crores has
so far Leen released lo the Govern-
ment ot Andhra Pradesh for the acce.
Jeraleg development of the backward
.areas

Coir Industry in Nicobar Islands

2353. 3SHRI P. R, SHENOY: Will
the Minister of INDUSTRY ALD
CIVIL SUPPLIES be pleased to state:

(a) whether Coir is being wasted in
Niccbar Islands in large quantities
without putting it te any use;

(b) whether Government propose
to develop coir industry in these
1slands; and

(c¢) if so, the time by which the
coir jndustry will be developed in
these islands?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CVIL
‘SUPPLILLS (SHRI A. P, SHARMA):
(a) te (c). Coconut husk avallable in

Nicobarg ix not being utilised for mak-
ing coir at present. In order to deve-
lop Coir Industry in these islands, two
schemes namely (i) Pilot Project
Scheme for Coconut husk utilisation
and (1i) Demonstration Cenire in Coir
Works, entailing a tentalive outlay of
Rs, 2 lakihs, have been includeg in the
Village and Small Industries Sector of
the draft Fifth Five Year Plan of the
Andaman and Nicobar Administration.
These schemes are bemng implemented
by the Administration in consultation
with the Coir Board,

Issue of Pestal Stamps

2354, SHRI P. R, SHENOY: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) the principles governing the
issue of postal stamps in honour of
men of repute; and

{b) whether representation from
people and their representative bodies
is one of the guiding principles?
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THE MINISTER OF COMMUNICA_
“TIONS (DR, SHANKAR DAYAL
SHABRMA) (a) and (b) Stampg on
personal.lies are normally issued op
ibewr Biith or Death Centenary or on
the 18t or 10th Death Anmversary
Stamps are 1ssued on the recommen,
dationg ut the Philatelic Advisory Com_
mutiee, The proposalg for the issue of
stamps sent by the people and they
represeslative bodies are given due
comderntion

ARAn wefax fea fom oo fa

W W
2355. oft siwe e Fag W
FOAT W SATOw AT 9 aAT B FIT
Fut s

(%) Wi Fafaa fer fem
q Fafaaq a9 & 57 5= g5 fFar
ifr & ®or frg § o d mo fraq
wAfaar & g far ma |, Wi

(=) o= a% = & fFr ua-
wifr agm ¥ wd e e wifo
wdt gu W # w= ¥

g1 W SERW wAed & 99
wA (ot weir ) (7)) 9.7 (=)
31 fewvae, 1974 F ferfa & wETe
foew o7 fAm & 114 foew 79
T o 2 F0T 34 9TE 62 EATT §G
1 fn F o fag | o F0= 16 AW
5 BATC wqF §Y TIfw F WU agE FX
fra @ § wafs 89 A 31 gwIv
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Filling up of vacancies of Members of
Planning Commission

2357. 3HRI . V. NAIK:
SHRI R. N, BARMAN:

Will the PRIME MINISTER be pleas.
ed to slate;

(a) the names of the members of
the Planning Commission at present;
and

(b) when the vacancies in the
Commission will be filled up?

THE PRIME MINISTER, MINISTER
OF ATCOMIC ENERGY, MINISTER OF
ELECTEONICS, MINISTER OF
SPACE MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMATI INDIRA
GANDHI[): (a) The names of the
Member; of the Planning Commission
at presunt are:

1. Deputy Chairman—Shri P. N.
Haksar.
¥, Member—Prof. S. Chakravarty.

3. Member—Shr1 B. Sivaraman.

(b) As of today, it is not possible
to indicate the date Ly which the va-
cancites in the Commuission will pe fil-
leg up. However, the entire question
of filling up vacancies and possible
changes: in certain aspectg of the struc.
ture of the Commission are under ac.
tive consideratlion,

Arrest of Pakistanj and othery
Foreign Spies

2358. SHRI M. V. KRISHNAPPA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the names and number of Pak-
istani and other foreign spies arrest-
ed in the country during the last
three years, year-wise;

(b) the action taken against them;
and

(¢) the steps Government propose
to take to check espienage activities
in the country?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and (b
According to information received from.
Andhra Pradesh, Bihar, Gujarat, Har.
yana, Himachal Frudesh, Madhya Pra-
desh, Maharashtra, Manipur, Karna-
taka, Tamil Nadu, Tripura and Uttar
Pradesh and all the Union territories
the number of foreign gpies (including
Pakistanis) arresteq during the years
1972, 1973 ang 1974 were 3, 3 and 2
regpectively. Of them 5 were convicted,.
2 were delained under the provisions of
Maintenance of Internal Security Act
and the case of 1 is under trial, The
Government do not consider it appro-
prite, in the interest of security, to
furr.ish the names of these persons,
Information mn respeci of the remain-
ing States will be laid on the Table
of the Housr as soon as it 15 recerved.

r__J

(¢) Utmost vigilance is bein; main-
tained.

Seiting up of an Infernational News
Agency

2354 SHRI M S, PURTY: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the scheme for setting
up an international news agency has
been kept in abeyance; and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER iN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHSAHAM
BIR SINHA): (a) and (b). Govern.
reent consider it desirable to strive for
greater flow of intormation between
countries specially among the develop-
ing countries. Accordingly Govern-
ment are striving io enlsrge the opera.
tion of the National News Agencies.

Development of Tribal Areas of
Rajasthan

2360. DR. H. P, SHARMA: win
the Minister of PLANNING be pleased
to state:

(a) whether any schemes for the
coordinated development of fribal
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areas in Rajasthan has been prepared
and submitted by Rajasthan State
Government for implementation under
the Fifth Five Year Plan;

(b) if so, the broad features there-
-of; and

(¢) the Central Government’s

.decision thereon?

THE MINISTER OF 8iATE iN THE
MINISTRY OF PLANWING (SHRI
'VIDYA CHARAN SHUKLA): (a)

Yes Sir.

iH) In the sub.plan poepared by the
Rajosthan Government for tribal areas
igeraple attention is proposed to
cenn to the ellminafion of exnloi-
tation of the tribal people. Measures
would e taken to check land zliena-
tion, intabledniess and bhondeg labour.

In lopment pregrammes  priority
wWoul » given to the irriga*’  fazel-
lities, roads and rural electrification

Agricultare wonla  be
oriented s0 as %5 provide increased in-
come g cultivators  Eforls wouid be
made 1o induce a change in theiy tra-
ditinnal  way cf agriculture Pro-

nrogresmiin e

gram imparting trenlng in sgre
and beged indusiries would be
taken up. Programme of general edu-

cation, medical hezalth, nutrition and
drinking water supply would also be
included. The Raiasthan Tribail Deve-
lorirant Finance Corporation Lid., will
play o kev role in this respect and help
in bringing about a new relationship
between the tribal and the market eco-
nomy through an integrated credit
cum-marketing service. The most
backward groups among the ftrihzl
communities will he identified and spe-
cial attention will be given to their
development. Administrative organi-
sation in tribal areas would bhe streng-
thened.

(¢) The sub-plan is yet to be finalis-
2d,
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Indo-U.K. Collaboration for
Space Reseatrch

2361. SHRI SHAKTI KUMAR SAR-
KAR: Will the Minister of SPACE be
pleased to state:

(a) whether a British rocket will
be launched from Indian Space
Station, Thumba; ’

(b) if so, whether there is any
proposal of collaboration with UK.
in the sphere of space research; and

(¢) if so, the main features there-
of?

THE FRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS, MINISTER
OF SPACE, MINISTER OF PLANN-
ING AND MINISTER OF SCIENCE
AND TECHNOLOGY (SHRIMATI
INDIRA GANDHI): (a) and (b)
Yes, Sir. Under 3 Memorandum of
understanding between the Science
Research Council of UK. and the
Indian Space Research Organisation,
British and Indian made sounding
rockets have been launched for co-
ordinated scientific investigation of
the upper atmosphere.

(c) Campaigns for launching rock-
ets both British made Petrel rockets
and Indian made Centaure rockets
were planned for February and March
1975, Eight British Petrel rockets
and three Indian Centaures were
launched on 9th and 19th February,
1975. The rockets carried payloads
for the study of the equatorial atmos-
phere and particle precipitation. The
secong batch of rockets will be
launched during March, 1975. The
results obtained from the launchings
will be available for analysis to both
Indian and British scientists.

Recommendations of a Committee
of Science and Technology on
Energy Resources

2362. SHRI SHAKTI KUMAR SAR-
KAR: Will the Minister of PLANN-
ING be pleased to state:
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(a) whether a Committee of
Science and Technology was consti-
tuted for study of energy resources
of the country;

(b) whether the Committee haa
submitted its report; and

(c) if so, the main recommenda-
tions of the Committee?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
(a) to (¢} No, Sir. The National
Committee on Science and Techno-
logy has  restricted its studies to
energy  R&D only, in light of the
given energy resourceg and forecasted
demands, The study of energy re-
sources has been carried out by 1ihe
Fuel Policy Committee constituted by
the former Ministry of Steel and
Mines, and the “Summary & Conclu-
siun” of the Report was placed on
the Tzble of the House on the 20th

November, 1974 by the Minister of °

Energy.
Production of Helium Gas

2363. SHR1 SHAKTI KUMAR SAR-
KAR- Will the Minister of ATOMIC
ENERGY be pleased to state:

(a) whether research hag been
made for the indigenous produetion of
Helium Gas in the country;

(b) if so, the progress made in thiy
regard; and

(¢) whether Helium gas is import-
ed; if so, the amount so imported?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS.
TER OF ELECTRONICS, MINISTER
OF SPACE, MINISTER OF PLANN.
ING AND MINISTER OF SCIENCE
AND TECHNOLOGY (SHRIMATI
INDIRA GANDHI): (a) and (b)
Studies have been undertaken on the
feastbility of recovering helium from
the follpwing three gources and their
progresy is as follows:

MARCH 5, 1975
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1, Monasite: Since laboratory
scale studies have shown the
presence of helium in mona~
zite, a pilat plant is now
being set up to look into the
feasibility of recovering heli- -
um commercially.

2, Natural Gas: Samples of natu~
ral gag analysed so far have
not shown hellum content in
the recoverable range,

3. Thermal springs: Exploratory
work on determining the
helium content from thermal
springs at Bakreswar, West
Bengal and other springs and
on the possibility of increas-
ing the gas flow 13 1n pro-
Progress.

(¢) Yes, Sir. The annual import of
hellum ig about 8000 to 10,000 cu.
meters.

Sethack to U.DF Government efforis
for reconcilialion with Nagas

2364, SHR! D. B. CHANDRA
GOWDA- Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether the efforts of the
United Democratic Front Government
in Nagaland to establish contact with
the underground Nagas leadership and
bring about reconciliation have
obviously suffered a setback with the
resumption of China-traffic by the
hardcore of the hostiles;

{b) whether some documents have
also been captured in this regard; and

(ey if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) Govern-
ment of India have no information
in this regard. Government consis-
tent stand has however, been that no
purposeful dialogue can be held so
long as the underground Nagas per-
sist in their unlawful violent activi-
ties.
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{b) No, Bir,
(c) Does not arise.

Definition of Small Scale Industry

2365. SHRI D. P. JADEJA:
SHRI ARVIND M. PATEL:
SHRI RAMAVATAR
SHASTRI:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased
to state:

(a) whether Government have put
any specia] qualfication to define
small seale industry; and

(b) if so, the outlines of qualifica-
tion prescribed?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI A, P.
EHARMA): (a) ond (b). The present
definition of small scale industries is
a8 follows:—

Smal] Scale Industries will include
all industrial units with a capital in-
vestment of not more than Rs. 7.50
lakhs irrespective of the number of
persons employed. Capital invest-
ment for this purpose will mean in-
vestment in plant and machinery
only.
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Setting up of X.Ray Films producing
Project in Public Sector

2367. SHRI CHANDRA SHEKHAR
SINGH: Wili the Minister of INDUS-
TRY AND CIVIL SUPPLIES be
pleasec to state:

(a) whether Government have a
proposal to set up a new X-.ray films
producing project in the public sector;
and

(b) if so, the outlines of the pro-
ject and the steps being taken in this
1egard?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B. P,
MAURYA): (a) No, Sir,

(b} Does not arise.

Scheme (0 provide finance to Sugar
Mills under Cooperative Secior

2368 SHRI M. KATHAMUTHU,
SHRI D K PANDA-
Wiil the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased
tu state:

{a) whether Government have for-
mulated a scheme to provide finance
to the sugar mills under cooperative
sector; and

(b) if so, the main features there-
of?;

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI A. C.
GEORGE): (a) and (b), A Central
Secter Scheme, with a tota] outlay of
Rs. 20 crores during the Fifth Plan,
has been formulated, for providing
losn assistance to Stae Governments,
to enable them to make additional
contribution to the share capital of
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.cooperative sugar factories and co-
operative spinning mills organised by
growers, The scheme will be imple-
menteq through the National Coope-
rative Development  Corporation,
which will release loan assistance to
the State Giovernmentg on the basis
of technically sound and economically
viable projects, to be assessed by a
Screening Committee consisting of
«experts,

Criteria for Opening Branch
Post Offices

2369, SHRI RAJDEO SINGH: Will
the Minister of COMMUNICATIONS

be pleased to state:

(a) whether the criteria for opening
a branch post office in rural area
differs from Plan to Plan; and

(b) it so, the criteria for the Fifth
Plan?

THE MINISTER OF COMMUNICA-
"TIONS (DR SHANKER DAYAL
SHARMA): (a) No, Sir. However,
the policy ig reviewed from time to
time.

(b) Priority is being given to back-
ward, hilly and tribal areas in order
to provide better postal facilities in
these zreas and for removal of re-
pional disparities.

Starvation Deaths

2270, SHRI RAJDEQO SINGH: Wwill
the Minister of HOME AFFAIRS be
plenzed to state;

(a) whether some starvation deaths
have occurred in any part of the
country during the last two months;

(b) it not, whether Government
propose to take legal actions against

MARCH 8, 1976
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those vernacular newspipers who
splash such alarming news; ang

(c) the action taken during the last
two years against guch newspapers?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) to (c).
The information is being collected
and will be laid on the Table of ths
House.

Publicity Cells

2371 SHRI RAJDEO SINGH: Will
the Musler of INFORMATION AND
BROADCASTING be pleased to state;

(a) whether his Mimstry has orga-
nised so many cells to prepare effec-
tive handbills, pamphlets and hand-
outs on duferent policies adopted by
Government to educate the people of
this country from time to time;

(b) whether All India Radio allots
suflicient time for anunouncement of
information bulletins on the same;

and
{e) 1if su, the number of publica-
tions  birought out on Foodgrans

Trude takeover and total time allot-
ted to the subject on AW India Radio?

THE DEFUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIkt SINHA): (#) and (b) Np specis}
Ccll has been set up in the Ministry,
Goveinment policies and programmes
are publicised by itg various Media
Units. Programmes on All India
Rudip also reflect on Government
policies and Programmes,

(¢) Eleven jtems of printed mate-
rial, including posters and pamphlets,
were brought out on the Foodgrains
Trade takeover, The total duration
of broadcasts from All India Radio
Stationg on the subject wax more
than 140 hours.
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News Report Regarding Plan Over.
targeted for Political Reasons'

2372. SHRI M, RAM GOPAL
REDDY:
SHRI R, S. PANDEY:
Will the Minigter of PLANNING
be pleased to state:

(a) whether Government's atten-
tion has been drawn to the newy item
in an English daily dated the 6th
January, 1875 ‘Plan over targeted for
Ppolitical reasons’; and

(b) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b). Government's attention
hags been drawn to the news item,
The Plan targets are not set for poli-
tical reasong but are determined
through well established planning
procedures in relation to the objec-
tives set out in the draft Fifth Plan,
v17, 1emoval of poverty and attain-
ment of gelf-reliance. Government
therefore, do not agree with the argu.
ment set out in the news item.

Paper presented to 62nd Session of
Indian Science Congress

2373. SHRI M. RAM GOPAL
REDDY. Will the Minister of PLANN.
ING be pleased to state:

(a) whether Government's atten.
tion hag been drawn to the paper
presented in the 62nd session of the
Indian Science Congress  which
showed Indians ‘more cruel, dishonest
and corrupt’ than they were before
independence; and

(b} if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF STATE 1IN
THE MINISTRY OF PLANNING
{SHRI VIDYA CHARAN SHUKLA):
(a) snd (b). A large number of paper
on various subjects were presented at

3807 LS—1.

the 62nd Sesgion of the Indian Science
Congress. One of the papers in the
Peychology section related to “the
changing pattern of Indian character
8 measured by the semantic differ-
tia] technigque”, Since the papers are
presented at the Science Congress
for discussion and debate among
scientists participating in the Con-
gress, the question of Government's
reaction doeg not arise.

Breakdown of Electricily in Deihi due
to difference between Bhakra Manage-
ment Board and DESU

2374 SHRI R N. BARMAN: Wil
the Minister of ENERGY be pleased
to state:

(a) whether the difference between
Bhakra Management Board and Delln
Electric Supply Undertaking are the
main reasong of frequent break down
of electricity m the capital;

{b) whether contrary to the wishes
of the Delh: Electric Supply Under-
taking, the Bhakra Management
Board 1z pressing to renew the
agreement on new terms and condi-
tions;

(c) 1if so, terms and conditiong put
forward by Bhakra Management
Board, and

(d) the stepg taken by Government
to resolve the differences between
the Delhi Electric Supply Under-
taking snd Bhakra Management?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR  PRASAD): (a)
There have not been frequent break-
downs of electricity in the Capital
during the last year.

(b} to (d)}), The Bhakra Manage-
ment Board had been  supplying
power to Delhi under an agreement
devised in 1860 The Bhakra Manage-
ment Boarq now wishes o terminate
this arrangement with effect from
13th April, 1975. The matter is being
looked into,
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Study Report on crists in Pulp and
Paper production

2375. SHRI BIRENDER SINGH
RAO Will the Minister OF INDUS-
TRY AND CIVIL SUPPLIES be
Pleaseq to state;

(a) whether Government have
seen the study conducted by Shn
R, L. Bhargava for the F.A.O. and
the U N D.P, about impending crisis
in pulp and paper production;

(b) if so, the facts regarding
newsprint, writing paper and paper
for books and magazines in the coun-
try; and

(c) the steps taken to mutigate the
situation?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
AND CIVIL SUPPLIES (SHRI B. P.
MAURYA) {a} and (b) Yes, Sir
The Report, however, does not speci-
fically deal with the newsprint or
paper industry of this country, but it
relates to the first phase of the pro-
gramme of planning and promoting
the pulp and paper industry in the
developing regiong of the world, The
broad coneclusions of the Report are
that the current shortages of news-
print in the world will prograssively
grow and that there would be subs-
tantial gaps between the anticipated
werld consumption and production of
paper and paper board.

{c) In this cointry, efforts are be-
ing made to accelerate the growth of
newsprint|paper industry both in the
public and private sectors, and also to
maximise the use of secondary raw
materials like agricultural waste pro-
ducts for the manufacture of paper.

Directive lasued to Rajasthan for
supply of Power to Northern States
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2878, SHHI M. C, DAGA:
SHRI RAM PRAKASH:

Will the Minister of ENERGY be
Pleased to state:

(a) whether the Central Govern-
ment have decided to connect Bhakra,
Chambal and RAPP Systems into a
single grid;

(b) whether the Central Govern-
ment have issued a directive to
Rajasthan Government to supply 1B
iakh units per day of power from
there to Northern States viz, Punjab,
Haryana, Delhi and Uttar Pradesh;

(c) whether the Rajasthan Govern-
ment made a strong protest against
this; and

(d) whether
ment propose to take
directive?

the Central Govern-
back this

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a)
The gystemg have been parallelled
on the 27th January, 1975,

tb) to (d) Aftey considering the
power availability ang requirements
in Rajasthan, Punjab and Haryana
and tuking into account the views
expressed by the Government of
Rajasthan on this subject, it has been
decided to allot 35 per cent of the
generation from Rajasthen Atomdc
Power Project to Punjab gnd Hary-
ana subject to the condition that
Rajasthan shall receive a minimum
of 2.5 million units a day from the
Atomic Station. This arrangement
has been devised for the period end-
mg 31st March, 1978,
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Resources for Developing New Coal
Mines

2378 BSHRI BIRENDER SINGH
RAC. Will the Ministey of ENERGY
Te plessed to state:

{2) whether the Fuel Policy Com-
mittee has submutted its estimates re-
<ently to Governnent for developing
new coal mnes, building infra
structure for transporting coal and 1n
pushing up the installed capacity of
power projects during the 5th Plan
period;

(b) if o, the estimated amount so
‘deaired by the Committee for the
purpose; and

(c) whether Government have
found out the resources for the pur-
pose and if so, the main festures
thereof?

THE DEPUTY MINISTER IN THE
MINIJSTRY OF ENERGY (PROF.
SIDDHESHWAR PRASAD): (a)
Na, Bir The report of the Com-
mittee only indicates the likely de-
mand for coal, power etc. during the
mext 1§ years,

(b) and (c) Do not arise,

Beiting up of Projects In Kerala to
remove Unemployment

2379. SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of
INDUSTRY AND CIVIL SUPPLIES
be pleaseq to state:

(a) whether the Government of
Kerala has requested the Central
Government for setting up projects by
the Centire 1n that State to meet the
problem of unemployment; and

(b) if s0, the reaction of the
Central Government thereto?

THE MINISTER OF 8STATE IN
THE MINISTRY OF INDUSTRY
ANL CIVIL SUPPLIES (SHRI A P.
SHARMA): (a) We have no informa-

tion
{(b) Doeg not garise,

Opening of Post and Telegraph
Offices in Kerala during 1975-78

2380. SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of
COMMUNICATIONS be pleased tfo

state:

(a) the number of Posts and Tele-
graph offices proposed to be opened
in the State of Kerala during the year
1975-76 together with the names of
the places, ang

{(b) the number of places in Kerala
where the State Government have
requested for opening Fost and Tele-
graph Offices?

THE MINISTER OF COMMUNI-
CATIONS (DR SHANKER DAYAL
SHARMA): (a) Post Offices,—The
programme s yet to be finalised,

Telegraph Offices—The number of
Telegraph Offices approved for open-
ing in Kerala State and remaining
yet 10 be opened is 59. The list of
their names iz given In the attached
statement, Subject to availability of
stores Kerala Circle hag been advised
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t0 open as many of these as possible
during 1976-76.

(b) Post Offices.~One at Illithode
in Alwaye Postel Division.

Telegraph' Offiees.—No requeat for
opening Telegraph  Offices in this
State hag been received from  the
State Government.

Statement

The names of Telegraph Offices yet
to be gpened in Kerala State

Puliyoor.
Vennikulam,
Kuttoor.
Chithirapuram.

. Marangattupally.
. Madathuvilagam
. Fort, Trivandrum.
Perumkadavila.

. Kanjaveli,

10. Mukundapuram.
11 Pattazhi.

12. Valakom,

13. Kottathur,

14 Vellicode.

15, Arakulam,

16. Ramamangalam.
17. Shertallai Cutcherry.
18. Thodupuzha East,
18. Thalikattusserry.
20, Manjapra.

21. Pandikad,

22, Makaraparamba.
23. Edakkara.

24, Thekkumuri,

25, Pullikkal.

28. Chengathara.

27, Kakkodi,

28. Thiruvambadi.
29, Vellamunda.

30. Kayyanna,

31, Erdingal.

32. Kunnamangalam.
33. Kurumpathur,
34, Ananthavoor.

25, Naduvattom.

46, Thanalur,

37. Ozhur,

88. Athavanad.

39. Erumappatty,
40. Xuzhoor.

41. Annymanada.
42, Kumbalam,
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43. Thaikkattukara,

44, Kumbalangi,

45. Angamalj South,

46. HMT Colony, Kalamasserry.
47. Mattancherry LSG SO0.
48. Udma Kannad,

49, Kakkanisseri,

50. Iringam,

51. Chemperi,

52, Mudalur.

53. Thalayad.

54, Vityanagar,

56 Chengala & Muliyar.
56 Ramanthali.

§57. Edacheri,

58. Ponmeri.

59. Peringathur.

Scheme to bring back Indian Scien-
tists, Technicians and Doctors werk-
ing abroad

2381. SHRI MADHU LIMAYE: Will
the Mimster of PLANNING be pleas-
ed to gtate:

(a) whether the Government have
made an estimate of the Indian
Scientists, technicians and medical
doctors working abroad;

(b) if so, the figures, category-wise;
and

(e) the steps taken by the Govern-
ment to bring them back?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI VIDYA CHARAN SHUKLA):
(a) and (b) According to a study
conducted by the CSIR in 1971, the
estimated number of Indian Scientists
and Technical personnel abroad in
early 1971 was about 30,000, Of them
6,000 were Sclentists, 15,000 Engi-
neers and 9,000 medical personnel
No recent study has been made. How-
ever, according to “Indiang Abroad™”
section of the National Register main-
tained by the CSIR, in which regis-
tration is voluntary, about 18,828
scientific and  technical personnel
were enrolled upto 1st January, 1975.
Ahout 50 per cent of those enrolled
have since returned to India
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The couhtry-wise and category-wise distribution of the registrants is
as underi—

Country Scientists  Engineers  Tech. Doctors Total
U.8.A. . 3224 2616 364 8384 7088
Canade . 618 327 34 157 7136
UK. . . 1066 2581 417 2591 6655
Germany . . . 377 1092 207 49 1725
Other European countries 630 493 84 88 1295
Australia . 'L

& 11§ 69 30 26 240
Newzeland J
Qther countries 300 277 52 60 689

Total 6330 7455 1188 3855 18828

In addition 374 social Scientists and
622 persong qualified in Business Ad-
ministration and Accountancy also
enrolled in this Section.

(¢) Government of India have been
taking varioug measures from time to
time to facilitate the return of Indian
Scientiic and Technical Personnel
from abroad. A statement showing
measures taken ig attached,

Statement

{i) Maintenance of a Special Section
of the National Register of Scientific
and Technical Personnel for enrolment
of Indian scientists and techneclogists
abroad and for the circulation of their
names to all Mimstries, Departments
of the Government of India, State Gov-
ernments, Union and State Public Ser-
vice Commissions, Universities, Public
‘Bector Industries and large private
sector establishments. The names of
such personnel are published in the
monthly Technical Manpower Bulle-
tin (CBIR) which is distributed free
to about 3000 organisations all over
India,

(1) The "nirn Public Service Com=-
mission and most ol the State Pubhe
Service Commisaons have agreed to
treat Indian sciertisls and technolo-
gists  whose particulars appear in
National Register as ‘Personal Contact’
candidates for all posts advertised by
them. The Union Public Service Com-
mussion have alsc made arrangements
for interviewing Indian scienists and
technologists abroad for posts in India

(11) Provision has been made for
payment of tiavel grant to scientists
and their famulies who, on their selec-
tion for appointnient in research insti-
tutions in India may give undertak-
ing to serve those institution for a
minimum period of three years.

(iv) A package scheme has been
approved to gattract Indian scientists,
Technologists and Engineers working
in Production Units abroad to come
back angd start their own industries in
this country, particularly in spheres
where they may have acquirad skills
in production technology.

(v) Creation uf Scientists’ Pool to

provide for temporary placement of
well-qualified Indian  scientists and

technologists returning from abroad.
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(vi) Creation of supernumerary
posts in approved scientific institu-
tions to which temporary appointments
can be made quickly from among the
scientists working aend  studying
ahroad.

Operation of Prime Minister’s Relief
Funds

2382, SHRI MADHU LIMAYE: Wil
the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that the
Prime Minister has been operating
relief funds for the last several years;

(b) the total amounts received in
each of these relief funds after the
coming into force of the Constitution;

(c) the total amounts paid out er
spent from each of these relief funds
during this period;

(d) whether these amounts were
deposited in the Public Account of
India as required by Article 284 of
the Constitution; and

’
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{g) if not, the reason for not come
plying with this mandatory provision
of the Constitution?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENEEGY, MINISTER OF
ELECRONICS, MINISTER OF SPACK,
MINISTER OF PLANNING AND
MINISTER OF SCIENCE ANP
TECHNOLOGY (SHRIMATI INDIRA
GANDHI): (a) to (¢). Details of the
three relief funds administered by non-
officlal Boards of Trustees of which
the Prime Minicter is Chairman are
given in the statement attached.

(d) and 1e). Contributions to the
first two funds ere being received from
private donore gn voluntary basis. In
the third fund made up by voluntary
private  donations, no centributions
have been received since 1466. The
moneys of these funds are to be utilis-
ed in accordance with the decisions of
Boards of Trustees of a non-official
character. The moneys have, there,-
fore, not been deposited into the Pube
lic Account of India but have been
bankeqd with nationalised banks and
the accounts zre audited by auditors
approved by the Ministry of Finance.

Statement

(@), (b) & (©

Name of the Fund
ing

Date from which the Total amourt recey- Total amount spent
Fund came into vedir the Pundfrom from the Fund from

26-1-50 10 31-1-7§  26-1-40 1O 31-1-75

———

Prime Minister's National
Relief Fund . .

Prime Minister's Drought
Relief Fund . .

Prime Minister’s Aid to
“Students Fund ., 20th Jure, 1952

3rd Novembers 1947 Rs. 6,76,17,064 80 Re.

18th November, 1066 Rs. 2,01,32,850-38 Rs.

5,89,02,657 48

1,90,77,778' 96

Rs. 3,67,028:07 Ra. 1,151,847 70
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Recycling Waste

2388; SHRT P, GANGADESB:
SHR] ANADI' CHARAN
DAS:

will the Minister of PLANNING be
pleased to state:

(a) whether any working group has
been set up by the Government to go
into all aspects of recycling waste;

(b) if so, the terms of reference of
the working group; and

(c) the benefits likely to accrue
from such recycling?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (8SHRI
VIDYA CHARAN SHUKLA): (a) and
(t). No, Sir. However, the draft
Science and Technclogy Plan (Volume
I & II) 1974—79 which, inter-alia, in-
cludes Sector cn “Utilisation & Recy-
cling of Wastes” wad placed on the
Tuble of the House on 26-3-1974, The
Terms of Reference of NCST Panels
on waste utilisation was to define Re-
search, Development and Extension
requirements for Fifth Plan period in
each sector bty  associating research
workers, laboratories, academic insti-
tutions, producerg of wastes and poien-
tial user orgamsations. The NCST
Pane] on Waste Utilisation includes
Flanning Group on:—

(i) Agnicultural and Animal Was-
tes/By-products;

(i1)Industrial Wastes;

(iil) Community Wastes; and

(iv) Building Material from was-
tes.

The ‘Government cf India has also set
up the following Ccmmittees to study
the various aspects of wastes:—

(i) Government of India Com-
mittee on Urban Wastes
(Ministry of Works and Hous-
ing—1972).

(ii) Planning Commission and
ICAR Committee on Rural
Wastes.

One of the recommendations of the

‘NCST Panel is setting up of a Coun-

cil for Waste Utilization to go into all
aspects of wastes reclamation and
management. This is being examined
by the Government.

(¢) The Recycling of Waste 15 neces-
sary in order to conserve scarce
natural resources, reduce imposts, in
crease all round production and pre-
vent environment hazards due to
accumulation of waste., Wastes can be
valuable resource for orgamc fertili-
zer, energy, industrial chemicals and
construction materials.

Resource meobilisation by States for
1975-76 Plan

2384. SHR! P, GANGADEB:
SHRI PURUSHOTTAM
KAKODKAR:

Wil} the Minister of PLANNING be
pleased to state.

(a) whether the 1975-768 annual
plan outlays of some of the States so
far finalised by the Planning Com-
mission show an overall increase of
Rs, 370 crore over the approved out-
layg for the previous year;

(b) if so, whether these States
would have to allocate the extra re-
sourceg for the plan out of their
budgets through measures for addi-
tional resource mobilisation; and

(¢) whether larger increases have
been agreed to by the Commission in
the case of some States; if so, the
broad features thereof?

THE MINISTER OF STATE IN THE

MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA: (a) to
(¢) The discussion on the Annual

Plans 1975-76 of Statezs have since
concluded, both at official and minis-
terial levels. On the basis of these
discussions, the Annual Plan size of
each State is in the process of being
finalised.
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Incentives sought by Foreign Distri-
butors of Films

2385. SHRI VASANT BATHE: Wil
the Minister ¢f INFORMATION AND
BROADCASTING be pleased to
state:

(a) whether the Secretary of the
British Independent Film Distributors
Association has approached the Gov-
ernment for incentives to foreign
distributors to bring their films to
India and submitted a proposal in this
regard; ang

(b) if so, the incentiveg sought and
the reaction of Government thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a). No, Sir.

{b). Does not arise,

Grant of Pension to Freedom Fighters
from various Districis of Maharashtra

2386. SHRYl VASANT SATHE, Will
the Minister of HOME AFFAIRS be
pleased tg state:

(a) the number of cases processed
(district-wise) in respect of pensior
cases of freedom fighters in Akola,
Nagpur, Buldana and Amraoti dis-
tricts in Maharashtra State since
November 1974 (Uptodate);

(b) the number of cases rejected,
sanctioned ang referred back (district
wise) since November 1974; and

(c) the list of the freedom fighters
(with their names and villages) who
have been sanctiuned pension since
November 1974 (uptodate), district-
wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN)- (a) to (c).
Two statements (Annexure I and II)
giving the information are laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-9102|75].
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Allocation of Special Financial Assis~
tance t¢ Karnataka for Development
of Western Ghats Region

2387, SHRI D. B. CHANDRA GOWa.
DA: Will the Minister of PLANNING
be pleased to state,

(a) whether Central Government
have allocated any special financlal
assistance to the Government of Kar-
nataka for the accelerated develop~-
ment of the Western Ghats Region
during 1974-75; and

(b) if so, the main features of the
scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA ): {a).
Yes, Sir.

{b). The schemes for special finan.
cial  assistance pertain to the animal
husbandry, horticulture, griculture,
irrigation, forestry, small scale indus-
tries and tourism sectors. These
schemes have been formulated in such
a way that they make a direct impact
on the living standards cof the local
people.

Licences to Small Units in Haryana
and U.P, for Raw Materials

2388. SHRI BIRENDERA SINGH
RAQO, Wil] the Minister of INDUSTRYV
AND CIVIL SUPFLIES be pleased to
state:

(a) whether the All India Manu~
facturers Organisation have found
number of bogus small scale units in
the country, who obtained licences for
raw material and sold them in the
black mrket;

(b) if so, the number of licences
so obtained in Haryana and U.P,,
and the value thereof, till the end of
December, 1974; and

() the action Government have
iaken against these bogus units?
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI A. P.
SHARMA): (a) and (b). We have no
information.

(¢). The State Governments have
been requested {, deregister the small
scale units which are found to be
not in existence.

Difficulties in implementation of
Science and Technology Plan

2388. SHRI P GANGADER:
SHRI ANADI CHARAN DAS:
SHRI SURENDRA

MOHANTY:

Will the Mimster of PLANNING be
pleased to ttale

(a) whether the implementation
of the Science and Technology plan 18
not running smoothly;

(b) if so. whether there 1s resist-
ance to 1ts acceptance even from the
apgencies which themselves formulat-
od the Science and Technology pro-
jects for the plan; and

(¢) 1f so, the reasons therefor and
the steps being taken to overcome
the difficulties being faced 1n 1ts 1m-
plementation?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA). (a)-
No Sir. Budgetary allocations for
S & T programmes to Ministries/
Departments were however subject to
finangial constraints.

(b) and (c). Question does not arise.

Non.-avallability of Wheel Sets in
Weagon Industry
2390, SHRI P. GANGADEB:

SHR] ANADI CHARAN
DAS:

SHRI D. D, DESAI:

SHRI RAGHUNANDAN
LAL BHATIA:

Will the Mimster of INDUSTRY
AND CIVIL, SUPPLIES be pleased to
state:
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(a) whether due to non-availability
of wheel sets, wagon building indus-
try is facing a crisis;

(b) if 8o, the reasong therefor; and

{c) whether any imports of wheel
sets are being urranged by govern-
ment?

THE MINISTER OF STATE IN 1HE
MINISTRY OfF INDUSTRY AND
CIVIL, SUPPLIES (SHRI A. C
GEORGE). (a). Yes, Sir.

(by and (e). There has been tre-
mendous shortage of wheelsets due o
delay in mmport receipts, Therefore,
the wagon builders had to cepend
entirely on M,s, HSL, whose supplies
are far below the requirement.

12.00 hrs.

RE BUSINESS OF THE HOUSE

MR SPEAKER: Now, Papers to be
laid.

SHRI N. K. P. SALVE (Betul): On
a pomt of order, Sir: Before you
enter into the list of business, I have
to draw your attention to Rule 199,

MR SPEAKER: I have seepn it.

SHRDI N. K P. SALVE: Rule 199
lays down that the statement by an
ex-Minister shall be made after the
questions and before the list of busi-
ness for the day 1s entered upon.

MR. SPEAKER: I have examined
it. I know what point of order you
are raising.

SHRI N. K. P. SALVE: We have
been wviolating the rules right, left
and cemtre.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER O
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMAT] INDIEA
GANDHI): Now it i on the order
paper.

SHRI N. K. P. SALVE: Such a
statement : shall be made after the
questions and before the list of busi-



211 Re. B. 0. H.

{Shri N. K. P. Salve]
ness is entered upon. It is my duty
to point out the rule and now it is
upto you to do whatever you consider
proper.

SHRI SAMAR GUHA (Contai): 1
am very glad that you have allowed
his point of order. This should be
applied uniformly. ... (Interruptions).

SHRI PILOO MODY (Godhra): 1
congratulate him.

SHRI MADHU LIMAYE (Banka):
I thank you for re-establishing our
right.

MR. SPEAKER: That i3 not the
question. There seems to be a con-
tradiction in that. This 1s not about
guestions. This is about the mnext

item.

SHR1 SAMAR GUHA: Exactly the
same thing I raised yesterday.

MR. SPEAKER: You raise wonder-
ful points of order sometimes.

There seems to be a contradiction.
Under the Rules such a statement 1s
to be made immediately after the
Question-Hour. In the Order of
Business as it is set under the Direc-
tion wnd according to which we go
daily, this comes after Call Attention

and all that.

SHRI N. K. P. SALVE: Directions

carmnot over-ride the rules.

SHRI JYOTIRMOY BOSU  (Dia-
mond Harbour): 1 am glad you raised
it.

SHRI VASANT SATHE (Akola):
The rule prevails over the Direction,

ot wy fed @ wemw wgem, &
YT Y AT AT FTAATEATE | WY
M fagagr @ § s aw@ @ %
fran & fr ws wx faog =t ot
faqea sz fr seaT wrae oy
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AT | wAT T2 wTHST A &
Fifa caema 1 fyfow wife €
TR AW & WIWH g | ¢F fag Troqems
37 %7 farede ag fwar war § )

usow W@ ;. gHl I sy

FHY WG GE A AT FN

MR. SPEAKER: There is no point
of order. The order of business, as
you know, is set as per Direction
No. 2 and we are following that.

SHRI SEZHIYAN (Kumbakonam}:
The statement shall be made after
the Question-Hour and before you go
to the business of the day. It does
not mean 1mmediately after they QUes:

tions.

MR. SPEAKER: This has been
settled by your Cemmittee that this
order of business sheuld be followeds
and we have been following that.

SHRI SEZHIYAN: After the Ques—
tion-Hour and before the regular
business, so many items come. There-
fore, you take it up after the ques-
tions but before the normal business.
There, priority is given to so many
other items.

MR. SPEAKER: 1 have nothing to
If it is immediately after the

say. r
questions, 1t may be. There is no
bar to that. 1 have no objection to

that but the Direction seems to be a
little in contradiction of this Rule.

SHRI SEZHIYAN: The rule says
‘after the gquestion-hour but before
the business of the day is taken'.
That is before the legislative business
ig taken. Therefore, it is not immer
diately after the questions.
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Review & ANNUAL Report oF URANTUM
CORPOBATION OF INDIa For 1973-74

THE MINISTER OF ENERGY
(SHRI K. C. PANT): I beg to lay on
the Table a copy each of the follow-
ing papers (Hindi and English ver-
sions) under sub-section (1) of sec-
tion 6819A of the Companies Act,
1856:—

(1) Review by the Government
on the working of the Ura-
nium Corporation of India
Limited, Jaduguda, for the
year 1873-74.

(2) Annual Report of thy Ura-
nium Corporation of India
Limited, Jaduguda, for the
year 1973-74 along with the
Audited Accounts and the
comments of the Comptroller
and Auditor Genera] thereon

(Placed in Library See No LT-
9083/75]

NOTIFICATION UNDER INDUSTRIES (De-
VELOPMENT AND REGULATION) AcT,
1951

THE MINISTER OF STATF IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHR] A C
GEORGE): T beg to lay on the Table
a copy of Notification No. S.0. 107(E)
(Hindi and English versions) publish-
ed in Gazette of India dated the 21st
February, 1975, rescinding the Com-
mercial Vehicles (Restriction on Re-
sale) Order, 1974 issued under sec-
tion 18G of the Industries (Develop-
ment and Regulation) Act, 1951,
[Placed in Librery. See No. LT-
0084/78).

STATEMENT RE. DELAY IN LAYING
NoriFrcaTion

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
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CIVIL SUPPLIES (SHRI A P.
SHARMA): On behalf of Shri B. P.
Meurya, I beg to lay on the Table a
statement (Hindi and English ver-
sions) giving measons for delay in
laying Notification No. S.0. 273(£)
published in Gazette of India dated
the 28th April, 1974. [Placed in Lib-
rary See No LT-p085/75).

NOTIFICATIONS UNDER ALL INDIA
Services AcTt, 1951

THE MINISTER OF STATE IN'
THE MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS (SHRI OM MEHTA):
I beg to lay on the Table a copy each
of the following Notifications (Hindi
and English versions) under sub.sec-
tion (2) of sectioan 3 of the All India
fervices Act, 195i:—

(1) The Indian Police Service
(Fixation of Cadre Strength)
Second Amendment Regula-
tions, 1975, published 1n Noti-
fication No GSR 223 mn
Gazette of India dated the
22nd February, 1975

(2) The Indian Police Service
(Pay) Second Amendment
Rules, 1975, published 1n

Notificaticn No. G, S.R. 224 1n
Gazete of India dated the 22nd
February, 1975

(3) The All India Services (Leave
Travel Concession) Rules,
1975 published 1n Notification
No G SR. 225 in Gazette of
India dated the 22nd Febru-

ary, 1975.
(4) The Indian Adminsirative
Service (Fixation of Cadre

Strength) Fifth Amendment
Regulations, 1975, published
i Notification No. G.SR
226 1n Gazetle of India dated

the 22nd February, 1875.

(5) The Indian Administrative
Service (Fixation of Cadre
Strength) Sixth Amendment
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Regulations, 1975, published
in  Notification No. G.SR
227 1n Gazette of India é~*ea
the 22nd Feoiuary, 1979

(6) The Indian Admimstrative
Service (Fixation of Cadre
Strength) Eighth Amendment
Regulations, 1975, published
in Notiflcation No GSR 228
in Gazetle of India dated the
22nd February, 1975

[Placed in Library. See Nv LT-
9086/75]

«\CENTRAL ExCISE (4TH AwMDT , LULRs
1975, NOTIFICATIONS UNDER CUSTOMS
Act, 1962 aNp CENTRAL ExCIsE
Ruics, 1944

THE MINISTER OF STATE IN
1HE MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUKHERJEE) 1
beg to lay on the Table—

(1) A copy of the Central Excise
(Fourth Amendment) Rules,
1975 (Hind: and Enghsh ver-
sions) published in  Notifica
tion No GSR 67(E) 1n
Gazette of India dated the
1st March, 1975 under section
48 of the Central Excises and
Salt Act 1944

f2) A copy each of Notlification
Nos GSR 124(E) to 136 (E)
(Hind: and English versions)
published in Gazette of India
dated the 1st March, 1973
under section 159 of the Cus
toms Act 1962 together with
an explanatory memorandum

#3) A copy each of Notification
Nos GSR 65(E) T70(E) to
81(E), B2(E) to 118(E) and
121{E) (Hindi and English
versions) published 1n Gazette
of India dated the 1st March,
1975 1ssued under rule 8§ ot
the Central Excise Rules, 1944
together with an explanatory
memorandum

[Placed n Labrary. See No LT-
#M87/75].
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NoTiFIcATION UNDER DELHT SIKH Gua.
DWARAS AcT, 1971

-flE DEPUTY MINISTER IN THE
MINISTRY ©OF HOME AFFAIRS
(SHRI F H. MOHSIN): I beg to lay
on the Table a copy each of the fol-
lowing Notifications (Hindi and Eng-
lish versions) under sub-section (4) of
section 39 of the Delhi Sikh Gurdwaras
Act, 1971.—

(1) The Delhy Sikh Gurdwura
Management Committee (Co-
option of Members) (Amend-
ment) Rules, 1975, published
in Notification No, F 18/33/74-
Judl 1n Delln Gazette dated
the 25th February, 1975

(2) The Delli Sikh Gurdwaras
(Election of Pro-tempore
Chairman, President, Other
Office Bearers and Members of
the Executive Board) (Am-
endment) Rules, 1975, pub-
hshed in  Notification No
F 18(29)/73 Judl (1) in Delhi
Garette dated the 25th Febru-
ary, 1975

[Placed in Labrary See No LT-
9088/75]

12.06 hrs

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTFD WAGON BREAKING RACKET IN
KopeErMma

SHRI B V NAIK (Kanara) S, I
call the attention of the Minister of
Railways to the following matter of
urgent public 1mportance and I re-
nuest that he may make a statement
thereon —

‘The reported wagon breaking
racket 1n Koderma involving politi.
cians and RPF personnel swindling
railways to the extent of Rupees
Five crores”

THE MINISTER OF STATE IN
(FHRI MOHD SHAFI QURESHI):
&1r, a scrutiny ot the crime reports
received from ¢hr Eastern Railway as
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\iso other source information had in-
ficated that the incidence of crime
igainst booked consignments in the
3rand Chord Section of Dhanbad
Jdivigsion of the Eastern Railway was
requent. A team from the Central
Srime Bureau of the Railway Beard
vas deputed to make confidential en-
Juiries into the matter and they also
sought help from the Bihsr CID and
other State Police authorities. The in-
formation was developed further and
on February 28, 1875, searches were
conducted at seven places in the rail-
way quarters at Railway Station Ko-
derma and in Jhumri Talaiya Town
of Bihar under the supervision of
Superintendent of Folice, District Ha-
zoribagh, and an Assistant Security
Officer from the Rsilway Board,

The main party of the Central Crime
Bureau, Railway Board, who had made
preliminary enguiries and organised
the rawd is still working in the fleld
on this case and full deails of the
Jevelopments thereof are not yet
known, However, on the basis of in-
formation so far received in the Rail-
wayv Board, the facls are as under:—

As a result of these searches, some
property suspected to have been stolen
from the Railway, cash amounting to
about Rs 1,05,000,/- and some papers
were recovered and as a conseguence
thereof, three Rakshaks of the Railway
Protection Force and one other rail-
way employee were arrested. One
more railway employee wanted in the
case is absconding.

Government Railway Police, Gomoh
(Bihar) have registered four cases
under Section 414 IPC and Section
5(2) of Prevention of Corruption Act
and are investigating the same. A case
under Section 3 of the Railway Pro-
perty (Unlawful Possession) Act has
also been started at R.P.F. Post,
Gomoh, and ig under enquiry.

Since the whole matter is under in-
vestigation by the Bihar State Police
authorities and the papers etc. seized
will require a detailed examination, it
would be premature to say anything

Racket (CA)

at this stage about the allegéd links
of the wagon breakers.

Separate statistics of losses incurred
at Koderma Railway Station are not
readily available. Howcver, during
the period frem January 1o October
1874, 1218 cases involving a losg of
Rs. 16,37,098/- were reported from the
entire Dhanbad Division.

SHRI B. V., NAIK: Sir, what we
have listened to in the reply and the
most operative rart as usual in res-
pect of almost all replies to the Cal-
ling  Attention Motions is that it
would be premature to say anything
at this stage about the alleged link of
the wagon breakers, Whatever has
been seized, will need a further de-
tailed examination. Before 1 go to
the subject proper, I feel that the
very utility of the Parliamentary Ins-
titudon is in order to expose these
rackets and give them as wide a pub-
licity as possible so that culprits are
afraid of the duvz process of law; in
due course of time, under Sec. 414
of IPC we can book them. After they
book the culprits, if the magistracy
accepts the contention of the prosecu-
tion, there is 1 maximum of three
vear's punishment and some fine.
Since it is in the interests of both
the Government and the Railways
not to say the least about the oppo-
sition, that the Parliamentary  Ins-
titution is at least not made inarticu-
late, I would perhaps request not only
the Minister for Railways but all the
ministries concerned to come out with
a frank clarification involving all the
facte at their command. After all, the
proceedungs here are protected. By
making thesc general observations, I
would also like to submit to you fhat,
according to the Railway Convention
Committee Report for the vear 1871,
thefts that took place in 1968-69 were
of the order of Rs. 35 lakhs: in 1968-
70 they were of the value of Rs. 30
lakhs: in 1970.71, they were of the
value of Rs. 110 lakhs but, in 1971-72,
the value was of the order of Rs. 127
lakhs. I do not have the flgures for
the year 1072-73. But, at the time
of presentation of Railway Budget,
the Indian Railways Report
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‘was also submitted which showed how
much of thefts had occurred in the
Railways in the consignments booked.
In the year 1973-T4, the thefts involved
an amount of Rs. 2.39 crores nearly
Rs. 2.40.

This is only in regard to the thelts
.which have been classified as thefts.
\Over and above that, durng the year
197374, out of the ralways gross
earnings of about a thousand and odd
crores as much as one percent of its
total gross revenue goes to pay the
.compensation claims, most of which
will be accountable on the basis of
-thefts, pilferages and wastages on
transit. In 1973 T4, the railways settl-
ed the claims worth Rs. 6,62,513/-
-The compensation that was paid to the
-people who had rooked their consign-
ments and the los: on railway pro-
perty as well as the 1lnss on revenue
earnings on consignments amounted to
Rs. 13.50 crores.

We can now see the dimensions of
-the amount of the goods lost in transit,
goods missing in transit, railway pro-
perty stolen and the pilferage that took
place. Al these could be understoad.
The worst part of this racket seems
to be by the so called guardians of
law: the Railway Protection Force, the
constables, who are expected to pro-
tect the railway proprety have shown
themselves as the eriminals—T do not
want to use any other word—involv-
ed in thefts. If the guardian of the
law 1s risen to such a level, what
punishment are you going to provide?
Section 414 provides for three years'
{mprisonment. But. if the magistracy
is in a generous imood, it may be two
yesrs or even two months, unless they
are going to be honourably acquitted.
Under the circumstances, it is a shame
.on the part of the Railway Protection
Force and for the Railway Adminis-
¢ration to entrust the investigation to
some of its own personnel who have
Yeen teken on loan from the Home
Minietry as trial authorities for in-
westi ation of the railway protection
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forces involved in this case, Why is
it that we eannot commission the CBI?
There is one more reason why the
highest authorities in the CBI have to
go and investigate because it is not
only the guardians of law but it is also
the politicians—the guardians of de.
mocracy—who have been involved in
this. This 18 the most shameful chap-
ter. 1 would like to know whether
one of the Members belonging to one
of the parties in this country and 1
do not think I would be erring on the
wrong side if I say Mr. Chander
Shekhar Singh belonging to the Com.
munist Party of India has been sus.
pended by his own party. I compli-
ment the party. Under the circum-
stances, let the country know where
the crooks are hiding and let action
be taken against them. I would like
that in future in rackets of this kind
the Railways should come out with
more facts. You have inherited bureau
cracy. 1 suggest instrumental revolu-
tion and changes in our system.

I hope the Railway Minister would
accede to my request for intervention
of CBI at the highest level to probe
it in details because as the Paper savs
the racket is not of one lakhs but
worth Rs 5 crores.

SHRI MOHD SHAFI QURESHI
Sir, judging from the information
which we recetved from various rail-
ways, we noticed an upward trend of
pilferages and thefts more especially
on Gaya Gomoh Section. So. the
whole job was entrusted to the Central
Crime Bureau of Indian railways. It
was done in November and in Febru-
ary when raids were conducted it was
found that railway property was re-
covered from some railway rakshaks.
We have also seized Certain documents
but it is rather premature for me to
say whether we can establish any HUnk
between the persons whose letters
have been seized and rakshaks who
pave been held responsible for steal-
ing railway property. The rakshaks
involved are one Mukti Nath Singh
from whose house cash worth Rs.
89,257/-, two bags of wheat. one bag
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.0f rice and omne tarpaulin  bearing
-railway marking all sugpected to
have been gtolen from railway wagons
were recovered. Another is Shiv
Kumar Tiwari from whose house cash
~worth Rs. 1900/- and jewellery roughly
of the value of Rs. 5,000/- and registra.
“tion documents and ignition keys of
.one Ambassador car No. BRH 273
were recovered. The car registered as
taxi in the name of C. S. Smgh has
been seized by the police as Tt was
parked outside the railway quarter of
rakshak. The registration of the car
i{s in the name of one Shri C. 8. Singh,
Another Rakshak, Ram Lakkhan
:Sharma. From his house, cash worth
about Rs. 3404 was recovered. Then,
a cahin man, From his house, some
-empty packing materials bearing rail.
way marks were recovered suspected
of having been stolen from the goods
shed, Koderma. Shunting  porter,
Parmanand Tiwary From his hou-e,
railway hand signal lamps suspected
to have heen stolen from the railway
premises have been recovered. Tre
RPF

SHRI B. V. NAIK. What 1s the full
name of Shri C. S. Singh”

SHRI MOHD SHAF] QURESHI:
I have given the information. In the
registration document which the Police
‘have seized, the name which has been
entered is C. S. Singh.

Sir, as the work has already heen
taken up, not now, but in November,
by our own investigation bureau, we
do not think it necessary to bring in
CBI at this stage because the State
Police and the State CID are also
belping the RPF in tracing these cul-
prits,

8ir, then, certain documents have
been found. There is one letter which
“was addressed to Mr. Chandra Shekhar
Bmgh by the Minister of Railways. I
do not know the contents of the letter
but that Jetter has also been recoverad
Yrom the house of the Rakshak. These
“are the facts of the case. We have
nothing to conceal. These facts are
there. Whatever further documents
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are needed by the investigating autho-
rities, those will be made available to
them. At this stage, I would again
repeat that there is no question of im-
volving CBI in this case.
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{Shri Mohd. Shafi Qureshi]

“Please refer to your letter dated
20th March 1974 regarding the reten-
tion of Rakshak Shri Sheepuvkar
Tiwari, Ram Lakan Sharma and
Muktinath Singh at Koderma. I had
the matter looked into and find that
according to the reorganisation
stheme which came into force wilh
effeet from 1st  November 1973 no
staff 1 to  be posted at  Koderma
The RPF staff at Gujand: is how-
ever detailed for duties on rotation
bawis at roadside <tations imncluding
Koderma. Though the above namcd
rashaks are attached to Gujhandy
outpos!, thevy are provided with
quarters at Koderma and as such
there should be no difficulty in the
education of their children The
counter court cases can be pursusd
by them while remaining at Gujandi
which is not far from Koderma.”

This clearly shows that the Minister
did not agree to his request to trans-
fer them back to Koderma but he said
that they could get the educa'ion of
their children at Gujandi and other
facilities they have asked for can be
provided Subscquenily when the
representation was pressed by Mr.
Singh and the plea was taken that the
employees' children were studying,
orderg were issued that their transfer
should be stayed in view of their
children’s studies upto March 1975 or
the cases were finished, whichever was
earlier, There is no favour shown to
any persomn.

1 have said that the hon. Member
who had been pressing the case of
these emplovees happens to belong to
a particular party; it is not to say that
the whole party is bad. I am not
gaying so.

SHRI PILOO MODY (Godhrs):
You also come to the game conclusion.

SHRI MOHD. SHAFI QURESH: 1
say that it is rather premature at this
stage to estublish a link betwcen Mr.
Singh and those rakshaks. The reco-
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veries have been made; the documents
are there; nothing hag been concealed,
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SHRI B. R. BHAGAT (Shahabad):
Sir, I rise on a point of order.

MR. SPEAKER: No point of order
on a Calling Attention.

) wAza” g IT ST o AT
AR WiET g AfAT )

SHRI B. R. BHAGAT: It is not on
the Calling Attention. 1 say that the
House is being conducted against the
rules. That is my basic point of order.
You have to listen to this.

MR. SPEAKER: How is it that the
House is conducted against the rules?

SHRI B. R. BHAGAT: How can 1
explain it unless you give me an
opportunity? As you know, I am not
in the habit of getting up and raising
point of order every now and then.
So, 1 am sorry. you said ‘“No". Rule
197 which deals with Calling Atten-
tion, savs in sub-rule (2):

“There shall be no debate on such
statement at the time it is made.”

A member can only ask a question.

SHRI JYOTIRMOY BOSU: Sir, are
vou allowing this point of order?

In the past, we have many instances
where brief speeches were made...
(Interruptions)
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MR. SPEAKER: He is already on
a point of order. I am not calling you.

SHRI B. R. BHAGAT: The rule
clearly says that a member can only
ask a question with the permission of
the Speaker, According to me, my
hon, {friend, Shri Madhu Limaye, did
not ask a question. He made allega-
tiong agminst the whole party, the Con-
gress party....

SHRI MADHU LIMAYE: Not
against the whole party.

SHRI B. R. BHAGAT: He said,
there are two Congress Members, one
Member from Bihar and one leader...
(Interruptions) He was asked to
give the names. He said, “I will not
give the names,” He was making
allegations against the entire Con-
gress party and, particularly, the
Congress Members from Bihar...
{Interruptions).

My point of order is that in the garb
of a question, an allegation is made.
I am sorry to say that the Minister
ulso ignores that. He does not answer
whether it is a fact or not. So, a
doubt has been cast on all the Con-
gress Memberg of Bihar. You, Sir, as
the Speaker also, keep silent about it.
It is the duty of the Speaker to see
that the honour and the conduct of
Members is protected. Either this
question must be cleared or Mr.
Limaye should withdraw the allega-
tions.

SHRI JYOTIRMOQY BOSU: Sir, to
my utter distrust, I notice that a right
which you have perpetually denied to
Opposition spokesmen without cxcep-
tion almost, you have allowed that to
a Congress Member. Not only that.
In the name of a point of order. you
have allowed him to make a speech.
Let it go on record,. I only want this
to go on record, to my utter distrust,
that in this House, no uniform stan-
dard is being practised by the Chalir.

MR. SPEAKER: Any other points
against the Chair? You are welcome
to do,
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ol WAga W EmT (wrege)
ST E AT g1 § 94w Tivar a§w1A
THAT HITT a | (nterruptions).

MR. SPEAKER:
Bhanwar,

Shri Bhagirath .

SHRI B. R. BHAGAT: What about
my point of order?

MR. SPEAKER:
as a-point
practice.

I do not treat it
of order. We follow the

SHRI B. R. BHAGAT: Can any hon,
Member make any allegation by way
of putting a question?

MR. SPEAKER: Nobody can make
an allegation. He did not mention
anybody’s name. I asked him if he
could give the names to me with any
advance information. He keeps it for
future. If he had mentioned anybody's
name, that was different. I do not
think he mentioned the party as
a whole,

SHRI B. R. BHAGAT: He men-
tioned Congress Members from Bihar.
There are many Congress Members
from Bihar. (Interruptions).

oW WEy - 99 SR a fE
HyracarFgraw g fe gww am €
He said that he would submit later

on. There was nothing wrong about
it .

uq W|Weag | A WT FW F)
e & WA q1Er gy & W foreay
ggr ¥ foawer & 9 AT

st yoara fag (@ifragr)
Fitv FrdY ATt & WEAIT EY wFAT

oft e wqe (ofemran) s
ag &% I aTey w1 g7
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o WERY : F aY e & qerc
AEE AT R 1 W A o g Ay F

st s wae (saw) ¢ faEre
[EA TIATA G1 TETE | o s fg
£ T WE | TS W A F AR Y
oY | W R EA Y TGA AR @R
q9G gAY T od gevewTe afufa § o
I vy ot w1 g T ST £ WK
=T AT W & | 98 FEA KISTAT HY
ara AR 2w R o e H o A
T TET FY wifat g & e # ww
F4T FdY HY agt g7 AT & WY FE A<
g1y TN @i & e
grg i dige e gd dar st o
Y & 99 T AFw W@ F AT HI
FT g & 41 W9 g1 A ¥ IY ufy-
FIfEl &1 fr 7 H gra § 7 o
¥ AT wAET A Y off &y s @z ot
IR 73T H1 gy vy e ot &
fr 5 Twtfaw Jami 1, 998 gl
T WY ¥H H gra & 1 IELT WY FATRT
wet off ®Y faw o€ & ) AfET ag gy
& # fa dare /Y 1 & ST SR
g f% #ai ag @g7 @ = a7 &1 e
|TEA & Wi T Y S A W &
Wisfea At g st dar gy & ?
77 7g wra oft g AT AR 7

Hif@l # AFAR FH F g
T H AT AW E 17 & | W g Hife
&t &, weue Wit oY g g g E )
% qear @ W B 5§ qw@ET
frrg &Y <ar & & ave & st g g
fF ®ar wrw §9 W ey T aaY
# & o @ &, W 6 gir & &
A% WY NG T B AT F4F a7 H1E
YT STAEqT F 4 arfn g Wb w Qe
a7 % 7
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fagre & g a¥t g 3 gt
TRIAT T9 @1 & 1 Fo Tro FT a274TH
fear s @1 § 1 7w wafw g aga
T g1 wé & Fam aewr A i fagre
Y AT F1 T oA W oW
FAL sH=edT TE FY 9

13.00 hrs.

F AT WY H ag WA A
% welt S 9 ot 9w F @ E R
AT WAL HTE TH AW 1o g oA o -
Hifaw aret & vt &Y a1 3% Arw >y
HEA FT FATIT | HI A qF qoET ?

St AR WO gy oS ¥
TEY FET—gfera Y ageTe # o -
T wed fov T § av oY e gAY
faerft = oo efeem grew w5 &
ST | 27 g3T w1 &Y, fond A A
FET AT § | AT gW AwEw g9 A
#1 § f g% aad #1 geerww Difafere
T IFT |AHT AR FY w7 F2ar s
i aza g =W W
AT W FE AV AT wEE ¥ qre
St sfeen § 78 &% ¥ & 9 gwrd wee
w1

WET 7% TeF § A 7 g4 §, TN
A & FHETQ WY T 8, AR F Ay
oY R W A § O ST & A F7 22
HH 74 § 1 59 914 &, T F A
T e & e 9 0 2w
7% g i Wi g oA g gy
ST W7 St ofeen 9w aTa &, S aw
&t afr g% =9 # o wgraan faer

SHRI VASANT SATHE (Akola): I
will not go into the question of these
allegations and counter allegations of a
political nature that were injected inta
the question by my friend...

SHRI MADHU LIMAYE: Pleass
read the Call Aftention for a change,
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SHRI VASANT SATHE: Some poli-
tical parties or persons may be in-
volved or linked. It has been stated in
the question itself, But to make allega-
tions against members of a particular
party ..

AN HON. MEMBER: Wild allega-
tions.

SHRI N XK P. SALVE (Betul): In
violation of rules

SHRI VASANT SATHE:...without
naming them iz not fair. He parti-
cularly said that members of the rul-
ing party and who are members of
Parhament and from Bihar are in-
volved but he does not name them
But I am thankful to you that you
have reduced the question only to
those having beards. That at Jeast
reduces the area But I do not know
how many persons from Bihar have
beards

SARDAR SWARAN SINGH SOKHI
(Jamshedpur): rose—

SHRI DARBARA SINGH* His beard
cannot hide even a small thinka.

MR SPEAKER: I think the gentle-
man at your back has offered his beard
to be searched

SHRI VASANT SATHE: Therefore,
1 am also surpiised when Shri Limaye
named a big leader of Bihar who does
not belong to any political party
Now. I do not know which big leader
he was referring to because he only
said a ‘Bada Neta ...

SHRI MADHU LIMAYE: Why are
you misquoting me”? I never said ‘A
Nirdaleeya Neta'

it ame A : g A AN aod) E fE
®I 21 A, €W I F Awer | w7y fowd
argy ¥ W1 oweA 2 oo T AR g
119 FLI AT HIT 71 N G 3,
wic @) W ¥ § wiF, 9y I
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TR A § W A gt § 1w e
¥ ¥ arw Y Wi, qg g A g o

afea & fafreec g d o s
T qaTe gAT § 1 A T 72 G 9
0 g, wwd I e e e oag
IEE & I0TH, A §9 e S, g
#Ya WY Wrce dro gwe ¥ oY § WX T,
it IR FgT qEEAT, Y T ¥ Fowr-
T FE FTEE F1 A2E F ¥ g 9y
WA FTR A W i I i
Fifaw

WIEF ¥ g AT $19 §—are
T g fFT A ¥y o & ug
g fawfaar s sme ) e saer
o AT AT &0 § SY araT & e
T fow Aar & weEndy dWd
Famem A A My gu e ”

B ag o s apan fr @ 2w
73w § roaw frad = d gt v
FET % W FI-519 &1 I90 AT
A? T WY W WY qAT O F g
FAFTE T 7

ot wgvwe wE g A
w1 g #) fa @) wa 908 gem WIT
Y WiE A AT w94 agw guT AR few
0% & reawre faray ma vawy it e
g a1 § 70 Th1EE Ag § | TR
S8 AT W EET § 9 Wowr A
fe ¥T 20 $1T WU A 9@ ¥«
wrw gifr &1 afsw e dwrew @
2 ser h g o My N F Tw
& mdzare o agd ag Wi @ o
T F ) R R gl W s @ § W
T fasrs St A w g W
wEl
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PUBLIC ACCOUNTS COMMITTEE
HUNDRED AND THIRTY-SEVENTH REPORT

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, I beg to present
the Hundred and thirty-seventh Re-
port of the Public Accounts Com-
mittee on paragraph 43 of the Report
of the Comptroller and Auditor-Gene-
ral of India for the year 1972-73, Unlon
Government (Civil) relating io the
Department of Supply regarding Pur-
chase of Blankets.

st e Wy (SrEAa) o orfe
wiw & St fzT JImT A, IgH A
are far ar At el & ary ¥ oy
a4 vt & & wgw fF 3w o8 A
g

MR. SPEAKER: I have passed on
to the next item

13,07 hrs.

STATEMENT BY SHRI MOHAN
DHARIA ON HIS RESIGNATION
FROM THE COUNCIL OF
MINISTERS

MR. SPEAKER: Mr. Mohan Dharia,
earlier I received the gist and pnints
of your speech, but I received this
statement while sitting here and I
have not been able to see the state-
ment, but you can read that,

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I request that the
same may be circulated to Mcembers.

MR. SPEAKER: It came to me
while I was sitting here.

Mr, Mohan Dharia.
SHRI MOHAN DHARIA (Poona):

Mr.. Speaker, I rise to discharge a
painful parliamentary duty which is

Shri Mohan Dnaria
cast upon me, It cannot be a pleasure
to make this personal statement to ex-
plain the situation in which I resign-
ed from the Central Council of Min-
isters. I am on my legs with full
sense of responsibility and accounta-
bility towards thig august House and
to the people of the country.

Sir, to make my statement explicit
to the Hon'ble Members of this House,
I reproduce from the Prime Minister's
letter of March 1, 1975 received by me
at 1.15 PM on March 2:

‘I have been astonished to read-
newspaper reports of some of your
speeches and also your reply to the
letter of the Maharashtra Pradesh
Congress Committee. It is obvious
that your views on this issue are not
in conformity with the thinking of
the Congress Party.

If you had any doubts was it not
your duty to convey them to me? In
the circumstances it is not proper
for you to continue in the Council
of Ministers. I am informing the
President accordingly.’

After the receipt of this letter, I
immediately sent my letter of resigna-
tion to Rashtrapatiji which iz as
follows:

‘T have just received a letter from
the Prime Minister, copy of which
is atlached herewith. Had the Prime
Minister shown the courtsey of indi-
cating me her intention, either
directly or indirectly, I would have
immediately and willingly tendered
my resignation, This letter of mine
may kindly be treated as my resig-
nation from the Council of Minis-
ters of the Government of India I
will offer my comments in this
matter either through a statement
to be made in Lok Sabha or through
a press conference.’
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Sir, broadly I will dwell on the
points raised in the Prime Minister's
letter with other related circums-
Aances,

Sir, we are living through critical
times. This pation is facing unpre-
cedented problems; the economic, so-
cial and political situation is in a state
of ferment. I am fully convinced that
1 have to respond to this situation in
a restrained manner. I was astonish-
«d and pained to read from the letter
of the Prime Minister that I have not
conveyed my differences of views to
her. It has also been said that I do
not share the policies of the Congress
Party. I have not been able to un-
derstand the basis of these conclusions.
Just to put the record straight 1 want
1o state that I have used the party
forums and other avenues to make my
-views known to the Prime Minister
and other dignitaries of the party to
which I have the honour to belong.
As early as November 19, 1974 I had
sent a letter to the Prime Minister
along with my note and requested
her to take up the matter at the
Narora Camp with a view to evolving
a time-bound programme of action, I
had suggested that integrated battle
on social, economic and political fronts
will have to be fought if we are to
gucceed against the reactionary forces
in the eountry. 1 have expressed these
views in my statements, speeches and
public utterances. My letter of Febr-
uary 28, 1975 to the Prime Minister
further elaborates my views. 1 wrote
this letter after I endeavoured to get
an appointment since 11th Februvary,
which could not materialise. I have
made all possible efforts to keep her
posted with my thinking. Even on
most delicate and complicated issues
I have ventured to express my opinion
frankly to the Prime Minister. On
October 7, 1974 I personally conveyed
my feeling that the continuance of
persons with dubious reputation in the
Ministry would erode the credibility
of the Government. I had no misgive
ing about the effect of my suggestions
and reguests but in a democratic set-
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up I thought it my duty as a colleague
to suggest the way out. It is unfor-
tunate that very often these sugges-
tions were not given any consideration
and were ignored. On the contrary it
resulted in growing misunderstand-
ing. Any democratic or other gystem,
where corruption is protected and
honesty is penalised cannot endure for
long.

Sir, to me democracy doeg not mean
a mere tool to acquire political power
and to hold it. It is a system meant
to involve people in determining and
running the course of country's ad-
ministration with a view to achieving
the objectives of the Constitution and
the struggle for freedom in which the
whole nation joined. The adminis-
tration is expected to absorb certain
ethical normg and should be respon-
sive to the people’'s urges and their
grievances. It is essential for the
survival of this system. In any slow-
ing down of these basic values, the
democratic system loses not only its
vigour but also its face. To adopt a
callous attitude towards rising doubts
in the public mind is easy but to
ignore them is very dangerous. With
this understanding I had no other
option but to raise my voice at times
even at the risk of being misunder-
stood. It may be easy to suppress ihe
dissenting voice but surely it does not
help the democratic functioning. In
democracy we derive our strength and
authority from the people. If this
very source dries up, its decay is in-
evitable. The strength of this system
is directly linked with the people's
confidence in the honesty and integrity
of those who are at the helm of affairs
and also with their spontaneous con-
viction in the purposefulness of the
functioning of the system. If this fajth
dwindles there will be nothing left
except frustration and despair which
ultimately leads to chaos and anarchy.

After 1967 we witnessed such a
spectacle when in many places un-
certain situations occurred. The con-
culsion in the Congress Party in 1968
was the result of this situation. Ag &
humble worker of the party, I also
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contributed my mite to restore the
faith of the people in the Congress and
also in the very structure of parlia-
mentary democracy. Under the able‘
leadership of Surimati Indira Gandhi
the faith was reslored and people ex-
tended their uafl’'nching support which
was reflected in the Lok Sabha elec-
tion results of 1971 and Assembly elee-
tions of 1972, The period between
1969 and 1971 was one of making pro-
mises and giving assurances to the
people in the new situation. In my
view the period starting from the year
1971 should have been marked by the
determination of the Congress and the
administration to enter upon an era
of performance, not only convincing
to us, but to the people. The Congress
election manifestoes of 1971 and 1972
and the resolutions of the party and
the utterances of the Prime Minister
are the charter of action on issues like
poverty, unemployment, rising prices,
non-availability of essential articles of
mass consumption and the need for
massive distribution system, elimina-
tion of social and economic disparities,
curbing of growing monopolistie
trends, removal of regional and other
imbalances by paying special atten-
tion to economically backward areas
and weaker sections of our population,
eradication of black money and cor-
ruption, implementation of land re-
forms. changes in educational system,
the overhauling of the administrative
apparatus and the urgent task of elec-
toral reforms. These programmes
were projected to get the willing co-
operation of the people to tackle these
problems. These commitments to the
people were made with the full
knowledge of the hurdles that were
bound to come in the way of imple-
menting these programmes, Sir, if
these very programmes are taken up
by other political forces or individuals,
how can we go back on our own asser.
tions and reject a meaningful dialogue
for the implementation of these poli-
cies and programmes? In my view
such a dialogue is the essence of par-
Liamentary democracy.

Parliamentnry democracy hingeg on
very delicate balance, If we have

Shri Mohan Dharia

to run this system, we have not only
to give opportunity to the opposition
to criticise and attack us but we will
have to instil a feeling in them to be
co-partners in  the nation-puilding
activities. To-day we are tao much
engrossed with the problems of a
small section of our people, The
elitist politics of today is more con-
cerned with the niceties of political
manoeuvres and the whole energy is
being frittered away in gaining a point
over adversaries. We must remember
that we are the representatives of a
poor nation. Seventy per cent of our
people are illiterate. The number of
illiterates has steadily gone up during
the last 27 years of our freedom.

About two thirds of our people are
living below the poverty line, OQut of
120 million people, who live in urban
areas, nearly 30 millions have filthy
slums or foot-paths and hume pipes
as their dwelling places. Lakhs of
our younger people, both educated ang
uneducated, are deprived of any op-
Portunity to participate in the pro-
duction process2s angd are denied to
earn a dignified living. They have at
bresent neither a feeling o particpa-
tion in nation-building activitjes nor
can they look forwarg with hope for a
fuller and richer life for tomorrow.
This situation hag caused enormcus
social tensions ang strains, Even be-
fore the present movement led by Shri
Jayaprakash Narayan, there were
sporadic acts of violence ana unrest at
many places. If these problems re-
main, agitations are bound to zrow,
It is nothing but an expression of the
surging albeit suppresseq feelings of
young men. If w2 have to remedy the
situation, our emphasig should be on
solving the problems, Over-paliticali-
sation of the issues will further com.
plicate them, Instead of having 3
solution, if we get involved in acri-
monious debates, we may be driven
away from the objective. It is for this
reason that I ventured w0 suggest a
policy of national dialogus and con-
sensus on burning problems. 1 fail to
understand how this aproach goey
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against the accapted policies of the
Government, the Party or the hasic
tenets of parliamentary democracy,

Sir, the Prime Minister in her leiter
has made a reference to my reply to
the President of the Maharashtra Fra-
desh Congress Committee. I shall not
like to go into the political considera-
tiong of the letter and the reply there-
to. But it will not be out of place if
I quote from the letter which 15 rele-
vant to this point,

“It calls for a very serious dia-
logue, This view of mine js also
consistent wilh thz philosophy of
our party, While addressing thu
Congresg Parliamentaiy Party meet-
ing on February 15, 1975 (the wery
day you relzased the letter to Pross)
our Prime Minister adviseq the
party members to have a dialogue
with opposition Members with a
view to avoiding acrimomcus debate
and confrontations. In the Presi-
dential Address delivered bv Rash-
trapati)i only day before yesterday,
ie, on 17th he said;

‘T appeal to all sections of the
people to ponder seriously over
these fundamental issues, offe:
positive and constructive sugges-
tions and criticisms and co-oper-
ate with the Government in work-
ing out national solutions. Tris is
the democcatic way. Any other
way will Tead only to chaos ond
disillusionmont.’

The policy cnunciated by Rashtra-
patiji is the well considered rolicy
of the Central Government and the
Congress Party und 1 have commit-
ted no offence in making that de-
mand in the Congress Camps and
even outsids, I would like to reite-
rate that whatever T have said s
absolutely in th- interests of the
country, demo-~racy, our FPorty ond
the Prime Minister, 1f it is a crime,
I openly confess that I have com-
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mitted the crime and in the in-
terests of the country and de-
mocracy, whenevery necessary, at
any cost or cacrifica, I shall fear-
lessly and repeatedly commit the
same,” -

If a suggestion is made by the Presi-
dent and the same vicw is expressed
by the Prime Minister I have every
right to feel that my plea for a na-
tional dialogue with opposition parties
including persons of the stature of
Shri Jayaprakush Narayan is neither
against the accepted policies of the
Party nor aimed against parliamentary
democracy. It is all the more neces-
sary in meeting the present situation
which is facing the nation. In &
period of growing Jdistrust and discord.
it is the duty of parliamentary institu-
liong to be the radiating points to
generate mutual co-operation and
goodwil] in the mind= of the people.
To have conciliation and compromise
for implementing national objectives
is not a crime. 1ln my speeches or in
my stand on public issuez I have not
given any quarter to the reactionary
and obscurantist forces nor have 1
ever pleaded for any clemency to
those who stand in the way of achiev-
ing our national objectives T have
been of the view that the co-
operation of all such parties and
people should he jought who are will-
ing to contribute in the implementa-
tion of the polivieg in the interest of
the comon man, I did try to lift these
issues and objectives from the narrow
confines of polilical labels, debasingly
used to control the levers of pcwer,

I am constrained to mention that
some friends wha rlaim tg help us in
accelerating {he process of imwlemen-
tation of policies have thought it pro-
per to use it for their own political
ends. When they {ind my views in-
convenicnt, they do noat hesitate to in-
dulge in the worst type of personal
vilification. It will be i3y their com
interest if my {riends in the CPI re-
alise, even at this stage, that any
attempt tn trade in the difficulties of
the Congress Party and fo aspire to
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share power through political machi-
nationg will nrove disastrous. It is a
sed spectacle that the CPI can conve-
niently ignore policy deviations but
has developed a tendency to make a
big issue of certain trivial ipatters,
which really do not count n the lorger
perspective in achieving our goal.

SHRI BHOGENDRA JHA (Jdina-
gar): Mr. Speaker, Sir ...

SOME HON. MEMBERS: No, no
(Interriptions)

MR, SPEAKER: Do not inlerrupt
him. He is not yielding,

" R6EZ 7 1T

SHRI MOHAN DHARIA: I «m not
yielding.

SHRI BHOGENDRA JHA: If he i.
accusing the Communist Party, wou
must allow us to expluin the pesition

SHRI SHYAMNANDAN MISHRA
(Begusarai): ] agree with him that
there should be a discussion of his
statement,

PROF, MADHU DAMNDAVATE
(Rajapur): When the Prime Minister
does not get provoked, why is the
CP1 getting provoked?

MR, SPEAKER: No interruplions
please,

w9 wift & affo

After all, all others are listening, This
is very wrong. Listen to him. Let
him finish.

T AT g, 3z W 1T v 3 wihm
a1

SHRI BHOGENDRA JHA: He does
not belong to the CPI; he belongs to
the Congress.

SHRI MOHAN DHARIA: They seem
12 be engaged ir exaggerating differ-
ences on unreal and imaginary issuea
end thus indulging in a sinister de-
sign to farnish the image of the Cong-

Shri Mohan Dharia

ress Parly and 1ts honest and tried
workers and 'eaders. With all the
camouflage, they cannot conceal their
real face from the pcople. It is bound
to be exposed and in the process thev
will lose all that they think they have
acquired by taking unpiincipled posi-
tinns,

Sir, ever since 1 juned tha Counci)
of Mimsters, 1 ha o sincerely tried to
fulfil the task entrusted 1o me. Tuere
is no denymng the fact that on many
occasions I dulfereqd witn my lcaders
and with my semor colleague: as
happens in democratic s;stem. How-
ever, I may assture this August House
that 1 have never deviated from my
commitments 12 the country and tv
the people. whom I have the honour
to represent. Here I am making a
mention of my own constituency the
Poona City Parliamentary Constitu-
ency I presented my views and
suggestions in writing to the Prime
Minister at the time of the mid-term
appraisal of the Fourth Five Year
Plan. Soon after 1972 General Elec-
tions 1 submitted a note on time-
bound action programme for the Cen-
tral and State Governments and the
Congress Party with a view to ful-
filling the commiimenis made to the
people. I also submitted a note on
the involvement of the people in the
process of planning. In September,
1972, I submitted a paper “Rising
prices, essential srtrles and commo-
dities of mass consumptlion and their
distributlon.” I insisted on seriouvs
discussions and decision. T felt that
the Government has a moral respon-
sibility to make availakla th: essen-
tial articles and commodities at rea-
sonable prices to the common man
which is all represented in my report
on this subject. I submitted by Re-
port in December, 1973. T am rnot
aware of what has happened to my
own report which is congidered to be
one of the important reports.

SHRI NOORUL HUDA (Cachar):
We raised *his matter on the floor of
the House.
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SHRI MOHAN DHARIA: At the
Bidhan Nagar (Calcutta) plenary ses.
sion of the AICC, a categorical assu-
rance was given to the educated youth
that a programme tc generaie half-a-
million additional jobs for th= educat-
ed unemployed wiil be taken up every
year. I was put in charge of the cell
created in the Planning Cormission
for this purposa. I inxde all pessible
efforts to forrnuis®e and i nnlement
this programme, To my great regret,
no provision hags been made for new
schemesz In the bhudget for the year
1975-76. T alzc diovwr {5 attention of
the leadership to tha assurance te
implement programmes like Enviren-
mental Improvement Schemes, Hous-
ing for Weaker Section: and house-
sitez for the landless and to provide
adequate amounts for thair iravlemen-
tation as envisageq in the Narcra pro-
gramme. Unforiunat=ly there is no
adequate provision for the sama, It
is regrettable tha:t my efforts in this
direction not only failed but wera not
taken in the vight soirit.

In this grave situation the parlia-
mentary institutions seam 10 be satis-
fled with routine functioning and
shadow-boxing. Challenges are ur-
gent, situation serious and stakes are
very high. We cannot aflort to be
complacent, The younger peorle are
restless, They want {o discover their
own destiny. The pr23nt challenges
can be an opportunity, provided there
is cohesive effort to mobilise the
youth for the socialist advance. This
opportunity can be availed if these
parliamentary institutions become the
true symbol of their hopes and aspi-
rations.

Sir, may I plac2 on record my feel-
ings of gratitude to you, to the Chair-
man of the Rajya Sabha, to the Prime
Minister, my colleagues in the Govern-
ment and in Parliament and also to
the members of my staff and also the
staff of Parliaraent for their kind-co-
operation and affection which they
extended in abundance during the
tenure of my office.
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In the hope of a better deal, the
people have exiended to the puint of
extravagance their suvport to the
Congress Party. They ace still ready
to sacrifice and suffer fcr the eommon
good. Their endurance is termendous.
But they will refuse to bear up any
more with a situation when promises
have been forzgotten and hopes shat-
tered, I strongly itecl that cuch a
situation should not be allowed to
develop. As I sce th2 sriting on the
wall, I feel it all the move intensely
my national duty to rais2 my voice
for the carrying out cf our party’'s
programmes. I hav2e made all endea-
vours and strained every mnerve for
the common weel and shall continue
to do so, regardlegs of risks involved,
I am always prepared t¢ pay any
price for the values 7 have cherished
and fougnht for. No hurdles can de-
ter me from th2 charted path, hall-
owed by the supremea sacrifice of our
martyrs. Mr, @weonker, Sir, I bhave
seen my friends and ecolleagues falling
without the slightest hesitation a*t the
altar of the Motherlana, I have ceen
those dead bodies in the ponl ¢f blcod
and I have taken the oath and there-
fore no sacrifice is supreme for me.
It js all immaterial for me, whether I
am a Minister ar not. It is the glo-
rious memories of their sacrifice and
suffering, and not the position of
power, which is the source of my
inspiration. Limitations are many and
constraints are formidable, but let me
assure you, Sir, that every struggle
steels my determination ever more to
recapture the spirit of the Freedom
struggle,

I shall end by reminding the call
given by Swami Vivekananda to the
youth of this ecountry. He said “you
have read—mi&ﬂ"{ a7 73] 57 —Look
upon your mother as God, Look upon
your father as God”. But I say,
Yafgiar g7 1{&;&:#\' 57 —-The poor,
the illiterate. the ignorant, the afflict-
ed—let these be your Gods. Know
that service to these alone is the
highest religion”’,
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Sir, I would like to submit with your
permission that whatever I have said
is not out of any anger, It is out of
my anxiely. it 15 out of my agony, for
the progress and prosperily of my
country and demeccracy. I am thank-
ful to you for a:'owing me to lay on
the Table of the House the wnapers, a
list of which I have gant to you. I will
simply read, with your permission, the
list of the papers I am azliowed io lay
the Trabl: of the Fc:

(i) Copy of the letter of Mareh
1. 1975, froim th2 Prime Min-
ister.

(ii) Copy of my letter written to
Shri F’exlmzdcm Ali Ahmed,
President of india (and copy
endorsed (o tiie Prime Minis-
ter) on Mavch 2, 1675, at 1,30
pm,

(iii) Copy of my letter of March 2,
1975, sent to the Prime Ain-
ister, along with the copy cf
my letter sent to her on Feb-
ruary 26. 1973,

(iv) Copy of letter of Fehruary,
134, 1975, received from the
President cf the Maharashira
Pradesh Congress Commiuttee.

(v) Copy of my reply of Febru-
ary 19, 1975 to the President
of the Maharashtra Pradesh
Congress Cemmittee.

(vi) Copy of my note “Explosive
Situation and the Way Out”,
on the basis of which I have
made my statement at varicus
camps and outside.

(vii) Hesume of my ¢p2ech deliver-
ed in the series of lectures
organized by the Harold Laskl
Institute of *?olitical Science.
Ahmedabad, of March 1, 1975.

(viii) Copy of my letter to the
Prime Minister dated 19th
November, 1974.

[Placed in Library. See No. LT

9089/75],

Shri Mohan Dharia

Sir, I am grateful to your and to
the whole House for giving me this
patient hearing. Thank you very
much.

13.40 hrs,

The Lok Sabha adjcuincd for Lunch
till Thirty Minuvies past Fourteen of
the Clock,

The Lok Sabha re-cisembied cefier .
Lunch at Thirty-four JMinutes past
Fourtesn of the Clock

[MRr, DEpUTY-Spraier 20 the Chair?

st samT fAw g o 1eE)
ST Rgred, g9 o Arz® Aur § F
g7 qifenaz & gi-fe awr 144 00
$ gl A 3w aw ¥ o7 oS
LTI wfer FX "r % | Y5 AT I T"—'ﬂ
# AW R ST T B v, 3 et
F oWH AT Z W E T
TE oA AT R 20 2 .?71
FTAT AT | AT T /T
W LH P J:M'fsrqua“r
ferma & &1 291 9T &7 J9a1 DEEE- 1)
VE § 9T IH FT AT FL | (w‘aﬂ(a)

gH AN @ 99z 9% g9 §
AT T & AT A KA 2 FHAMT @anadr
Azt 33 g0 2, @RI &1 <31 TE9F 9%
ERIEURS (R A SR ICL c i G ISl
A SATRSTT H T T & AT IS
T faaiT | 77 gTHa av= ST AT |
ZLAF I 1,500 Fo wAT AT T @I & |
HTRET A8 TTHI TAAT AT & IT AATATE
T |
MR. DEPUTY-SPEAKER: I am not
able to follow what he wants to say.
If he wants to make a brief subinis-
sion, let him do so ia one or two

sentences. He should nct shout like
this.

=Y @AzaT feey @ SuTEmE wIEA,

w7 faw 377 % Jga qeFA WA
&I Arfed fear 97| W AT F S | AV
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[ it w3797 fwq )

FW & waiw ¥ fAr agw o o 2
A% HIFART 7 AT F7 AT AT TCAIL,
fadt ¥ w3 A7 gFw TEH 97
uwEr ¥7 ¥ fF W qn gEe A
¥ & WTEE A1 gAY AT fRAT
ST |

are g @aw faedt 3 B S 1
Wt YW O 9T W P, TT AEER OFT
fgaraa & af ¥ & S AT A4 F O
ST | TTAT T 8) H AR WMl &I
gy faar wmr ) @99 wER AT
Y6 TH0 144 AT 8| BF T H
TUT TAAT AT AT FFAT § WL IUT
T FAg aF 1 g fgEma & oavEr
7 &Y AT FT THTEAT F W7 TE 144

ol

st gou = i (@dEEE)

gmeaE wgrey, fanfi &=t 47 o®
o 21 T & B 9 g & S
frdt 7 faelT w12 a7 "IOC SM™AT
o & favni <=1 % At g ade
AT 9rgar g i faar fose aven &
O & | AISHT WA FY AT S
FTZ | TR TgT |1 IAT F GHFA FT
FH wrow &¢ fear #1 'F 9X Ew
i 3 ) 99 JAaT 9E " ArEa
ar g9 ®FT Fa F

SHRI SAMAR MUKHERJEE (How-
rah): It has appeared in the news-
papers also that Government 1s put-
ting obstacles in the way of mnormal
transport by rar'wvays and -mnotor
-transport I want te register my pro-
test Tt is an attack on the elemen-
tary democratic vights of the people

siY W qgra qEn (TEAE)
JqTEAET WRIEA, gL WAIW F UAATH
A B AT SUTH G FEA[ AIEC
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IW IF E E, F @ 5w @ &
fomer =raT & o w9a & 1 99 T 9%
RO EYFT N HWIT 91F S wrEs
at g% fan i aadd wd 8
T¥T ST @ T, 80 wIEHY T ¥
gare for w92 g o qfaEr
# 99 F) TgAr ARa g fF v A7
sfsar 1 o @ wfaqer @y = rfeg
FIGTTT AR FITEF @ |

PROF MADHU DANDAVATE
(Rajapui) I want to ourg 1o your
notice that our Constitution guaran-
tees free mobility for the utizens of
the country I wish to say that this
1s not a plea or an apology, in spite
of this, lakhs of people are gomng to
come to Delhi tomorrow But 1t 15 a
fact that a number of bus owners and
truck owners have been forced nnt to
give theyr buses and lrucks to those
who are coming for th» demonstration
We want to lodge our protesr agamnst
this attitude and we would mnsist that
you siwuld please mive dire~lions to
the Ministers concerned not Lo allow
this demonstration to be obstructed

oY gEw WA FwA@ (FAT)
¥ arrerr & 5 T, e,
T WAW, WIS WY WA F AT
fad & 7T & w1 391 & qefae A
far @it ¥ e & wiwesfar gro
sgam s fFagnfTamud
fady ®1 qtfuz 7 fear s ) AT &
F&r 6 oAt #1 gfew faeet ¥ g
wé ¥ o feel § wreTy AT 4%
gfigigaRamardw @ 4

T GEIT FE AB & 6 i
¥ v fo wrdo site, gfim W
wHe Glo HIEF & &1 awr 77 fadem
fart 8, 71 ag a1 &y 7wt F wgrafay
Fogwcfaar g 1w awr & W
ai s fafsed § o v §
I W1 9WT @A & forg 7 fwar oy
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T & W7 g o A fag i g

& arg 7@ frir amer & W awr derds

oreft ot § 1 FET W wareerEr § 6

qat fafwed & gawr &% @wr F@n

# faw gy Y e r @ # 1

MR. DEPUTY-SPEAKER: Yuu hsve
expresged your feelings you have re-
gistered your protest. This side also
has had their say, So, the matter
should end there, We cannot go on
wrangling over the sama thing. The
purpose is served,

ot gwm W oAy o AN R
q A fer s @ ¥ 9w W™ F faw
7T foFmT 9T @ & ) BW qeAT Awa #
far F1 7= fmar =1 w@T @ ST A
q9T FTEET AT 2 WYY Og s #Y
AF JAT ) (Interruptionsy

MR. DEPUTY-SPEAKER: The
House cannot be 1un ia this manner.
I have given you enough opportunity.

W BT W ®QATY ¢ AE AT E
| 37 g w7 faar £

MR. DEPUTY-SPEAKER- They
have made certain allegations. I al-
lowed them to give expression to it.
You have repudinted it. You say, this
is baseless, there is nothing like that,
The matter should end there. What
else do you wan®? T.et us get on with
the business of the Fouse.

S{IGA! TEw gAY (H‘EFGF#‘T}
THHY ¥ grrfas e 7 @ af
W faar B gk ad B F op
% T 1 Arhw ¥ o w9 ey 2
T IAF I A osT oW & ok
feaft Y Sy T T 8

T T ag g oY ordeas fw

Eﬁmﬁuﬁz%mm 144
7 LS9,
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T Y AT T E, AV TE 144 AT
gfudes 990 99 AT WA § WE-
qre gRAT &Y 9w g ¥, 7z g T

a q—?lﬁ' % | g‘:ﬁq’ EC (Interruptions).

MR. DEPUTY-SPEAKER: Order,
please, I am not going to listen any-
thing further on this, Nothing more
will go on record.

SHRI HUKAM CHAND KACHWAL*

—

14.43 hrs.
GUJARAT BUDGET, 1975-76

MR, DEPUTY-SPEAKER: Now, be-
fore we take up the presentation of the
estimated receipts and expenditure of
the State of Gujarat for the year
1975-76, 1 have a note from Mr. Mava-
lankar saying that he wishes to raise
a point of order. I do not know what
is the point of order.

Mr Mavalankar.

PROF, MADHU DANDAVATE
(Rajapur): It is good that you are
listening to the point of order before
giving your ruling

MR. DEPUTY-SPEAXER: of
course. T think, it is the right of every
Member to raisa a point of order and
it is the duty of the Chair to listen
and to give a ruling,

SHRI P, G, MAVALANKAR (Ah-
medabad); Mr. Deputy-Speaker, Sir,
I am grateful to you for permitting
me lo raise a point of order on the
Gujarnt Budget and the Supplemen-
tary Demands for Ganis for Graonts
for Guiarat to be presented to this
House by the Minister of Slate in the
Ministry of Finance, Mr, Pranab Ku-
mar Mukherjee

My point of order is this. Gujarat
continues to be under the President’s

*Not recorded.
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Rule and the Centre has, therefore, a
direct responsibulity for everything
that happens there in terms of ad-
ministration. That is why they have
come to this Hou.2 today to present
the Budget for my State, My objec-
tion is, why it is that the Budget
which should have been presented to
this House and tu Lius House alone
has already been presented by the
Government to the olher House? This
iz a very serious affront on all well-
established rules and conventions
enshrined in the Constilution in the
Rules of Procedure, in the Conven-
tions and in the Directions of the
Speaker. This House has the execlu-
sive privilege 2f having in their pos-
session all the financial powers.
Therefore, I am surprised, sorry and
even agnry that the Government should
have found it proper to lay the Bud-
get and the Supplementarvy Demands
for Grants in respect of Gujarat al-
ready before ihe other House

MR DEPUTY-SPEAKER, Tou
have made the woint  Hzs the Min-
ister anything o ..y oo this?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR!
PRANAEB EKUMAR MUKHERJEER):
At the very nutset, let me tender my
apology for the inconvenience caused.
But what had becn decideqd was that,
after laying the RBudeet hwee gt
would be laid an the o9 of the other
House which 1« the vaual  praetice.
But what happencd wa; this When
the list of busing-s cane, it was foond
that presentating of the Guijarat Bud-
get had been placed after the call-
gitention but after call-attention
there was recsys and it could not be
placed here "Whern my colleague the
Deputy Minister, raisad this issue on
the floor of the olhe~ House, che was
permitted by the Deputy Chairmen of
the other House tn lay it on the Table,
and she had not oth-ar option hut to
do it, Unconditionally I tender iry
spology Aw the inconveniencs caused
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to this House, There was no inten-

tion to lay it there first,

SHRI P, G. MAVALANKAR: While
1 appreciate and ancept what the
Mimster says in terms of uncondition-
ul apology, nonetheiess I must say
that the matter vannot be allowed to
rest at mere cxpression of an  un.
qualified apology, because, alter gll as
1 said in the beginning, this is a direct
vinlation of the Constitutional provi-
sion and of *h2 Rules of I'rocedure. ..

MR. DEPUTY-SPEAKER: ‘What
is the Constitutional provision? Why
don't you read that oat?

SHRI P. (. MAVALANIIAR: The
Budget must first be introchreed in the
lower Howse. The Rules of Proce-
dure and the Constitutional provision
clearly say that all {inancial powers
are excluswvely n the possession of
the lower House. Lok Ssbha, and the
Rajya Subha cun cmly duscus .

MR DEPUTY-3PEARER- 1 have
yom point, Kindly sit down.

Ii we go hy the Constitui.on siriel-
Iy, thete 15 nouwuns g prevens  the
presentatien, 'The Ries of Procedure
cannot overtide the Constitution. I
will read out the relevani provision
of the Constitution 1 think, you are
making 8 point relsxliag 1o Money
Bills, There iz a yuestinn of pro-
pricty in whai you sar, But if you
go strictly by the spirnt of the Con-
stitution. I do not think there jz any
bar. 1T will reud out the proision of
the Constitution. Article 112 says:

“The President shall in respect of
every financial year cause to be laid
before both the FHouse of Pailia-
ment a statemcnt of the estimated
reccipts and  :xpenditure of the
Government «f India for 1hat year,
in thiz Part referred to as the ‘an-
nual financial statement’”

So, strictly, according to this. it does
not bar the presentation of the Esti-
mated Receipts and Expenditure to
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the other House even before this
Houge, But there i8 another provi-
sion in article 108 which says:

“A Money Bill shall not be in-
troduced in ihe Council of States”

This is, to establish tle primacy of
this House 'in financial matters. [
think, the Minister himseli 1: awure
of a little bit of impropticty in this
regard. He has alcearly given his
apology. The matter should end there.

SHRI P. G, MAVALANKAK: is it
not the practice that the Central Bud-
get is always introduced in the Lok
Sabha and never in the R jva Sabha?
This is something hike z Central Bud-
get, The Central Budget of the Gov-
ernment of Indin is introduced in the
Lok Sabha and never in the Rajya
Sabha.

MR, DEPUTY.SPEAKER: I sce thal
there is an elvment of implopricty

SHRI P, G. MAVALANKA: s
is also a kind of Ceniral Budret mnos.
much as Guiarat 1s under Central rule.

SHRI H . MUKIIERJEE «Calcutta-
North-East)., [ would not{ have pre-
sumed to intervene unless; you had
made the obserentions to hegin with
to-day which mught caus: some con-
fusion later or. If as y>u began by
saying that the Constitution has no
bar in regard to thiz positiorn that
President shall cause the Budget. if he
s0 chnoses, {o be presented first in the
other House, if that kind of observa-
tion falls from the iips of th» Deputy-
Speaker, it might concewvably cause
some diffieulty. I appreciate that you
have said later that some impropriety
was inveolved, that the Minister has
acknowledged it ang with a handsome
apology explained how it happened.
but the originnl observation which
you have made might cause some mis-
givings gnd might later be exploited
1o the disadvantage of the Lok Sabha,
which I want %0 guard against.

1975-76

MR. DEPUTY-SPEAKER: I do not
think s0. I have made a distinction
between the presentation of a Budget
and a Money Bill, In the case of a
Money Bill, you cannot present a
Money Bill in the cther touse, but,
with regard lo this, it is the praciice
that it should first he presented hore
and then it goes there, and the Min-
1ster has given hiy apology and hes
alsp explained the crrcumstances un-
der which he had 10 do 1t. We should
accept that ann procced with  the
business.

FROF MADHU DANDAVATE: The
opposition always accepts an apoiogy.

THE MINISTER OF STATE IN THE
MINISTRY OF TFINANCE (SHRI
PRANAB KUMAR MUKERJEE): Sir,
I lay, on the Table of the House, the
Annual Financial Statement of the
State of Gujarat for the financia! year
1975.78, 1 shall, in due course later in
this Session, also move the House to
vote, on-account, supplies needed to
meet the State Governmnet's inescap.
able expenditure on administration
ang development druring the first 5
maotiths of 1975.76, until supplies for the
whole year are granted.

Revised Estimates 1974-75

2, The Budget Estimates for 1974.75.
as passed by Parliament, envisaged 8
noeminal overall surplus of Rs. 3 lakhs.
Despife geonomies in non-essential ex-
penditure, raising of addition! resources,
acrelerated recovery of Governinent
dues, ang receipt of advance Plan
assistance amounting {0 Rs. 14.14 crores
from the Central Government, the
overall position in the current year is
now cstimated fo deteriorate by Rs. 70
lakhs. This is mainly due to the large
expenditure that the State Government
wag called ypon to incur to provide re-
lief to the people affecteg by the un-
precedenied droughi, price escalations
in the ecost of irrigation and power pro.
jects and grant of further instalments
of dearness allowance to the State
Government employees. Againgt the
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original estimate of Rs. 5 lakhg as the
cash balance of the State Government
at the commencement of the year, the
annual cash balance was minus Rs. 2.63
crores., As a resit, the State Govern.
ment ig now expected to close the year
with & minus balance of Rs. 3.30
Ccrores.

Budget Estimates 1975-76

3. Hevenue Receipts in 1075-76 are
estimated at Rs. 391.99 crores and ex-
penditure, on Revenue Account, at Ra
364.06 crores, leaving a surplus of Rs.
27.93 crores in the Revenue Account.
Disbursementis on Capital Account are
estimated to exceed the receipts by
Rs. 31.20 crores. On the whole, there.
fore, the estimatles for 1975.76 envisage
a deficit of Rs, 3.27 crores and. conse.
quently, the State Government would
have overdrawn its cash balance by
Rs. 6.57 crores at the close of the year
Obviously, therefore, 1t might be neces-
sary for the State Government to mobi.
Iise fresh resources in 1975.76 so as fo
wipe off the deficit.

State Plan Outlay 1975-76

4. The outlay on the State Plan in
1975.78, including a special provision
tentatively of Rs, 15 crores for tackling
effectively the problems crealed by
drought and other natural calamities,
is contemplateq at Rs, 187.65 crore, The
contemplated Plan outlay will be met
to the extent of Rs. 51.08 crores by
local bodies and public sector undef.
takings from their own resources and,
for the balance of Rs. 136.57 crores,
provis.on has been included in the State
Budget I have just laid. Central
assistance towards the State Plan for
1975.76 has been assumed at Rs. 32.17
crores, which is of the same order as
in the current year, excluding the
advance assistance to which I referred
earlier. In formulating the Plan for
1975.78, due emphasis, within the con.
straint of resources, has Deen lald on
the requirements of the core sectors

MARCH 5, 1975

Gujarat Budget, 264
1975-78

of power, irrigation, agricullural pro.

duction and productive labour oriented

works like Soil Consgervation, affore-

station, minor irrigation ete., to meet

the problem of scarcity relief.

Drought

5. Failure of the monsoon in three
successive years and the devastating
floodg in certain parts of the State in
1972 have caused serious strainsg in the
economy of the State. Scardly ‘and
semi-scarcity conditions bave affacted
nearly two-thirdg of the villages snd
more than 8 lakh people are heing
provided work on various relief meas-
ures taken up by the State Govern-
ment, Government have also been
providing cash doles, where necessary,
and have taken steps to supply to 10
kilograms of foodgraing per momth to
each scarcity labourer. In addition
Government has underteken distribu-
tion of vitamin tablets and other medi.
cines to the people affected by scarcity
conditions. We must also express our
gratitude to the several voluntary
agencies 1n Guparag +Mo have
generously extended their helping
hands to supplement the relief
measures undertaken by the State
Government. While the Finance
Commission had allowed for mnon-
Plan expenditure on relicf works
at Rs. 455 crores a year, a provision of
Rs. 11.60 crores has been included in the
Budget for 1975.76. Besides, ag I
stated earler, the Budget also includes
a provision of Rs. 15 crores for Plan
outlay on relief works. I may add
that the drought prone areas pro-
gramme, for which a provision of Ra.
6 crores has been included in the
Budget for 1975.76, will alsbt help to.
wards scarcity relief,

Public Distribution of FoodgrdMms

6. Public distribution of foodgrains
in the State had to be increased con.
siderably due to scarcity canditions.
In January this year, the quantity of
foodgraing distributed exceeded one
lakh tonnes against 64 thousand tonnes
last year. The Stale Government in.
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tensified its effort 10 augment supplies
needed for the public distribution
system, both by making market pur-
chases from other State as well ag by
obtaining larger allocations from the
Central Pool, from which 52,000 tofines
were allotted in February 1975, againss
87,000 tonnes 1n the preceeding month.

Agricultural Production

7. The drought has had its inevitable
adverse effect on the agricultural pro-
dyction in 1974.75. Kharif production
of foodgrains in 1974.75 fell ghort of
the target by 22 lakh tonnes. Rabi
production also is not likely to be
sitistactory. The State Government
has jaken several measures, gome long
tdrm, to increage agricultural produ.-
ction in the State. A high.level Com-
mittee, headeq by the Governor, bas
seen set up to guide and monitor agri-
cullural programmes. A Foundation
Seed Corporation is also being set up
in the State for streamlining the
arrangementg for supply of seeds.
Considerable emphasis is being laid
on development of irrigation facilities
through multipurpose, major, medium
ang minor irrigation projects, Con-
struction of canal workg for the Ukal
Project, which is complete, has been
accelerated With a view to raising
the level of sub.soil water, which has
receeded unduly low, a three.year pro-
gramme of check dam is being imple-
mented In each District. To achieve
full utilisation of the irrigation poten-
tial of major irrigation projecfs and to
ensure coordinateq development of the
command areas. two Areas Develop-
ment Authorities, one for Ukai.Kakra.
par and the other for Mahi.Kadana
Project, have been set up.

Power Generation

8. With the commissioning of the
first two units of the WUkai Hydro-
Electric Project in August and Decem-
ber, 1974, the installeq capacity for
generation of power In the State went
up from 1142 MW at the end of 1973-
74 to 1203 MW. The third unit is ex-
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pected to be commissioned within a
short time and the fourth by the end
of December 1975. Two units of the
Ukai Thermal Power BStation are ex-
pected to be commissioned in June and
September 1973.

Industrial Development

9. The IFFCO Fertliser Plan in
Kalol was commissinned in November
1974 and dedicated to the farmers of
India by the Prime Minister. The
Gujarat State Fertilisers Co, Limited
has secured letler of intent for setting
up new fertiliser plants with daily
capacity of 1350 lonnes of Ammonia
and 1600 tonnes of Urea. As the
Honourable Members are aware, the
caprolactum plant of the Company was
commissioned 1n March 1974.

The Gujarat Industrial Develop-
ment Corporation has taken in hand a
massive programme for the constru-
ction of 4000 indusirial sheds. Three
other new Companies have 3lsd been
registered, namely, The Gujarat Tyres
Ltd., Gujarat Alkalies and Chemicals
Limited and Polymer Corporation of
Gujarat Limited. For development of
electronicg industry in the State, the
Government is setting up an Eleciro-
nics Development Corporatoin, The
Government of India also have decid-
ed to set up their second Security Paper
Mill in Gujarat. In the field of cottage
and small scale industrieg also, addl.
tional funds have been provided to the
Gujarat Khadi Board to take up tHe
programme of providing employment
in scarcity areas.

Welfare of Backwarq Classes

10. The State Government has un-
dertaken special programmes in educa-
tion, health housing, etc., for the wel-
fare of backward classes. The rates of
scholarships to the Schedled Castes and
Scheduled Tribes, Nomadic Tribes and
Denotifiled Tribeg have been raised. A
Tribal Area Sub.Plan for the tribal
people in the State has been prepared.
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The State Government has also taken
vigorous steps for the removal of un.
touchability and has increased the
reservation quota for employment of
Scheduleg Castes and Scheduled Tribes
in gazetted posts of the State Gov.
ernment, It has also been decided to
set yp a Harijan Development Cor.
poration for the socio-economic uplift.
ment of the Scheduleg Castes.

SUPPLEMENTARY DEMANDS FOR
GRANTSB (GUJARAT), 1974-75

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUKHERJEE): I
beg to present a statement showing
Supplementary Demands for Grants in
respect of the State of Gujarat for the
year 1974_75.

15.62 hrs.

RAILWAY BUDGET, 1975-76—
GENERAL DISCUSSION

MR, DEPUTY SPEAKER: Now we
take up the General Discussion on the
Railway Budget, Shri Samar Mukher-
jee.

SHRI SAMAR MUKHERJEE:
{(Howrah): Mr, Deputy-Speaker, Sir,
this time, the Railway Mimster has
presented an optimistic budget and it
has heen called a surplus budget.
There has been no rise in fares or
{reight rize as it was done last year.

That was because the election 18
coming. So, the railway budget is pre-
sented in sucn a way that it helps the
ruling party to win the election. That
ig why this budget has been presented
in such an optimstic way. This budget
has raised high hopes. But, from the
reports, it is clear that the railway is
sick and that sickness cannot be cured
by this budget. It is illusory and
absolutely unrelated to reahty. The
Minister, for example, hag said in his

MARCH 5, 1876

Riy. Budget, 268
1875-76

budget speech that the Railways
are seeing the end of the tunnel. You
should know that the tunnel iz not one
that you can pass it over. But, you are
going too deep in another tunnel. In
the railway tracks, there are so many
tunnels and when the train tumbleg in
darkness inside such a tunnel, nobedy
will come to rescue you at that time!

What 1s the basis on which this
optimism hag been expredfsed? You
have furfher said that the prospects of
the next year will depend on the
growth of the industry and our agricul-
tural economy as also the cost of living
index. So, your expectation is that
the cost of living index will go down.
But, the actual reality is just the re.
verse, The economy is not recovering.
It is further worsening and deierlafat.
ing
budget

I again guote from your

speech:

“There iz a general apprehension
amongst economic analysts that re-
cession-cum-inflation will deepen
and economy in the highly deve-
loped countries will get worse he-
fore it gets better in 1975-76."

You admit this, But you know also
that day in and day out our Prime
Minister and all the Ministers are
saying that there are forces which are
beyond our control for which this rise
in prices is taking place and this has
become a global phenomenon. Here
your idea is to completely isolate the
Indian economy from the international
economy and you expect that our eco-
nomy will be less bloomy, if not vosi-
tively better. This is not a realistic
assessment. I do not know some as-
trologer might have advised that the
coming year will be a bright year but
the observation of that astrologer is
beyond this debate. So, I am not
going into it. There was a news.tem
in the Press that even the timing of
the presentation of the budget was
changed on the basis of the advice of
an astrologer.
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THE MINISTER OF RAILWAYS
(SHR1 KAMALAPATI TRIPATHI).
Many funny things appear in the
Press.

SHRI SAMAR MUKHERJEE: I am
not going into that, I am only saying
this is not the analysis of a realist,
The gituation of the Indian economy
is going to be further worsened and
ulready the General Budget has been
presented and you have seen how a
heavy burden of indirect taxation has
been imposed on the common massges
and the prices of the commodities are
rising up beyond the calculation. ¥You
have calculated that only a marginal
increase has been made in the freight
charges of foodgrains and iron-ore
ete. and you expect there will be no
such big impact on the rise of prices
of foodgrains but in actual reality in
our economy that is not the fact he-
cause whenever the trader gets the
slightest scope 1o raise the prices,
such as rige in freight, they use that
to their maximum advantage. Already
the Presidentf of the All.India Food-
grains Dealers Association has com-
mented that the proposed freight
structure worked out to be rather
steep ranging from 75 per cent on the
long haul and 90 per cent on the short
haul. They will certainly make use
of this excuse to push up food prices
particularly when they know the Gov-
ermnment is unwilling to check price-
rise. There will be efforts in favoyr
of inflation and that is why the basis
on which yvou have expressed vour
optimism is unrealisticc. The reality
is just the opposite.

The second thing is there c#nhnot be
any basic improvement in the health
of the Railways and in the adminis-
tion unless the Government of India
thinkg in ferms of basically changing
the whole seteup of the railway ad-
ministration. The old pattern which
was set-up by colonial powers is =t
there. There is the same Railway
‘Board and there ig the same top heavy
bureaucracy which is running the
Rallway administration. You are fol-
lowing the same old pattern in regard
fo allocation and  disbursement of

PHALGUNA 14, 1806 (SAKA)

Rly. Budget, 270
1875-76—Gen. Dise.

money. This system of payment to
the general revenues was introduced
by the British in 1924, In 1924, this
was first introduced.

“The system of Railways paying
dividend to general revenues began
in 1924. The then British Govern-
ment separated the Railways from
the General Budget, introduced in-
dependent budgetting for the Rail-
ways and began charging dividend
from the Railways. What is inter-
esting is that the dividend charged
at that time wag only 1 per cent.
It rose to 4 per cent in 1950-51. Up
to 1963.64, the rate of dividend
charged on the capital invested was
5.5 per cent and since then the rate
is 6 per cent.”

This is a big dent on the finances of
the Railways.

Another thing iz the social burden.
Up till now, you are carrying on the
same old policy of giving concessions
to big business and for that, the com-
mon man is to pay and bear the heavy
burden. In this year also, the social
burden is of the order of Rs. 203
crores. It has been repeatedly eriti-
cised that why should the common
people bear this secial burden of the
big monopoly capitalists. They are
made to pay higher fares and when
freight is raised, the entire burden is
distributed on the customers. Imme-
diately, the prices of various com-
modities rise. On the one hand, they
are fleecing the customers and on the
other, they are taking full advantage
from the Railways. If this is not
changed bhasically, how can we im.
prove the conditions of the common
people and the finances of the Rail-
ways You cannot improve.

Moreover, in regard to the perform-
ance of the Railways, which the hon.
Minister has dealt with in his budget
speech, it shows that the health of the
Rallways is not good and there is no
basis for the optimism which the hon.
Minister has expressed in his budget
speech.

I am only citing certain figures be-
cause there is not much time at my
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disposal, First, you have calculated
that the traffic will increase. Your
calculation is that it will increase to
192 million tonnes or something like
that. But, our experience is this.

«palling far short of the targets
is an old story with the Railways.
In the Fourth Plan, the Railway
Board set up a traffic target of 265
million tonnes by the end of 1973-74.
This was scaled down to 240 mil-
lion tonnes at the time of the mid-
term appraisal, and then to 215
million tonnes a year later.”

But, the actual performance is 185
million tonnes. This is the target and
this is the performance. What is it
that there is a big gap? This shows
the total inefficiency of the entire
bureaucratic set up. But, you cannot
get rid of that. Because, the whole
Government is defending capitalism
and that is the reason why they are
dependent on the bureaucrats. They
cannot believe the railway employees,
the railway workers and they cannot
involve them in the administration of
the Railways and there lies the real
tragedy and the real failure. What is
the position of the economy”

“Despite tall claims by the Rail-
way Minister about the efficient
working of the Railways, he had to
admit that the indebtedness of the
Railways on 31st March 1974 rose
to Re. 208.02 crores.”

1978-74 was truly in all respects a
depressing year—this is your admis-
sion. Then what is the position?
‘Matters became worse during 1974-
75'—this is your budget speech. Des-
pite a big mise in passenger fares, the
pudgetary deficit was expected fo be
Rs. 128.19 crores. Then you have ad-
mitted that the Plan outlay has heen
reduced Referriing to the Plan ocutlay
of Rs. 308 crores fnr 1974.75, the Rail-
way Minister noted that the allocation
was even less thun the reduced allot-
ment for the current year. So after
all this, now you expect that the next
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year will in your language, be one of
‘stablisation, growth, promise’, t{hough
you admitted that it not positively
better it will be loss gloomy. These
are two contradictory assessments.
Both are in your language. Is this
not an election budget?

SHRI KAMLAPATI
Where is the election?

TRIPATHI:

SHRI SAMAR MUKHERJEE: It is
coming next year, This is the last
year before election.

AN HON. MEMBER: How do you
know?

S_HRI SAMAR MUKHERJEE: It will
be in February 1976 before the budget.
Then another budget will come,

If you are really serious about im-
proving the condition of the Railways,
you have to change the colonial pat-
tern and colonial system. You have
to take the full co-operation of the
workers and employees, The target
which this hudget hag set regarding
increase in freight tonnage or passen.
gers is not on the basis ot previous
experiences, and not based on realily.

In order to improve the finances, in
the past also we made several
suggestions. Even during our nego-
tiations hefore the strike, we gugges-
ted that we are prepared to co-
operate with the Railway Adminis-
tration if thev are seriously prepared
to stop corruption in the Railways
and solso to stop various other mal-
administrative practices. We gsuggest-
ed that a Committee should be form-
ed teking into it representatives of
the various Unions so that we can
seriously undertake a drive against
corrupt practices. But that proposal
was rejected outright.

Today there was a call attention
motion. It was admitted by the
administration that in one Division
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slone, theft amounted to Rs. 18 lakhs.
Shri Qureshi stated in reply to a
question that each year Rs, 20 crores
are being wasted on this, Moreover,
there are claims to be met. You know
the corrupt practice of ‘assisted
siding’ that is going on. I have some
figures and documents here. For
want of time, I cannot go in detail
into them. But these private partles
are using these sidings called assisted
sidings where wagons are kept in a
disjointed condition for these com-
panies, In Bilaspur, there are
severa] companies which are given
assisted sidings. There is a cement
company, another the Oriental Paper
Company. There is a large amount
of dues unrealiseq from these com-
panies, They are not paying all these
moneys. I have got a report that
nearly Rs, 50 lakhs are due from
those companies. That is pot belng
realised. By the use of those assisted
sidings, you are wasting nearly Rs. 2
crores in one division alone. There
are niwore thap fifty divisions in the
nine zonal railways and this type of
wastage alone would come to pearly
Rs. 100 crores. This ig the type of
eorruption that gnes on Without the
involvement of the officials, this
cannot take place,

Huge sumy; of money are being
spent by the Railways due to agree-
ments with American collaboration
companies for diesel engines and
other parts. Here is a release hy
the public relations department of the
Southeastern Railway and I do not
want to read it as it will take much
time, 1t gives an analysis of such
agreements, The diesel engines were
defective or too costly and below
standard. They are not fulfllling the
targels. Due tu this a huge amount
of money is Feing wasted by the rail-
ways, This type of forelgn contracts
must be cancelled and our rail in-
dustry musi stand on its own feet or
on its own wheels,

Yl' now come to industrial relations.
ou have given the heading: indus-
trfal relations but without constder-
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ing the reilway as an industry, 1
raised the question yesterday also.
The ILO hag declared that the Rail-
ways should be treated as an in-
dustry; Miabhoy tribunal also said so.
The Cglcutta High Court and other
High Courts also have said so. We
shall be repeating this demand till it
is conceded. You have said that
labour relations have ghown consider-
able improvement after the umhappy
events of May last. It is not correct.
Lebour relations have pot at all im.
proved. The Railwaymen have been
brutally suppressed and victimisation
is still going on. The railwaymen have
been forced to accept further workload
ang your budget has acknowledged it.

The Railway Minister in his speech
has appreciated the all round increase
in productivity which has lately taken
place. But that has come about by
imposing heavy work load on the
railwaymen. But this is most un-
healthy. You are creating conditions
of terror and keeping the Railwaymen
in abject slavery. By this you can get
some resulls for the time being, but
this cannot improve relations. Bitter-
ness 1n gradually growing and the
storm is gathering and it will burst in
future apgain if you do not change
vour total athitude.

I bave got some reports which show
how railwaymen are belng treated.
The Secretary of the Loco Running
Staff Association has written on
10.2.1975 to Shri Qureshi as under:—

“The dismissedq Railwaymen who
were arrested prior to the strike and
against whom there is no charge of
sabotage and violence have not been
taken back to duty as yet. Not only
this, but the strange thing is that
their dismissals are being confirmed
by the DSs also. Even last week
several letters confirming the dis-
missals bave been issued by the
different Divisional Superintendents
ot several divisions.”
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Even your announcement about the
condonation of break in services Is
not being implemented and at the
lower levels thy bureaucrats are say-
ing that whatever may be the Minis-
ter’s pronouncement on the floor of
the House, till they receive written
orders they will not condone break 1n
service.

The situation is worsening further.
Several times the late Railway Minis-
ter announced on the floor of the
House that he would negotiate with
associations which have not ¥eed
granted recognition, but whenever they
want to prepent their case before the
local officers, the officers refuse to talk
with them. They are able to sit with
the Minister and the Railwdy Board
Members in the Grievance Committee
here, but even the Members of th2
Grievance Committee are not cnter-
tained by the local officers,

One Assistant Engineer, Mr M. S.
Nagarajan, has sent a secret letter to
all officers as follows:—

“dn a secret meeting of the local
officers with the S. M. (W) ijf has
been decided that tfo tackle the
probable situation of a total strike
it will be barely necessary to exact
dismissal orders against the follow-
ing union cffice bearers

I assure that if T am selected as
an Emergency Officer a8 has been
given the understanding, I shall
implicate these ring leaders by any
manner of means: S. N. Sinha,
N K. Prasad, B. P Sahai etc.”".

This is absolutely jungle rule. A
conspiracy is going on to remove the
trade union leaders from Railway
service in this way. There are so
many caseg where loyal workerg have
been rewarded. In the Eastern Rail-
way there is an order in which even
the name of person appointed has not
been mentioned. It is only said Shri
{Name not given), son of Shri H P.
Hazara is appeinted. People without
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tions are given jobs and promotions
supperseding  their  seniors whose
promotions have fallen due

This is the letter written by the
General Secretary of the ERMU's
Central Office, Eastern Railway:—

“Retahative Transfer Orders are
still being made. 200 strikers are
under order of transfer. Transfers
are being madc at the instance of
Railwaymen's Congress. Re-instat-
¢d Casual Labours and Substitutes
are being treated as fresh entrants
to such persons who have heen
engaged long after the strike. Fresh
appointments are being made even
now keeping the strikers at bay.”

So, the old workers are not being
taken. So many High Courts have
given judgments The High Courts
of Calcutta, Andhra Pradesh, Guj&rat
and Kerala have given judgments
against the Railway Board’s action.
They have asked the mailway admi-
nistration tg take back all those who
have been dismissed or whose ser-
vices have been terminated, even in
regard to causua]l workers The Rail-~
way Board, instead of accepting the
verdict, are not only dishonouring
those orders bul even going on
appeal. Today T have received a letter
from the Western Railway Employees'
Union saying:

“l am here to communicate to you
that very very welcome and glo-
rious news thay the Gujarat Divi-
sion Bench have rejected the appeal
of the Western Railway against the
judgment of the single judge, hold-
ing the dismissal of the employees,
connected with the May. 1974 glo-
rious struggle as illegal”

Even the appeal has been dismissed
but he has writtem that the Railway
Board is thinking in terms of appeal-
ing to the Supreme Court.

There is open violation of the
safety measures. 1 have written zo
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many letters to the Minister pointing
out that no safety rules are being
followed. Trains were allowed to
move even without breakevans and
without guards and that has caused
serious accidents. There wag a scrious
accidents at Nimdih about which 1
wrote a letter to Shri L. N. Mishra.
Day before yesterday there was one
accident and just now my friend, Dr.
Sardish Roy tells me that all the
traing are being diverted because of
that accident which occurred. The
reason was that the brake was not in
proper condition. With half brakes or
no brakes trains are allowed to move.
The guards who refuse to run sdch
trains are being penalised. This is
absolutely illegal. There was an acci-
dent to the Darjeeling Mail in January
causing so many deaths because of the
defect in EMU coaches, So, thorough
enquiries must be made. It has Been
admitted in the budget speech and in
the Year Book supplied by the Rail-
way Board that the major part of
rolling stocks has not been repaired
or overheauled for 50 or 60 years!
The old rolling stock are being used.
After all this, to say that next year is
aun year of promise and railways are
heading towards progress is an abso-
Jutely wrong assumption and wrong
optimism not corroborated by real
facts. Conditions in the railways will
further deteriorate if industral rela-
tions are not improved. This 15 a
very vital issue which you must take
into consideration Dismissal cases
must he reviewed and all should be
taken back. The declaration given
here must be immediately implement-
ed because at the base, the bureau-
<racy is causing heavy uobstruction:
In his budget speech, the Minister
aas stated that only cases of violence
and sabotage will be treated separa-
tely : All the others will be taken
ck. But now Shri Qureshi nas
hdded the word “intimidation” and

. Tripathi immediately yielded to
Wat. This is how the Minister is
eldng to the pressure of the Rail-

¥ Board, to the pressure of the

reaucracy. So, I would request the
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Minister to stick to the assurance
given by him on the floor of the House
and not to add “intimidation™. I
would again reouest him mot 1o yleld
to the pressure ol the Railway Board.
I warn you that a storm is gathering
that it will burst forth and you will
be wholly beld responsible, along
with the Railway Board, for this
calamity.

MR. DEPUTY-SPEAKER: I havea
reguest from the Minister of Parlia-
mentary Affairs to ration the time of
the) Congress members to ten minutes
each. I hope they will bear that in
mind. It is their internal party
arrangement.

o AN w7 qowe  (FH-
qT) : WA JUTeqN wEIET, ag ATw
g ¥ fF mEawrea ¥ 15§ Y=
a & = F & gvor qrvAT o waa-
ofy faadt st &1 afadeT 5% @ik
I F T YT @ 9T FT TR
€ | awg fA T eria ¥ froefr 2w
¥ W@ T T WL qAA FT rqer
T T 59 A 9R a9f sawar
% ¥ A7 0% A A I A

gt FEEA ° fr oawe Foww
% afz gt @ 37 * fefeamss s
F1 w1 e, ST 3fF dum & ady
arar, 79 fa¥ w7 F w7 @F @ F—
OF qEAT I RT THIUA FT TAC HyaT
2 1 afeT & 5 Y aerT A" LT #
A #1367 & g g T,
ag &1 wza ve ferd A 3 @, wre
F qg W 97 THT &4 %1 AT 99 *67
w47 fawar | AfFT =7 1 § 97 avs,
Foq & F97 WA &, 9 & 398 waoy
o & ®ie = o § 1w am =fd,
w9 ¥ 79 4T W dAr |
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31 AF A T ¥ gEEY e
TO T wrerd WY § 1 @y ¥ og §
for a1 &1 @ FET TR g—
g 18 3 5 w7 fef o a A
wrE QX &1 EoE Ag fEar, wrE
# #r§ afg 7 N, 7 awt v § ok
T A W ¥, fad w9 mmeww
%z agrn @ 9 Ay o 5 fad
fe st #1 #E 7 w6 wfar A
freremr €1 91 | W F A oF agw
A O WAl A—AT W T
formr 2, 99 & gt fadndt =o7 & ard
awAE wEw g TS, 9 o & f
qION S At I w7 afaa-
I W A A &7 o
& Jrae W FwmEw ¥ R swe
¥ feedem W ¥ ) 7@ ST A e
¥ for, ot frlt & T@Frd & wrwy,
SowT ¥ ur 3 a1 e & ey
¥ W W wmEw A WRT 2 o 9,
OF |TAT FT HHA g WX & war o ¥
Wy &= fF § g9 awT 71 oo
aF &1 Aifae 7 @, afes fedemer
RIT TF GgAE | FIF FL a0 d|r
dmEfFFa NIRRT I E S ¥
X aF TgET # AW e A% faw
gr &, o &1 o At agw gar g g,
ﬁqammﬁﬁm“’{“w
W afe ag=ar ° @ &1 39 7 9T @
Sar & 1 ww oy sy & svamaw @
et wEd & fR IR 61 ATt A
fera & fad, o7 1 @l & fa,
T7 & ofa & qur F fay, 9w 0%
HATA: IO BRI IE WRN TR
FY WIEAT FT qATAE T a4, AGF qHH
ag Aegs w6 wdl S & S s

fear & ag U g
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W ¥ q1% O WK 93T W gemy
m%raﬂmmmmﬁﬁv
fenfaar #Y, fiverr s & oW ay
AT F W fedRr ey, R
W FAfed wafeat & wv § M-
T fiwa ax gfr o dew §
ﬁﬁmﬁﬁqwm&&aﬁw
¥ for foder sifer afe | o
%mwﬂ@mmﬁmt

a1 99 ¥ F« Y FEwAT R G Foray-
i #, ¥z gfmAi ), w3 ow &
A frafeat & & shafafy g
& caasr @, frandt seifrs
AR g swfere #® aey
A S AT qTE A7 oY WY FY roraErEr
Afaf ¥ s foear A af o e
T g% AY gear & 1w\ Y Gy
TR O & AT F awfr g g
fr 7 a1 9w i g vE, e
I H I3 @ AR wEd 8 opr
q AR AT WA IS T A Pt
faamt avd @ o) 37 F e
T fad 1 At 3 & fad o wr & wrfnne
frar & @ & far 3w w1 gaw =
WY FT F={AE FET |

TH AW qF @z & @y a3
o7 ag 9% fF wgi A ¥ iy
afaa arg A Fart # 1 s femr w5
F AT I X FE W FT 0F 9T 9A
e, e 3T S o w
fold = vy o o fear o
TEW TIF T ARG F AN g
At fear | 39T ¥ ofed w7 T THT-
W T AT Fw Ty qr A aqg ¥
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w9 qE ¥ 99 %1 g 6 9E
qeY 9T wWegY ¥ AR gF § AT
gt + & s s g frowm oA
greafe Agy vt W feel e Ay
¢ g9 ¥ ww@e T8 AT W g
TAAT EAT | HE Fafgy H A
WTH F FY Fifurw gl @ &, ¥O 9w
a3 ¥ g §, 3o fadw & rwm &
gt & 1 faly wY 0 TEe ¥ TvEw
Tt o wET AT “The railway
strike was a total revolution’s paw
ag UF ONT 9T S WL FY O 9T T
o7 | &1 98 B g1 AT 1 FE FETLH I A
qfer RIS AT L AT IWAARTIUE
¥ faur aga fevwm @t gt 20
T 1 afenr g # Iwfa &1 a9/
g 77 WoaT W T W AW &7 Iwa
=TT FEAT E )

ity afaa s 3 717 W\ A FS
T O T U 57 9 "wyw AT ¥
# & 9 g fF 72 ¢ oI
@ | TAT 7 g1 fF W@ 97 WEA<T #7
YT F791 &1 g 97 &1 F19 FL /17 F@r
YT T A KT g7, wgfawT g g 4w
w5 g1 Wi | sfEvEre w9 e,
O AT gE T & o
w8 fordr &Y o mrom & o fF aw A
Fegw agy werarfa & ag ¥ & weeht
I UF7 FEere w3 ¥ <@ ) 0 )
afew gafad a4 faar mar a1 fe 39 =
FT HETEY W FER ¥ FAAeY
T mfear =& W worra ¥ e
T e o | A WA @R Ay
¥ F 7w AE F Fr frw gavase
¥ AN IR AW R TR g
T | TH T ¥ gk fewrae wdw i ot
I 22 fvaT, 1974 M Avew
TOATET WA AT FT IguTEA o
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a1, 39 i #1@ F1 qarea fwar
%17 gHIY TEAAT WQRT  HUH qavast
sfwarao 7 fredr =& s w1 fors
frar o =@ wdm o forw gem
tq fawts @ & fR qure w6t s
gfaer aredfy 7 o 9w @ a@R2w
w1 41 5w fam weh st dto
gagraw F WY T & gudA faay ar |
afem s/ T =gt ar fs Frotor s
oY w4, a-arg 5y wEd 6w @
F F1 T TG 7 QX T S
oT o s fas #1 o =s g # |
gWTY HET WA 7 1T A7 TH 79 AT
o frm & fF ag &5 @ T
g wfed | #g ¢ fERT smER
(23 faream, 74) @ o @ fF oW
=T F1 fF 917 A W oaw 9™ O
gRT | TEE wE fE 10 M@ ®e &
FferaeT ®z 7 T & FI @/, AR
oY A T qaEE A g9 | gETd
T A& 4 ™ &g F fay qfa
OUHT HIT 8 I AT NIT AT E 1 A
oY TAFT FIT QA FHIEA t TEY
SFTL FEE FHFT T4 H7 ey
qTeT ¥ ATEAT #1 o wrearTT faav
qr | WY FTAT TH W QR HE )

o AT F21 AT £ R e & A
W TISEl & HTET 97 AET g |
a5t sy vran & qud ¢ B gTA
FIX Tl § AT SqAeT T, T TR
¥ qed ¥ fF Yad arer ¥ fa fraet
FHI &3, a1 39 FT 477 19 a2 F@T
27 5y ATEIR qET FOAT 21 IR
HATAT TS0 HLETIT HT foer 98 &1
AT AE TTH! HERAAT AL F7 7HFAT
WITT 977 @ A1 9Te UF Tr 8 4g
gfr w19 2w ¢, a8 w9 T ¢
T U5 TF TSY H A AH A
T gr | W fiwre wdw &, ar
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v w2w ¥, fagre ¥, =for &, 7 §F,
I T ¥ ofvay &, woww a7 fF gy 8w
¥ St off FEwa 97 fFooag o
@y Tifed | Bwew A wTaTd
TET &Y AW £ wHAT @A ¥ g A7 |
FifE aga & ¥ ¥ ¢ g 27 AT
¥ o7 Y 3 I ofeqr 7@ g9 Wy
FATA GA-FAITAT A F A F
& afem = o 3= @1 ofgn w2
®Y ¥@ ALY AT AT TF A L9 OF TE
grm \ zw aEn ¢ B fowd oo® S
qm ¥ FE oY &1 T YoF AT gy
wfgd | w7 s fret & fewr ¥ aw
T & f 9w 1 e s &
TCEHETLT FUYT &7 7747 §, AT I H
el ¥ AAT 2 At 77 woA fEwow &
T oata & frare & 0 wrw qa &
qas AT qrwe ¢ | aw fA g7 A
& o7 O3 =T & femn w1 v A faan
FIHA W7 ATTATY HIAT AT G
FATINT | &1 9 39 99 F7 3497 A7(57 |
foe? &7 7 o1 WY AR a5 37 Iy
9, TAT AT AIT FFT AAT 2 AT AT
A A & oY e o wy Ay
HIY TFEATHT &) &7 779 & naafza
&Y AT FIVA F Al AT WHAAGH
STHFZE &1 7 KIS | 7T A2 A
ara 08 g1 78 2, faa Avr 7 @wt mar
taeswy, WA Fwr oz FmT fr
AT WU & 1,043 FiAFH 7T F vErE
gU, 37 ¥ afva &1 & 7 Ay
gfaar 71 & 1 an wfzar e 7 s
& O FVHT A% g9 & | wEEe
¥ o9 & vw arEy AF g wfuw g
¥ oo fear fv & 209 & mfenr
HWOEN HIT T8 S | qfEw
AT HEHIT &7 9T & AT fZnra #i7
o FITT QT | WY AW A OF AT
AT gE AT ® AT grarT wE w7 awd
R AW AT UF GT X FT TG E )
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W ¥ 9 ¥ T wmie o gurd el
7 FE wFEe A% W T § ) wa
R FmAframacg) a8
1% g9 & Rt fiF o & A e gy
Ay FTTET AT TR ATEA 1926 F
ST AT Y 78 ¥A 0 | 7gy w9 N A
fear mr fF 31 feweaw, 1975 aw
TR ATET 9T $few e &7 faar s
At o ¥ 22 fmmaw, 1974 W
wrd ¥ Qo fan, agr wm@w wsaw
Wt 3 R owgw ¥ v ogwmT amdy
SRyTaeT & W07 ¥, I & Araa fa e
ST THY S5 AT 7 F gondy
3 a7 far & o' gg Oara e & f
30FA 1975 % AT 1976 ¥ FoT |
H 7 b W IA R AT G Y
foar 1 fomr foy 7 =iy fF 22 o
99 zemH [T 2 9T A I owEa
70,000 FW =T 7 ¥ 4 43 2O
azr & fifea s 8 g9y a7 et
s T 2w #T TAT &7 W@ 2, 04
AW & goE % (9 w9 & 61 9%
T T &, "7 FT FAAT 57 A
w7 2 fF 37 AreF o AEM AT 98
AT ATAT | o o AT ¥ fy
T WA FT T FATE AT AW A
I & FT JTT EY AFAT & 1 #Y GATL
Frivrr | Get & 7 g {8 Al 3w
U g9 aied TG HT W & ARET
TR A T FE, AT AT F wEt,
B wal SE A9 FE @ I AW
uw G afier wirsr ¥ ag= aw faw &
nyFT & foam g9 a9T T 9w |
W9 I qGTEY T AT WE AT
Frera #T ar w70 ¥ o T 98 g9l
w1 o &g # @ S AT gH A
g TIT | Y wrvaraw I faa ar, gn
OF ST FT TN FET A 3R

o forr aeft &7 9= &Y v gt K
& 59 # F7 T qrie 7



28s Rly. Budget, PHALGUNA 14, 1806 (SAKA) Rly. Budget, 286

1075-78—Gen. Disc.

T ¥ SETAT ST CHA K AT FY
IR GER AR Al )
&y W ¥ owm oweew 47 9w ¥
fret T 7% W oA & e ¥ fw
A AN F AT TR T
q &1 qA FAX AT KT AAHA A7 A7 4T,
oo Yo TEr &1 ¥} W AT
HTEA B, TSN ¥ AT AR £, IAN
va< FEMT FHOT FAT ATfed, widt
o1 &7 = afed el F e
g1 =iy 1 &few a1 fred zond g,
R F A AT 7R 2, 3w A e F
HYAT g R TF E W T AT 7 @
o1 Yo WAy HTOATT AT A A oA A 93
ST SET 94T & ger 947 vg 94 7,
297 A1 WIT A I GINY # ATT A
T TEH A4T3% T EW &4 % W ¥
I[E q AT AT ATEA THAZ G947 2
TS ZHA AAITA T GWIGT H AH
AT F 36 7 {97 & " goreren AT
23 a1 g9 £ | TUF FTIAAA BT AAIT
wEaaa g 20 faamar, 192 feaow
framama & Ffva g fom wawgr
39 50 AR frAAT A gw ey Y
gy F faoa sifaaw a#r 7 1 1905
¥ TR oATE A9 A7 | WTE 7O AT H
fraet ar zm % g9 ffa w7 {veg
faar ¢ 7 wav Ay fear & AT AE &
Ffadr | & F15 Tmw AT AT FYAT
gAr qfw wiew g & R e A
FaFaer B 1w s swRr g Oy
srEA foaer o G gu g & wET &
TS W 2, WY WY g W a1 A%
ST AT ST 2 F AT KA TR gt AT
¥ 1 WO F@A & o A w1 ag wer
ST ¥ | gH ag HEAT AT F AT AT
F wreaw &, sworea & qvaw &, fw oA
o @ g oo ey Aifew, &
¥ A w7 gery oY aw Ad ww@ |
WY T8 & FTAETT A7 garer | wror
WIS &7 A A1 WAAT FT WIHATHT HT

1975-76—Gen. Dwe.
sfafafa g wfgd, semam v
sfafafe g =nfed 1| F% wemw
ST wEwTE # gra ¢ faer
T w3 | et gt wmie F o
T TH F1 T@AT AEA &7 AGT GAY
W IH AT FEFANT ALY JEOW |
oY S ogure sifar o FF ad
F F7W, Y9 ¥ qfed &7 g, AT F
FIHT F A1 farsd | 3w & fowd gy
X T ™t & Ay frered, dr ey
& @y foemed o wre ey T @ Y
frmrea AT A1 20 T INAT GHT AHT
WT 37 V2T 3 Fw & ofgh ) g a0y
a7 @faw arg & g7 ey fam @
T S 39 F AT 97 99T 61
ST GA TAT %7 v dufer #71 Afq
T | faws = @A dar % g g
5 MW 7 ogwAr Wfgv f& o@r
FBE AT 2

wH A & w7 7 el TEA
FRE I B - E - B
g AfER | AW T | AT X
¥ mam o faaw & fw owre owS
FEAT THEL FTAT FWT AT W7,
a1 IR OTTHE T U WA & #ET
oeEv AW & AT AMfET 0 20
T 1974 AT T AT T 29437
Fo9uY H WT w T HAT W) A
g7 2w o fw 45 =xfdy oF &
fam &1 @l gF AT AEr arEr
# | w9 w urr fom AT
g T 0 WY g &t Wt
HFHE T & owEr Wi omw i
® @A K AW KT §
g owerd ¥ fome a g7 &
gfn fom % war foar e

43133
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[gro Aro1gw =vE g7

o A F@ THAET Fr oA gl
¢ 50 FOT TWH FT mEAET T
o FE & 1 WA @ gAEl A
gy ¥ oF T gy g fr oA
ey #Y it g0 T ou¥
TEELOT WA WY gF AfAG |
MR. DEPUTY-SPEAKER: I think

you have reached the climax 1 litle
while ago.

St AEW W UM AH
g & feae fHifsw 1 oFAER
# A # WA uF fFemr oA oW
T AR G THY e ¥ O99AW

g

uE qv FfETAT ¥ OF  "Er
T AT Y w9 FT AT TH 9T
stRe frgr ) #4907

“The Government's cause was not
helped by Patrick Jenkins, Energy
Minister, who declared that Britons
should not turn on the hights when
brushirg their teeth since this
function could easily be performed
in the dark.”

W W "T FC wfE FO gl
T g, W ¥ @1 quw Fifaw
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Hfew Wl St 7wy fear, o7 wed
art faar &
“In an inept demonstration of his

point Jenkins posed for the Daily
Telegraph shaving by candle-hght...

T AUTE ¥ WIEETEC WY
Fomar fr At g AT F R § |

—using an electric razor.”

fawelt qmT & wic AW @ § fw
T WA |

@ st (st wwemafy frael) ¢
w® f fafe wr oo fax w7
pcl A

e AR W 9T W X
grarfaar ¥ vAsi fefarzs 4t JfFg
& & F7 vET g

Far 77 vor g fF agg 71 wd
vq g oo § oy gt & AT
UHATHY ¥ wor fEyw #T e 2,
LT wEA T oFT | wEATH H
T FEAT g IW WAgT AT A @
ol v Fmoar 1 7 fare
#t fd? & 1 Fqawrw emw #
T W g fF oaEr 9w odm AR
T Y E ? AT weAlr g v &)
Tg THATH g1 T, A2 @F AT
SURGE S AL LI C ol e
g gu’ FArEE zow & o
" AT ¥ TR A AAF R §

SwEmaEfsar 1) 3z @ e
Teeqo AT qA ¢ WY A gAfAq

Fmar & 3w ¥ A9gd # oww
fomr ®% 1 ag =@ ¥ gafao
AT R 3w Fr g7 qw H @
7T
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wire W ARk ¥ wary € @1 dg
g

Faftsft & oF AT AT FEA
areaT § 1\ OF A A F Ay & A9
T FT O FEA | WA Ay
femar ¥ ST WT ¥ SFRAT, AT
% wqAwdr fafwzr fog w9 I
FTE wET DA go W AT AT oA
at gueafy & oA fror 7oA
TH AW AT aAA R AT AT O3A
F ogwra | § AT AT fEiEe
feerm g fv @ AWM Wy
¥ ooEM g, g W HFELT
oq % omg 2, Aw oW fwEEwoany
F oA 2 T A9 WA K AT |
g A 4f27 S weger 4 9am
HT ATgHET F1 ear vfan A uae-
Fwfzave 0w FEr ) T weEl
¥ AT HOHATAT |07 AATA VAT

gi

SHRIMATI PARVATHI KRISHNAN
(Coimbatore): Now that the humour
1s over, may I talk something serious?

Al the very outset, T would like to
share the sentiments expresseq by
the hon. Minister while presenting his
Budget in paying tribute to the late
Shri L. N. Mishra. Whatever might
have begen his failings, there were
very strong points in him which we
would like to remember to-day when
we are discussing the railway budget
after his unfortunate assassination m
the begmining of January.

As far as the Railway Minister's
speech goes, I would like to say that
?lY reaction to it is that jt is like
‘he proverbial curate’s egg, good in
Ome parts and very bad in others, a
ittle more, than the proverbial
‘urate’s egg.
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I welcome one or two things he
hag introduceq in his speech. Firstly,
he has for the first time said some-
thing absolutely positive which, I am
sure, the bureaucrats sitting in the
Rail Bhavan may not be very happy
about. He has given an absolute anil
categorical assutsnce in his speech
that there will be condonation of all
break in service—a demand that has
been before the House and before the
public ever since May, 1974, on which
a lot of tight-rope walking was done
by the late Shri L. N. Mishra and
the Minister of Staté, Shri Quresha

But the Minister is enurageous
enough and I think him for it. I
would hike him to go one step fur-
ticr; he should 1in his reply, clarify,
that this condonation applies also to
those people who are taken back after
being left for months on lhe starva-
tion line with their appeals pending
before the authorities of the Railway
Board.

To come to the finances of the
Railway  For jcars are faced with
this problem ¢f the growing deficit and
the railways going into the red. Why
are thiy in the red? We are not told
in the budget nor are we told in
any other reports the real reasons
for this. Except, as usual, to blame
the horse that is beaten to death, to
blame the workers for their non-co-
operation, for doing this and doing
that. But what is the Railway Board
doing? What is the Ministry doing
to go down to  Dbrasstacks, to the
fundamentals, to set these finances
right? This we do not know., There-
fore, I do not call this a happy Budget
or an Eleclim Budget. 1 would say
in a nutshell that this is nothing less
than the Railway Board’s Budpet.
And I would appeal to the Railway
Minister that this year at least from
the beginning itself he should take
some positive action in the direction
of reorganising the Railway Board
from top to bottom of its working.
It has to be reorganised and reorien-
tated so that next time we may know
where we stand with regard to the
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entire question of these railway
finances, Let us be clear about the
aims and objectives of the rallways
Every time we are given a long list
of accidents, this was up or down,
whet measures were taken about
punctuality, how many new hnes
were taken up and so on We should
know what is r-ally wrong v ith the
railway finances

This 13 our hbiggest navonalised
industry 1n the country as a whole
Government may not choose 1o call 1t
an indusiry but it 1s an industry
This term 1s very clear W. wanted
that Government should run railw ays
as a commercial undertaking bhecause
then finances can be generated not
only for improving the working ol
the railweys not only to intioduce
new lines and bring satisfi tion ta
many hon Members ke Mr Parashar
and myself, but also to see that the
rallway workers are patd ther .ndu:-
tria] wage which Mr Quresh; during
the negotiations agrecd and sud was
acceptable in  prinuple He sad
“where are we to find the money, the
principle 1s there” We dont find anv
picture of the money being found in
the budget because we are bemns
told the same thing in new form, 1t
is the same old wine 1n a new bottle'

Last year we had a review ¢f the
performance of the railways and we
went through the same We had
found out certain jugglery in figures.
This time they have put some other
type of cover and they have given
the, same 1n other form But if youn
go through the report you will find
the same figures are there 1 will
give one concrete example We are
being given the figures of not tonne
KM moved the per-tonne of wagon
capacity which went up to 16558 in
1960-61 from 11833 in 1950-51 and
has now come down agamn to 14,283
But freight movement and wagon
utilisation has certainly not improv-
ed and is not mmproving at all Time
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and again we have been given hope
that gome special programméy are
there Still we find, steel and other
Boods could not move, the wagons are
tied up, and so on

16 00 hrs,

This brings me to my point The
question 15 Why are we not given
the figures as to what 1z the iecturn
per wagon and what could be the 1m.
provement made on the return per
wagon? Wea would like to know what
positive steps have been taken by the
Railway Admuinistration te s~2 that
the ficight traffic, which would geve
the maximum return 1s given priotdy.
That can onlv be woiked out 1if ¢
know what 1» the return on each
wagon? To.lav whal do we hare’ We
are only given ongmating tonnaue
figures We <o not know wheflie the
wnrgons are used to the full e sty
We me totally unaware of the utih
sation of wagons 1 fNtagnt toufile
If that 1= given then only could pom-
tiviy figures be wortked out ani we
wuuld he in a posit.on  to propasc
what ohould be cone ivither In thot
way we would ulse te in a posit 2 to
point out wheie the mplfer:: ind
other malpractices take nig Tne
pilferage and malpractices have  al-
ready been 1eferied to by my hon
friend, Shri Samat Mukherjee Al
these could be rhecked at anv time
at the divisional or at the locaj et els
We should also be told that thi, wil
be the f{reight earnings Why thse
1s no indication gven in this pezzaid
Has there been any analysis made to
achieve that kind of target No,
The target 15 given 1n terms of wa-
gons kilometers and so on and su
iforth  Finaarmal picture 1s not givemn
We are only given an abstract picture
This type of giving a target is no
good at all Targets for earnings on
freight should be given to divistonal
and local levrls Once the target %
given, they wuld certainly have to
fulfil it If it is not fulfilled, the
question arises as to why that target
has not been fulfilled I want to
know whether the pilferage or mal-
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practice that have been going on in
the railways 1s checked or not. I do
not think so. Por instance there is a
difference in freight charge between
carrying coal and sugarcane. ‘!.s
sugarcane the commodity from which
you get more? Or is it coal?

We are not given figures with a
commercial approach. No scientific
give you one example. Take the
analysis has been made at all. Let me
North-east Fiontier Rallway., We
would like to know why there is a
fall in the shave of traffic of tea. The
despatch of tea produced from the
tea gardens wof Assam has fallen
from 626 per cent in 1971-72 tp 34.4
per cent in 1973-74. Don't tell me
that it iz due to the strike. Every-
time you hlame the workers when-
ever thers) is less traffic carried by
railways,

Simularly, 1if you take the movement
of jute on thus ralway, you will find
that in 1971-72 11 was 72 per cent of
the total iraffic but it has come down
tn 593 per cent in 1973-74. Why 1=
thiz sharp fall? Why 1s it that it
takes nearly a week to ten days for
the wagons to be provided to the tea
pardens tg transport the tea to Cal-
cutta” Tea iy a bulk production n
that area. Surcly, the roilways
should he 1n a position to nit that
amnunt of traffic and tran-purt the
same io Calcutta, You should see
that the goods which are for a short
lead are diverted by road. You rhould
change the policy of quota allocation
Should there not be that coordination
between rail and road traffic so that
the fiieght movement is made commer.
cially oriented? This js what I would
like 1 Jay stress on. Railways
should go in for long lead traffic and
block trains avoiding yard and termi-
nal delays.

~ Coming to commercia] orientation,
unless we are given the figures which
would help us to understand and
judge whether the commercial targets
have been fulfilled or not, it is no
use giving this Parliament this sort of
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budget and saying that this much of
money we lose or this much of money
we make. Therefore, I would appeal
to the Minister to see that this is
done and tiss commercial orientation
takes place so :hat we know  how
much we are carning per wagon and
how many wagons are baing utilised
which are already there and whether
this earning is upto the mark or not.

Now to come to the Railway B¢ ira
itself, to-day we see in this country
that in Rail Bhavan there are twq
different officers functioning in  the
rallways—one 18 the Minister ung the
other 15 the Railway Board. This 1s
the dual authority, Last year, parti-
cularly, we had a bitter expurienne.
Alter an assurance was given on the
floor of the House to Members of
Parhament, the same ig put intp the

waste paper basket by the Rariway
Board,

Tlus Railway Board is noculatad
against independence; they are inacu-
iated against any nutional outlook
They have been inoculated agan t
any ideu of having a healthy ytitude
towards labour. You, S, have callad
for 1t and tne lite Shri Mishra had
called for it in 1974 when he spoke
on the railway budget. 1 quote:

“I  recognise that enlightened
management is essentia] for happy
industrial  1ciotions and e essed
productivily., A rigid bureaueratic
approach n the handlng of inuus.
trial relations jsngw an anachronism
It 1s, therefore, the objective cf all
railway executives to see that
management responsibilities are dis-
charged with an enlightened out-
look.”

Similarly, Sir, you in your wisdom
have also” saild what in effect is the
same. I quote:

“Well-being of the staff forms a
corner stone of this policy. I have
directed the Zonal Railway Admi-
nistrations to deal with all gervice
matters speedily and gympathetical-
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ly, wherever employees are not

charged with sabotage or viclence.”

Now, what happens after you have
directed them to do that, Here is one
of the dismissal orders handed ower
on the 10TH February, Just on the eve
of your budget speech, to Shri Cha-
man Lal Kochhar., I guote

“The disciplinary authority has

removed Shri Chaman Lal Kochhar,

from gervice in exercise of the
power conferred gn him by Rule
14(ii) of the RS (D&A) Rules,
1968. Under the said Rule 14(i1),
where the disciplinary authority is
satitsfled for reasons to be recorded
by it in wnting that it 1s not rea-
sonably practicable) to hold an in-
quiry in the manner provided in
Rules ibid, the disciplinary autho-
rity may consider the circumstances
of the case and make such orders
thereon as it deems fit.”

—t

Rule 14(1i) is based on proviso (b)
to Article 311, {(#) of the Cunstitu-
tion. Under clause (3) of Article 311,
on the guestion whether 1t 15 reason-
ubly “practicable to hold an inquiry,
the decision of the wauthority em-
powered to dismiss or remove the
person or fp reduce him 1n rank
shall be final.

*“l have perused the relevant
records. I am satisfied that the dis-
ciplinary authority has recorded
detailed reasons in writing as to
why it was not reasonably practi-
cable to hold an inquiry in this case
His decision on this aspect is final
1 do not alsp consider that on the
facts and circumstances, the penalty
imposed is severe. The appeal 1s,
therefore, rejected.”

His decision on this appeml is final
mand not your decision. Where is
sabotage or violence here? It is unly
the wisdom of a pen-pushing and file-
pushing officer in the railways who
knows nothing about humanity or
labour or industrial relations, Simi-
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larly, again there is the case of two
workshop employees in Bikaner who
have been dismissed befause they had
addressed a mieeting asking the staff
to joMi the strikee Is it not the assu-
rance given by Mr. Mishra and in
your speech also that there will be no
victimisation. Then what is the rail-
way administration doing?

Sir, 27 years after independence,
this Railway Board has remained un-
changed. It was established under
the Act of 1905, not even 1938. How
are you going to remove these people
with fossilised minds? If you ask
me I have a more humane view and
will not say throw them on the road.
I certainly do admit that there may
be some of them who are efficient but
first, Sir, let the post of the Chairman
of the Railway Board be abolished
here and now. There has to be one
single authority in Rail Bhavan and
it 1s the Railway Minister who should
be the Chairman of the Raillway
Board This Chaiimran might be once
upon a time an engineer. What does
he know about industrial relations?
He may know what & wagon looks
like but not what a human being,
a worker, Jooks like. Therefore, my
appeal is to re-organise the Railway
Board and living 1t under your con-
trol.

We wore told  yesterday by Mr.
Qureshi that some demands were
granted. One of them about which
a great sfow was made wag about
the Miabhoy TriLunals recommenca-
tions on which we were told that
Rs 35 crores were required for im-
plementation of the recommendations.
Wa were told in the August speech..

PROF. MADHU DARNDAVATE:
When he cxplaineq that fraud, you
were not in the House.

SHRIMATI PARVATHI KRISH-
NAN: I wag not in the House, but.
I went through the proceedings. 1
am quite literate. I am not illiterate
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the Members of the Railway
Ra. 86 crores. Thig is what
has been said yesterday. Rs. 35 crores
for implementation of the recommens-
dations of the Miabhoy Tribunal, We
were told by the late Shri L. N.
Mishra, in Lkis budget speech when
presenting the Supplementary budget
last year, that this extra money was
wanted and that is why the increased
freights and increased fares and so
on and so forth. What happened?
Here, Sir, is a circular from the South
Central Railway Sholapur division,
Miabhoy [ribunal has sawd 84 hours
and here you are, '‘OT is to be calcu-
lated beyond 80 hours'. This is dated
6th February, 1975 Is thus the way
that the implem&ntation is gomng to
take place?

Then, about fair price shops. On
25th August, 1974, the late Shri L. N.
Mishra said ‘A start has also been
made to set up fair price shops in
railway colonies housing more than
300 employees’. What 1s the record
we have? Absolute record, I must
say. W, are supposed to have fair
price shops for every 300 employees.
You have got nearly 20 lakhs of work-
ers, both casual and permanent. How
many fair price shops? 48! What a

record! Let us work out how manv
families are covered. Only 48 fair
price shops.

Then, in regard to decasualisation,
which should have gone on in the
Railways all these years, what is hap-
pening? This is also qne of the
recommendations of Miabhoy Tribu-
nal. me;l.lﬁgi.lway authorities are very
busy with decasualisation from the
back door. Victimise all the casual
workers, throw them out of work
and take them back as daily rated
workers. Buf, when you ask them
the question, they say ‘Cabinet has
asked us to effect economy measures’.
This is where they are saving their
money. Do you think this ig fair?
Ninety three workers in Jaipur who
bave beep, déing regular work of
maintenance, ' who have been in ser-
wvice from five to 15 years and who
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should qualify for provident fund,
for all kindg of retiremient benefits
and for all benefits which are due to
permantnt employees, are thrown
out today and they will be taken on
tomorrow as daily rated workers.
In regard to ELR workers who are
working on your construction every
where, you say economy, no IGNeEy
no plan outlay and you throw them
out. 8ir, in regard to some of them,
with 15—20 years of serVice, there is
no provident fund ™~ Why should the
Railway Board care? Everybody
knows that when most people whg sit
at the top 1 the Railway Board
retire, thetr pfoviftAl fund amounts
would run into teff 8f thousands ol
rupees. They are able to build huge
houses for themselves. Where does
the money come from”  Maybe, it
comes fiom sources other than provi-
dent fund? May be. that is why, they
do not want to rationalise freight
movement. I do not know. Sir, I
am sure you would be dynamic
enough ty look into it. Sir, fhis
question of casual Tabour, partitcular-
1y, in regard to those who have been
victimised ®uring the ftrike is some-
thing that merits immediate interven-
tion by you.

Lastly, I want to deal with a very
important aspect and that is, Railways
and Industrial Relations. §ir, as far
as the Railway Board is concerned, as
I said quite earlier, as far as indus-
trial relations are concerned, they
are totally illiterate. Even the tech-
nically illiterate UNESCO form of
illiterate womuan working in the Rail-
ways ig wiser than they are, as far
ag industrial relations are concerned.

Today, Railways gef exemption by
virtue of cheating and bamboozling
from almost all those¢ materia] clauses
of labour legislation which are neces—
sary for the protection of lebour
For instance, the Labour Ministry has
said ‘provident fufid for all’. Rail-
ways say we have our own schemes.
Now, there are casuml labourers with
years and Years of service. But kept
as eagwal labour, they do not qualify,
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for no provident fund. You talk
about loyal workers, There are ex-
amples and cases of workers who
have served the Railways loyally for
81-32 years. Their cases have been
put before the Minister, but, no pro-
vident fund because there are no pro-
vident fund deductions. What kind
of Ministry is this, if you cannot
lock intp it and see that your workers
who helong to what is known as the
nationa’s lifeline, who belong ito that
industry without which your national
economy would be brought to a stand-
still, who keecp the wheels moving are
neglected in thig way. Even at the
time of their retirement, what is
their position? After all, thcy joined
when they were young youths. When
they retire, they have their families—
parents, wives and children—to sup-
port. I do not think I need go fur-
ther into that because I am sure you
are equally aware of this.

Therefore, this whole guestion of
the railways being in absohite jso-
lated glory has got to be done away
with once and for all. This is the
demand we havg bheen raising time
and again in this House. Therefore,
1 would not like tp labour it any
more. T

Finally, I would like to say one
thing. The south, where I come from,
is m sadly neglected arda. I much
appreciate Shri Parashar’s very fer-
vent appeal for national integration
and so on, but he seemed to know
nothing about the south, because he
could not give any «xample. Now
may I give them?

In the speech of Shri L. N. Mishm
last year, there waz mention about
speeding up the electrification of the
Vijyawada-Madras section. Nothing
is thewe In your speech this year—I
wonder why. On the other hand,
those workers who should have been
at work after that assurance came,
are being reverted. In October, 1974,
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80 engineering inspectors have been
reverted to lower grades and ewen
put on alternative jobs like junior
clerks. Therefore, 1 would like to
know what is happening to this
scheme,

]

Similarly, in regard %o the) doubling
of the track of the south-west broad
gauge line, now it has reached jrugur.
There we find that ELRs who were
engaged in the work have been served
with retrenchment notices. Does this
mean that the doubling of the track
on that gauge is going to come to a
standstill or not. Similarly, the
Salem-Bangalore metre gauge [rai.s.
Why do they stillstand cancelled?
This is a wvery important link bet-
ween Tamil Nadu and Xarnataka.
Are you interested in national inte-
gration?

PROF. NARAIN CHAND PARA-
SHAR: VYes.

SHRIMATI PARVATHI KRISH-
NAN: There you arck The chorus is
there Therefore, why is it that these
lines are being neglected and tirains
are being cancefled? When unecono-
mie lines are cancelled, the blame 13
put on coal. The Railway Bonrd is
above all blame whatsoever. 1t is an
absolute Haris Chandra sitting as wa
panch It 15 time their age old theo.
ries, pet theories, all the fictions they
put before us are hlown up.

Le me give you one more instance
of discrimination. In the Indian
Railways: Report and Acconnts, on
page 38 are listed Important events
of the year 1974. Honourable mems-
berg of Parliament and the Minister
would do well to re¢pd it. Not one
place south of Narmada has an impor-
tant event in 1974 to be detailed to
Parliament. Is this the way they
are going to have nationaj integra-
tion?

That is why I say that you have a
set of men there who do not have a
national outlook, & natiorml per¥pec-
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tive nmor patriotism. Therefore, 1
appeal to you and in International
Women's Year 1975, I hope it will not
fall on deaf ears, and hope that even
before thi§ budget comes up for vot-
ing, you will come before us as Chair-
man of The Railway Board as well as
the Railway Minister and we will
not have that dual authority. It is
only then that proper steps can be
taken by you. Then perhaps we can
consider whether 1975-78 is a year of
promise, a yvear of stabilisation and a
yuar of steady growth al] round. But
if matters continue as they are, T am
afraid we are in for a bad time, the
Roilwavs are in for bad time, the
Minister is in for a bad time, and

none of us wants to have this had
time.

Therefore, 1 should appeal to him—
I hope that my appeal does not fall
n dcaf cars—that a national orien-
tation will have to be brough into
the Railway Administration at least
in this year of 1975.

st Fro qao frad (M)
e wEvew, I oY S A "o
W OH o#T 2 “1975-76 W
F qft qxre 7 won, fegrar At
frer oTfr owr &g " g
SCIE ORISR i (EC B L i
¥ & T omEl W1 &7 Y3 AAET
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“Apart from the surveys proposed
for improving the traffic capacity on
the existing routes and for giving
rehief to hard pressed terminals at
the major cities, surveyg are also in
progress or are being taken up for
some new railway lines, which, when
constructed, would promote the de-
velopment of some backward areas
in the country.”
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1R WYL A WTE AA6y Uy g, 39
AT AT ATGT T |
SHRI K  HANUMANTHAIYA
(Bangalore): Su, after I left the

Railway Ministry, I have not partici-
pated in railway debates.

Today I am impelled to partic i*e
in the debate for the railways | ve
suffered so much, Never before 1n its
history was there such a low per.or-
mance and tragedy. It is not merely
t1e railways that arc responsible, The
railways have left on me a great im-
pression of affection and loyalty. They
say that the railwaymen are a famuly
and I saw that literally with my own
eyes and experienced in my own per«
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son: that affection and loyalty which is
expected of civil servants and govern-
ment servants. Many Members speak
without really knowing the inside
story and condemn the Members of the
Railway Board and other officers.

Sir, I merely want to bring to your
kind notice the well-known principles
of parhamentary debate, In a parlia-
mentary system of Government it is
the Minister who 1s responsible and
the overall powerg are vested in the
Minister. The Railway Board Mem-
bers at best place their views and
opinions before the Minister and it is
for him to take the decision, So, if
there is anything wrong the correct
form is to blame the Minister hecause
he 15 vested with the overall power.
We should not attribute motives or
blame the Railway Board Members.
That is hitting below the belt. We
forget the magnificent service they
did in the war effort during the days
of Bangladesh liberation which earned
approbation from Government as well
as Members of Parliament. I beg of
the hon Members not to atiribute un-
patriotism to these Members. They
should take a reasonable attitude to-
wards the Members of the Board.

I have found by experience that if
the Minister is honest and efficient and
15 capable of inspiring them to a higher
altitude of mmind, namely, efficiency
and honesty the performance would be
magnificent, It 1s mostly the Minis-
ter—and next the Prime Minister—
who is responsible for what takes
place, either good or bad, in the ad-
ministration,

If railways had not performed pro-
perly it 15 not the Board or the Minis-
ter who is solely responsible, During
the last ten years probably there have
been ten Railway Ministers. By the
time they enter the office and learn
and understand the problems they
are changed. The Railway Ministers,
like the chain-pulling operations which
delay the trains. are suffering from
these changes, Therefore, let us have
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the courage and honesty to see where
the fault lies, Out of some considera-
tion other than the correct one, to
blame the Railway Board Members
and spare the Rallway Minister is
sheer cowardice.

I welcome the new Railway Minis-
ter, He happens to be my friend. He
is a good man. Since he hails from
Varanasi which is supposed to wash
off all sins, I want him to wash off all
the sing in the railway administration.
He is a great exponent of Hindi and,
therefore, I will give him a slogan in
Hindi ‘Panchhseel’. It is ‘Panchsheel’
that he has to understand and imple-
ment, Clean the railway administra-
tion of corruption, theft, pilferages,
ticketlegs travel, chain pulling, over-
time payment and delays, that is,
maintain punctuality,

Sir, we have not yet assessed cor-
ruption in terms of money. So far as
thefts are concerned, the payment of
compensation was Rs, 12 crores in my
time and it has become Rs. 13,5 crores
this year.

You will. therefore, see that cor-
ruption and thefts in the Railways are
mounting up. When I was in office,
I saw really that men of the RPF—not
all of them; many of them are honest—
some men of the RPF were in league
with the thieves and the looters. I
wanted to reduce their number so that
I can introduce fresh elements, honest
and efficient, The previous Minister
has increased the strength of the RPF.
They cost about Rs. 12 crores, The
RPF hag been given a larger person-
nel for the mis-deeds some of them
are doing? Sir, in these two items,
you can save Rs. 24 crores. Cutting
RPF to its size and eliminating this
kind of theft. In fact, we must fix
responsibility in every division, Sir,
the concerned RPF Officer in every
division must be made personally re:-
ponsible for corruption and thefts and
if there are instances, we must frame
lawg proportionately to reduce their
salarjes, 14 they do well, we must in-
crease their emoluments. It is on this
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basis alone taat we will be able to do

it, I have got another idea though it

may not be practicable now,

Though our Goverment leaders have
been proclaiming that there must be
a revolution, there must be a new so-
ciety and all that, we are not able to
do anything of the kind; we have
whittled it down to our proclamations.
If you have the courage, transfer these
58,000 and odd of RPF mcn as Border
Security Police. Let them not lose
the job. Let them go and work under
the BSF cadre. Let them do the work
which the BSF, the Home Guards and
otherg ure doing, Post the Border
Security Forces in those places. They
are not contaminated with this kind of
corruption, If we take this major
step, you will see that automatically
there will be elimination of these thefts
and pilferages in the Railways. But.
I wonder whether the Cabinet ag a
whole will be able to take this
courageous decision. Unless we do
samething out of Llhe way something
courageous, we will not be able to
straighten up things; things which are
being done wit]y the assistance and
connivance of the men of RPF. Only
the other day, we had the incident in
Kouerma of thefts of the value of
about Rupees five crores. Thi, is hap-
pening every day in Mugalsarai and
various other centres. The Mem.
ber of Parliament involved has been
suspended by their party. All honour
to them 1 have great appreciation for
the CPI which has taken this bold and
couragrous step, 1 very much wish
that the other parties including ours
have that courage in order to cleanse
tae railway administration of undue
influence exercised by Members of
Parliament or whoever it may ke,

Sir, then, ticketless travel. In 1968-
69 the loss due to this was estimated at
about Rs. 24 crores. Now. the rallwsy
fares have gone up. The transport of
persons and goods have also increased.
Now, due to ticketless travel alone,
there is a loss of about Rs. 50 crores
to the Railways, This is done mostly
in your State and in Bihar.
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[willalwteﬂyouanother thing.
once, I was travelling in your State.
During the Holy festival, all the vil-
lage boys throw colour, stones, mud
and branches of trees on the railway
compartments. The railway suthori-
ties are helpless, 1 appealed to the
then Chief Minister and he was sble
to appoint & committee and did some-
thing. I do pot know what subse-
quently happened. I did try to stop
thefts and ticketless travel 1n every
State with the cooperation of the con-
cerned Chief Ministers.

Now, alarm chain pulling has gone
up. In terms of figures, according to
your own statistics, it is 2,80,000 and
odd. With this kind of disorder and
indiscipline, how can the Railways run
efficiently and properly? It is mnot
merely the workers who are responsi-
ble, it is not merely the people at the
management jevel who are responsi-
hle. It is not merely the Railway
Board or its members who are res-
ponsible. People in the States are res-
ponsi Law and order is in the
hands of the State Governments and
you have to contact all the Chijef
Ministers, as I did and appoint ap-

riate committees, in order to
straighten up these things.

Then punctuelity. 1 once told Pan-
dit Jawaharlal Nehru in our party
meeting: if 2 nation does not keep up
time in the matter of running trans-
port, particularly railways, 8 public
undertaking, it is a symptom ot the
inefficiency of the whole edifice;
unless you tighten up these railwsy
timings and maintain punctuality, we
will not be able to achieve much. You
are & religious-minded man.
whole universe yuns on time, whether
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it ig the sun rising and setting, the
seasons coming and going. Real
devotion is to be in harmony with
natural laws, Therefore, punctuality
is a kind of worship; you have to take
at in that spirit and see that it is
maintained by the goods as well @s
passenger trains.

The second item of the panchsheel
1s: rationalise the railways. This Par-
Liament approved stopping the cons-
truction of MG and making every new
line a BG, but that has been given the
go-by. I need not argus Every per-
son who has studied the problem
knows that ultimately it 18 more eco-
nomical to have BG rather than MG.
Then I enunciated another policy.
Many members here asked for new
Lnes. It can be done in another way.
From Madras to Delhi, lines have been
doubled, trebled. I told them: why
do you double and ireble lines of this
round-about way from Madras to
Delh1? Have new lines that run
through Madhya Pradesh, Hyderabad
and all that. It may cost a hittle more,
put you will have given new raillway
lines as well as seen 10 it that justice
1s done to every State, But blndly
and in a routine manner, they go on
doubling and trebling the same line,
neglecting the vast areas of our coun-
try mn MP, Hyderabad and other
places.

SHRI R. S. PANDEY: Particularly
backward areas.

SHRI K., HANUMANTHAIYA: Yes.
Here 1 will tell you that the Railway
Board are not in agreement with this.
They express their opinion. 1 you
take a firm decision and sey this is the
policy of Government, how can they
rebel, how can they fail to implement
itz Tt is for you %o take a decision,

SHRI MURASOLI MARAN (Madras
South): Why are they opposing?

SHRI K. HANUMANTHAIYA! This
Parliament wholeheartedly and almost
with ovation accepted the idea of
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rationalising the railways by having
broad gauge lines to Delhi from every
State capital. In the old days, the
British pattern of railway building was
that they conmected the three Presi-
dency towns, Bombay, Calcutta and
Madras. Now all State capitals are
equally important. Each must have
a direct line to Delhi. You have no
direct line from Bhubaneswar, from
Trivandrum, from Bangalore. There-
fore, 1 initiated this new version of
. railway building of not only having
broad gauge but of connecting the
State capitals direct with Delhi and
with one another, That has also Leen
given the go-by by fhe previous minis.
ters,

The third panchseel is, reform the
administration. When I was Chairman
of the Administrative Reforms Cuim-
mission. 1 appointed a study team of
eminent people. Pandit Kunzru who
took an abiding interest in railway
administration, was its Chairmar. and
one of the members of the present
Railway Board was 1its Secretary
They have given an excellent report
When I became Railway Minister,
immediately I got the report processed
and formulated our own proposals
with the consent of the Railway
Board, Then I wrote to the Cabinet
for approval. It ijs still pending
there, for the last four years and you
want to blame the Railway Board for
it? I hope that hereafter people who
swear by patriotism, justice and im-
partiality will not blame Railway
Board bu! somebody else,

The Fourth Panch Sheel js expan-
sion of production of wagons, engires
and coaches and other things. I saw
that India was progressing economi-
cally in such a way that markets
vacated by the western countries were
going to be used, with proftability by
India. Whether it was Irag or Syna
in the Middle East or Philippina or
Malaysia or some African countries,
all want to buy from India. They
want to purchase wagons and other
things from India. We shculd be In
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a position to eatisfy the export re-
quirements. Under some gtatistical
formula the Planning Commission re-
duced the construction of wagons.
That led to the shortage of wagons.
You will find it in the record. Instead
of having imagination the Planning
Commission became an Accountant
looking stricily into what is so called
the figures supplied by somebody.
When 1 came, as the House knows 1
gave a blank cheque, whether il was
public or private sector to build more
wagons, I do not know what has hap-
pened. The railway wagons have to
be repaired expeditiously so that they
may be in circulation, 1 will take a
long time if I enumerated all the re
commendations of Administrative Re-
forms Committee, They are in the
uffice, the records and reports, I hope
tne Minister will be wble to see which
are the recommendations that are ac-
ceptable to him and implement them
immediately with all efficcency, One
day I saw axle wheels were being im-
ported from Poland and olher western
countries. I immediately said; let us
manufacture them here. The Durga-
pur Plant which was entrusted with
this work could not do so for many
reasons. The Railway Board ook a
decision but it seems no money had
veen allotted for its impilementation,

The Fifth Panch Sheel is; adopt a
policy participatory functioning. These
are days of socialism, I want the
workers to participate in the aaminis-
tration and management of the rail-
ways not in the usual slogan monger-
ing sense, I want +he railway emplo-
yees to have one Union and that
Union must be able to suggest a per-
son of standing, expertience and
honesty to be on the Railway Board
on their behalf. I have no objection
to introduce that kird of reform in
the rallway administration at others
level also, so that the workers feel
that they are participating. They
must know the pros and cons of
every step they take whether it would
cesult in the loss to the railway or
not. I had made a promise that after
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meeting all the expenditure, whatever
money was left as profit should be
distributeq to railway employees as
bonus or whatever is the nomencla-
ture. Afterall they are vur own men
and let them prosper, If they get
Rs. 2 where they were getting only
one rupee. it is our own people, I
am not jealous, I do not want to
earn profit and show it in the sense of
commercial forms. Therefore this
participatory function has to be evolv-
ed through discussion between Union
leaders and the Management with the
Minister as the presiding authoritly.

This is the Panchsheel in brietf
which will be able to tone up the ad-
ministration.

We in the Congress Party and some
of the friends opposite »lso have taken
socialism as a matter of faith, as the
sheet anchor of our work, Unless you
make this biggest publ:c undertaking
really a success, how can socialism
succeed in this country? If my son
cannot pass even the SSLC Examina-
tion, how can be sit for IAS and be-
come an IAS Officer? The proof of
the pudding is in the eating thereof.
The workers, the management, the
Ministers and the Government must
summon determination and courage to
see that this biggest public undertak-
ing tunctiong profitably and efficiently
so ag to bring satisfaction o the pas-
sengers and all concerned. It is only
then that the socialism that we preach
will be seen in deeds, Any amount
of slogan-mongering or one sided ap-
proach to the problem either by the
management or by labour will not
help.

SHRI SAMAR MUKHERJEE: The
idea is good, but Utopian.

' SHRI K. HANUMANTHAIYA: I
agree with him, but Utopia has a
function to perform in our life. It
is the inspiring idea which is Utopian,
If you hitch your wagon to the star,
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you will fly two or three hundred feet
above the earth, but if you hitch
your wagon to the ground, you will
go further down.

17.27 hrs.
[Dr. HENRY AUSTIN in the Chair]

Even the anarchic state of suciety
which the Communist ideology adum-
brates is utopian. So why do you
object?

SHRI SAMAR MUKHERJEE: In
a socalist society the workers are the
masters, but you are throwing thou-
sands out of jobs aud putting them
into jail and talking of socialism,

SHRI K. HANUMANTHAIYA: That
1s beside the point. I am not discus-
sing the strike, Let us discuss the
problem of the strike separately.

I went to Moscow once.

SHRI SAMAR MUKHERJEE:
Going to Moscow does not make you
a socialist.

SHRI K, HANUMANTHAIYA: I
met the members of the Flanming
Commussion there, the people who
plan for the evolution of saciety into
that State. 1 asked them: When do
you expect the anarchic socicty which
is your 1deology to be reached? None of
them was able o give any time limit,
but still that is the ideal. Therefore,
do not dismiss ideals, wvisions and
Utopias as of no consequence. They
are the inspiring forces for the human
mind. Please keep that in mind.

I do not want to be parochial, never
have I been in my life. As Shipping
Mimster you inaugurated the Manga-
lore Port. That day I came there, 1
came not so much for that funetion
as to see how the Mangalore Hassan
Railway connection §s progressing.
It has almost come to a stop. The
previous Minister has diverted to Noxrth
India Rs. 6 1[2 crores allotted to the
South. All the linezs under construc-~
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tion in the South whether they are in
Kerala, Andhra or Karnataka. are now
just paying the salary of the «stablish-
ment and are not able to do any
work. I want you to favour me with
a categorical answer whether this
diversion of Rs. 63 croreg to lines in
Bihar is true or not. Now I do not
speak merely as one of your fol-
lowers, This 15 going to be an elec-
tion issue in South India. Please keep
it in mind. And one has to be just
before one pretends to he generous.
The money allotted being thus diver-
ted and work getting siopped in all
thege placeg is very unfarr, This is
unpatrotic, It is not the Railway
Board that is unpatriotic. I cannot
speak because the person who did all
these things is dead and there is no
use blaming a person who is not here
to defend himself. So many irregu-
larities were done. I kept quiet be-
cause in all these human efforts, there
is what is ecalled the hand of destiny
alsa T want the person who comes
from Kashi, which is held with equal
veneration all over India not to toke
a parochial line and not to thirk of
his own State and his own constitu-
ency hut to think of the whole of
India. The line that T started---the
direet  line from Rameswaram to
Delhi-—must bhe pursued and comble-
ted by you I do not mind if there
are some lines to he exeented for
commercial purposes in UP and
Bihar 1If they are token up, Iet them
he taken up. TooaTm

SHRI NARSINGH NARAIN PAN-
DEY: During the time when Mr.
Hanumanthaiva was Railway Minister,
technical survey reports ahbout certain
lines were completed and received in
the Railway Board. On several oc-
casions 1 have pointed out to him that
in northern India also many of the
lines whose technical and s:rvey re-
ports were completed and lying in the
Railway Board are not heing evecuted,
What did he do about them? When
Shri L. N, Mishra is not present in
the House to reply to what he is say-

PHALGUNA 14, 1896 (SAKA)

Rly. Budget, 334
1975-76—Gen. Dise,
ing now? I think it is mast unfair for
a sgnior member like Mr., Hanuman-
thaiya to cast aspersions in this way.
It he wants to know the line I ask
him whether it is g fact or not that
the technical survey report for the
Bhatani-Maduadih line was comple-
ted? Why was that line not taken
up and some new line about which
the technical survey report was not
even initiated was taken up during his
time? I protest against his remarks
very strongly.

SHRI K. HANUMANTHAIYA: 1
am very happy that my friend has
defended the previous minister, It is
an honour to him. If I express an
opinion and if he feels that the pre-
vious Railway Minister is being criti-
cised, what he says is correct; let us
leave it at that.

So far as the railway lines he has
mentioned are concerned, I request the
genior Minister and the Minister of
State to get those files, T will sif
with them On seeing the papers, (t
they find thal T have done anything
wrong, I will apologise to him. I am
incapable of doing things on a partial
basis Whatever decisions I have
taken, they are not after-thoughts.
They are recorded in the files them-
selves and T will show it to him. It
the Minister so pleases, let him look
intg all the new lines that are being
given in the northern India, Let each
file be examined. Mv lady friend
from the CPT said that railways must
he run on a commercial bagis  This
recommendation was made by the
Kunzru Study Team and the declsion
tiken hv the Railway Board was on
that basis, The railwavs 'ave to be
profitable T want Shri Pandey to see
how much of & commercial proposition
™je line is

Lastly. from page 6 of the book
Indian Railuaue you will see that the
profitability, the percentage of net
revenue to capital at charge in the
previous year was 4.41 per cent. This
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vear it has been reduced to 143 per
cent. Is it a commercial proposition?
Things have been done not correctly.
I agree with you that we should not
talk ill of a man who is dead. But I
do say this because it is a question of
railway administration.

SHRI NARSINGH NARAIN PAN-
DEY: Tiis slogan from the south that
if railways are not being opened, it hasg
to be faced with bitterness at the
time of elections is most uncharitable.
Shri Hanumanthaiya is a senior mem-
ber. He should not make such char-
ges.

SHRI K, HANUMANTHAIYA: 1
want to appeal to Shri Pandey to see
that justice is done to all areas, Under
the colour of all India unity, certain
people cannot walk away with all the
mtoney and leave the rest to thar
fate.

SHRI NARSINGH NARAIN PAN-
DEY: You have done it in your
regime, Of course, I do not say that
south should not get anything.

MR. CHAIRMAN: I would request
Shri Pandey to address the Chair.

SHRI NARSINGH NARAIN PAN-
DEY: Sir, I am addressing the
Chair. I say with a full sense of res-
ponsibility that what Shri Hanuman-
thaiyva is saying now is totally wrong
and baseless, and a senior member
like Shri Hanumanthaiya chould not
make such wild allegations.

MR. CHAIRMAN: I would request
Shri Hanumanthaiya to cut short s
speech,

SHRI K. HANUMANTHAIYA: With
all affection and respect to my hon.
friend, Shri Pandey, I repeat that
money has been diverted, and so there
is dissatisfaction in the south, and you
will see the result of it in the next
elections,
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SHRI THA KIRUTTINAN (Siva-
ganja): Mr, Chairman, I preface my
speech with respectful homage to the
late Shri L, N. Mishra, on behalf of
the Railway Employees' Progressive
Union of Madras, of which I have the
privilege to be the President. While
welcoming the new Minister, I would
like to request him to pay greater
attention to the welfare of the multj-
tude of the men under his care.

Coming to the present budget, with
an estimated additional revenue of
Rs. 39 crores, the railways is expected
to close the year with a surplus of Rs.
23 crores. This is a deliberate attempt
to paint a better picture of the railway
finances than justified. A close scruliny
in fact give: a clear impression that a
greater degree of accounting jugglery
with the figures has been gone into to
project an optimistic picture. There
is no doubt that the railways are
suffering from poor planning, mis-
directed investment and fall in
efficiency. These problems cannot be
tackled by an Accountant-General's
approach. They require management
capability of a higher order. There is
no evidence in the budget that these
will be forthcoming,

Shri Trivathi has made certain modi-
fications in freights, Unfortunately,
the major burden falls on wheat, rice,
jowar and other foodgrains. The pre-
sent subsidy of Rs. 3.45 croreg goes.
The incidence may apnear statistically
small but the real impact on food
prices is likely to be disproportionately
large, I am not thappy that this
subsidy and the concession on food-
grains has been withdrawn when there
is a serious drought in Tamil Nadu
and a lot of foodgrains have to ke
gsent to the southern part of the
country.

It is not at all surprising that the
Railways are continuing to pile up
losses. They have been doing so iIn
the last 10 years. What ig shocking,
however, is that the Rallway manage-
ment’s response to such state of affairs
has been go extraordinarily Improvi-
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dent and apathetic. It has dealt with
its problems in the manner of a
wooden-headed bureaucracy.

.The present performance is bmrely
at the level of that at the beginning
of the fourth Plan. Meanwhile,
additional funds to the tune of Rs. 1400
crores have begn invested. Actuslly,
this ghould have substantjally improv.
ed the Railway's functiomml capacity.
But there is no evidence of this having
happened.

The Rallways have joined the ranks
of “sick” industrial units, The Minis~
ter has talked of “stringent measures
to cut down our working expenses
and bolster our earnings”. He has
also promised to cut losses by eschew-
ing “all wasteful practices”.

Obviously, the real cause of the sick
state of financial and general manage-
ment of the Railways has to be sought
not in low productivity or high wage
bills. But Public Accounts Commuttee
has rightly drawn painted attention
to the need for improvements in
budgetary control and for allocation
of resources in a realistic manner,
The Railways have been indulging in
the luxury of heavy investments on
the basis of inflated ‘guessiimates’ of
traffic, resulting in greater dividend
linbility to general revenue, thereby
reducing net income and increasing
need for loans with consequent burden
of debt servicing charges.

The real areas of loss are the main-
tenance of unremunerative branch
lines, below cost freight on certain
itemg which account for 60 per cent
of the trafic and freight concession
for @ number of commodities all of
which are covered by the delightful
term “social burdens”. In 1973-74, the
cost of social burdens came to
Bs. 226,44 crores. Add to this, com-
pensation for pilferage amounting to
Rs. 13.18 crores. The ticketless travel
ig estimated to account for a loes of
R8s, 20 crores a year and theft of pro-
perty Rs. 2 crores, If these losses
could he cut down even by half, there
would be a saving of about Rs. 130
crores per year. It is unlikely that
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promised stringent measures would
touch tnese areas.

The practice of paying dividend to
the general revenue is a peculiar
system that we have inherited from
the colonia]l days. This is a mmjor
source of drain on the net income of
the Railways. In 1973-74, the usual
6 per ceni dividend amounted to
Rs. 188.60 crores, reducing the net
income from positive balance of
Rs. 68.85 crores to a loss of Rs, 99.78
crores. Having given away the major
portion of their met income, the Rail-
ways have to take loan from the
general revenue for financing their
works and bear the burden of interest,
I mentioned this point in my last
year's speech also. The time has come
to reconsider the financial manage-
ment policies of the Railways, Stvuc-
tural changes are called for. The
Railways should function like any
other commercial orgamsation.

The payment of dividend to the
General Revenues should be dispensed
with and if not, it should at least be
related to the profits carned and to
the financirl requirements of the
organisation. The percentage would
thus vary from year to year.

Modern management procedures
have to be adopted. Apart from the
emphasis on the profitability, input-
>utput ratio, efficiency, proper indus-
trial relations and performance-
accountability, attention will have to
be paid to manpower, planning and
marketing principles, especially in
relation to pricing, and expanston of
services, Without such fundamental
changes in the management of the
Railways, it is futile to expect
efficiency, productivity, economy and
even a rational cost structure and
better services to the community, let
alone the question of ensuring healthy,
financial conditions,

The largest public sector undertaking
in the country should stand on its
own feet. It is dificult to say whether
the Railways will succeed in restor-
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ing their financial health because their
ussumptions and calculations can Eo
wrong as they went wrong in the
previous years. The additionl commit.
ments on account of the Fifth Plan
inflation and oil crisis have added to
the burden of the Railways. In
1878-74 the indebtédness of the Rail.
ways to the General Revenues wuag
Rs. 208.02 crores; in 1874-75 it iz
Rs. 181.67 crores. The main culprit
in the Railways’ unhappy gtory is the
stralned employer-amployee prelalion.
ship and the inability of the Railway
Board to carry conviction. As it is,
the staff costs account for more thap
60 per cent of the working expendi.
ture. It is apparent that, unless the
Minister reorganizeg the set-up of the
Railways and makes it, commercially,
a profitable enterprite, no amount of
fare—and freight—hikes will help. The
Railways have been losing money
from as far back as 1964-65. The
attempts to balance the books year
after year by adjusting fareg ang
freights have been unavailing. The
poor plight of the railway finances is,
essentially, due to two fundamenta]
causes. The first is the general show~
down in economic growth in the last
ten years. Ag against the target of
265 million tonnes of onginating goody
traffic at the end of the Fourth Plan,
the actual freight carried by the rail.
ways in the last year of the Plan wag
only about 185 million tonnes. But
the second more important cause ig
the fall in efficiency, poor planning
and misdirected investment in the rail.
ways. Even though huge investments
went into the railway system during
the Fourth Plan, its carrying capacity
has not correspondingly increased.

What is needed is a fresh and bolg
approach to the working and develop.
ment of the railwgy transport not .n
isolation, but as part of the larger
design of an integratél rail, road,
inland waterway and coastel trans-
port network., Unless the transport
system I8 so reorganized and stream-
lined, the attempts merely to cover
losses by increasing the [fares anq
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freights are bound %o be highly
wasteful and a burden on the entire
economy. The Public Accounts Com-
mittee hag usked the Railway Board
to draw up a plan without delay to
improve the overall efficiency of the
Railways and economise on expendi-
ture to the maximum extent possibie.
The committee observed:

“There is a lot of scope for im-
provement in the system.”

The former Raiiway Minister, the late
Shri L. N. Mishra felt that the finan-
cial structure of the railways peeded
to be re-examined by an expert
committee in the light of wvarious
developments. But the authorities
point an accusing finger to the militant
labour and their basic demands. One
must understand that this does not
explain the whole story. Even if all
the demands of the labour are rejected
outright, there are basic inadequacies
in the financial management of the
railways which are bound to accen-
tuate its economic malady.

To begin with, there is a need for
ending all the wasteful expenditure.
There are many instances.

First of all, one big source nf waste
and corruption ig the employment of
extra casual labour by the engineering
departments without any concurrence
from the Finance. Every vcar the
casual labourers are taken and are
ousted every year and are again taken
back. If the present casual labourers
are made permanent, then, there is no
need of taKing more casual labourers
every year in which process we waste
quite a good sum,

Secondly, even a casual visit to the
yards of the railways will revenl that
very valusble Isthes and rolling stook
repairing machinery are rusting in the
open without being utilised on an sll
India basis, The value of such idle
machinery would easily run imto
Rs. 3—4 crores. I want to know who
ordered these machinery and for what
purpoese,
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‘Thirdly, takhs of rupees are being
spent every year for white-washing
and repairing the bungalows of senior
offiers. Most of this expenditure can
be curtailed.

There is yet another field where a
lot of money goes down the drain.
That is in inviting tenders for ballast.
Some zonal railways have their own
quarries but some of them won't have
them since this will put an ond to a
prolific source of black money.

Fifthly, most of the malpractices
arise out of the so-called zonal con-
tract system. Informed opinion con-
firms the view that by scrapping this
system, the rarlways would save some-
thing like Rs. 25 crores a year

Sixthly, wastelul practices also exist
in scrap disposal, issue of tickets and
allotment of wagons, settlement of
claims and arbitrafion and upgrading
of posts, supply of medicineg and
cement, so on and so forth. So, it
would be rewarding if an expert
committee Including parliamentarians
go into the expenditure pattern of the
railways during the last five years.

There is a dire need for indepen-
dent auditors, preferably rotating
year to year, to plug the loopholeg in
the existing system. According to the
present system, auditors do not check
up ull items of expenditure. It is
simply a test audit done on a random
basis,

Investments on the railways are not
judiciously and economically deployed
and the Built-up potential is not pro-
perly utilised. For instance, it is well-
known that the new lines opened in
the Fourth Plan period have been
badly conceived and mre uneconomic.
In some cases, they were sanctioned
under parochiel pressures, While hon.
Shri Heanumanthaiys was speaking, he
sald that the whole of the south was
meglected and that about Rs, 8 crores
were diverted to the north. 1 am
happy to hear him. Not only Bhri
Hanumanthalya but Shrimati Parvati
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Krishnan also had mentioned that the
whole south had been neglacted. I
am very happy to hear it from a CPI
Member, If a DMK member speaks
like this, he will be immediately
dubbed as parochial but people who
are national leaders and who have a
national outlook like Shri Hanuman-
thaiya and Shrimati Parvati Krishnan
have advocated and demanded more
funds to be alldtted To the south as it
has been long neglected.

Mr, Hanumanthaiya was accused by
Mr Pandey. On the eve of the UP
clection alone, work was inaugurated
on four of these wholly unnecessary
naw line projects in that State at an
estimated capital cost of over Rs, 40
crores. A government that is pre-
pared to indulge in this kind of waste-
ful expenditure for party gain cannot
plead the railway strike or other ex-
traneous factors to cover up its ocwn
irresponsible and reckless actions.

Government has failed to allot
sufficient money to carry out the con-
struction of Tirunelveli-Kanya-
kumari-Nagerkoil-Trivandrum  line,
The economic survey has shown that
this line will give a return of more
than 6 per cent return. Karur-
Dindigul-Madurai-Tuticorin  conver-
sion line has been considered as a
profitable line. But conversion work
has not yet been taken up.

Ag regards the Madras-Vijayawada
electrification work, the work is
moving at a snail's speed. The
Madras-Trivellore electrification work
was inaugurated by our hon, Chief
Minister of Tamil Nadu, Dr. Kalalgnar
M. Karunanidhi in the ysar 1973, That
work has not been taken up so far.
Tamilnadu is now under severe
drought condition. Once the State of
Bihar was affected by drought and at
that time a special work was sanction-
ed there to give more employment to
the labour there. Now Tamilnadu
is on the verge of severe drought con-
dition. The hon. Minister ghould
announce at least a line in his reply
so that more employment can be given
to the hardworking people of Tamil
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Nadu area especially in my district
Ramanathapuram in Tamil Nadu
which is suffering very much.

The time has also come for a
thorough reappraisal of the structure
of railway receipts by way of freight
rates. There is no economic justifica-
tion for granting large scale conces-
sions for a number of commodities. At
present about 60 per cent of the total
revenue earning tonnage does not
pay at all for the entire moverent on
the different gauges. On many items
the freight does not cover the cost.
One can understand some special
treatment to movement of foodstuffs
and export goods. Even these con-
cegsions for foodgrains and exportable
commodities have been withdrawn and
freight levies have been imposed. I
highly Bbject to this while 3 number
of other commodities are enjoying
these concessions. 1 wonder why Rail-
ways should continue to suffer great
losses, on the movement of several
goods. The intention may be to help
the indusfries to reduce the cost of
transporting raw materials, But most
of such industries do not pass on the
benefits to the consumers by reducing
prices of the ultimate end products,

Sir, the utilisation of track in India
js much more than that of other
countries.

1t is estimated that the total traffic
units per route K M per annum is
gbout 7 million in India as mgainst
2.4 million in Canada, 2.7 million in
UK and 3.3 million in UB. It shows
that traMic density in India is high
snd therefore the total profit as
proportion of capital should have also
been high.

1808 brs.

The railways must improve its
operational efficiency. As against an
incresse of 82 per cent and T4 per
cant respectively In freights and faves,
over the past two decades, the egcals.
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tion in the cost of stores hag been as
high as 250 per cent.

The oil crisis casts a responsibility
on it to more and more coal But

precisely in order to do so efficiently
1t is right to plead that its relatively
modest demand for high speed diesel
traction in the Fifth Plan should not
be reduced since the country's tranwg~
port infrastructure cannot be weaken«
ed at this juncture. More rapid and
extensive electrification is the answer,
The obvious course is to explore the
possgibility of extending electric trac-
tion which is stated to be more
efficient than steam power. Improve-
ment in finance can come only from
handling a larger volume of goods
traffic. Even ‘here past experience
has been disappointing.

While the earnings have dropped,
the working expenses have gone up.
The main task therefore is to increase
the earnings and to bring down the
expenses. By giveing more powers to
General Managers and officials still
further down the Railways can
encourage initiatives among em.-
ployees. The Railway Board has
more powers than it can effectively
exercise, 4nd the function of the Board
should be revised. At least the
centralisation of power and authority
in the board has Jed to demoralisa-
tion, at lower levels and withering
away of initiative,

It 13 high time that the Railways,
the largest commercial undertaking in
the country with a revenue (over
Rs. 1400 crores) larger than that of
many U.N. Member-Nations ceases to
be a department and s converted intd
a corporation like the L.1.C. or Hindu-
stan Steel. It has functioned far too
long as an unwidly tureaucrat-
dominated affair rather than w
dynamic projéct-oriented business
organisation,

With these words, I conclude my
speech.



345 Rlg. Budpet,

1075-70--Gen. Disc.

ot g ox ofd (wdftvrne) -
Wl gwvefe oy, & wh www o
iy o wlr & sfy sgivle wiv
weat ff WrC W a2 dw e v e
AT WO § | WA, O 3w gAY
whnw T s o wdpaw WX
T WY Wt ey W o § | oy
orly wolt & =1 § oo & forw ywrc ¥
wrfy  winfoaY o gwarer w7 wrRA
fiarr wire Farr stwre & 9t %Y geare wr
e fear 9@ & @ U & wIwe
arafoet e T et # amm wft
fig w1y % zrew § Sy € awemt
T FHATETA I AT WY T WIH W
% ww w gt faear | o s
W a1 & §fam fwar v 91, o @i
Prg # 7Y § I T &4 7 waw et
Ty ¥ & fod & welr oft &1 wiwTe
T E | R AN A WAy
¥ ag ot witw wom T £ e gt
qg 7§ wen wifgd v o s
¥ g & g aErer< 91T frsirrd
¥ AT AT a7 ¥ I & 7y fefy T
W weg qg AT wifgad Wik 3T A
srafren ¥y wfgd, g ¥
wfgd | g a0 &R gh w5 5w
o off s § forg qg s W qAT @
df firar o @1 & e e 7 s
wry i st W et &0 Aw
w4y ofr & fordawt § i G¥ waifadt &
¥y 7z frar v, O § o e
T g & I Y o s wnw qAv oW
e ¥ W o wrowr g ) W F
* e 7 w1 | ATy o e ¥ qF
X WL AT G o I W
waret w1 ATaT o ¥, v & o
g b % v oY wgr

o€ arely e i ar ww ¥ P
W wrerd § i 2y e Wi

PHALGUNA 14, 1808 (SAKA)

Rly. Budget,
1975-78—Gen. Disc.

¥ T T ) vey gt o R
TS Ty fare ¥ a7 e G
T Wl @ A ary Y sfafwmd
NEMT N T wwow W@ AR
¥ gfgohdt vt sr @z g o

wx & wre & wveqw & vty @
qelr & & Fr arg o Ao
7¢ A I T Avar § Ay werwr @Y
wfrerd gy & forw % W aw R
QAT Y Far o oft v I WY PR
Wy i whm ¥
vt % o Forearer aq7 & i g oY
W & wX w1 W fodm ) @
fovrre & wmo & Y wrearew woe #
e g go A st | wrvTe
AT @ AT AE XY AT

Hqreae, Wy gy ¢ fs et
T g o Sfergres o & o
ey ¥ exetaar WA § wmrer §
w7 fagre & wrf e go o oA
WY g A WANT ¥ IT TR T 6)
AT 9T | IW I & IGUEA T AW
vt gfreer widr & fear & 1 e
wZ ¥ g g qwar § e Sw e @Y
w1 w% @ § 39 # Aty @ dnly
¥ f I9g oY sy 3 g QT fwar
fw @1 arw F g g T W< AT WY
AT, XF F¥ wewraAT w4 fawrd e
& 1 fore wtfr & 3 ot Frmfor g W=
W IAY 10 7T F ot g o 7 Y
gvrr |

wr¥Iafraggwagesen g s
WOAR ¥ awEiyT A aeT W oa
wT 7y § fafr fer o wr g sw
® afer agar dhft § 1w w0 ww Q@
& @ & Tt ¥ go fafrr 7 wuy
a7 e | % Lo el off & W e
st Aafrrogd g o



347 Riy. Budget,
1875-76-—Gen. Disc,

[ wow sz qi@)

wrd WY ¥ Tew arvee Sy ¥ e
#% forrr & o@ e & W= W WY Q@
forar w7 7% |

wuwar & Sgdwe & fed aiewy
&1 g0 T 7 I ST AATA 6T Wy
R W}, T W . afr e Y
oY & 1 & wrng I § s g
s femn sy ) g i wam Wl
Y oTw AR F @97 ¥ wl gww #
WTIRATH foqr QT 47, T WH W«
T F AL G, TR G T FORE W
gfegfes & wmm &, = ¥ oW
Wy wrew fasre w3 afera, dgere,
e ¥ gU TN ¥ fod awA
T Y | 39 F g wreTRe fear o
THT §, TG I@ T qawor o wE gur
g wnt Iu ¢ s ¥ forw ¥ 9w
T # g & uE )

T WIE W wAr wgar §fw
wreag & WiEr w oy A I
#TET §, 9 WA, I@ W ave o ey
wrT wifgy | BT AWw4T WA
it fgm wY @R argw §, v ik
qfcr % & 1 & wrgav § g A
w1 0¥ dw far arg faw & o fed
FC @ w7 Feary g % | wedr ¥
FraurEy A AT O g & SW A
dw far s anfye o+ s, & oW
a1 W wE T g W g ag e
= fawm # el wraTsY #1 srafiwar
& srf wfgg safe ol a% dar Al
Nl v W e § g
oty ey feeeft 3 ¥fwg e g ot
wr ) T & g s # @y oy WK
geftg wraTeY ®7 srgfirar a4 4 W
aly & 1 grerer gl o & o of Forfer o
wr FTAT oAy §, ag oY wRoly ¥ Y

MARCH 85, 1975

Rly. Budget, 348
1975-16--Gen. Disc.
s wrar § g w o W o figewr
& 1 & oy ot wgmr fe wo ueol &
T T WL GO AT NI FET WO
wamgar g fe fedt fir adwm wic avi
wraTsi ¥ F¥aT AT fipg 1k
@ Ty Y AW Y v W @
fgeal & wiew o Sifirw f o werw
QTATE ¢ | R IO, g Aoy,
g T g o A afew @,
fegem ¥ o fegem & g fred
gu, Sifee & ¥ 7@ e o ot
Frar ST wravgE § 1 o o SR
WAl MAamg -

AFAT, AT ATATET FT FINEEA
Tty af arg & frar § sy v e
7% § fF 7z a3 o 7 37 ) B oy W
& fir ga 7 e @ eT E i gw
F7 ITWET frar a T 9 v ww
ga #7 Frafor oo & o ww WO
srferer Arraor firsy #t wyfer s amere
F A W | W A WigT A H
fearaer w3w & Wy WY & wrew aORIT
¥ wrvg fmar o1 ot agi & A ¥
s wivwreer & o wgr § o< o
ag A T Ay §, &Y 99 smeErEat
Y A g | SufEe § arvareT st
qrax frar s wofige |

AT, @ T Jww & wfw fzw
art § 1 ay-aF wfawrdt &g AW
oy § W ow Bww & AT e
@ W Ay &qw ey
fran w7 § WC T W WA HTH ®
g fow ¥ Y wmm oy ol @
™ T % g afw fafe @l ot
Wy ¥ fegfa 7 guoh | 50 oy
2 fi wraefv Lo wielt ofr WY o a fara
som wifgg ok x@ # g wvw
wifge | WA wefr off ¥ W ™
N wwvee far & e wifiet
awT a¢ 7&f i o wr frr e



349 Rly. Budget,
1978-16—Gen. Disc.
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% qF wra T wgar g § fw
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fe w8 ¢ 14 9 Wk @ 9. FEifaaa
qj% w§ 4t ¥fex fee a@ § 97 w2
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™ % WHTaTgEE faq T 6 W
HATHT ®) AAT § HAAY wAT Tifgq
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T worerg WY @t § 1 gaAr g v H
T HATAG F ANZ FT WA FIATF |

SHRI P. G. MAVALANKAR
(Ahmedamad): Mr. Chairman, Sir,
I must at the outset repeat what I
said on a previous occasion last year,
on a similar occasion last year, that
Railways are a national organisation,
and therefore, while trying to discuss
the problems and challenges faced by
the Railways, we should take a
national view of the matter rather
than a politival or a partisan wview
of the problems involved. Sir, we are
told, Railways in India are the largest
in Asia and they are the fourth largest
milway system in the world. The new
Railway Minister, Shri Kamilepati
Tripathi, presented his first Budget
this time. I am sorry, he is, at the
moment, pot here. But, I am quite
sure that the Minister who is ably
assigting him will try and understani
the various points and problems raised
by us not only in terms of wur con-
Wtituencies and regional areas, but
also in terms of the general national
development of the ralways as a
whole,
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1 warmly congratulate the new Rail~
way Minister on his maiden perfar-
mance of the presentation of the
Budget, though I am sorry that he
happens to be the 15th Railway Minis~
ter in 27 years! I wish the Railways
were a little inore fortunate in having
some kind of continuity by Thaving
politica] head rathey than having too
many Ministers heading this Ministry.

Reference hag been rightly made to
the late Shri Lalit Narayan Mishra. 1
also join the oiher members in pay-
ing my homuge to him. Whatever be
our differences with him—and they
were many, sharp and acute—the fact
remains that he was a lovable man and
as a parliamentarian and as a mem-
ber of the House, he was liked by all
in various sections.

This year's budget, if 1 might put
it that way, is scit, soothing and sym-
pathetic. ft 15 not surprising, for
alter all, in a sense this is an election
year budget. That being so, it is a
pardonable exercise on the part of the
Railway Minster to do things in such
a way that they do not disturb or
irritate people. That is why you will
seg that he nas not given a further
hike to the fares. But I must say that
the marginal freight rise he has pro-
posed is bound to hit the commobn
man. He has not raised the passenger
fares because they are already prohi-
bitive. But I want to tel] him and the
railway authorities that because 6f tife
existing already high passenger fares,
pasenger traffic has been adversely
affected.

Many hon. members have men-
tioned the Railway Board. Many have
argued for itg abolition. I am one of
those who believe that the Railway
Board certainly needs a radical re-
orientation because after all, old
habits, old tiaditions born cut of the
colonial past and imperialistic tradi
tions die hard. Unfortunately, al.
though the Board does contain 3 num-
ber of people who are expert, know-
ledgeable ang experi d, the fact
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remaing that the old paraphernalia,
modes, moorings, colonial workings
and conventions which have been
built around the Board’'s functioning
have not been removed. Quite often,
the Ministers, whoever they are, find
it very difficult to tackle the senior
officialg of the Beard. They will not
admit it in public, but the fact remains
that the Railway Board officials tend
to take a parrow formalistic view, and
if I may put 1t that way, even a rigid
view of many things concerning rail-
way development.

Therefore, I would repeat this
point which I made in the lasi session
also when the late Shri Mishra was
present, and Shri Qureshi was also
there, listening to that debate—I am
sure he will recall it—that some of
us have been demanding a thorough
revision of the entire railway Code.
I think the Mimster will agree thal
the code hes been in operation for
many many cecades. Changes must!
be incorporated in the code and we
should have a reoriented fresh rail-
way code. If that takes place and
if in that contexi there is a reconsti-
tution of the Railway Board, that
would be welcome. 1 am not taking
a propogandistic view of the matter
and am not arguing against the Rail-
way Board. Merely for the sake of
abolition of the Board. I am not
botherered about abolition, but 1 am
bothered about the obstacles created
and put by some of these old tradi-
tions which come in the way.

Many members have spoken about
the railway ewnployees. Last year's
strike unfortunately disrupted the
rallway functioning, but I hope the
new  Railway Minister's gesture,
welcome as it is, will produce the
necessary climate and gpen a new
chapter of good industrial relations. I
must gay that labour relatlons
and labour morale on the rallway:s
today are not necessarily very
happy. The Minister will agree
that there is 4 certain amoung of
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irritation, a oeitain atmoshphere of
agony and anguish, prevailing gmongs
the railway employees, although ihe
Minister has rightly said thai except
those proved gulty of acts of violence,
the break in service of the rest will
be condoned.

Even with vegard to acts of vollence
I should like the Minister to be sure
that they were proved, and he should
not go merely on the basis of Te-
ports and here say which he gets'
from officials because sometimes those
complaints against certain employe-
es are given in order to take some
kind of vidictive action against those
employees by their respective senior-
people. We have in the Indiaa rail-
ways a large number of experis, en-
gineers and tochnicians. I am .glad
that we have very good railway staff
training colleages. I had occasion to
vigit one particular Railway Sfaft
Training College st Barocda and 1 was
glad to find that not only our own
young men were there but atso &
batch of Railway officials from Bangla-
desh hag come there for training. 1t
was inspiring to see our friends from
the neighbouring developing countries
come to India for getting training,
know how, etc. Such Railway Staff
Training Colleges should strengthened
further.

The hon. Minister has given a lot
of points :bout thke functioning of
the Railways and he ended his speech
by saying that he hoped the year
1975-76 would be a year of promise,
stabilisation ard steady growtn. He
also referred to higher physical per-
formance and petter financia] resulfs.
It was a pious hope and we all share
it. We want the railways to achleve
those objectives. If you look at the
financial position, although it is not
as bad as it was last year because of
the higher level of trafffc that is ex-
pected this year, we have not gone
fully in the direction of exploiting
adequately and namtsctoruy the scope
for economy and rationalisation of
operations,
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1 know the difficulties of the Rail-
way Minister. Afterall the wage Bill
1o avoul 7V per cent and the tuel cosis
are aboul 2u per cenl. Il is difticull to
tud aress where the Minister could
eilect econoimes in terms of wage bill,
especially when there is the turther
ditticulty of additional instalments of
D.A. to the employees almost every
two months. Nonethelesg I dare say if
operational elliciency and productivity
are emphasiied as indeed they must
be, the picture of Raudway tinances
will certainly be better and more at-
tractive.

Coming to ihe gquestion of Railway
Development in general, I am sorry
the Budget makes hardly any reference
to the construction ol new lines. In-
deed, 1t tells us respondently why the
Government leel that no new railwiy
lines could te constructed. I should
have {hought thut wspite of the duh-
culties of the econumic situal.on, and
they are undoubtedly acule -lifhiculties,
the Railway Minster shouii have
gune ahead with the FPlamung ani
construction of new railway Llucs,
particularly in  the backward and
deve}.upmg areas. ] wani i{p mentivn
here the iwo railway lines which
deserve the consideration of the Minis-
ter and they are;: Bliavanagar-Tara-
pore and Kapadwank-Modara in
Sabarkantha district of Gujarat. Guja-
Tal 15 swilering from scarcity cowudi-
tion. The Hon. Home Minister tould
us the other day why Guju.at would
have to continue under i’resideui's
rule.  Why not start these two 1mlway
lnes as part of the scarcity velief ope-
ration? That would have added im-
petus to the projects.

Further, I want to suggest that the
Baroda-Chhota Udaipur line and sume
other narrow-gauge lines, Nadiad-
Kapadyana) acd Nadiad-Petlad .Bhud-
_ran-Pratapnrzgar should be converted
into broadgauge. There is g project
for converting the Ahmedabad-Dalhi

meire-gauge line into broad gauge.
?‘;;93 survey was completed in July

I do not know whether Mr.
Qureshi can give any promuse, but
Perhaps the angwer is: no flnance, It

3807 LS§—13.
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will perhaps be the perennial answer!
You will nave to set down certain
priorities und go forward, Tois Lne
should be laken up because Gujarat
and Rajasthan thiough which this hue
goes are border arcas with our neigh-
bour, West{ Pukistan, For the move-
ment of goods, foodgruins und other
unportunt matenuls, the dislance bet-
ween Delin oud Anmedabad will be
cut down, and 1t will be done only
it you have uroad gauge.

The Vivamgam.Okha-Porbander
line should also ba converted irom
metre gauge to bread gauge. 1 know
the wourk 15 going on, but the puce is
very slow. [ want it to be accelerated.
1 beleve it requires an amount of
Rs. 25 , Rs. o0 crores, out if it 18
delayed from eai to year, instead of
Rs. 25 crores oy wil require Rs. 4V
crores laler on.

Kutch 1s a  backward area. Dr
Mohipatray Mchta has alspy mentioned
it, ‘theie has wcen a continus cvemand
for many years voiced in Parhament
also that the  Gandhidham-Lakhpat
train must be extended to Abhuasha
via Mundra, Ebedereshwar and Man-
dvi. It is only 50 mules in terms of
broad gauge. 1 do not know why the
railway authorities are not willing to
go ahead with it.

There is an Asscciation 1n Bombay
which has subm.tted very studied pro-
posals. Indeed, tbey have made some
research and they propose that if ine
necessaly engineenag-cvm-traffie sur-
vey is made for the broal gauge line
from Dahod 1 Parchmahal 1o Jhamar-
kota in Rajasthan via Jhalod and the
line 15 construeled on a priority basis,
it will mean a saving of more than
Rs. 300 crores in foreign exchange
annually and it will mean carrying of
more goouds a0Jd passenger traflic as
well.

If we want development of the Rail
ways, efficiency, produetivity punctua-
lity must deflnitely improve. I am one
with Henumanthaiaji when he says
that punctuahty must improve, but
even after starting electric tramns,
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punctuality has not improved, nor has
the running time been reduced. If
the same time is taken, what is the
use of introducing electric trains be-
cause these are introduced for quicqg
movement?

The problem of ticketless travel 18
a social one. You cannolt mercly
blame the railway authorities for it
I find that many times the so-called
young people, angry young pecple,
educated young people try to go to
various places :n trains without t.ckets
at all. That ig not fair.

The Ahmedabad-Bombay rail traflic
has been dislocaled for nearly a week
because the rallway authorities found
that the vaitarna Bridge was unsafe.
But even when there is no minusoon,
no floods, how has the bridge suddenly
been found unsafe. Theretore, greater
care has to be taken in the building
and maintenances of such bridges on
which important fast express trains
run.

I want very briefly to refer to the
very good point made by my Hon.
friend Shrimati Parvathi Krshnan
regarding wagon tonnage and wagon
earnings. I want to know whether
the railway authorities have given any
attention to the problem of commercial
orientation of f:eight movement, Will
they please tell us what the ecarnings
are? Affer all yvou are having so much
tonnage of geods movement, that is all
right, but you must also tell us whe-
ther you are really having the maxi-
mum possible esrnings from this. We
are not given the facts and flgures. I
would like this to be made a profitable
propasition. For axample, in you carry
90 to 96 tonnes of coal I am told four
Wwagons are required, but if you carry
the same guantity of sugarcane, seven
or eight wagons are required. Surely
the value of four wagons and the value
of eight wagons are not the same.
When certain commodities like sugar-
cane can be ezsily carried by road,
why can't you do it?
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I woulg like the Western Railway
Headquarters to be shifted from Bom-
bay to some cther important town like
Ahmedabad or Bareda.

]
= .

As many as 75 traing still stand
cuncelled in the Bhavnagar-Rajkot
regions in Saurashtra. They must be
started 1mmediately. Top prionty
must be given to the supply of diesel
engines to important trains uke the
Somnath Mail Kirt: Express and the
Bhavnagar Mail running in Saurasira.

The second class passengers must be
given more amenities hke sleeping
berthy for lunger durations of travel
as also larger ond more wailing halls
at raldway staliuns,

In Ahmedabad ihere are a large
number of “eople who have business
connections 1n Caleutta and there is
heavy traflic between Ahmedabad and
Howrah, So, why not start a direct
train service belween Viranzam and
Howrah because the present arrdange-
ment 1s grossly inudeguate? A large
number of people from U.P., Bihar,
Delhi and Punjab live in Ahmedaba1—
in lakhs. They have been demandirg
a direct line fiom Ahmedabad to
Bhopal, Kanpur, Allahabad and Vara-
nasi. This direcl train service also
should be introduced. I undecstand
that ihe Southern Railway time-table
is printed in Tumil also; I am happy
about it.  Similarly why not have the
Weslern Railway time-table in Guja-
rati also? Luring nights, hawkers
and vendors shoul on the platforms
“Chai garam" and other things, dis-
turbing the pLeople who are asleep.
Why not have a rule that say belwuen
12 midnight and 5 am. when trains
are passing and people are sieeping
inside the trains the hawkers should
not be allowed 1o shout vn the plat-
forms? If sume passenger wants
tea, he can get down and get it from
the stall

I hope the hon. Minister will look
into all these suggestions.
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SHRI P. V. G RAJU (Visakhapat-
nam): Sir, the railways are the lead.
ing transport system in our ~ountry
1 feel that we should not only develoo
the railway svstem but we  should
develop our road and water transpo:t
systemg also. All the three should
be linked together.

I may be forgiven if T am a lithle
theoretical because as a student of
Indian econnmics at Madras we had
a paper on the Indian railway sysiem
and I am only repcating what T read
30 years ago. 1 was told that the
Indian railway sy:tem was developed
by the British with the special pur-
pose of selling {heir own raillway hues
in India and therefore, the s3stem
was broad gauge and metre gauge
whereas in Eurospe they have 1 gen-
eral gauge. Therefore, though we
are larger than Europe we are smaller
so far as railways are concorned. Our
railway lines ¢e not have the rame
strength as in Europe I am {11
that the Indimn hroad gauge svston
has a weight f 9 lhg per unit of
rail while 1t is 15pn lbe in Furope. In
metre gaure i1 ie 60 Yhe 80 rail Tbe
can only bhear a speed of 65 to 70
MPH. T am ftold that the ralway
track in India has not bern improved
m the last 25 or 20 years. We still
make raile of 9 lhs for hroad gauee
When we have our own sgteel in‘fusiry,
why can't we have the same track
weight as 1n Europe, ie, 15p lhe?
Then we can increase the opeed of
frains from 65 to 70 MPH t{n ncurly
il MPH Thercfore, T am onlvy sav-
g that as 1 sfudent | used to lean
thal we have to give nriority to  an
essential woint about the Indian rail-
wiys, namely, that while 1lien
riilwayg are only 90 lbs  the Euro
Pean railways have 150 Ibs,

There is another point. The rail-
ways in India have been built on the
same pattern as the railways in the
United Kingdom, WNow that the Uni-
led Kingdom has joined the European
Economie Community, it is having
difficulties to take the rolling stock of
the European railway system. There-
fore, in the referendum which the
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Umted Kingdom is going to hold to
decide whether UK should join the
EEC or not, this 15 ane of the points.

As a malter of fact, in Europe and
America the roilways and roadways
are inter-linked. It 18 possible in
America for a tiailer which carries
about Tg or 80 tcnnes to be hoisted or
placed in the reilway wagon. Then
the railway wagon goes from one
centre to unother centre and the trail-
er is removed from the wagon and
kept on the road by an object; since
1 do nol know the technieal {erm, 1
am usmg the word “object™. That
ohject places (he trailer Irom the
100¢ on the ilway wagon or  from
the raillway wagon on the 1cad.

The railwsy track bridges in Europe
angd America can carry a weight of 75
to B0 tonnes. In India the railway
bridges can carry only weight of
50 to 55 tonnes.

1 do not know whether it is possible
to increase th. weight capacity of
our bridges. Certainly, effort should
be made to have broad-gauge lines
with wider br dges and more power-
ful hridges between major cities like
Maidras, Bombay, Calcutta ang Delhi

In this connection, I may say that
I have been 1mfiurmed that in  Japan
they have developed a new sy-tem of
an uver-head track. They have a
track which runs in the air and the
railway wagons are attached to the
track. The Japanese trains rub
it o speed of about 300 km per hour,
which 1s much more than what the
Indian railways can think or reaching
I do not know if it is possible for the
Indian railways to reach the same
speed as the Japanese trains,

MR. CHAIRMAN, He should con-
clude in anothar two minutes,

SHRI P. V. G. RAJU: I have only
two points. One is that the rallway
track should pe improved. The
second point is that the railways
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should be linked with the road trans-
port. 1 would sav that the road trans-
port in our couniry is one of the most
backward in the world. The Indian
road bridges cinnot bear a weight of
more than 12 tonnes if they are
national highways and 8 tonnes ¥
they are State higbwayvs. The Indian
railway bridges carnot bear more than
50 tonnes. We will certainly be
considered backward when we com-
pare ourselves with the railway tracks
in Europe. Therefore, we should try
tq increase the capacity of the rail-
way bndges to bear at least 80 founes
as in Europe snd Amcrica. 1 do
not know how much it will cost. But
certiiinly the effort should be made
because the railway transport  sys-
tem is the basis on which we can
develop.

There is cnly one more point that I
want to make. 1 would not like &
composite railway system to he dev-
eloped in the country. All the metre-
gauge should 1= consverted into broad-
gauge. Here, I would say, there 1523
wonderful railway station in India
that is Banglore city. 1 do not know
if my friends know that you can g0
{p Bangalore city on broad .gauge
from Madras; you can g0 to Banga-
lore city on metre-gauge from Hydera=-
pad on the castern side and you can
go from Bangalere city to Mysore
on narrow-guuge. Surprisingly, there
are threc railway lines to Fangalore
city.  This should Le abolished, 1
can understand melic-gauge and
broad-gauge lines golng to Bangalore
city but mot nmrow-gauge. 1t shows
only narrowness of mind of the Indian
railways. Nariow-gauge should be
converted into broad-gauge snd metre-
gauge should be converted into broad-
gauge. This is my request to the
hon. Minister of Railways.

Thank you for giving me an 2ppor-
tunity to speak nn the Railway Bud-
get.

MARCH 5, 1875

Rly. Budpet,
19%75-76—~Gen, Disc. 360

oft Twsrare werw feg (o9@) ¢
et W, Fo gaw 5 & gw A
¥ W9 aue qT wu faare W 6
& vy Yo vt ot aferer A e
F afer sy sl wiTa FET AR
Z, frrr  femeedt o @ wfsT
aform & weaes 2w & fafaw faoy
BT gATHEL T A FT FT{ WA AT
ﬂﬂﬂmifﬁ-ﬂpﬁ%o Hro aig, ¥ fa
arEt 1 T A, & g 7 A gy &t
dafga w7 AEAT F

wast % Ay w feAEERE F
o Ft Ar faar war ar | SR A
ST vl A e e,
st Sufegfy g——afea  a|g 7 &g
qoreT w1 fRar o gEE W @
TAETT ¥ ATTEd g g qEs
A% T TS FATT &1 GIoAT W A
qu i aars wf € 1 ag T AR
grar 2 g 7 fafaw T 1 IgH
gy faar 1 wmn @ 5 o=faa &g
g f ;- aa F7 Sworw fEat g1, a9
T war qfzsdr gy qoigfa &1 A
THET TIT T

AT B g AT FT AW Y qfea
arg ¥ frar ani e s & f dfeasit
I FTA F1A GA TG

F TIREAIT TR
IEFT F4 Bl T |

(vm) -

1 veRwe wary fog o e
f ey S X TR § SHET w0 &)
T

o & W & T Ay HY F@aw
1 @ o ¥ 33 avg OF 99 e A
15 e &, o f & a fg fawa-
faerrera &7 faemdf 9T 1 1942 W 1
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sy o1 fgrg Freaforarwg & ww o
ufqy Taw wieY Sty g€ dfesh 3
o w.§0 g0 o &7 fofzm & fag
e w3 & 9F s gfem” T
orE qadr A Tyt ok ErRE
qar @ | W7 FHFT IS AT QA
gt W 3% 9uew AT §om § ¥
& gordt syt ¥ wrea &1 mwndr A
sifaw srerd # W fagr | Wrew & weTE
ZI & qF 9T FT I AT AT T
Fart & grady ar, dfegst s Aw Y
& T 1 I £V sggeay w14, GAT
ERUREEL G IS
gt 7% qfeast o7 7 woAfA
Ha ) = e w9 AR @
Zor &1 fora At Y 79t of gaweiar
¥ # &, qo fosrrae feefy Y 1 A
# TFAT & WL . F7 g=m oA
s feam & 1 s, =fer, qF, ofvew
FT FE WIAAT 70T 7 HATHY & WIRA ALY
28 A ow E A 3w ga WA
FY TTHRT KT AT AITA ATHTC G7
g, dfeasit av & site sfrae g3r iy
9T E |
o fawrr & T o & W
o Gy v @ gt gerd oy Swar
q & | 3w &7 F1E o OAT AefeR AE
& fomet ¥ ¥ grg Peey 7 frelt A0
A A @AY | @ H ABAAT 9T
XU ¥ WIET T AFAAT FT FIA 2 0
o X 7oA o afe g A e
SHTT AT T FHAT 9T, a2 a% F mE F
@A AT AW g7 Y qTAT &) ¥F AW
ﬁmwﬁr%mﬁsaﬁ B
nirs ofee & @« afes  anfors
W giepfrs g ¥ @ 2 A oF 9
W &t § 1w qfeast ger aRw
Hfer 1o welt & o A gEfer w3
T &, &Y ¥ qvr w gy wvar £ o Ty
g % o aw Y qur foem omd

PHALGUNA 14, 1896 (SAKA)

Rly. Budget, 362
1975-76—Gen. Dise.

I 9 TrAT ¥ adr g & W I aAY
% fedtgs a1 ¥ 391 #1 F™7 F=AT
AT § | 9 WA § oy 4 fedlww
T I G| FIT 070 o HITTTo Tho
ora § fedts &1 519 1969 § qrOW
g 1 Ffew 77 AWt = § 9 fedra
AT T, 3R ey fraw w1 qrew
TEY gUT | wAaT ¥ uAr 9o § fF Ay
qaeATye. fedtas a7 2, ag =37 997
fedtaw & 1 7aW zAAT auar T8 ¥
o ag wifeal w1 31w auq 9T 997 99,
U FHATIT § AAAAT TqTT FT
"% 4T YT gEH F1 Tar ghaerg
g% | gz1 7 wmfgqr 5F §9T 9%
TAA & AT A AA T G GGIAA
A

FOET F AR H oA o WA K
5 T w7 & At 4 ST X 4 7,
HTTATAML, AT F 17 9% FET5,
ATH AR gAFgT @1 fedtas aa
faqr w1 AfFA AAge &1, 9 e
=T & qraar e a1, fedvaT A
FATAT TAT | THo UKo LoAX A ¥ faT
= F o4 e & ow fedtaT fasew
any gar, @1 IT%1 fedraa a9 e
mar | &g ® A sy st fedraw
gar F¢ g9 fedrgs g f2d =0 )
Mage afazfas gfiz 7 oF agegd
w31 Az 3T M 2o fagre A
Frear & 1 ozee fazm ® WS gReEly
AT AT R FA AT AAE
T TP aE Em WO § 0w
g & 9% FI6r I AR WK
ga gfaare &1 Far fr o frard &
F21 % G4 T HF ¥ AL F AEH
AT | OF Wi § 5 A% g4 98
tamw fear ar fw fom avg & <o
fedtarm &1 4% #AET 99 @I § IH TQ@
& gty ot @ o) I s R R
SeT WEEd TH W &Y IO & |
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[+ wrsswe g3z fuz)

o gge 7 a fedtew % ¥, oW aw
YT AR T A oo A 9w
Ty Farew F faom g€ v qe
¥ fedflow ady a7 @971 ) FAvR W
farwama # wite Ay 7 gfvgearg &
T afaw w19 & 1 wafed wmon § 5
gfeq &t ayr 7 fedom =7 @
FEtEg & )

graer-foam &1 fasdr & graEr
arr & FEEEE w7 faete g
St &t iy & e S =
7 1 Y R aw TR g amr
¥ 7 At faw aw faarige g st
2

# AT wAY St 7 fRaA e
f& @@ g@ 7w fr T g
gFT & ST =Ty s a9 oh
gAY €4 ¢ WY AR ¥ g A
¥ @1 IEM ITAT A SUTET AWM
FT @@ | gt mfzal #1 o aAe
g ST Jrhed |

froqwa 912 o Awe FATT F T
s tadw § oad frr 2R
THY AT AT AT AM@T § IR A
fawga T & 1 oY TR @1g @ B
fradua & ag @ mE gAT F 79
a7 O AT A & WX AW F FFATE
g1t & | Tafaw w97 e fear smar
wifgn f& fradvm & 718 wg-9yg@ w7
ares-ar frd g1 svfen wi o Fradma
F arg A freent wiw faedl Towel
q &1 & & =gy 97 sufeqa g arfaar
it qreT a1 7

# g wEdr F1 4| TH I
famre avgaT g 6 s dvquEd
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1 7T X WY aga @ Do TN E )
o fawmr & W qaqd = R ¥ TR
o g Trd oY fi ST o e
Ft oW, AW R Y g oW
Vg A TFW AACFATIE FRIUEH
w1 oy | AfEw ¥ 2w @ g framda
weft afas a1 & fAa7 & a2 @ 7w
FTRT ¥ & €1 21 721 8 09 St syreqr
FA AT 5 6 a7 F amg AT 6 A aw
FTH FCF F g F AN TZ 3F T
F1ATH 74 § 77 1 f5v 7 freagmer
F AU gvegEs 3 AN A I oA
79 AR &1 H@T T owam o3
HTET T T F29 47 TUTT &7 2T 2 |
fafqses ¥ 7va 7 1€ =9 917 T2
AT a2 AT | AT & AT ¥ oA
foffezs & gz 7 1 9% urev #
A7 WY AEN FLTA W7 GUH a7 F AL
ATET W fed ®oEr 3T F1 b OET Ay
FEeaT aAMfEgm 1 A @Er wEEE
H fadeT F&7 ¥ wAoTEEe T %1
FT9 &7 Y 1 Ao AT A gars
4 TR g 4 |

uF AA A Z TR AR g
Y & agA A THE AT T T A
4% gu | AgT A AP IO ¥ K
T THE FT T @A FH TSR
@ a0 & 991 afww gy & oarew
g€ 4 A% faim ¥ % a9 gAwl
frr w@ q 1 M WA R
FAE W CAAES & AT qE hEar
gt & Aemw adE @ a1 s
T faw gu & I ZTn W A
31 fomaT 1974 7% 9% gO0H d
fam Jtfor &1 w9y Afaw waEE
AqAT ST & WL & ATZ IT T g T
F4 g 7 fam Tar & v e
HHAT ST @I ¥ TEA § IT AT
arfow == w@r & & g & oS
fat & wrzRe fog &7 faar @
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gl O ATETET 0% ¥ UF WTEE!
i OT W AW GAE AF ¥ 457 gAT
%1 wgT gUA ZTEW ¥ wade T
g fiorr gar & | ST wredy A # Y
F A ATEH ® AUA A AT F K
FHWT IYANT &V & | AH-IAEA TEH
FTH IHY I B9AT FHEA & U
TE FT AHEA T T T G |
qF TG TAT WEITAST W W[
frar  Seftardt mew &Y 7 T muAr
sty faelt @ =fF w1 =9 %
SOTET 97 FHTH FT SUATAT FINT AZ
I At wwAT # AT ' E g
T AN AEEr I § AvEr & few A
ag fstave sfeaagy & 1 eafAm &
fade= a=ar f& waw 7 A Y Ay
wHi Tae 47 go @ Fraww ALE R/
FET P T AT A AfAA ATH A AT
AT & o1 gawT araa femr @
9 o 71 wAF A a7 T gem
& Am &1 gl #r wrEArfEr
FAFE F AR AT AT AEF TAE
FHATVE] F1 WA AATFATAE TILITH
#1 &t 9 Wi A Tl S g% 36
fro 54 & F ovaEw fee 5T %
f5. fom w7 foa-fem %1 ag wvis
& am | wor e 2 fw ST anfee
T & AFAT R IR £ OI9 N 4g ¥
7 A8 fewA grit ifzr wm o 9w g
I

S W GOAT 9T WA £ §
TEH A 057 AT A TR W A A
geETE 1 wrear g faw & weanr i
Al It W wW F gE @ Ak |
w1 v & ol e &
WIT §9E ¥ gurd v we dfe o
Wt w9 wT & aew @6 9T Og ey
W grg ¥ b & aronr
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SHRI PAOKAI HAOKIP (Ouler
Mampur), At the outset I congratu-
late the Mimster and {be Miaistry as
a whole for the budget.

I should express my thankfulness to
the new Mimsier for a number of new
proposals. The proposals are tihere
before us, that 1s to say, 1t is con-
tained 1n his speech and in the diffe-
rent papers circulated to us.

The hon. Minister has come for-
ward and said that there will be no
more increase in the passenger fares
and freight rates This 15 one of
the happy thungs. The steps regard-
g wncieasing the number of facilities
have got to be vigorously implemen-
ted.

Sir, one happy thing 1s this. In the
matter of recruitment of  Scheduled
Castes and Scheduied Tribes, he says,
he 15 determined to implement this
policy, by ercouraging members be-
longing to Scheduled Castes aund
Scheduled Tribeg and other backward
classes lo get emnployment and that
these facibities will be provided for
students i the umiversity campus for
1eservation purposes.

About the cther facilities a num-
ber of my predecessors who have
spuken have aiready dealt with them
and I do not thunk I have mucn to ndd.
But nevertheless 1 would like iy say
that n regard to faciliics over the
years we have Leen told that the faci-
hties will be increased and amenthies
will be increased. But what have
we witnessed today? It 1s true that
the Raillways are not different todsv
from what we have been seeing. But
today, I find, from the new budget
proposals, 1 has been stated that
more facihities will be proviled anda
this  matter will be taken cure of,
and will be luoked into.

The most d'stressing thing 1s  this.
In the raiway compartments we find
that there 1s no proper light, theie
is no proper lavatory, there ara no
proper book-stalls or other cater:ng
facihitics and services. These facilities
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lacking and these
things  should be properly looked
into and improved. Who 18
responsible for these things?  Every-
one of us 6 responsible. Whenever
anythung happens one is pronz 19
blame the DMinister and Railway
Board. But we should fry to im
prove these things. But has the posi-
tion mmproved to the extent we desire?
The reality has been this. Thesc
facilities, have been absent all along.
Now that the pew Minister has taken
over, I hopg he will look after these
amenities and facilities very effective-

ly.

and services are

19.00 hrs.

So far as constiuction of new ral-
way lineg are concerned, a numter
of speakers have already spoken

about the same in the present con-
text of our ccuntry. We all talk
about national inteirgration. But, that
can only be uchieveq when there 1S
sufficient neltwurk of mrways, rallways
and river transport. Among  these
systems, air traffic 1s the expensive
one. Common people cannot avail
of this facilily River trauspori 1§
not an easy one. Road transport iS5
important. But, railways are most
important which can carry more
passengers. When Government thinks
of npational integration, one way of
achieving this is to lay more and
more railway lines. What has been
done over the meany years? When
you think of construeting a new rail-
way line you take into consideration
the economic wviability of the re-
gion. When we talk of national in-
tegration, this cousideration has fto
g0. We are compelled to invest
more and more funds in construcllag
new railway lines. Sir, I come from
the north-ecastern region—NManipur.
For centuries, Manipur-Tripura have
no railway lines. The only line that
is there is from Assam. Heie our
demand is this that the Government
must examine introduction of one
train from New Delhi to Gauhati via
Farakka. Our demand has also been
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for extension of the line from the
New Bongaigaon upto Gaubati &0
that this line may be effectively uti-
lised by the masses. I hope that
this will be taken into consideration
by the new Minister.

I am now concluding with the ful-
lowing. In the Fitth Plan geriod,
the ministry will pay ils atteation for
the development of the eastern re-
gion 1 order to bring that with the
levels of the other parts of the coun-
try.

1 hope the ministry will give its
earnest consideration for the develop-
ment of these areas by providing
link to this part of the country,

Wi waw fay Aw (TEET)
gaafa o1, & =F a9z & fa, W@
s afsq St 7w fear &, gawr
gifas Furt Fav g 1 gufr @@ A
W T R A FW AT 9T g0
FT10 T &, FiFT T AHAT §, IAW K
g ;@ Al g § | 4% 4gd
qEAE & o

oF & F© 91T g1 ugrEr Ay
¥ aT¢ § FEgA wgAn §, ;ifw g
A AFATE & IAF F T X FE §
a1 ag wré weafr A geh 1 Ah
safgedt & fr ¥ Fratem g Qar
¢ @zl uw o 7 a1 &aw amar fet-
Hrzz ¥ F1 A & 1 e foe § g
Fr§ ¥| ArzA g &, @gr @ M ant
W 3T Afvwar &1 it @Y FAT o9fe
e gaT & IRE qfaE [WOTH Wl
%y faataw svar 7 a1 wr w8, awi
W & Ffew =g ¥ A Frafueenr
¥ ar ¥ for A Yo e @ g,
#lET q1 T Avdt g, FfeT s o
¥ o o wvey At ol § 1wt
w1 ¥ drwar § W g aIoeE g
8" 27 wwm uwEne gfaw Y
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G M—gwrt gy AR
fRAI F AT I AR ™ I
of, arefr oy =T ave o, SfEw T
qra-wEAT & goEr @7 1906 ¥ frafa
¥y ATAT AT g4 1906 T N
grere oY oS Y grerg @y 9L A A
mEy 1 ¥ Pt Y e vy o o
¥T ¥ @ §—ag 7 7 Faw 1 wiear
o &, FYT K AT AW AAAT AT
sUd A1fF AW & ol T g
wi1q s & 68 g e e a3
fisdt #Y werwE SrAr & A7 R R
aar o &, feh W FA A 9T g,
afe I @ a7 miear T@ faed
¥ wmT =t wfemr meAr v Al
It oA & fordt réy v By foger ST @
F¥AT § ST WA 7RIS P 9 2T
9T AEY TZT qFA # |

qUTIT AETET, WIAH! ATSAT FHT
—frer fot & oY ¥ U uw A
Homn, IX AT A 7 50 A7 ¥
faan & 55 mEedm €% ¥ ¥
UF gHYT NME 105 W™D T €T,
IAN F 84 wradt WY W F | W AW
®YAt LT F @A av 8, afz gw S
& fad oo @ 7 sfeard dar & sriEfy
@ 7R few avg ¥ S ST w9 )

1915 ¥ & Wgwt &7 UG 4T,
37 g7 g ¥ wuggr & Ay
W7 g fawry ¥ fad 7g & nar
a1, qfzar mfe & 7 @€ €, qfF ;@
weTE & qAWT qr 1 AfEw T dE
9T AL AE WERT, gatHa wad w1
IETT A 9 WY AT § IR W
wrET g fawrdy  wa gurd wad
AT a9 0§ @, e o e Wi
FATEr AT WY AE G
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FITHT g FET FEIT BT O
fesar FrEre ¥ aorew & fAr spran
g—uferm wg ag feear Y w5 fov
T HTAT 2, a9 A O wrar —
# wrean g f a7 fasar Jomar srar
afzr v fFt w wmEs W
g g, el w1 A e g
8, e ag A9 7w & fr ag
3q fesy ¥ &5 #v Ay A@TF W
AT TEE AW, At q® wEem
o¥ A7 7 I w4 g ¢ i 9z fesan
oTr g AET & AT 39 &7 fAoem g
g

foedt & gt @z S & fay
ey d fesa W FET § 0 oWy
FAAAT AR AT AR AT FL G
T, qg AT & 341 ag fesmar—
FAX & FHEE ¥ gR g faeamy
g f& uF frear g o, W&fF ggd
# fosx 777 4 917 &7 M7 I
fazdr fadt  famsr w@mw a9
foar, sfae &1 7% @gr & S0 AO
aea &V ¥ (A7 dave g oA &
g St w0 faar w33 @
¥ F7 o wrT AW AT SO Y ST VR
N7 AN gAmAT T F OFTT FA
qe ST ZT WM F WRIAT F A9
Tg fesy fFr = 1 wa ArA foex &
a0 @© 2, afeq saw s &l
¥ FATE v &1 A (FRET
¥t & A0 A g 5 van wed
FATd T W1 94T gl g arfw g
T ¥ Qo THo TAo FANT giawr §
HT AT & | AETETE § WY AN IE
¥ {rmT g § wify awrw % fan
gam! giar qudt & | &% & #% A0
wed A FT AL FT WA g A0
go% wAET uh WY dg &Y &
aTf ST TI9C T A T FT QIO
¥ o oER |
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[ wag Fag A

ww & faoelt ¥ wegrw & fay
TF MET ¥ AT H OFPAT WRAT g
qE I THE 9T T WY AT 7 AT
framr g a1 A o8 s Fean E
gard us i @ fr faelt & FEET
¥ frg o @ omdr w=ri oso
forom aTq adtAry vEETT T S
We AT W@l gy agATg o g )
TH AT F IO F FTE AR0FE Ghar
gnit fy Wa A1 AFUY A% A
T % & 1915 F A vy amA
faore &t awsr 7€ & A1 3w
qug i a8 e g7 i s v
Tz ¥ Ay @ afew wav gdAT
FF =T & ar WY q1ET A7) 81 /A 20
ifs &gy F oW TET £ T ¥
fair 2w & & g 7Fw g F o=
Tt ¥ qdew st wraw | gafay ey
FEEE TF F Ay FFATT vrEH
T 4T ey savy frar w0 FEe-
T F UE 14,000 BT F FArE
9 UF TAT T A47 27 & foww A
T g FAA ¥ oAy fawr g
qAL WO F, GAT A OWCE R, AT
aret wf ol =qra 2, famet g
§ far smEi Am sy & ewfar
Wt gg oy #f gfawr ¥ & o @
OSIT 1 WM FL FWIT T &
FYSAr WA 1 & T F W g gheay
STH FL | BEIT e ¥ w9
FYAT qF A4 2, FIUI7 7 A% &
IR s afET G o

gare gzt mrom avdy, difr ardy i
FEEHET fisza & foy gn ¥ 1 o agi
& ami & for gfaar wiwr &
drared a1 #Y o § S wraATd
H ¥ RATHEI FI T TEAT FHA E |
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wer &1 w8 s ¥
qERTYT 9T gHAT & 1 wow fak W
AT FT EAT TEG & 1 ey fomem
FUTA TET FYAT 4T, ST § ey
SFTT § WA FT WIWT ALY FIGT AT |
afew fawe &1 am gy ara & fraa
ZRTO TAT AT FT §FAT | AF av
feamag & qa w1 Y T R &0
Al W9 ZHTY S97 49T $T |

UF WEAT g7 AR & I & gt
wE g EwT WA, TR ST §
wer, ferrerr & AW ST 94T, AT dF
FET A1 A 9w a+ frogAwr fgm-
I sao A Ave a1 fare A AR
oA T &7 &A1 Jgr famr S
# wumAT 7 fF gATe T wEy afrgr faw
7 g7 9y T VA 1 WaIH WAl 69
i gz AT FToFIn ifE AwT
F% WS &1 OTE

zq WAL § AT &t YT LA At
T W FGTET AT ATEAT E

= At (s wawafe feard)
T T FZTATT FLETAT AT § IO
sHor AT 7

SHRI SHIYAM SUNDER MOHA-
PATRA (Balasorei. It 15 for the
first tume that T was happy that under
the leadership of Pandit Kamlapati
Tripalt there was no rise in the price
of tickets. It 1 for the first time
that we see a comfortable sigh pervad
ing the corridors of the Lok Sabha.
All members were happy that people
in the enlire country heaved a sigh
of relief that there was no rise in the
price of tickets.

At the same time, I should bring
home a cardinal factor in this  as.
pect to the hon. Minister, that e
must see that in the next budget the
price of tickets should go back to the
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level of 1872, My suggestion may
sound very odd. But if you go through
the price rise, you will find that bet-
ween 1974 and 1975, the price has gone
up by more than 50 per cent. The
chair car ticket from Howrah to Delhi
wag perhaps Rs. 117; now it is Rs. 148.
It is the business tycoons who have
left travelling in sleeper carg in air-
conditioned coaches and taken to the
air~-conditioned chair cars. Can we,
the middle clasgs people, afford to pay
Rs. 188 for this? So I hope our pro-
gressive Minister of Raillways will
consider, while presenting the next
Budget, going back to the 1872 level
of the price of tickets. It will be a
dynamic, revolutionary move.

1 must again thank the Railway Mi-
mister that he has obliged the people
of Onissa by including two or tnree
more members in the Zonal Railway
Commuttee, He had said in his budget
speech that when the Zonal Railway
Committees were formed, States’ re-
presentation would be kept in view, If
you consider the goods traffic of the
entire India moving in all the zonal
railways, 65 per cent moves on  the
South Eastern Railway. If that is so,
I want to know what is the percent-
age of the Qrissa people serving on
the South Eastern ‘Railway? A gquota
must be fixed. 1f the S, E. Railway is
carrying 65 per cent of all the railway
goods traffic, why not give a bigger
quota of representation to Orissa in
the South Eastern Railway? I think
this is a vevry honest suggestion.

The food supplied in the trains by
the catering department is below
standard. Tea served on railway plat-
forms is worse than anything. It is
four times poisonous. The tea served
to passengers is black in colour, Un-
fortunately, the Catering Committee
has been abolished on the suggestion
of some Committee. I suggest that
wholetime gocia] workers should be
put into this Catering Committee.
They must go and supervise the stan-
dard of food served on the platforms.
If the food is found to be bad, the
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licences of the vendors should be can-
celled and drastic action should be
taken because it is poison whicn is
given to the passengers, Why should
the standard of food be bad when we
are going in for all round develop-
ment of railways?

Orissa has been neglected all these
years by the Railway Board, There
has been a persistent demand by the
politica]  parties that the Banstani-
Jagpura line should be constructed.
There have been violent agitations
and peaceful agitations for it. Aill the
newspapers were full of ecomments
that this is a line which is a lifeline
connecting all the mineral areas of
Orissa. But I understand that only
Rs. 1 lakh has been earmarked for
this line. It is a shame that only a
lakh of rupees has been sanctioned
whereas the total expenditure amounts
to more than Rs 20 crores.

in any case, the Rourkela steel
plant area should be connected with
tne Paradeep port. There should be
railway lineg through all the tribal
areas. Unless you develop the tribal
areas, the fute of India will never be
changed, the fate of Orissa wall never
be changed because 33 per cent of
the population of Orissa are tribals
and Harijans,

The argument adduced by the Rail-
way Board against this is that they
are uneconomic lines. Unless you put
the railway lines. how can we improve
the cconomic condition of these areas,
It i no use saying that these areas
are not developed., Unless we have a
deep infra-structure, we cannot bring
about economic development Gandhi-
ji had saiq that Orissa is the poorest
of the Provinces, Qur esteemed
Prime Minister has said a number of
times that the people of Orissa are
very poor. Is it possible to improve
the fate of Orissa by allocating only
a lakh of rupees for this Bansbani
Jagpura line? So many suggestions
are lying with the Ministry of Rail-
ways for a line between Bhadrak and
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Chahmbali and certain other areas.
was informed that a committee to sur-
vey the uneconomic lines or some-
think like that wag there; it 18 time
that that committee sent its report
Government should come forward with
definite sugpgestion how those lines
could b¢ made economical instead of
telling people that they are unecono-
mic lines.

I come from Balasore where there is
a defence installation, It 1s the only
one of its kind n the entire South-
east Asia. There is no quots for Bala-
sore passengers I any important
train. Ag far as Madras Mail 15 cun-
cerrved, there is quota from Dalasnre
to Madras but there is no quota from
Balasore to Howrah. The defence
personnel want o go to Howrah.
Sometimes Ministeras depend upon re-
plies submbitted by the officers But
the Minister must also have time to
go through our suggestions they must
not always accept the draft letters
which emnate from the officens of the
Railway Board but must also go iniv
the legitimacy and the logic of the
suggestion and then only arrive at
conclusions.

The Indian Railways are fortunate
in having an integral coach factory.
1 saw a picture of the double decker
which we are poing to exvoort ‘o Indo.
nesia. Our engineers are in no way
inferior to others, While travelling
abroad, I have heard senior techno-
crats and engineers praising Indian
engineers, Similarly our coaches are
equal te any one anywhere in the
world. What is required is main-
tenance, In first class compartments
I have found that the seats were cut
by blades, It is a fearful sight lonely
ladies are travelling in railway com-
partments but there is no RPF; Trains
between Howrsh and Cutiack and bhet-
ween Howrsh and Balasore sometimes
run witho it RPF men. There iz dan-
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ger to their safety and  security.
There are besides a lot of charges
against the RPF people. Corruption
is writ large. If corruption could be
eradicated from the Railways the
railways income would go up by
ten times. We are increasing fares
and freights but we are not able to
improve the standard of the Railways
because there is no increase in the
income. We are unable to give more
money to the workers because the
Railways are in deficit, And the Rail-
ways are 1n deficit because millions
of pcople are travelling without tic-
kets Are they not in collusion with
the ticket checkers®” I am  trade
urionist. T have seen in my consti-
tuency how those people corrupt the
officers and the RPF Ticket check-
ers are in co'tusion with the offen-
ders Exemplary punishment should
be given to those péople 2o that these
are cradicated for ever.

Some trade unions with infantile
approach to things have some vest-
¢1 anterests and are thinking of
another raitway  strike {They are
taking advantage of the fact that
thousands of workers are yet to
be reinstated. Hundreds of  thous-
ands of workers were migled and
they were made t¢ beheve that come-
thing new will dawn. Hon. Minister
must. see that ‘their families and
children do not suffer and that they
are absorbod hack in their work. The
loval workers who did their  duty
during those momentous duys risk-
g their lives had not received jus-
tice; seme ot all, railway officers
ore wotden in their approach, They
do not appreciate that those work-
er: did their duty with patriotic zeal
during those days So, all facilities
should be piven to them. The pro-
nuses which were made must be
fulfilled  Under the leadership of
Pandit Komlapati Tripathi and his
able colleague Shri Quresni, I think
justice will be done to the workers
very soon. They must do everything
possib’e in their power to see that
justice is done.
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sasr  gar st fawdr Tfgd 1 erd
HIET T BT HEHR IO F QAT
=a1fed | 38 T g &y rar 8
AFFT ST T FTH &7 FEAT AT & |
4fsq oft a8 qarq & | AU I & fAdew
g fF O Farfdl #1 ITFT AT FT
3T ATfEd A ITHT F1A 9T Afqa o
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19.32 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
March 6, 1975/Phalgunce 15, 1896
(Saka). -
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